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LOK SABHA DEBATES

LOK SABHA

Imdau. March 6, 1978 /Phalguna 15,
1899 (Saka)

The Lok Sabhg met at Eleven of the
Clock

[Mr. SPEARER in the Chair]

MEMBERS SWORN

Shr1 Pendekant: Venkata Sub-
baiah (Nandyal)

Shr1  Gandi Mallikarjuna Rao
(Warangal)

BUSINESS OF THE HOUSE

MR. SPEAKER: I have to inform
the House that I have made a change
in the order of busmness to be taken
up today. As the Prime Minister is
to reply 1o the discussion on Motion
of Thanks on the President's Ad-
dress, the 1lemsg regarding Calling
Attention and notices under Rule 377
will be taken up after disposal of
the Motion of Thanks on the Presi-
dent’s Address.

There is a motion for adjournment
of the House. That will also be con-
sidered by me after the reply of the
Prime Minister to the Motion of
Thanks.

SHRI K. LAKKAPPA (Tumkur): I
would like o make one submission.
Shri Vasantdada Patil should be al-
Jowed. ...

MR. SPEAKER: I have  said

that....

SHRI K. LAKKAPPA: This is
very important.

MR. SPEAKER: I know it is very
important. That is why I have al-
lowed your 377 on that.

SHRI VASANT SATHE (Akola):
‘What have you allowed?

MR. SPEAKER: 377,

SHRI VASANT SATHE: I do not
want {p disturb the normal function-
ing But I would like to make it clear
that afier the Question Hour, before
the Prime Minister speaks, unless we
have a positive assurance about Ma-
harashtra, we are going to have a
satyagraha in this House.... (Inter-
ruptions). This is very funny. We
are all democratic.

SHRI KANWAR LAL GUPTA
(Delhi Sadar): Is it your way of de-
mocracy? (Interruptions)

SHRI VASANT SATHE: Yes, This
is what Morarjibhai has started. I
will follow Morarjibhai, Morarjibhai
himself has started this to get the
election. ... (Interruptions). He has
started the satyagraha. I have asked
him now.... (Interruptions)

MR. SPEAKER: Don't record.

SOME HON, MEMBERS: * **

***Not recorded.
3852 LS—1.



3 Oral Answers

ORAL ANSWERS TO
QUESTIONS

Progress of Rajasthan Canal Profect
*185. SHRI S. S. SOMANI:

SHRI M, KALYANASUNDA-
RAM:

Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to lay a statement showing:

(a) what are the details regarding
the amount which was sanctioned for
the Rajasthan Canal Project in 1857;

(b) the details regarding its pro-
gress, stage by stage till now; and

(¢) how many times the project has
been revised?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) to
(c). A statement is laid on the Table
of the House.

Statement

(a) to (c). A project estimate for
Rajasthan Canal envisaging  utilising
only the flow supplies in the rivers
Ravi and Beas was administartively
approveqd for Rs. 66.46 crores in 1957.
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Non-perennial jrrigation to an area
of 3.98 lakh hectares and perennial
to 2,89 lakh hectares was provided
and the canals in Rajasthan were
kept unlined. With the signing of
the Indus Waters Treaty, 1860, the
waters of the three Eastern Rivers
were allocated for exclusive use by
India and more water could be avail-
able for use on Rajasthan Canal by
construction of conservation stora-
ges on rivery Ravi and Beas. Ac-
cordingly the project was revised in
1963 to a cost of Rs. 139 crores for
providing perennial irrigation to an
area of 11.65 lakh hectares. The Ra-
jasthan Main Canal only was to be
lined. To conserve huge losses from
the unlined canal system it was de-
cided to line the branches, distribu-
taries and minors ang the project was
revised in 1970 for providing irrigation
to an area of 12.54 lakh hectares with
the same quantum of water. Tak-
ing also the increase in cost of labour
and material the project was estima-
ted to cost Rs. 208 crores. The pro-
ject was again updated for cost esca-
lation in 1975 to Rs. 331 crores. This
project estimate is yet to be finally
sanctioned.

The details regarding the progress
on the project uptil now is as under:

sl Details of channals Item of Peicentage compleied
No. work up to Decembes,
1977
1 2 3
Stage I

1 Raijasthan Feeder (204 km- long)
2 Rajasthan Main Canal (189 k. long)
3 Distribution System of Main Canal :

(8) Km.oto7315 . .

{(b) Km. 73 15to 189 -

. Completed in June 1964.
+ Completed in June, 1975.

+ » E/Work 95" 73%
Lining 659%
. +«  EfWoerk 90°;,
Lining 711 56%
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3 4

4 Laft Ganal (152 km long)
5 Dunty System of 11t Canal

6 Lancd Water € unses
Stage I
1 Rajwsihan Man Canal (256 kan long)

2 Watet S apply Channcl
3 sty Sy tem of Mun Canal

Completed in Dev ember 19756 .
1/Work 86 58t

Linug 81 51°
Lining 0 12¢
¥ /Work 29 Bat
1ming 10 71°
L{Wmk 83 44°
L{Wotk 3 o1®
[ mning Yol bestarted

ofl Qo QHo WMWY YTSEATT
g sf@mar e & fav o Wi
W A oaww wweEnE q@rei g
Ag TG AT ER AW w faaET www
s famar  wam dar gren @ T
= wfama 3 7 emay <@ £
74 R AR g fr 1051 wemwr AT
foear war qr @< s 1978 @1 maAv
ol §F 7 T9AT T 99H ST AT
qq A gWT P o1 Al HEew
FNAAT FT UG G & | HIATC A AWG-
9 9T IMAAVET AW AG@T AT
TR & FH K A9fF w7 oy @ faay
T AT gH AW frear wfge ar ay
it aF w8 faem 1 ¥ smar Ao
# faiie *9 & fadaq e amgar 7
e fogdt s M a@ ¥ ™™
7 ¥7 afer o7 mEeEqe ateT A
ATAfAFaT 3w IX T A& ¥ A
T ¥ WW A A e far g
IY 1957 A ¥ T 1975 A TrAT
# TS A T 9w 1978 H TR

fav 396 FOT A AT EE =
R A ) i M agd fr
MW W Ay g ger 91 9w ¥
1975 ¥, .,

MR SPEAKER Why dont you
put the question®” You ate reading
the statement Everyone has read it
Please put the question

&t qao Two WY A S

g g fr agwaw =vor v ofT o
o et @F amht P oEw v aw wer

¥ qU @ I 3| ¥ faweforar
s ars A oET ¢

&t g fag o SR

T & A g gy A T A
q€ g™ 97 qq-A9 qg 7
9 97 AR AgEA @ g | A
ag xgn fr gu o wafee sq aw
g1 o, v @R AWT A g0

st q®o URo WWF Ta
o ag § foF gl A § o weay
¥ o ¢ v fawe dommn 1 3w
feram o @Y &Y gET wwor ¥ vy faae
g ¢ W A fegm g fr o
¥ oow AT N arw WA AW oo
of@r & &y & o s daT g A
g fr e drsamell & sToor gAY
g fore @ (sawem)
MR SPEAKER ¥You want to

make a speech Please put the ques-
tion
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d‘“emo mﬁ: *#E
e wor wmgr g fie fadf s &
A giw faw dwad @t #r
ff, MEa T w1 AT IHEE BN
WA i i wei a & e
9T gt 7 BT s g gl few
aYSTHT w1 AT g0 w4 7

ot geait fag weaen @
at =tfimer & fis st & =T ofan
THEATA F1 T7 HATH & FLHwA &
i W | gy wERT Ww e
aEt ¥ 9w ¢ fr e 9w W A
w1 AT & adt g Baen T
ST I T I B GAAT HEAT
2

Nt W g eedt ¢ AW
wat oft g wg e fr ag wgT S &
fau www T fr g sm s Qo
g1 & ag s S fEoam
TR FAra w1 ww gaifen e
@ & wra gvw 7 993 e
¥ fou e AOmT § ST A
[T 9 WY OIT R T AEY 9, I
Froop T AT gl Y @ ? &
TAT AT ¥ AfaF @ FEA wEAr
afe o7 ux Jvme ArwAT @ oS AT
o & fr fedim & gffz o1 o agw
wfits Iwgnir 8, & ft wvm qowie
Ia% {7 3§71 AHE 7 % a8 |igd @
T &1 & wrwer | fE s ag
wE@r & fw Az 7 37 & w7 @/ A2
Fyerr sy oft @ 7

ot gooi fag werar @ Iw
Az FY T KT awg 7 AY v geT
F HTO FAF W OWE o+ ol
% FEE WA | AT Fiaw
g ¢ fo ot g7m PR GU 8 ag
1978 aF qU g o | &Y gafeg
sgrar 5 oa% ot g af) wg qwan

MARCE 6, 1078
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wife v fegeqed ot gt
w o wgn wram fe g W gk |
e 43 sfow ag & fie o, 1978

o Ol I

SHRI VASANT SATHE: This Raj-
asthan Canel 15 very jmportant for
the whole country because when this
canal 18 completed, it will make Raj-
asthan a granary and will be able to
supply food to the whole nation apart
from providing land and employment
to lakhs of people in that part. Once,
we had thought of making this sche-
me a part of peoples’ movement sche-
me, land army etc, 1 would like to
know whether Government has in
muind any plan of utilising human
power particularly of youth un the
process of at least digging where
simple carth work is required. Whe-
ther Government is thinking of tak-
ing the help of even international
agencies ke the World Bank {fui
such project in order lo expedite the
completion of the Rajasthan cansl

SHRI SURJIT SINGH BARNALA:
My hon. frienq has complicated the
question himsel[ by saying that ear-
lier some youlh movement was initia-
ted I do nol know what happened lo
that movement and that land army.
Probably, no land army was ever
used on that land, This canal passes
through the most dufficuli terrain in
the couniry. It 15 a desert area and
there 1s no habitation. Water 1s very
scarce in a large part of this area and
taking youth from colleges and un-
employed youth to that place to dig
the canal would not be possible. Even
to take the labour is very difficultl.
We have to provide labour colonies.
water food ete., for the labour. In
such difficult conditions, it would not
be possible to suggest as my hon.
friend has suggested, to involve any
youth organisation in jt.

st wATEat T S AR
TmEs iy veeam fame o it asf
ot waw et Far wd gar § oz o
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w %Y Whw § 9wy § dfeewne
§? wm e Ad g A g
g dur Fafy fear §, @9 o
toqA & 7

ot oo fag weame ;99 T
@t dar = & 9 W= w1 ¥ fag
qmr & wg gfesmgm gwn § Wl
g g &1 Fr qrér & gfeew
g §1 @ ¢ fe 3am@ w1 o g
fraramar @ 9% 9 g ¥ &m
a7 F AT AT g & 9T AR
A W fean, gy agr I faege
o w3 o, 97 fBE A
9 AN F1 WA wU 8 Afe
qm 3+t wrEE g % fag dam T
g & | TwETT Taie £ Wit At
I gAE T Gr o7 JfwT qmr T
e a4 far 1 o oAw AT 3@
fewrwedra @@ ox wiEr & wfed
fre drag smw grwer

st Wi wWR wret . A
wgt, ¥ wAeA #1 99 & |

MR SPEAKER: During the Ques-

tion Hour, there 15 no point of order
(Interruptions) Please don't 1ecord

st W AT west ;4o

st grer ark w9 AT FE S
Tt fr TwEw W@ A
WA WTR X OWAF 3T U WEN
FHN T AW A 7A@ qqmn
T T AE THi WA OF T AW
#? am g wqmihE fee
W AR W At X A e
aear W & ?

st goim fag woven ;. wE
T F fam g ox glive wom
U s W 94 g AWT T

PHALGUNA 15, 1809 (SAKA)
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¥ vl § &fier sprerer ofte o it
whitve T g § wifr 59 daew
oft TET Y 1 Ak Gor ¥ awdwT
6.6 Wr@ FWT I oy v
gRm o

TWo oW sww ;K AWAR
qd1 WgRA & ot wear 3 fw
Tt ¥ESEY & IV wwewe foe
7 gwg mHY F1 a9 gl Q¥ AT
gt ot fom 9v S wqar 9w
gTET KT WE FHT 4T, &l &7
¥ 287 T M 4 W7 giLEw s g9
g qT TEEe f&U M A | FuE
QAT TH FI9 & AL OF A1AT &7 TA47E
4t fiff ara a—giwd
BTHIT § A€ FAT GFL AT GrHAT
A goaTfE @2 agE@a AT fE
a1 g9 Wl ww gva Ay ady
arT ?

ot gooite feg v ;Y
F1E QAT AR & 1 qET AF AL AGT
@Y, OF I WET T TVRT 47, FIE
wrar fRamET §a aEt b,

=t wreeit wiE ;& J4r AgEy
g am Aearg fE odeeam age
g7 qrr F1 qri aF A7 A7af 9w
q9 ) 1€ gAfo F s a1qr 2 57
wfgaw & =l wTw wegel 679 3 feg
famat aoff Wt M & a7 wequi 7g7
Fa a% 7O g wiph-—ag fafd W
AEFT AT g€

=t goottr fag aomen @ W
% & WIFE T AT T4 GG G & 99
dar A% w5 fFar Fe TR §9
Bl W@ &1 176 FUT G B FT
a1 "7 ¥ G Wifw werT
IWH 200 FAT A FAT AW AL |

**Not recorded .
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Krishna Waters for RaYalseema

*187. SHRI P. RAJAGOPAL NAI-
DU: Will the Minister of AGRI-
CULTURE AND IRRIGATION be
pleased to state:

(a) whether Krishna waters are
going to be utilised to irrigate lands
in Rayalseema; and

(b) if so, the areas to be irrigated?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
and (b). Proposals for utilisation of
Krishna waters in the Rayalseema
area for irrigation have not so far
been received from the Government
of Andhra Pradesh,

SHRI P. RAJAGOPAL NAIDU:
You kind!y sce (b) part of the ques-
tion—if so, the areas to be irrigated?
What are the proposals?

MR. SPEAKER: Unless the propo-
sal is there, how can he answer it?
He cannot answer it. There is no
proposal.

SHRI P. RAJAGOPAL NAIDU-
Is it a fact that Madras Government
i~ opposed tn open channel system to
carry waler to Madras and thereby
objecting tg irrigation of areas In
Rayalsvema

SIHIINRT SURJIT SINGH BARNALA:
Carrying of water to Madras city,
vou mean? Sir, for Madras city, only
15 TMC of water Is to be supplied.
There has been an agreement between
these four States. For three States—
Maharashtra, Karnataka and Andhra
Prudesh—they have agreed to supply
5 TMC of water each. For Madras,
it is 15 TMC and that water is to be
taken from an open channel.

SHRI P. RAJAGOPAL NAIDU:
Whether the Central Government s
insisting upon carrying this water to
irrigate even Chittoor District.

MARCH 86, 1978
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SHRI SURJIT SINGH BARNALA:
No, Sir. The water that is to be
supplied to Madras city is not used
for irrigation at all and we have to
see that it is not used for irrigation.

SHRI P. RAJAGOPAL NAIDU:
Here he has said that on proposals
have been received from Andhra
Pradesh Government. How then the
Central Government says that it is
not for irrigation?

SHRI SURJIT SINGH BARNALA:
He is mixing up the question. Ear-
lier he had put the question regard-
ing water supply to Madras city. I
iold him that for Madras, there has
been an agreement to take 15 TMC -
water to Madras city.

SHRI P. RAJAGOPAL NAIDU:
It is not my question. That is only a
supplementury question Mv original
question was with regard tg irripation
of lands in Rayalscema.

MR. SPEAKER: That he has ans-
wered: no proposul has come.

SHRI P, RAJAGOPAL NAIDU:
But he has said 1 the answer to my
supplementary question that no irri-
gation is going to be allowed,

MR. SPEAKER: No, he never said
that He said that i Madras it was
not for irrigation, but it was for ~
dvinking purposes. Otherwise, he said
no proposal is before us.

SHR1 P. RAJAGOPAL NAIDU:
Whether that water is to be allowed
to irripate Rayalseema arcas or mot,
That is my question.

MR. SPEAKER: You must await
the proposal. How can he say that
now? The Andhra Pradesh Govern-
ment must have sent the proposal.

SHRI P. VENKATASUBBAIAH:
Has the attention of the Government
been drawn {g the fact that the then
Chief Minister of Andhra Pradesh had
openly stated that the diversion of
Krishna water is being linked up
was supply of water to Madras city
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throwgh Krishna and irrigation is also
going on? He said that this matter
was being referred to the Central
Government. If that is so, may I
know whether any such proposal has
been received from the State Govern-
ment and at what stage the matter
1s because, time and again, the Chief
Minister of Andhra Pradesh has given
a commitment to the people of
Rayalseema that this water from
Kiishna which is going to be supplied
to Madras city for drinking purposes
will be utilized to irrigate the drought
affected areas of Rayalseema? If that
is »0, may I  know from the hon.
Minister whether he can contact the
Chief Minister and enguire from him
whethe: he has made such a commit-
ment or not?

SHHI SURJIT SINGH BARNALA:
As I hald earher submitted, the water
1s bemng supplied for drinking purpos-
es ty Madias city and not to be utili-
7ed lw nrigafion at all. And this
was the agreement reached I was 1n
that meeting when the agrcement was
reachiud amongsy four States: and in
fact, we had ensured that Centre will
see to 1l that none of these waters 15
used for arngation purposes, because
there was an objection fiom the va-
rious states,

SHRI P VENKATASUBBAIAH: 1
have put a specific question There
are two issues in this matter. One is
ther supply of water fiom Krishna to
Madras city, Another 1s diversion of
Krishna water through the same
source for irrigation of drought affec-
ted areas of Rayalseema. The Chief
Minister has openly committed him-
sclf alwout 1t. 1 have pul a specific
question.  Whether it has  been
brought to his notice. If that 1s so,
whether he will enquire from the
Chief Minister and let us know in
{lus House about it,

SHRI SURJIT SINGH BARNALA:
As 1 have staleq earlier, this water..

MR. _SPEAICER; What he wants to
know is whether you have received

Orel Answers 14

any propesal from the Chied Minister
about irrigating Rayalseema or whe-
ther you will make an enquiry.

SHRI SURJIT SINGH BARNALA:
No communication has been received
from the Chief Minister for taking
water for irrigation through this
channel. In fact a clause in the
Agreement was that ‘the Central Gov-
ernment will make arrangements to
inspect the system during operational
stages and ensure that the withdra-
wal of water into this supply system
from Srisailam does not exceed 15
TMC 1n a water year and that the
system is utilised only forWhter sup-
ply to Madras City and not for any
other purpose’.

SHRI M. RAM GOPAL REDDY:
Our Chief Minister has agreed to give
5 TMC to Madras for drinking pur-
poseg from our side—the total is 15
TMC. When the Chief Minister, a
responsible leader of the State, has
vommitted to the people of Rayal-
seema, which 1s a drought-affected
area and which is a famine area, 1
want to know whether some water
can be spared for Rayalseema or not.
If no communication has been receiv-
ed from the State Government, in
view of the questions being raised on
the floor of the Lok Sabha, will the
Mnuster write to the State Gowvern-
ment osking for its views?

SHRI SURJIT SINGH BARNALA:
The Krishna Water Disputes Tribu-
nal has decided in May 1876 on the
shares of the various States, The
water to be utihised by the wvarious
States has been defined and has been
mentioned by the Tribunal. Within
that limit, they have to utilise the
water; they cannot exceed that limit.

DR. SUBRAMANIAM SWAMY:
Arising out of the replies given by
the Minister is this question. I would
like to ask him, in view of the fact
that there is guch a great deal of shor-
tage of drinking water particularly in
Tamil Nadu and Andhra Pradesh,
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what is the state of progress and
what is the latest position on linking
of rivers so that the distribution of
water may be more equitable.

MR, SPEAKER: That does not
arise out of this Question.

SHRI V. ARUNACHALAM: I
understand that there are some forces
which are trying to utilise water
against the terms and conditions of
the Agreement which has been reach-
ed between the two States. I want to
have a categorical assurance from the
hon. Minister in this regard. Will the
Government come forward to @give
the assurance that the scheme will be
implemented without any diversion
or deviation from the conditions of

the Agreement which has been reach-
ed?

SHRI SURJIT SINGH BARNALA:
The Agreement has been reached
between the States, and that has to
be honoured in that very form.

Decentralisation of pDA

*189. SHRI M. RAM GOPAL RED-
DY: Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to
state:

(a) whether there is a proposal to
decentralise DDA; and

(b) if so, the details thereof?

fri it wrew war gfr v
grate swre ¥ vow welt (st Tm
fowe) = (%) o, =&

(&) s% &t =& s 1
ot qwo TRET® P 1w

wi wfi IsAr R, T wor § wifs
W o w1 fedderin o w5

MARCH 6, 1978
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aY TE 9T AT 1 HUE 50 ArEw IT4AT T
T wefafawae e o g @ 8,
T g W@ & Far I F arw
Tgar g e feddanem 57 &
% 7 §P T T O WX FTH -
fardzeft <& ar Ty ?

fratwr it e aar gfr &
gret® @ (st feeme W)
g w9 ¥ g &, WA g @
ufF & sy §ag vl Fg fwgr as
@ ® F I A FF w5
qreaw  §, UF S saE aard
w2, o T e, T S 9T M

LG §

(1) To make an over-all assess-
ment of the functioning and activi-
ties of the DDA.

{2) To examine how far the
Authority has been able to meet
the objectives for which 1t 'Was set
up; and

(3) To assess the relationship of
the Authority with other external
agencies such as Delhi Administra-
tion, Municipal Corparation of Delhi
ete.

ot Qo Tt W :  Tw A
frFaET F ¥ WA SR g,
Fife gorefaes ot grart @i )
qT HAY WEET TH T 97 fawr
Fa ?

st fawme wo @ THlEE AT
wo T awdR gH faa S v & 1 gw
IF @ &)
SHRI MOHD. SHAFI QURESHI:

The Hon. Minister has stateq that he
has formed a Committee to go into
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the whole gamut of D,D.A’s func-
tioning. May 1 know which other
Ministries are involved in tHht Com-
mittee and when the Report of the
Committee will be subiiitted to the
Government?

SHRI SIKANDAR BAKHT: The
Report of the Committee was due to
be submitted on 28th February but
they have asked for an extension of
three months,

SHRI MOHD. SHAFI QURESHI:
Which are the other Ministries that
are mvolved?

SHRI SIKANDAR BAKHT: No
other Ministry is involved: it is the
local Admumstratron the Municipal
Corporation of Delhi, the New Delhi
Municipal Commattee, L & D etc that
are mnvolved

st faorq gAre wegwr ¢ e
HERA 7 qqraT & f6 o Fro e F
art 4 A FHE FAE g g, vww fad
aiffers 71 7@ M@ 2 | Fn e
it o T 2 fr faw oS-
e &1 ares dhe €o To F
afiT & &, 3% 9 feeeft mefafadom,
wivT wifs & vafeey foaefoa
T Wt ot wEAT T oam naAfe
Frar @tr, mifF o7 #t Fraled daw
oifewr aviT 7% 7 7 @ aF, afew
T a7 ¥ 3w fraed frmm ?

st fowm ww T wm W,
AT IE a1 §H qaw & 97 g
N gPad vvr ) wE aw
WA w5 few waveT oz wre |

st foelte wrer @ 37 ¥ @
oY fagd v T T Wro To 3
i & gmfees fim@ safeat @@
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T ¢ W & wodt fred Wrgafae
SO ¢ & ag wta g 3 f
w1 fel wadt at warda 7 97 fwdled
®Y W § A I T@N ¥ 9 oAk
X B AL FA A IEQr AWGA
gt & ar 3% dur &Y 4@ T & A7
for gF sadr aFiz ey wE R Y
dar grar g1 wafedr &Y Fared o
g9 % Fmr Y g x@ fravE T WY
g ?

st fawe wor @ 7g THE
afaeEt ak o7 g@ aw ¥ wqEw 7
v 57 qamt w5 ¢ fF fael v wedr-
feafedt ar% cafds 3 1 wwiEw
UFTT FT THIA R A FALY K 6
& ag wx fo gwmar qferw g

Policy for Appoiniment of Chief Exe-
cutives to State Farms Corporation
ang National Seeds Corporation

*190. SHRI BIRENDRA PRASAD:
Will the Minuster of AGRICULTURE
AND IRRIGATION be pleased to lay
a statement showing.

(a) whether Government’s Policy is
to appoint the Chief Executives in the
State Farms Corporation of India and
Nationa] Seeds Corporation only
out of the persong who are either at
the verge of retirement or re-employed
afler retirement;

(b) 1f so, will 1t noi affect the em-
ployment potential of the younger
generation who may be competent to
hold these posts,

(c) have such posts ever been cir-
culated to the Bureau of Public Enter-
priseg before the appomntment to these
posts are made; and

(d) what is the policy of Govern-
ment for recruitment to these top and
lower posts in these two organisations
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and also to fill these posts in both
these organisations from amongst the
existing personnel who may be com-
petent to hold such posts?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) to
(d). No, Sir. Appointments to the
posts of Chief Executives are made in
consultation with the Bureau of Pub-
lic Enterprises/Public Enterprises
Selectron Board Appointments to
lower posts are made by the Corpo-
rations themselves in accordance with
their recruilment iules.

ot At wEw w7 A WY w1
5qT9 WTE & 9w, feamw 2 faw-
=7, 1938 T Wil wiwigw gAT &,
famg & wrgew 4 & FETAAT & fF RO
Q%o Ho mEe AT GFe THo Hro
#F &% uaiafza 7 qvg wwve
Fiwe B awz W @ aE ofew
mezTyTEfE R AT oferw g msfaw
fafmve 91 § ATY AAEREAIT &7
F A0 wEur 7 i ogE Y S
ITEaT Z fF FT Fo GHe drofo ¥
o o uXe §Y W FATH HAWT ¥
9z 97 arrel fraAr & wAgm gl e

*ft goofe T aomen < b
# owy  fran &, @ wE gferw
reqisfaw 917 ofemw oeayfaw
frmora &8 F1 Yo7 faar ST 2,
F G G972 W wmwEabT A
o w20

st 9w gmE ¢ AT AT &7
<OT AT MATE L AF TAAT FIFAT
g fF mr off A9 & wAvw SR w5
gree 9T faafe o7 aeami € 1 T
srRrwE g wdmam g
qg W4T BT, FIET F§ R T HH
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srd oroert & v ¥ Remat
gRaTwE? AwragIwy feme

g ¥ ame o fec & gy v R WY
arfaw aff & ?

MR. SPEAKER: He has answered
that.

SHRI SURJIT SINGH BARNALA:
The post is presently filled up on ad
hoc basis and the Joint Commussioner,
Cotton, i1n the Ministry is holding ad-
ditional chargé of the General Mana-
ger from 30th August 1977. Action 15
being taken to appoint a regular Ma-
naging Director to be the Chief Exe-
cutive,

SHRI C. N. VISVANATHAN: In
my constituency, the State Farms
Corporaton hag mncurred a loss of
Rs. 1.5 crores  Whether this Ministry
has taken.

MR SPEAKER: This question rela-
tes only to the appointnent of the
chief executive, It does not alise out
of this guestion.

SHRI C N VISVANATHAN: 1Is
the hon Mimster awuie and 1s he
going to have new 1rrigation pro-
graomme in the State Farms and whe-
ther they ate going to give the State
Farms to the Tamil Nadu Govern-
ment?

SHRI SURJIT SINGH BARNALA:
I need a notice for thus,

SHRI K. LAKKAPPA: This ques-
tion relates to the policy for appoint-
ment of the Chief Executive of the
Corporations, For the last one year,
the entire orgamzational set up and
Government machinery for running of
the State Farms Corporuation and the
National Seeds Corporation 18 comp-
letely in shambles. Ag a consequence,
no work has been done by the
bureaucrats, and the supply of seeds
has not been made to the farmers
satisfactorily and the whole thing 18
in a dilapidated condition, When 1s
Government going to take a realistic
view of the whole situation and set
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matters right and see that a probe is
instituted regarding recrurtrent sys-
tem and policy® Will you kmdly as-
sure the House that the organization-
al set-up would be conirolled not by
the bureaucrats but by the non-offi-
cials and the distribution system of
the seeds by the Seeds Corporation
and the State Farms would be stream-
lined?

SHRI SURJIT SINGH BARNALA
So far as the supply of seeds 1s con-
cerned probably this year the posi-
tion has been very satisfactory and
we have received absolutely no comp-
lunts yep wrding that

SHRI K LAKKAPPA This 1s not
a fact 1 am mysclf a farmer and
the seeds supplied by the Seeds Cor-
porition did not germinate

The entire organizational set-up
and the recruitment and promotion
policy of thewe Corporations 1» in
shambles Will you kindly have 2
piobe n the matter?

SHRI SURJIT SINGII BARNALA
The rerruitment 15 done according to
the Aiticles of Association of these
two organizations

st m feom qwem wma o,
HOAWA T A om U g A
fem & avaw ® wo ¥ 97 faaT
T 9T A FAvET T g fE oo Rem
¥ osamE AT F SR v ot
9z ¥ 37 ¥ #frsmr o arfeae
qFAY AR & AT 4T WY O feqf
T o T v e ¢
a7 THIY 77 HE@TATE WA & 39 &
AT wAr # B g a9 oS
@ife @ oty v grgar g F
TIAT wAdewAT FY ot 0 Afw
AT /Y a6 ¥ FAWT I FRT I74T
t o it ¥ sfafafies ov feerx
fFor smom . & T R
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W wrger £ fe o 1 Fragfer
R & ar fieeft oz o gveer Ot o
w3 exr 7g dwd b frowggfe
arfr a1 wgfaa swofe & = sw
9z #fow Semew tarafraT oA At
ITH  WTAEA-TAT WY QF ACE F faar
st € Paed 97 qu s wrdang A
gray ?

st goim fagwemer: o @
wrArTdt gifas wE A o FHAT o
T fonédne ¥ ag Frr gwT & fr
et sifa v srewee Feew & AT
FTQIT Q1A TRT W | WA faeT
Mz ITOT FrRAEwT 97T A & WX
AT A3E AE AT AY I W w0
T A

Self Fimancing Housmng Scheme of
DDA

*193 SHRI KANWAR LAL GUP-
TA Will the Mimster of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to
state

(a) whether the response to DDA s
new Self Financing Scheme for a
house hy depositing the amount of
Rs 10000/ 1s not encouraging

(b) how many persons have depo-
sited the money so far,

(¢) what i1s the detailed scheme of
DDA to construct 40000 tenements n
a year in Delh,

(d) what are the relaxations whach
DDA/Government propose to make
tu encourage housing m Delh

(e) have Government allowed pri-
vate apenries to go for housing 1
Delhi, and

(f) will Government allow the new
housing co-operative societies to build
houses 1n the Capital?
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faate ot e aar gl site
swma # wew st (s
™ fewe) @ (%) YA

(=) 1530 =fsw

() & (v). fast famrs wifa-
FFT 10,000 7577 g7 7§ g771% 7
ma &1 @y ufafey ofeae mar
qrgdz  EAfsq q¥EL & @AaT &Y
wmazd & fag Afa & mqar wem
AT ¥ fae  oearew faar o @
]

(=) ag wrwen faaroe &

SHRI KANWAR LAL GUPTA:
May I make a gubmission, Sir? Kind-
ly see part (d) of my question “what
are the relaxations which DDA/Gov-
ernment proposed to make to en-
courage housing in Delhi?” 1 think
that has not been replied. Kindly
ask him to reply to thal.

MR. SPEAKER: Part (d) has not
been i1epled, he suys.

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKAN-
DAR BAKHT): To encourage their
participation the Government are
thinking of offering incentives. Some
of them are listed below. These are
just recommendations which have
been made:

(i) Housing be declared as an in-
dustry and given the same conces-
sions as are now available to the
hotel industry.

(ii) Restricting the construction to
houses priced at Rs 12,000 or be-
Tow.

(iii) Facilities now avaflable for
small-scale industries in rural in-
dustrial project areas may be exten-
ded to small-scale building material
industries located in ruarl areas as
well as in urban areas
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(iv) Deduction from taxable in-
come may be allowed in respect of
investment in shares of a company
or corporation set up for construe-
tion, of houses.,. (Interruptions)
General housing—I am telling you.
The same thing will apply to this
thing also.

Then housing co-operatives may be
exemptéd from tax on their incomes
if at least 60 per cent of the houses
are built at a cost level of Rs. 12,000
or less.

st wwtr W oo faedt &
O I @ TAZE ¥ wETT 20
g = @7 Bfaw gv famr S a6
qr EYAFATE | g qgA FfeT gwear
g 9EE GEIT A T gonT EqReR
AT & TINAT IS oY Afrw Faw
AY gare g a1 v 4 | oW g
FAT qFTT EX GIG AATA T FISAT
FATTE ¥ 1 ¥|@T T Fo Fho o FATUAT
a7 FTEHTA K1 MEFT AlAw WL
wgafey wivg W FAoqT ¢ fEa
AO% I qryA TAE T & ¢ oW
yrgae facesr &1 41 &daz fawar 2
3w w0 foom Ry A !

st fawme wwr : oATiAT SHIN
¥ wrgr & i wretE T R faedt
# ¥ 1 ¥ro dro ge s 0w oo & Fore
¥ oo T g AT arciE T W E
<@ WATAT H5F Tro IXGoFho THFTAA
AT @T &1 TEHAT oHHT WHTA FATT
FY gTH AATT FTHNIA G | TURT AF
3 5 w7 ¥ &7 q9 gHLC ¥ TG
grr fagr g A fe 1972 § waddE
FT Ffaediz ar | TITQ@ &

Every effort is being made to encour-
age construction of dwelling units by
Group Housing co-operative societies,
That is the third agéncy. The fourth
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agency, as you rightly said, is that
we are involving private builders in
the construction. We have already
had a meeting on the 4th of February
and the response hag been very en-
COUraging.

A% smATrE W N F e fw
sq1 4z Afeww &Y awar @ fr gedegmy
AT 487 qur vao oo Hio WX §
oy e F fan @7 AR a
o @ I wHm & wWo ol ogw
ATE ¥ AT FWIT BT W1 aTwiT §
o7 ATFAIET AT |

Lol L # orowr
agre ¥ wTEAT g fF W SR A
¥ ozaFww At gm oW
fr owimTa ST a fawET L ww
o Flo mo & wow wwf @ rfagr 2 1
rEar g7 g fx gre fraY oF sreEy
1 frar 7ym 7 tesr i ag ¥4
AFTF 2 A1 A7 Tho FolMo FT A2 AT
w3F = IR fRAT Frov AEmA
# At a7 Zlo ¥le Uo &1 781 & WFAT
#1377 wAran 3T AifAw S & 9w A
a7 AT ezl fafae
ATTHA T 4TI #7517 4T H 9 7 997
ma war fFar s 0 oww oA &
Ff fmamt #1 @ wET ¥ WO
fréam 77% & fav 1% gy as7 7%
7T oW WIOR  CFIRYRWE TTOWT
¥er Zfrar v cme & (A0 g%
®Y AT gqam 7

ot frerqy wer @ gwE  wrE
T A AR F g AE 7
&1 e e oA REY AwEw
R A1 a% w6 1 A fo frer £
faferr Amzew miteg ot A geET

N W A 97 facge wfew §
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e #ifer S sTsTOTAR AT @
¢ gwreT fawmr o

ot fwe wrw e : fedt #7 ow
fgrmT & W19 & 20 WS ®T 7 AEr
yAFar | T A Y 25 T% WY
WA ATAT FY ¥ B T W oA @
g, TTH AT WWTT W FY I E?

SHRI SIKANDAR BAKHT: These
are suggestions [ would very much
like the hon Member to pass them
on to us for study

St WEr W WS o eqw
g, feeft ¥ wEtT &ATT 1 ar
TrETT £ Mwar }, ¥ SrT STEar
g o 7wz & wreiin #77 a@m orw
& ¥eT 51 AT IF9EA #7 SwvA ¥ fewdr
I #qr ¥ A1 A ATE & 9T ¥%E SURT
g?

AN ara gz & T sear gl 5y
fad=frrro &7 Aft & w57 "™
fa=ft F1 o1 faddlwom Fv5 1 faom
T a4t wEEm ArS ved ?

fareit w ot wReATE TET FT @Y R
TIT WEY TN A A1 AT AT WERT F1
gt 770 FE TR w0 foom ®ogmo
arar ? fr faaadiem grer I3 £
ATE AN A 7 A W7 (5T =5 54
STAUATAT & IAR W a¢r FEa 3 |

it fowqy T : TR WRTW @
qF ATIA ¥ AT q¢ a1 fr w oA
wFT 3 TRV A AEAEE ITSER 1
TaAq faat wmg 1« =AY fRaw £ 0w
Awxdls @At & A 6 o famst /17
Awr & frew O <ar war  Fafaed
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R UEE OT 4@y o § O W
wr & wife e svar @< gur §
g AT dfazw JuA & wEe w
fasgm AT A T & gAY
arx g & fe U TomeT A whvee
Go w7 gw  dfafrge & e
T & Wk 3eF go fpewr gol aaf
F ooed 2 A var g A oA Aw
T AU E, @ 2w WA e
! RWA @I U G W TN F7A
3T A T A AV dfew dwa &
gz & farge fawrs & a0 fF
TAT FRT GTHICA AT F 79 9%
Araer w7 gefgad deafamiz ameT
gor < frar & foe Jwaw dfees
Mra & Fasrz F1 wFE qgEET E
wafon fafre ag s o & W17 £A
waERn v eI e g e
TSN ® A

within computable distance of bigger
city

gt aYz frr mofre &7 gfras Az g
ag A & FErmarg frdiaraa =
wrgEfewrd 7 wIT IR QT T
wZx T Sarge fFar ma J1 g7 wni B
T2 WG ¥ A F fAm i g
3 A AT AT R AT}
s #  7eite s g e e aT aed
wHA g0

SHR;] B RACHAIAH: May I know
how many flats have been allotted to
the Scheduled Castes and the Sche-

duled Trnbes applicants out of the
total number of houses constructed?

SHRI SIKANDAR BAKHT: 1 will
requre a notrce for this.

SHRI BALWANT SINGH (Ramoo-
walia): The Indian immigrants want
to construct houses in this country,
preferably in Delhi Will the Minis-
ter be pleased to state—has he any
plan to encourage Indian immigrants
‘to construct houses in Delhi?
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SHRI SIKANDAR BAKHT: There
was a schemg like this, But it is be-
ing studied again. It might be revi-
sed.

DDA Flatg for MPs

*194. SHRI SHIV SAMPATI RAM:
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITAIOTN be pleased to state:

(a) the number of flats offered to
Members of Parliament in the draw
held for the purpose during 1977-78
by DDA;

(b) the total number of Members
of Parliament who had applied for
the flats;

(c) when the applicationg for the
draw were first invited from Members
of Parliament;

(d) the number of times the last
date of receipt of such applications
was extended and the particular rea-
sons for which the last date was ex-
tended each time; and

(e) the efforts made to allot flats
o those Members of Parliament whose
name could not come in the drawfor
allotment of a flat?

fratw ot oam et ofr Wi
grafe swrma # cwa weR (st Tm
fewe ) : (%) o

(=) ss.

() 28 md® 1977 & 31 wE,
1977 % W13g7 WAT A7 § |

(7) ordzw g% S ow &)
wfew arir 6 @17 @T€ F 1 | sEE
freafafaas s ¢ —

(1) #wg, wErmrT afmg @
faeelt 777 Frarm & == fraifoer
qedl 1 favm w9 wE ®
forar,

(il) 7oy smx Tq1 g A
e faura gATaT & FATH F
q @ g |

(v) wiaer & w9ar & wrdzs &

fan fed wmr ary e § ¥ g
®12 & wuTT IF wrde fed o
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ot frmr wmfe v @ wT WA
witad T TIAG 15 O & IAC K
wir (%) ¥ wgrmar &, o, &1 IT 9
wag-gaeat & Avw W § 7

ser & T (@) § wav oav &
55, AT TEA WHI-ITEqT WIT WA
Al wT qegeE AR T 7

5T & I () " (7). F Ry
war & fF 28 wdA, 1977 & 31 W,
1977 % W3aR i 7%, & wTAAT
wrgar g fF 12fea & 6 areany Tmrr
wgi &% W § Wi Tow way SuE

gar ?

¥z | F 977 PR e

wré, A\ fFw-fem ot &) o
wif ?

Wt T fewe @ ¥y Al ET
TEY T E

MR. SPEAKER: He does not have
ihe names. Ie wants notice.

‘lﬂfﬂ‘!ﬂﬂﬁ!m:ﬁwﬁ;’rm

1 A gaT A mey ¥ e AR g,
9 AEGT i ATY AT wrg 2 7

MR. SPEAKER: The question is
what are the names of Members to
whom flats were allotted,

THE MINISTER OF WORKS AND
HOUSING AND SUFPLY AND RE-
HABILI’I‘ATION (SHR1I SIKANDAR
BAKHT): we don't have the names

ere,

st fox weafer o : e v,
M 4 waTy e R g Ay TEET OF
I 3wt a2z e, w2
B 9 mma@t § 12 fer &
§ T IXR agry w7 wAT vy goy

T foeft qodvdoe w2
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SHRI SIKANDAR BAKHT: I will
iry to give the names, Sir.

Sl wey FRIC wrest ¢ wTe o
e Ft  faudir w2y gy wgr fw
R oamaT T g Qar W sy
wEqr ? wa W9 AR gar @ 2
AT HITH 97 ATR 9 A HIIH) GATAT
~Ifeg a1, WYY Frmare wo w7 wifonr
st Fy ?

SHRI SIKANDAR BAKHT: It is
a faet that I did not have the names.
But I got it just now.

ot Maw WA YT AT qgRE, wNT
qTEF O ATH TET ¥ W7 X B 7

THE PRIME MINISTER (SHRI
MORARJI DESAI): Sir, it does not
befit them to use such expressions.

SHRI SIKANDAR BAKHT: The
names are: Shri Sarat Kumar Kar,
Shri Khyomo Lotha, Shr1 Mahamaya
Prasad Sinha, Shri Arif Beg, Shri D.
P, Vashist, Member., Metropolitan
Council. Shri Pranab Mukherijee,
MP., Mrs, Vidyavati Chaturvedi,
Shri Lal Buala, Shri Mahi Lal. Among
them the successful one are: Shri
Sarat Xumar Xar, Shri Arif
Beg, Shri D, P, Vashist, Shri Pranab
Mukherjee, Shri Mahi Lal. These
were successful. In the waiting lists
were: Shri Khyomo Lofha, Shri
Mahamaya Prasad Sinha, Mrs, Vidya-
vati Chaturvedi,, Shri Lal Buala Out
of the successful, we have Shr R. K.
Sharma, Shri Sawai Singh Sisodia. In
the waiting list, the names are: Shri
Balbir Singh., Shri Suraj Bhan, Shri
Boddipalli Rajagopala Rao.

These are the names which I have
got.

stfow wfee om: & ag
WA AEAT g R o o §F 4=
qwie  fd wiEt, @ I & vAveRe
& fq wn s fear w8, Sw
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T R dEew fRET gRm oo
o @it #r qrafasaT € sy | ?

st fewe wer @ gEWT Aar
Hﬂ?ﬂﬂﬁ'ﬁ-’ﬁﬂ'l{ﬂ'o'ﬂ‘o*
am A § g Y §, § 40 wEx
fFr wa § al Awe & ¥ fex
& A faerelt st g

SHRI K. MAYATHEVAR: May 1
know from the hon. Minister whe-
ther the allotment of flats to M.Ps is
done purely on the basis of merits,
seniority, priority or recommendation?
Also may I know from him if the
Government is considering giving of
any concessions to Members of Parlia-
ment regarding the allotment on the
loan basis—longterm loan basis—that
is within a period of five years?

SHRI SIKANDAR BAKHT: These
allotment sare made on a hire pur-
chase basis where a certain amount
is required to be paid initwlly wnd
then the rest of the instalments aie
to be paid monthly.

SHRI SAMAR GUHA: Sir, I want
to draw the attention of the Prime
Minister to thiy because it appears {o
me that this practice of giving flats
to M.Ps is absolutely unjust and un-
fair and it should not huve been done.
Only those M.Ps who have no ires:-
dentia] quarters 1n any part of the
country, only they <hould be cntilled
to gel a flat in Delhi. And to thu.c
M.Ps who have residences, this kind
of unjust favouritism should not be
shown.

Thercfore, | want to know fron. the
hon. Minisler whether the whole
policy should he required to see that
only those M Ps who have no residen-
tial quarters in their own areas will
get the preference of having flats in
Delhi and nobody else.

SHRI SIKANDAR BAKHT: This
is a suggestion which has been noted.

SHRT SAMAR GUHA: My sugges-
tion is this. I want to know from the
hon. Minister on what basis the
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M.Ps are to be given this special pre-
ference. Some of the mames which
he read out—I know that—have their
own flats—more than one flat in their
residential areas, Why should they
be given flats when they have more
than one quarter?

SHRI SIKANDAR BAKHT: This is
the practice which has been there. It
is being followed. If there is any
scheme, from out of that scheme, 3
per cent of the houses are reserved
for M.Ps or Members of the Metro-
politan Council and Members of the
Municipal Corporation. It is only 3
per cent. Thig is also a suggestion
which has come from the hon, Mem-
ber. I am replying on the basis of
the scheme which has been existing
for long.

SHRI A. BALA PAJANOR: May I
know from the hon. Minister if he has
agreed to take up the suggestion made
by Prof Guba he would accept my
suggestion as well?  Is he prepared
to take my suggestion of giving the
allotment of houses to Members of
Parliamenl  region-wise, Suppose af
there are 50 houses, five houses are
given to Members of each repion, it
will vreate a cosmopolitan atmosphere
in the capital city of Dethi. I think
it is betler if the hon. Minister takes
the suggestion of alloting five houses
out of fifty to Members St cach re-
gion, that will create a cosmopolitan
atmosphere in the capital of Delhi.

SHRI SIKANDAR BAKHT: This is
the second sugestion that has come.
1 may pool all those suggestions so
that my minisiry may be able to
consider all these.
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Fﬂnﬁuﬁmqw‘w&m
f *196. W ywiw wiger W@
g it Tk sty ay ot ot gt
wG f

(%) w1 ORI oF ¥ weft
gfiretr qf wATATT qewr eqrfy
FA el geny g frare W

@t

(w) ufa gr, oY &7 E7 qENT WY
wrfoy w00 & fag oaege WY Ave-
fasm oy arwiy ?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
(SURJIT SINGH BARNALA): (a)
and (b), Government have had
under consideration for sometime a
proposal to set up a Wildlife Conser-
vation, Management, Research and
Training Institute with UNDP assis-
tance. Accordingly, an FAQ Consul-
lant wvisiled India on a 3-month pre-
paratory mission in August 1977 to
assess the wildlife situation in the
rountry and submit a report for estab-
lishing such an institute. As the
inal report of the FAQO Consultant is
awaited, the question of considering
the location of the Institute is pre-
mature at this stage.

§ guTw wpar : AR Ow
TG Ty qnft qage QF s
wem WY wqrowr & art & few
T dfe 1w & fg oW fedew
W W W e | AR w
STt gaTr & werewl g wrean
g wrwg fiegr ar w1 § fis o wrforay
%m&mkqu.
o9 wqr wfrswor ooy ¥ wgrear
AR e W ww, on felew
at wrew i ek ] vk TTe wawge
¥ v wewrr & apw Gpere & firg
i g i @ i
382 L8

e WM N @ P ¥ Ao
e § I gwmsar A wy
T CAAIT CAATT HEART €T TqTIAT
®Y At ! gfegh A swaw ?

st greinr fag wowwi ;W e
g W owry € & pugA, AT,
IMAR, FTEAE—IHT INE T F
gz oY 2gTrga 3 wes § Afww
wal Gadr 78 fear Ty & wGits
gt fafaesd w7 & oWt I8
food o & )

o g st ¢ wawqe e
oot ¥ femromag ?

SHRI SURJIT SINGH BARNALA-
No place is being rejected. All these
four places have been visited. The
stage has not yet reached to sclect
the place.

WRITTEN ANSWERS TO QUES-
TIONS

Closure of Universities

*184 DR. BAPU KALDATE:- Wil
the Mimster of EDUCATION, SO-
CIAL WELFARE AND CULTURE
be pleased to lay a statement show-
ing:

(a) the number of umversities clos
ed during academic year 1977-78;

(b) reasons for their closure; and

(¢) whether Government propose io
constitute a Committee to go into the
problems of students and investigate
into the frequent closure of univer-
sities?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) and (b). According to
information avaijable, about 12 uni-
versities have had fp swspend class-
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es, mostly for short periods of not
more than two weeks, during the pe-
riod from September, 1877 to Feb-
ruary, 1878, on account of agitation by
students, teachers, of karamcharis
with regard to issues, both academic
and non-academic, which are being
looked into by the appropriate autho-
rities of the State Governments and
universities concerned.

(e) Does not arise.

Illegal Lodges in Delhi

*186. SHRI D. G. GAWAI: Wil
the Minister of WORKS AND HOUS-
ING AND SUPFLY AND REHABI-
LITATION be pleased to state:

(a) whether Governmentg are aware
ot the illegal lodges being run by
private persons in the city of Delhi in
1esidentia] areas;

(b) the number of such 1llegal
ledges being run in residential areas
in Delhi; and

te) the action taken by the Govern-
ment 1n this regard?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) Yes, Sir.

(b) The number of lodgmg houses
without licence, as reported by the
Municipal Corporation of Delhi and
the New Delhi Municipal Committee
m their respective jurisdiction, js 67
and 4 respectively.

{c) Necessary action for prosecu-
tion is being taken by the concerned
authority.

Flood Contro] Projectg in Assam

*188. SHRI PURNA SINHA: Will
the. Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether it is a fact that the
Prime Minister, in course of his recent
tour of Auam!, has assured tlie people
of ‘Assam wifh sofhe flood control pro- '
jects Including harnessing of the rivers
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which cause floods in the’ State every
year and consequent damages;

(b) it so, whether rivers Brahma-
putra, Subansbri, Dehang and Zia
Bhoroll will be dammed at the foot-
hills for the dual purpose of holding
the rolling waters and generating
hydro-electric power;

(e) it so, which of the four rivers
will be taken up first and at what
point of time in the coming months
Or years;, and

(d) if ne such projects are envisag-
ed within the next two years, the
reasons therefor?

THE MINISTER OF AGRICUL-"
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) to
(d). In a public meeting at Dibru-
garh, the Prime Minister during his
recent visit to Assam while highlight-
ing the need for careful utilisation of
our water resources for economic de-
velopment menfioned in  general
terms about the need to adopt flood
control measures. In fact, detailed
investigations for multipurpose stor-
age projects on Subanshri and De-
hang have already been taken up by
the Assam Government and surveys
of the dam sites and reservoir areas,
foundation explorations, geological
and other inveéstigations are in pro- y
gress. Kameng hydro-Electric Project
on tributaries ot Jia-Bhareli is enwvi-
saged to be a run-of-the river plant
without any floog benefits. It is under
investigation with the Central Water
Corpmission, The q of taking
up of the projects can be considered
only after completion of investigation
and determination of their feasibility
both from technical and economical
aspects,

Purchase of Houses by Retiring Work-

ers under lndutrlll Buulhl‘ Scheme
*191, SHRIMATI -PARVATHI-
R KRISHNAN: | .

. SHRI MU SINGH |
e MURETIAR soeH
Wil] the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
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(a) whether Government have de-
cided to allow the houses under the
industrial housing scheme allotted to
workers to be bought by them after
retirement at 80 per cent of the cost;

(b) if so, the details thereof;

(¢) whether the Genera] Secretary
of the AITUC has written a letter to
him requesting to have this decision
discussed with the Central Trade
Union Organisation and pending such
consultation Government's decision be
held in abeyance; and

(d) if so, the details and Govern-
ment's resronse thereto?

THE MINISTER OF WORKS AND
HOUSBING AND SUPPLY AND
REHABILITATION (SHRI SIKAN-
DAR BAKHT): (a) and (b), The
Government of India have since
taken a decision to permit the sale
of the houses built for the industrial
workers under the Integrated Subsi~
dised Housing Scheme for Industrial
Workers and Economically Weaker
Sections of Community, to the exist-
ing occupants, and this decision has
already been communicated to all
the State Governments/Union Terri-
tories Administration. The price
payable wil] be 80 per cent of the
original cost and hire purchase faci-
lities will be, available, Before a
tenement is sold under this conces-
sion, the occupant will have to clear
all arrears of rent and other dues,
He will not be allowed to resell the
tenement within 10 Years from the
date of purchase.

(c) and (d). A letter dated the
2nd February, 1978, addressed to the
Union Minister for Labour and Par-
liamentary Affairs has been received
from the General Secretary of the
AITUC. He has requested that the
above decision be held in abeyance
pending discussio, with the Trade
Union Organisations in a meeting.
His request has been examined care-
fully and it has been decided not to
withhold the implementation of this
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decizion, This decision was taken
with 2 view to removing the difficul-
ties of workers in occupation of such
tenements. Representations had been
received that it was practically im-
possible to dispossess superannuated
workers, or workers who had crossed
the income limit of eligibility for the
retention of tenements in their occu-
pation. The occupants were not pay-
ing even the subsidised rent, with the
result that arrears have mounted.
Even where rents are being paid
they are based on the original cost
of construction ang were insufficient
to meet the escalating maintenance
costs. The decision taken by the
Government will give a fillip to hous-
ing for industrial workers as the sale
proceeds which will be available to
the State Governments will be
ploughed back for housing for indus-
trial workers.

LIC. Housing Loans for State
Governments

*192. SHRI K. RAMAMURTHY.
SHRI SUKHENDRA SINGH:

Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state

(a) whether a plan for the use of
LIC housing loans by the State Gov-
ernments has been evolved by the
Ministry; and

(b) if so, the details of the same?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND
REHABILITATION (SHRI SIKAN-
DAR BAKHT): (a) Yes, Sir,

(b) To ensure that the L.I.C. loans
allocated to the State Governments
for the implementation of the various
social housing schemes are utilised in
a larger measure for the benefit
of the economically weaker sections
and low income groups, the State
Governments have been asked to use
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the LIC, loan allocated by the
Ministty for different income groups
in the following proportions:—

(i) Houscholds with income
upto Ra. 350 pm. . . 9%

(ii) Houscholds with income
beiween Ra. 351 and Rs. Goo

p.m. 25%
(iii)) Houscholds with income

between Rs. 601 and

Rs. 1000 p.m. . a5%,

The remaining 10 per cent is to be
utilised for the implementation of
the Rental Housing Scheme for State
Government Employees.

Nationay Circus Akademij

*195. SHRI P. K. KODIYAN: Will
the Minister of EDUCATION, SO-
CIAL WELFARE AND CULTURE
be pleased to state:

(a) whether the Indian Circus Fe-
deration has suggested to Government
for the creation of a National Circus
Akademi on the lines of Sahitya Aka-
demi, Sangeet Natak Akademi etc, to
protect the Indian Circus Industry;
and

(b) if so, the details ang Govern-
ment’s reaction thereto?

THE MINISTER OF STATE IN
THE MINISTRY OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(SHRI DHANNA SINGH GUL-
SHAN): (a) Yes, Sir.

(b) The Indian Circus Federation
bas been requested to give gull de-
tails of its proposal in respeet of the
formation of w National Circus Aca-
demy to enable Government to con-
sider it,

Policy regarding .Cutting down of
Forest

*107. SHRI SHAMBHU NATH
CHATURVED[: Will the Minister of
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AGRICULTURE AND MRRIGATION
be pleased to state:

(a) whether despite recurrent floods,
erosion, silting of rivers, the cutting
down of forests is going on apace and
faster than their planiation or rehabi-
litation; and

(b) have Government laid down
any clear and firm policy i this re-
gard and is it being implemented by
State Governments?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
The bulk of the forests ig the coun-
try are State-owned and under the
control of the State Forest Depart-
ments. These forests are governed
by regular working plans which
prescribe annual cutting with due
consideration for natural regeneration
or artificial regeneration. In forest
areas which are outside the control
of the State Forest Departments
there are unscientific fellings, due to
heavy biotic pressure as a result of
large demand of fuelwood, timber
and other forest products by the local
people. Efforts are however made to
bring them under scientific control
and also to take up plantation in
these areas either through the State
Schemes or the centrally-sponsored
or Centra] schemes, No authentic
statistics are available for such fell-
ings in the forest areas outside the
control of the forest department,
However, every effort is magde by the
State Forest Departments to keep
rehabilitation at a faster rate than
the pace of fellings.

(b) The National Forest Folicy
1952 has recomménded thit the mi-
njmum forest arem in fthe country
should be 33-1/8 per cent of the total
geographiical area. However, there
is ¢nly 228 pef cent of the total
geographical &rea under forests. ‘l"hn
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policy is already under revision and
it is proposed' to prescribe that diver-
gion of forest lands for multipurpose
river valley projects, hydel projects,
etc., should be adequutely compen-
sated by providing, as far as possible,
equivalent alternative land for
affdrestation for which requisite funds
will need to be earmarked within
the Project costs. It is alse beinZ
suggested that all forests ghoulg be
brought under scientific management
in the overall control of State Forest
Departments,

Central aid for Land Reforms in
Bihar

*198, SHRI ISHWAR CHAUDHRY:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state the amount of financial as-
sistance given by the Central Govern-
ment to the State of Bihar during the
year 1976-77 and during the year 1977-
78 so far for implementing the land
reforms schemes in that State?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): A
statement 1s laid on the Table of the
Sabha.

Seatement

Amptlance Asmgtance
provided in provided in
1976-77  1975-78

Rs. Rs.

(1) Grantfor purchase 23.12,600 2248841
of inputs by allo-
tices of celling

surplus land
Grant for develop- 11,56,300

ment of ceiling
surplus land,

174356

Loan for develop-  10,52,9q2
mitnt of ceiling sir-
plus land.

Torar .

591,694

45.21,202  9%.54,831

(2) Beildes the above assistance
fob development of celling surplus
Iands, an amount of Rs. 1§ lakbs has
been released recently to enable the
State Government to take up an addi-
tive progfamme for consolidation of
holdings in one lakh hectares com-
prised in 11 Anchals.

Confirmation of Assistant Teachery of
N.D M.C.

*199. SHRI AGHAN SINGH THA-
KUR: Will the Minister of EDUCA-
TION, SOCIAL WELFARE AND
CULTURE be pleased to state:

(a) the total number of Assistant
Teachers having served for more than
three years, yet not confirmed in the
Education Department of New Delhi
Municipal Committee;

(b) total number of Assistant Teach-
ers who have so far been confirmed
by the New Delhi Municipal Com-~
mittee:

(e) the total number of permanent
eligible Assistant Teachers falling in
the himit of 20 per cent quota fixed by
Government for grant of Selection
Grade in accordence with the recom-
mendation of the Third Pay Commis-
sion;

(d) whether some of the teach-=rs
have been denied the Selection Grade,
if so, the number thereof and the
grounds on which these teachers have
been denied the Selection Grade; and

(e) the steps Government propose
to take to remedy the situation”

THE MINISTER OF STATE IN
THE MINISTRY OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(SHRIMATI RENUKA DEVI BARA-
KATAKI): (a) According to the
information rececived from the Neaw
Delhy  Municipal Commlittee, the
number of such Assistant Teachers is
224 as on 31st December, 1977,

(b) 690, till date.
(c) 138 =
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(d) No, Sir, There are 138 Selec-
tion Grade posts. Against these
posts, 105 eligible Assistant Teachers
have already been granteg Selection
Grade. Selection for the remaining
33 posts is to be finalised soon.

(e) Does not arise.

Rice at legy price through Fair Price
Shops

*200. SHRI SAMAR MUKHER-
JEE: Wil the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state:

(a) whether Government are consi-
dering to supply rnice at less price
through fair price shozs when the
country, according to the Govern-
ment's claim, 15 having fuodgrains sur-
plus: and

(b) 1f not, the rea=ons thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): (a) and (b). The
eentral issue price of rice issued
through the Public Distribution Sys-
tem, which is uniform for the whole
country, is already a subsidised price
and there is at present no proposal
to reduce the same,

New Variety of Bajra

#3201, SHRI D, N. TIWARY; Wil
the Minister of AGRICULTURE AND
IRRIGATION be pleased fo state:

(a) whether it ig a fact that a new
variety of Bajra which yields 82 quin-
tals per hectare, has been introduced
in the country;

(b) if so, where and to what extent
success has been achieved;

(c) if not, whether attention of
Government has been drawn to a
speech of the Director General of
ICAR on 28th April, 1872 on the occa-
sion of Shri Sri Ram Memorial Lec-
ture wherein he has claimedq for the
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{
invention of a new type of Bajra
yielding 82 quintals per hectare;

(d) whether the new seed has been

(k) if so, the result thereof?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
No, Sir.

(b) Does not arise.

(c) No yiely figure of the kind
mentioned in the question was given
in the 8th Founder Memorial Lecture
of the Sri Ram Institute for Indus-
trial Research delivered by the Direc-
tor General, ICAR in 1872. The lec-
ture entitled “Converting a scientific
breakthrough in agriculture into g
production advance™ dealt with the
intermediate steps involved in the
conversion of scientific findings into
fleld accomplishments. The only re-
ference to the yield potential of new
varieties or hybrids of wheat, rice
jowar, bajra and maize occurs in &
histogram complied on the basis of
the yield performance observed in All
India Coordinated tnals conducted
under the respective All Indim Coor-
dinated Research Projects of the
ICAR,

The highest yield obtained in an
experimental hybrid of bajra was
87.14 quintals per hectare in the cave
of hybrid 23A x J.977 in the Ad-
vanced Hybrid Bajra Trial No III
conducted at Delhi in 1089-70 under
the All India Coordinateq Millet
Improvement Programme. An yield
of 73,12 quintals per hectare was re-
corded at Delhi in the experimental
hybrid 23A X J.108 in Advanced
Hybrid Bajra Trial No. 4.

(d) and (e). Many of the promis-
ing bajra hybrids developed suscepti-
bility to downy-mildew and ergot.
Hence the breeding programme was
reoriented for incorporating resistance
to these diseases by using new hybrid
combinations, Some of these hybrids
like PHB 10, PHB 14, BJ. 104, BK.
560, B.D 111 released since have
shown resistance to downy-mildew
combined with a good yield potential.
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Changes in Education Pattern

*202. SHRI HITENDRA DESAI:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) is Government contemplating
any changes in the new 10 plus 2
pattern of education; and

(b) if so, from when the changé ia
to be given effect to?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR, PRATAP CHANDRA CHUN-
DER): (a) and (b). The National
Policy on Education is under review
and the structure viz. the 10 plus 2
plus 3 pattern would also be review-
ed.

National Youth Policy

*203 SHRI P. S. RAMALINGAM.
Wil] the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state;

{a) the rcasons why a National
Youth Policy has not been formulated
despite the crying need for harnessing
youth energy for national develop-
ment; and

(b) the extent to which the Nationat
Service Scheme and Nehru Yuvak
Kendras have been able tg provide
purposeful focal points for youth
regeneration?

THE MINISTER OF STATE I[N
THE MINISTRY OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(SHRI DHANNA SINGH GUL-
SHAN): (a) and (b). While there
is no formal National Policy on youth,
a Board at the National level has
been constituted for harnessing youth
to participate in the development
programmes of the country, Consis-
tent with administrative and finan-
cial limitations, over 3 lakh students
will be covered by the NSS Scheme
during the current year und they are
participating in programmes of social
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service and nationa] development.
The Nehru Yuvak Kendras areé func-
tioning in 152 districts, where the
non-student  youth are enabled to
participate in nation-building acti-
vities,

Loss of Revenue, unemployment and
illicit distillation on introduction of
Prohibition

*204, SHRI MOHINDER SINGH
SAYIAN WALA:

SHRIMATI PARVATI
DEVI:

Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether some States have
sought clarifications from the Centre
on the problem of losg of revenue, un-
employment and illicit distillation be-
fore taking a decision on total prohi-
bition; and

(b) if so, the suggestions/solutions
given by the Centre in thiz regard to
the States?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) Some Stafes have sougnt
clarification regarding the problem
of loss of revenue. As regards the
problems of illicit distillation and
unemployment, thé State Govern-
ments are competent to deal with the
problems under their own powers.

(b) The details of implementafion
of prohibition are being formulated
and will be communicated to the
States as and wheén finalised.

Wild elephants in Diglipur in Anda-
man and Nicobar Islands

1687, SHRI ROBIN SEN: Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased t, state:

(a) whether attention of Govern-
ment has been drawn to the fact that
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wilg elephants are terrorising the peo-
ple of Shyam Nagar and Radha Nagar
at Dighpur in Andaman and Nicobar
Islands, and

{b) it so, steps taken to save the
people there?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
Yes, Sir. However, no such incident
has been reported after June, 1977.

(b) The Andaman &  Nicobar
Islands Administration is seizeq of
the problem and 18 taking all possible
preventive measures, when the need
erises, to capture such offending ani-
mals thiough professional trappers
or, 1n extreme cases, to resort to their
destruction_

Alg for Development of Fisherles in
Chilka Lake

1688 SHRI MOHD. HAYAT ALI:
Will thg Minister of AGRICULTURE

AND TRRIGATION be pleased to
state-

(a) whether Central Government
are considering to sanction some
amount cut of the World Bank Assis-
tance Fund for the development of
the fisheiies in Chilka Lake;

(b) 1f =o, the amount Lkely to be
sanctionedd and

(c) the approximate date by which
the fund will be made available to the
West Bengal Government?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
to (¢) No. Sir

srei  fowwfoen  favafearso &
syuTiet Wt wark

1189. ¥ ol Tog : T

forr, TmT™ wer o wepfa wW
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(w) fFege wwm & wawge
fa¥ ¥ qrate feenfiar fevefrores
¥ sigraiet ¥ qord ¥ fae 1975
dow wv wirad feer T arafer
® af Wi aN aF fFar srq U
LU L

() war gewre s WA #4T
¥ wrawr- o st qdz orw 7y
Ry gegrar e 3 & faae

o gfergey gaedt §; afz g, M.
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(w) #ar weere of frarc srave
fawafar &1 ow stafos  gfagre
frary & fag fadw gaeg w3 1
¥ o

(2) #ar  warer w0 faarc
fasafrar 43 Sax gt fezat 04
FARAT F ATA AT AF TR AT
g aifeqT & sga & fAg Arafraa
wfasrfeal & g=da w2 w1 3 7fn
aizsr #r gfrar & ? ;

fawr, ®aw wemr Aar  deple
HAt (wre WMT WA W) (%)
frgre wsr & amaa (e oy & weitras
¥ queromy wg 7 grara fasafas
favafauran ¥ arufgy ox 7gq o7
Fwaa % fay 1975 ¥ fna axufa
wrafzw w47 —-

Fo

1975-76 1,75,000
1976-77 250000
1877-178 2,00,000
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% any 7T gfesm waraa foar
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v fag ag & o
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s

()} ¢7 @aqa far 1% Feary
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Damage due to ¢yclone in Lakshdweep

1691 SHRI R K MHALGIL
DR LAXMINARAYAN PAN
DEYA
Will the Mmster of AGRICUL-
TURE AND IRRIGATION be pleased
to state

(a) the total damage done to the
Union Terntory of Lakshadweep be
cause of cyclone during the period of
October November December 1877

(b) how many coconut tiecs the
basic and main industry of the sad
territory, have been uprooted or other-
wise reduced to uselessness

(c) total loss of the sald trees and
the basis of calculating the loss, and

(d) the amount given by the Gov
ernment up till now as an assmstance
to the Terntory and whether more
amount is proposed to be given and
if so when and how much?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA) (a)
Kalperu Island and to a lesser ex-
tent Androth and Kavaratti Island m
Lakshadweep were ravaged by cy-
clone on 18th and 20th November
1877 Kalpem: was a site of devasta-
tion At Kalpem: almost all the pn-
vate houses were destroyed und all
government and community buildings
damaged erther fully or partially
Most of the coconut trees were up-
rooled or damaged and there wa
other ¢xtensive loss including damag:
to 13 sailing boats (Odams) and 13¢
small (rafts (4 were losty besides .
mechamised boats In the ecyclort
were also lost 80 cows 1200 goats unc
5000 poultry birds The total loss wa
estimated to be more than Rs 300
crores

(b) and (c¢) The follo, ing losse
have been reported by the Laksha
dweep Administration

(1) Cotunut bearing trees b2 ovo
x Rs g50/ 2 17,00 00t
() Young trecs 1Hoon » Re 25¢] 45 0c cox

(9) Seedlings 12c00 x Rs 50/

The rate per tree has been fixed wit
reference to the age and Yield caps
city of the tree
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(d) The followi financial as-
sistance has been ssnctiined 30 far: (W) e @, & v ww ookt
afa ®r ahy ¥t 7§ § o ag ST
Rs. in lakbs. fea were frarfag & o Gy ¢

1. Comnstruction of| :nmpl. clmrlmc

of roads, wellsetc. . 1,00

2. Subsidy for houses. i . 2.50 E‘ﬁ wte N awt (d\ i"ﬂ“
3I.om!'ornpmnndoom- ﬁ*!m)(*) ELO LB

truction of houses 1.00 .

¢ R oidingandcloccns Hoes 5,00 (@) @i 1073-79 afga arerdt

5. Purchase of 2 lighters. . . 0.50 99 GTg grrAT & 21O T REAA

1o 90 T AIHR T e w7 gy Fral &

T arixdl & fagraga & fao e

In addition to this, 130 tonnes of rice qr&A %ﬁ.ﬂ! 954 779 TR QT 'ﬂﬂ|

and an equal quantity of wheat as FAqTR wEAR ¥ (AT 16 70

grant for distribution wg gratutious

relief and medicines worth Rs. 095 713 72 ®Y (a¥u egiaar A AW

lakhs have been supplied. A sum L
of Rs. 50,000 has also been sanc-

i f i inister’ . . s s s
t.mned rom the Prime Minister’s Re- T4l @8 sy GET E @
lief Fund.

The follo 4 frra gowr aar fe wegEy w0

e following proposals are under = .
wgraar & fm &g fag o favwe

consideration: —
o gET  wEwy ® awia 4 af-

1, Free supply of coconut seed-

lings and fertilizers. gt 100 wiee FE qgyan &
frnfaa T o Er g o ®
areafas femrags &1 &M o
F qerar fadws % weaw A faar

2. Grant for repairs to mosques.
8. Aid to Cooperative Society.
T TRW 0 Q-G AGT WE-GTH

® fed dafta wgre L 1
1692. =it wotwr gwre wwf Central Schools in Howrah
sar wfe e fewd st ag aary o 1693. SHRI SHYAMAPRASANNA
T &% fr BHATTACHARYYA: Will the Minis-
ter of EDUCATION, SOCIAL WEL-
(%) s foarai & sgrar o3 FARE AND CULTURE be pleased to
state:

% Siw ¥ guc W ATEIC ¥ g

¥ gffame qar gueara ¥ foo (a) whether attention of Govern-
¥ ¥ wifiw agroar aidr §; ok ment has been drawn to the demand
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for setting up & Central School at
Santragachi, Ceniral Government Stafl
Quarter, Howrah; and

(b) if so, what ltup;: have been taken
in this matter?

THE MINISTER OF STATE IN
THE MINISTRY OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(SHRIMATI RENUKA DEVi BARA-
KATAKD: (a) Yes, Sir.

(b) The Kendriya Vidyalaya San-
gathan has jntimated to the Local
authorities the pre-requisities for
opeming a Central School, e g. provi-
sion of land, building and sponsorship
by a department of the Central Gov-
ernment, etc, The detailed proposal
from the sponsoring authorities has
not been received.
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Working Women Hostels in Karnataks

1684. SHRI G. Y KRISHNAN:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to gtate:

(a) whether Central Government 1§
assisting the State of Karnataka in con-
struction of hostels for working wo-
men; and

(b) 1if so, the details regarding the
financial assistance granted io the
State during last three vearg and the
performance thereon?

THE MINISTER OF STATE IN
THE MINISTRY OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(SHRIMATI RENUKA DEV] BARA-
KATAKI): (a) Yes, Sir.

(b) The details of the financial
assistance given to the State of Kar-
nataka are as under:—

Yrat Hostels Grant Grant Prefi rmes ¢
sanctioned ranctioned rcleawd
(R&# wm (R« n
lakhs) lakhs)
1974=75 . . . 2'48 1-74 One hostel comjlet-
d and functiomrg
my5—=76 . 2 16 47 15030 All under eonstruc
tion of which fi ur aie
nearing  complet'on
a7 =77 . . . » . 30° 07 1436 Hostelsarcsullireer

eonstruction.

R/eAw qEwwR §  ‘agerfon’
faaq w1 afwfoa feay o

1695. st guitfeny wwt : fe,
guw s\ Wi gepfw S
ag aaq g w4 fE

(%) war sxw aur wifewr g
oy ¥ wgwifen faqw ®) afsfo
TR At # W wide A g
§ Wx

(m) afz gr, sreq art & @vw
A W FFEREN ®IT & faeme
g?

firenr, W W Wt depf
@t (e wmw wr wx) : (%)
T (1), TWe #o WAo my
$o To qrzw faawor &, fid ¥
wsafas frerr aY# wor ¥y fr ez
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an.t 30 efrerc fear nar §, A
frar ¥ avT w0 9T FEHIET w
ag farr (ofaw) & o ¥ arfaw
ferr a1 &1 oY W Ty GAAY
¥ ggirr X & iy § s ggw
afafa &a1 31 ¥ Far feg sw wofr
% wafas @ g agert afafy
wt ng faegrr (=ofaw) & #sq ¥
qrzq faawor & wifger fear aar § 4
ww fowr & fafed sax oo agend
afafaar 3747 faed gt 3% wrd
‘wraafaw  fase’ AmeE qww A
wifas fwvr qm & =4t asre, weafas
W 97 FATL GATA & oA FJrarioe
wifas =AYfaaYy ¥ gure Al ¥ Ay
da1 avmY ¥ ggam FY oF AgAq
gy fagr aar § |J

frafgarma &7 97 \gam
g5r wwgr Ay fasam, gdara/
aifrsa ® gmaa faagw & sawaT a€y
favafamrseat ¥ qrar vraT 20

Propaganda against IC AR,

1686 SHRI R L KUREEL W.ll
“the Mimister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether a statement was made
in the llouse in the Monsoon session
in 1977 that disuplinary action would
be taken against some scentists in
volved in spreading filthy propaganda
against the roseirches and personnel
policies of Indian Council of Agri-
cultural Research,

(b) whether such s.ientists have been
1dentified

(c) number of scientists and insti-
tutes of the Indian Council of Agricul-
tural Rescarch cngaged in this type
of activity, and
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Writtén Avstoers <6

{d) natere and exact pariod by wikich
disciplingry actich ig proposed to be
taken?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
It had been stated in reply to & ques-
tion 1n the Lok Sabhs on 1st August,
1077 that some disgruntled scientists
of the Indian Agricultural Research
Institute were carrying on false pro-
paganda agamst the IC.AR. and 1its
authorities and the Government was
considering the possibility of taking
suitable dis¢iplinary wction against
such scientists,

(b) to (4). All Directors of Insti>
tutes under the ICAR were informed
of thig decision of the Government
and they were requested to report
about such employees for taking
switable disciplinary action against
them One such case has so far been
reported by an Institute which s
under examination.

faeett #t fwfam weimr wie fadw
fagre & o s wt o

1697, st TETW  wme ;s
frwfw WX wmare o i Wit e
et 21 TEET, 1977 & wmarofeq
oW g&4T 1058 % IOT & wIw W

ag T T g v fro:

(%) = frafae s, faaw
fgt ¥ o Y & woew
& wrrw ¥ 5w ity orerd vwwr W
@t wf &; ok

(w) afx g, @ s s
T g fawey S owroor ¥ 7
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frsiw st woye g wie

geiw wit  (sh fewax  wev)
(%) o (w) wwrafer T e
1058 #o gwo o wanid wuT
v e & gwfen @ WX
go s wr Y 7 § aew eore
v ¥ qu fewr oo @ g

it faaris @ ‘v g @

i
|

# =7 ¥ ATEAT I T AU EY 0K &
o gamadr & W g

(w) 3w 7 it frrde da
fred camedt favafamea § & wgr
51§ wiv I fre frow o 1@
w® e AN

(7) soert W W gl
Ffedr 1 o $7 TEW RO W
T SEeg N A0 TN T O¥EW
U ST OEY

Gawr, wmw wwaw et eRpfe
it (wo v ww wx)  (w) W
g faunlts g fey wo orem
T fawmfaurms SR g@m g
1972 ¥ fewrc sy w91 -
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(W) e () fawafaaray
oy wewr aw fieewr dew & afe-

owfy, §9 Qd ewabdt FEC W
B o wex fuwr & werwn wig
fafew  #fers sriwat o e W
ot & S o € FeT waqET
wfe & art ¥ @ omaerd Iveew
i 8 T wy  gEaor E

Non avajlability of Text Books for
XI Class

168¢ SHRI DURGA CHAND Wil
the Minister of EDUCATION SO
CIAL WELFARE AND CULTURE
be pleased to state

(a) whether the text books for XI
class in certain subject under 10424
3 pattern published by NCERT were
not avulitle to the students even 10
the month of December 1977

(b) 1f 8o the names of the buoks for
the XI class under the new pattern
which we e made availatle to the stu
dents in November December 1977
and January 1978

(t) if so what are the reaswn, for
delay 1in pubhshing these books and

(d) what concession 18 proposed to
be given to the students to wham the
books were avalable in  January

1978°

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR PRATAP CHANDRA CHUN-
DER) (a) Yes Sir  All text books
for class XI were available by the
end of December 1877 except for a
few Second Semester textbooks

(b) A list of the textbooks for

class X1 made svalable :n Novem-
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ber, December, 1077 and January,

1878 is given in the¢ Statement attach--

ed.

(c) The Second Semester textbooks
that were delayed beyond December,
1977 contain maps for which approval
and certification had to be obtajned
from the Survey of India.

(d) In order to avoid any hard-
ship to the students, it has been de-
cided to exclude certain portions
{rom the books, which were made
available at a late stage, from exami-
nation.

Statement
1. Six One Act Plays (Elective
English)
2. Niband Bharati—A Textbook
in Hindi (Core)

3. Political System

4. Rajnitik Vyavasthg

5. Bhartiya Arth Vyavastha Ka
Vikas

6. Evolution of Indian Economy

7. Rangini—Textbook in Sanskrit
(Hindi version)
&. Enelish Reader 11 (Core)

Draining out water from water logged
area near Farakka Feeder Canal

1700 SHRI SASANKASEKHAR
SANYAL: Will the Minister of AG-
RICULTURE AND IRRIGATION be
pleased to refer to the reply given lo
Unsturred Question No. 20 on 14th
November, 1977 regarding draining
out water from Water logged area
near Farakka Feeder Canum] and state
the steps that have since been taken
for attaining the desired object?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): The
Farakka Barrage authorities have
since prepared a scheme for provid-
ing relief against flooding to the low
lying areas of Pagla and Bansloi
river basins estimated to cost Rs, 4.12
crores. The scheme §s now being
processed for sanctiom,
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Ald from LD.A. for Agricultural
extension programme

1701, SERI -SUKHDEO FPRASAD
VERMA; Will the 'Minister of AGRI-
CULTURE -AND IRRIGATION be
pleaseq to state:

(a) whether the International Deve-
lopment Association has offered huge
assistance for agriculture extension
programme in the State of Bihar;

(b) If so, the details thereof;

(c) whether such assistance would
be channelised through the Central
Government agencies; and if so, the de-
tails therecf and the areas where such
programme would be carried out with
details; and

(d) whether similar assistance has
been sought by the Government of
India for the areas covering the States
of West Bengal. Onssa and Assam,
and if so, the details thereof?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): @)
Yes, Sir The International Develop-
ment Assoclation (IDA) have agreed
to lend to the Government of India
an amount equivalent to 8 million
dollars over a period of five years for
Bihar Agricultural Extension and
Research Project,

(b) The Project seeks to strengthen
the agricultural extension service and
adaptive research facilities in Bibar
over a period of about five years,
with the ultimute objective of achiev-
ing early and sustajned improvement
in agricultural production. The Pro-
ject conaists of the following main
components:

(i) reorganisation anq strength-
ening of the agricultural ex-
tension service through the
provision of additional tech-
nical and specialist staff,
housing, equipment, vehicles

r and staff training;



61 Written Answers PHALGUNA 15, 1800 (SAKA) Writien Answers 62

(ii) development and strengthen-
ing of adaptive research faci-
lities through the provision
of additional staff, vehicles,
simple farm equipments and
buildings; and

(11i) monitoring the progress of
the Project ang evaluating
its impact through the pro-
vision of staff, equipment,
vehicles and funds,

(c) The assistance would be chan-
nehised through the Department of
Economic Affairs, Ministry of Fin-
ance, which 1s the nodal agency for
all aid from the World Bank The
programme would be carried out in
al]l the 31 admunistrative districts of
Bihar.

(dy Yes, Sir, the IDA has already
approved the following credits for
similar projects in the States of West
Bengal, Orissa and Assam:

West Brengal 12 milhon dollars
Oraa 20 milhon dollars
Awam 8 millhion dollars

awca # wrorvEr w7 g

1702, st waciog Wo  azwr :
¥ ylw wic fawd 1t ag a3 <Y
g owH fw

(%) =1 =7 T W oy
var § s s & 97 @), fdm W
wifgardy @4 ¥ aorsl ¥ g
Aef g —TredF Suawid
qr g fadt & ;

(=) afz gr, at ¥ ®=frg A
A WO AT T A AW wrTRATHr
/8 ¥ qgfr Frar ¥ @R
gorr§ 3R ¥ fag o1 warew fiear §;
RAAT AAIA T A AT wRer
gy ; o

() afx g, o sewr wtw A
§ o aft o, &Y SwE wowrw
g7

gy gt Faad siwre & T
ot (ot wry o Feg) ¢ (%)
Trcrer @< & fad g gfe fem
ar far ardr ore wamize et & wrow
T & HIZ WATAT ET G qC i
TN qET R |

(=) o () gl &
grafor faacor o fanderdy ooy
aOFTC ¥TERT R 1 TET A0 A
A W wrae & Aw ey gl o @
qa fpar smar 3 1 qIOE AT W
ag e fean war & f wog @ faereor
# fog oo woEre g @ faed
Wt wfafaa o $ srawsa ol
¥ ATET SAET AT FA B
feafa 2 31 % @ ¥ wnfe
HTES1 T @16 ATET ARG g1 aa1
21 wrdm aw fAm gro o
HR A wive agel Ve
aadd §eT & w9 X A oy § A
wrdrs ava fm gr o wa 6%
s ageft adt &t wf B zEE
TS, [A0G TET ® AR
WGAT W HIE WA AT AT
® QU T fem W owwr ) anfy,
TR wORTe F1 a8 giaa fraran &
fir afa Trow TrETT ATEAY WWAT WY HIE
qATAY ¥ W 9T &F ¥y Ay AY
3 ¥ = wfafom sz frar o
TEATE | TG HTETT T WA
Mg w@ ¥ faw Al A 59
REAT W™ FTA ¥ geATEATHY 97

feart femsragr &
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Correspondence courses in technical
subjects

1703. SHRI NARENDRA SINGH:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether in order to provide
avenues of employment Delhi Adminis-
tration is considering to introduce Cor-
respondence Courses in the Technical
subjects,

(b) it so, details thereof; and

(e) expected time by which it is
likely to be introduced?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR, PRATAP CHANDRA CHUN-
DER): (a) Yes, Sir.

(b) and (c), The details are being
worked out by the Delhi Adminis-
tration anq the proposal will be ex-
amined by the Ministry when re-
ceived.

Cattle and Poultry feed at cheap rate

1704. SHRI MADHAVRAO SCIN-
DIA: Wil] the Minister of AGRICUL~
TURE AND IRRIGATION be pleas-
ed to state:

(a) whether Government will econ-
sider a National Policy for making
available cattle and poultry feed at
cheap rate throughout the country;

(h) if so, whether Central Govern-
ment have received a proposal from
any State Government in this regard;
and

(e) if so, hus reaction thereto?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
Yes, Sir.

(b) and (c). No specific scheme
hag been mooted by any State Gow-
ernment. The proposals of State
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Governments regarding price and
distribution control over feed ingre-

dients under the Egsential Commodi-
ties Act are examineg by the Central
Government as und when received
and, concurred in to the extent neces-
sary and feasgible.

wowes # arew-amw vy fieerfe

1705. WY AEwCN WYo YCATT :
T fin, T wEnw Wi wewfr
adY ag TmA KT FAT wG

(%) w1 ¥=0m FOw< F v
# nx ¥ aomaE & fmin & fag
wpEE A AT WK

(w) =fa g, & Iwwr ol femt
g, W wad wwoww g !

faerr, warwr wewmor agqr d@epfr
sawg ¥ www wa (st gwr fag
awaA)

(%) s, g

(@) “Toa-gm afem w1 s
¥ AAT F v, faefia agr-
T F s vafy & 9 1 aE
i gefrp fed oy g 7

vt Jamm ot dumT ¥ weee

1706 st gEow : ¥ gl
wire faark w1 7g TO0 FF ¥ WG
fw -

(%) w1 wham s sfer o
et whrowr sen o §fY T g
aw bt
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(w) W wwww 6 IR AW
@ g A wfeRw e e

(v) wr ¥ S §F T
wofr g9 ¥ Qe ¥ wfuw v
arfaps e Wy WOt IepEe i
# wfr Y wiefr; Wi

(w) afc &, & §fv s &
! @ woa g A O & g ww
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BEF W ST ¥ 7

sfe sie fenrd 5 (ot gooier
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Allotment of plots in  Chitiwanjen
Park, New, Dejhl, tq refugees of
Bangiadesh

1707. SHRI P, K. DEQ; Will the
Minister of WORKS AND HOUSING
AND SUPPLY AND REHABILITA~
TION be pleased to refer to the re-
ply given to Unstarred Question No.
81 on 14th Novembher, 1077 regarding
Allotment of plots in Chittaranjan
Park, New Delhi to refugees of Bang-
ladesh and state:

(a) whether scrutiny of applications
for allotment of plots to East Pakistan
refugees in the Chittaranjan Park, New
Delhi, has besen complsted and if not,
the reasons therefor;

(b) if serutinised, the number of eli-
gible applicants and the number of
plots available for allotment; and

(¢) whether any date has been fix-
ed for alloting the plots and if not, the
impediments coming in Government's
way particularly when the scrutiny is
over?

THE MINISTER OF STATE IN
THE MINISTRY OF WORKS AND
HOUSING AND SUPFLY AND RE-
HABILITATION (SHR] RAM KIN-
KAR): (a) The scrutiny of the
applications has since been complet-
ed,

(by) There are 82 plots (49 plots
in 233 square yards category and 38
plots in 160 square yards category)
available for allotment 225 appli-
cants for the former category and 566
applicants for the latter category
have been found eligible.

(c) Draw of lots is proposed to be
held during the first fortnight of
April, 1978

Basmati rice from fair price shops in
Delhi

1708. SHRI AMAR ROY PRA-
DHAN: Wil the Minister of AGRI-
CULTURE AND IRRIGATION be
pleased to state:
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(a) whether Government are aware
that Basmati rice iz not sold at the
Fair Price Shops in Delhi and New
Delhi; and

(b) if so, the reasons therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): (a) Yes, Sir,

(b) Basmati rice being not an
essential commodity, it has not been
considered necessary to make this
variety of rice available for distri-
bution through the Fair Price Shops
in Delhi and New Delhi.

Development in Janakpurl, Delhi

PLY AND REHABILITATION be
plemseq to state:

(a) whether the parks adjacent to
30 sq. yards CSFP flats in Janakpuri
have not been properly developed by
the Delhi Development Authority and
they have become garbage grounds;
and

(b) if so, the time by which the
DD.A. will get them properly deve-
loped so that the colony may present
a healthy look?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKAN-
DAR BAKHT): (a) and (b). The
parks were properly levelled and de-
veloped during the rains, While the
Delhi Development Authority would
further improve them, misuse of the
parks by some people has been re-
ported which could be stopped only
by vigilance on the pert of the resi-
dentg of the area.
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Rise in the ration quaniity for citisens
of Delhi

1710. SHRI C. K, JAFFER SHARI-
EF: Will the Minister of AGRI-
CULTURE AND IRRIGATION be
pleased to state:

(a) whether it is a fact that some
ration quantity has been increased for
the citizens of Delhi; and

(b) it so, the names of such ltems
and to what extent it has been n-
creased including sugar?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): (a) and (b).
Yes, Sir. From 1st February, 1978,
cereals quota of the ration card
holders hms been increased from 12
Kgs. to 20 Kgs per month per per-
son of the age of 8 years @nd above
and from 6 Kgs. to 10 Xgs per per-
son below the age of 8 years. The
additional quantity now allowed can
be drawn in the form of wheat oniy.
The card holders can draw Tice as
here-to-fore, In addition to the ce-
reals quota of food articles stated
above, the card holders can also draw
wholemeal atta as per their regquire-
ments, They can also get maida and
suji according to their need without
deductitn from their cereals quota.
There has been no increase in the
quota of sugar.
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6. W wfrer ¢ forr e
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Declarations uynder Section 6 of Land
Acquisition Act

1712. CHAUDHURY BRAHM PER-
XKASH: Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to
state:

(a) the number of declarations
issued under Section 6 of the Land Ac-
quisition Act in respect of lands situa-
ted in the Umon Territory of Delh
year wise from 1967 omnwards:

1b) the number oul of (a) above in
which awards have been given by the
L#nd Acquisition Collector;

) in how many cases the awards
still remain to be given;

(d) the number of cases in which
awards have nol been given within
one, two, three, four, five, six, seven,

eight ahd nine years, separately: and
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(e) steps proposed to be takem to
ensure that an award is promptly given
after every declaration under section
six and in any case within a spetified
perlod?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) The requisite informa-
tion is as under:—

No. of

Year Notificatinn
1987 . . . N N 143
1968 . . . . . 225
1969 . . . . . 286
1970 . 40
1971 . . . i . 66
1972 f . . . 67
1978 - . . . . 22
1974 - . . . . 32
975 . . . - 15
1976 . . - . . 45
1977 - = . . . 2y
TaraL . g68
(b) 436 cases.
(c) 532 cases,
(d) The requisite information is
as uMg:— ) o
No. of yeam. No. of
- - —— - —_ - _u
(i) within one year . . 27
(ii) withintwoycams . 96
(ifi) within three years. . . 10
(iv) within four years . N 18
{v) within five years, . 4
(vi) within six years . . 23
(vii) within seven years . . 26
(vil) within cight years . . 17
(ix) within ninc years . . 206
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(e) Land is aoguired from time to
tume by Government for planned
development of the city. The Dell:
Administration keeps on asking regu-
larly the various concerned Depart-
ments and the D.D.A. to finalise their
plans of development and intimate
their requirements to ensure that
awards are made as soon as possible.
This is a continwous process. The
scheme of development involves
various processes and decisions. In
view of this it is not practicable to

lay down specified period for an
award after declaration under Section

fargre ¥ et W qwell wpet gror e
WP

1713. *it WTAWT SO AAA :
w1 ofe sic fen walt 77 @m0y
e F30 fF

(%) =ar fagre w7 7 ¥y
q@ETT F QT T HEF FEHT
o geary  dar g, feed wewia
1500 ¥ wfa® Y wrardt oo Tt
Y FIET ¥ AreX w7 ogEATT
Eies

(=) afz &, &Y 38 w17 & fag
sy ®r feaAt wmr X ¥ ooTar
qrafr 23X Frawary § W gw grafe
¥ fra  freinfler @uw w1 frafo
for wrd & Faren &7

whe ot fowrk s ¥ vee vt
(ot wry v Feng) : (%) ofvery

(@) s gruqr & wadta 1977~
78 % far fagr™ Trew wTwTT WY 165
-k ¥ - wnife ) of

Wi wg o qgd f Sty agr &
® H ot gwr 1w g
g wege vy wg wemat ¥ 390. 30
AT WA XY {H a9 31 Fore¥ &
322,25 fwo #re wwaTt e 88
wr gewt &1 frwfor wrfaer &)

fowrf war oy frdwer wrat & fad
et Wt it I W s

1714. st qoardt wel @ F4T
wfe stc fewrf =597 78 qamt WY w7
w4t fix

(%) 7 1977-78% faari vl
a1z fraawr wrqt & faq fafwe wroat
w, voaay, feaar dw apEa
wrdfex feqr war o1, WK

(@) 9517 wmfer gaafw v
" ¥ 31 W, 1978 A% fwEAY
afir &1 Iy fear @ 97 w9k afx
gafa & Iggtr A fear m@m & &
IAF Fq7 FTI & 7

wie e fawré sl (st goons
fag qoren) @ (%) T Fageor
wT agz/wsan feard st frmior
wral & fam A F=NT waa oy
far o 1 Fee ot 1977-78 &
qET-Ay dw AN ¥ gaia fede
wegw  faarf  ofcgrrmgt & fo,
gam fexrer ¥ wam gaafn
wrafes & wf 9t

(=) sfcarm, @ ol st
At A At Ay, ampulr
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76

@ awE wyrfer & v o

amr &

E-TA fA FAH & Hetq 1077-78 & AW frdry weaw Faarg e &
fan vy weerd M PRy o ST 9T WX 31-1-1978 T &Y W gveIfr w5

farroor (wrer waY 7)
1877-78
fite wezm 31-1-78 %
TS HT AR feart ot oot s &Y ok
weeta far garfr
T WA
Foftoboqle
1. o 52w 130. 00 175.00
2, fagr . 40 00 65.00
3. qFTA 110.00 85.00
1. gfamr 100,00
5. 9P A TR 40,00
6. Wy AWM 100.00 100. 00
7. wETYE . . 80 00 71.00
8. FAkA 100.00 100.00
9. g . . 40,00 50,00
10. TSR . 140.00 100. 00
11.  Afaeerg . 60.00 50.00
12, I97 43w ; 100. 00 50.00
13.  afesdt gar . 60.00 60.00
it 4 1100. 00 907 00
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Utllization of Grants for Irrigation and
Floog Control Projects in Bibar
1715. SHRI SHYAM SUNDER
GUPTA; Will the Minister of AGRI-
CULTURE AND IRRIGATION be
pleased to state:

(a) the amount of grant sanctioned
hy the Central Government to the
Bihar State for various development
projects during the current flnancal
year;

(b) whether it is also a fact that
grants sanclioned for different irriga-
tion and flood control projects in that
State have notl been utilised fully and
two third of the grant allocated for
this purpose have lapsed:; and

(¢} what are the reasons thereof
and what action Government have
taken in regard thereto®

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) No
grant is sanctioned by the Central
Government for major and medium
irrigation and flood control Works.
An amount of Rs. 40 lakhs has been
allocated to Bihar for special medium
irrigation  schemes under Drought
Prone Area Programme.

(b) and (e). It iz expected that the
allocation made for special medium
irrigation schemes under Drought
Prone Area Programme would be
utilised fully by the end of 1977-78,
The approved outlay envisaged by
Bihar for major and medium irriga-
ilon projects during 1977-78 was
Rs. 71.81 crores, There is mo indica-
tion from the State Government that
there is likely to be some shortfall in

expenditure.

Number of Fair Price Shops in the
Oouniry

1716, SHRI HITENDRA DESAI:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) how many fair price shops are
there in each of the States and Union
Territories;

(h) what items are sold in these
shops; and '

(c) whether Government recognise
the need for further strengthening the
public distribution system?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRA
TAP SINGH): (a) A statement shoy
ing the number of fair price shops,
ration shops functioning in each of
the States and Union Territories is
attached. .

(b) Wheat, rice, levy sugar are
distribyted through fair price shops|
ration shops in all States and Union
Territories and #n certain States.
rapeseed oil and vanaspati are also
being distributed through fair price
hops, Besid Ker , soft coke
and controlled cloth are also being
distributed through specially licensed
shops/agencies as part of the public
distribution system.

(c) The State Governments have
been asked to expand and strengthen
the public distribution system by
opening more fair price shops parti-
cularly in industrial areas, slum areas.
etc. which could not yet be covered
by the public distribution systerm so
as to make foodgrains available to the
vulnerable section of the population
at reasonable prices.
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Statement
Statement showing number of fair pr;_umd:po.:im shops functioning in sach State|Union
Number of
State fajr .hg;.m As onx
Andhca Pradesh. . . . 20,839 gi-1-78
Asmam . - « .« 14365 gr-rz-y7
Bihar . . . . . . . 25083  31-1-78
Gjarat . . . [ G240 ! go-11=y7
1Iiryana . 4739 Ju--17
Himachal Pradesh .. . . 2,689  ji-10-77
Jammu & Kashmir 1,167 31877
Karnataka . . . <+ 15004  3i-1277
Kerala . . - . 1,867 309y
Madhya Pradesh . 15,795 31'1"‘?.'?
Maharashtca . . « 28145 ooy
Manipar . . & 483 :;1-10-;7
Mcghalaya . . . . . 1,442 01177
Nagaland . . 8 3y
Orisa . . . . 168y jr-12-77
Punjab 1,798 41-1-78
Rajasthan 8,978  qo-117y
Sikkim . 8 12 3:-:;-{{7
Tamil Nadu . 8,576  §1-12-77
Tripura . . . . : '654 3;.151.?1
Uttar Pradesh . 24,083  Sr1-12-77
West Bengal . 12,735  S1-128fy

‘ToraL (STATES)
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- Eﬁmbﬂ'o!‘

Union itory lh]::: As on
Andaman & Nicobar Islands 178 go-rr1-77
Arunachal Pradesh 1o 3i-1297
Chandigarh 143 3i-198
Delhi . . *3,358  g1-1-7h
D. & N. Haveli 26 gr-1-78
Goa, Daman & Diu . 593 3t-12.77
Lakshadweep . 21 3i-12-77
Mizoram . 238 q1-12-7
Pondicherry 176 gqie1-98
PoraL (UNION TERRITORIES) . 81543 -
TotaL—(ALs mnia) . Hn.gB,gEq T

duman Twm gafe w1 feleiieor v
& wt ¥ wwda ow Agar whef

1717. st X ferdt
o et 'Ry :

wr whe e fewrf 4ot 7z T
& gar w47 fF

(%) ®r ¥ & falag Todt &
duaw ww  qgfr ar A wir oyt
fomr = o< wiee &  Frdmfreor
6 wr & dar e oY iy <f Awin
afafe gror fawfan Y mE & ;

(&) =7 qoeTe ¥ gt e

(%) 7€ wfsy & nf afafr &
Pwes W § OF g wfufy ®
e & s T Qe e
wfe ¥ mfire wgt fd 0k § 7

1 it Teer st 3 ¢tvr sy
(i ‘wm wiviy fog) : (%)
ot &

(o) o &

() ‘wbstr YetrEY v ey
witfres w0 & e <, Pifw
eht ¥ quradt o frerai ¥ afew
Fwar ¥ wfveqraragr freiry Foreet
WA & FTOT NN a7 Aa-
gTa: g mf oY | ¥R |t €7 Ty ¥ow
af afufe afss 27 &7 wrnawar

g1

(w) dwraey Tw wEerwi ¥
wafan oF afufy g T af 20
wwer wwr 14/1/2/77—4T0 qEe
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faare 12 fagmag, 1977 %) Q% ufe,
fagsr wfufy w1 afsg 57 & 7,
wer T g feaow fawy fao
wg § W eW 9T @ ot §
[wqrd & v wf 1 g W
LT— 1703/78]

Establishment charges of D.D.A,

1718. SHRI BHAGAT RAM: Will
the Minister of WORKS AND HOUS-
ING AND SUPFPLY AND REHABILI-
TATION be pleased to state:

(a) whether Government are aware
that DDA was spending over Rs. 1.5
crores a month on establishment char-
ges alone; and

(b) if so, the reaction of Govern-
ment thereto?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) The D.D.A, have re-
ported that the average monthly ex-
penditure on establishment meluding
contingencies of all wings, except the
Slum Department, was Rs. 41 lakhs
in 1876-77, excluding expenditure on
work-charged and muster roll cm-
ployees, which is charged to works
The monthly expenditure on establish-
ment of Slum/JJR. Department 15
Rs, 5,13,800/- excluding expenditue
on regular and muster roll karam-

MARCH 6, 1978
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charis engaged in resettlement/J.J.
colonies.

(b) Government have npot formed
any opinion in this regard.

Collectiong for Cyclone affected States

1719. SHRI AHMED M, PATEL:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased 10
state:

(a) the tolal amount collected for
Cyclone relief throughout the coun-
iry Stale-wise;

(b) amount collected from foreign
countries i1n ald for cyclone-affected
areas;

(c) the amount allotted to each aftec-
ted State; and

(d) the progress made to rchabili-
tate the persons”

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA):(a) to
(c). Information is being collected
and it will be laid on the Table of
the House.

(d) In order to rehabilitate the
affected persons and to restore the
losses caused by the cyclone, the Gov-
ernment of India provided advance
plan sssistance to various State. In
addition, they also supplied free food-
grains. The assistance given to each
of the effected States is indicated
below: —

¢ Advance Quantity of frec food grains
Srate Plan assist- supplied
ance given
(Rs. crore+) {in tonnes)
Andhra Pradesh. . . 56 52 45,000 tonnes of wheat
4%,000 tonnes of rice
Tamilni 29' 81 10,000 tonnes of wheat
adu = ml.unu tonnes of rice
Kerala . . 864 1,980 tonnes of wheat

1,250 tomnes of rice.

- — s .
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The Unlon Territories of Pondi-
cherry and Lakshadweep have also
been provided with financial and
foodgrains assistance.

The State and Union Territory
Administrations are talking steps to
rebabilitate the affected persons. In
addition to the above assistance, they
have also mobilised funds from their
own resources. Rehabilitation efforts
would naturally be spread over a
period of time,

Gap between demand and production
of ollweeds

1720 SHRI §, R, DAMANL Will the
Minister of AGRICULTURE AND
TRRIGATION be pleased to state:

(a) the gap between demand and
actual production of edible oil seeds
for each year since 1972-73 and in the
current year,

(b) the constrainis due to which pro-
duction did not keep pace with de-
mand; and

(c) steps taken to increase its pro-
duction so as to bridge the gap in
re?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) No
comprehensive and scientific survey
of consumption of edible oilseeds has
heen conducted in the country and as
such it is difficult to give a precise
idea of the gap between demand and
actual production of edible oilseeds
Edible oilseeds are used for direct
edible purposes, seed and converted
into oils, These oilg are m turn used
in the manufacture of vanaspati as
also for direct edible purposes. The
consumption pattern of wvarious oil-
seeds/oils depends on a number of
factors such as changes in prices.
levels of incomes, growth of popula-
‘1on; consumer preferences ete. It has
been roughly estimated that the gap

between supply and demand of edibie
oilseeds in terms of oils was 7 lakh
tonnes during 1878-77.

(b) More than 80 per cent of the
area under oilseed crops in the country
is rainfed. Moreover, substantial area
under these crops comprises of
marginal lands which are poor in
fertility status. Consequently, adverse
weather conditions dilute the benefits
calculated to accrue from improved
techniques of cultivation and influence
production trends to a congiderable
extent. In years when the weather
conditions have been favourable, high
production levels have been achieved
whereas in years of prolonged drought
conditions, the ylelds levels have
declined considerably.

(e) The following steps have been
taken to raise the production of edi-
ble oilseeds so as to minimise the gap
between their demand and suply:

1. Raising the productivity per
hectare both in irrigated and un-
irrigated areas through rapid spread
of improved technology.

2 Increasing the area under irri-
gated crops by exploiting the poten-
tial under the command of mew ir-

rigated projects,

3. Strengthening the seed produc-
tion programme by augmenting the
supply of pure seed.

4 Stepping up the coverage by
plant production measures, particu-
larly by aerial spraying over large
areas, wherever feasible,

5. Fixation of support prices and
making arrangements for the pur-
chase of the produce at those prices

6. Extension of area under non-
traditional ollseed crops, like, sun-
flower and soybean.

7. Exploitation of other sources
of ail, like cottonseed and rice bran
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Objective of Development of
Rajasthan Canal

1724. SHRI VIJAY KUMAR MAL-
HOTRA: Will the Minister of AGRI-
CULTURE AND IRRIGATION be
pleased to state:

(a) what 1s the final objective of
the development of the Rajasthan
canal and how much time and
money will be needed to achieve
this objective, and

(b) how much time and money
has already been spent on this pro-
ject and what are the results
achieved so far?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA)- (a) and (b) The
Rajasthan Canal aims to provide as-
sured irrigation facilities to an area
of 1254 lac ha mn the North-Western
portion of Rajasthan to enable agr-
cultural production in the desert area
which otherwise iz not possible

The estimated cost of the engineer-
ing works of the Rajasthan Canal 15
Rs, 404 crores of which an amount of
Rs, 197 crores would have been spent
by March, 1978, leaving a balance of
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about Rs. 207 crores. Subject to
availability of funds, the project 1s
expected to be completed by 1983-84.

The work on Rajasthan Canal had
been taken up in two stages. Work
on Stage I was started in 1857-58
and most of the works under this
stage, comprismng 204 km of Rajas-
than Feeder, 189 km of Rajasthan
Main Canal, 150 km. of Lift Canal
and the distribution system, have
been completed. Work under Stage
II, which comprise construction of
256 km of Main Canal and the dis-
iribution system, have also been
started.

Against the irrigation potential of
5.04 lac ha under Stage I on full
development a potential of 443 lac
ha had been created and an area of
2.88 lac ha has been actually irrigat-
ed.
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o

1725, ft Wi Feg e : v
fowfor st wrre wwr gfe s
g FE @ FAY T g
G fr -

(%) =1 wmgaT & w@vEE
foilt Frorr & ATy sl & fAse
AEA AT TR Y T AT 9t K Forope
o7 ZT AET § AT 3@ MY
9 ¥ frae wavae afew & 99 72
#a ¥ W ST ?

(&) afr zr, &t ;=T FwE w
faarr = ey da +1 wwaw T
o gezzfaw ¥ AET wraEATT

MARCH 8, 1878

Written Answers 92

a% b WY IH g ATer w1 fraiw
FA® & 74 19 & & vt st
=t A faw @ W

() afz gt, AT T 3T AT
g otz afr a8 A1 ew¥ =T FOU
g7

frafor st wrare awt gfa Wi
gaafe wat (st feweaeuen): () &
(), aama 7 e wfwe & 919 aF
Ra F 9T THEST gy AT § wWifE
ag fraar da &\ wa WE H
Tt ¥we ara aF g A @A
& zufy, =T A fagt & s
I F w7 7 wegr Ao § feA
qifa,
faselt SVTET FTIT MBETT @A KT WG
BT W ¥ oF 6T % s ¥ a4
AT TR I A 1 F OO g {Y g AT
3% faar faar s

ag WAL ZEAT gl |

Crisis iy Sugar Industry

1726, SHRI D. D. DESAL Will the
Mimster of AGRICULTURE AND
IRRIGATION be pleased o state:

(a) whether Indian Sugar Mills'
Association has expresseq fears of a
worsening crisis in the sugar indus-
try due to heavy loss of Rs. 130
crores;

(b) if so, whether Government
agrees with this view; and

(¢) if so, what steps are being
taken to save the sugar industry?
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THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRA-
TAP SINGH): (a) According to Press
reports the President of Indian Sugar
Mills' Association had told a news
conferemce on 16-2-78 that the sugar
Industry was in a critical situation
with Union Govt. not revising up-
wards levy price, delaying a decision
on exports and mills realizing much
lower than expected prices on free
sales.

(b) and (c). The following decisions
have been announced by the Govern-
ment:—

(1) With effect from 1-3-78 the
average ex-factory price for levy
sugar has been increased to Rs
187.50 per quintal;

(2) It has been decided to perrmt
cxport of 6.5 lakh tonnes of sugar
during the year 1978 to enable the
sugar factories to reduge their
stocks;

(3) It has been decided to give
cxcise rebate to sugar factories
which continue late ecrushing be-
yond 30-4-78 to absorb as much of
the additional cane production as
possible this year. The details of
this scheme will be announced
shortly;

(4) Arrangements are being made
to suitably ease the credt limit
of the factories to cover the addi-
tional credit needs generated by
additional production this year.

Gift of Bulls from Australis

177, SHRI K. MALLANNA: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether some heifers and bulls
of Jerseys and Holstein—Friesian
breed had been gifted by the Aus.
tralian farmers to the Government of
India; and

(b) if so, the details regarding their
distribution to the various States as
well ag the criteria adopted by Go-
vernment in this regard?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHR! SURJIT
SINGH BARNALA): (a) An Austra-
lian non-officlal organisation -~For
Those Who Have Less” has been
offering Jersey and Holstein Friesian
cattle to State Governments and
Organisations since  1066. Except
for 3 bulls given to the Frozen
Seaman Bank, Hessarghatta, Bangalore
all the amimals have been gifted to
Stiate Governments and Orgamisalions,

(b) The President of the Society
“For Those Who Have Less™ till 1072
has been offering the cattle to the
States and Institutions directly. From
1975 the offer of cattle has been
mostly to the institutions directly by
the Australian Society. The State
Governments recommended the :m-
port applications to the Department
of Agriculture, The Ministry of
Agriculture approves the import after
satistying itself about the technical
and economic feasibility of the propo-
sa] but the Ministry does not make
any allocation as such to the States

A statement showing defails of cattle
received by State Government/Orga-
nisations from the Austrahan Societv
“For Those Who Have Less” is en-
closed:
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Statement
No. ?f
8. No. Receiving State/Organisation Holstein  Month and Year
Friesian
cattle
received
1 2 3 4
1 Statc Governments of Andhra Pradesh, Assam, Bihar,
Tamil Nadu, Kﬂ.rml.lh. Pu.luub lndWen Bmgnl
and IARI, New Declhi - 76 January, 1966
2 State Governments of A.ndhn Pradesh, Amm, Tamil
o) LV.R. xm ( B T m
‘arms; " M U ). Natik ijn
Maharashtra ’ 57 January, 1967
3 State bo\ﬂ:rmnrn'aaﬂ'&udhm Pﬂduh, West Brnga] l.nd
Jammu and Kashmir 54 January, 1568
4 Statr Governmenty of Andhia Prldebh. wr:t chgnl
and Jammu & Kashmu ] 22 January, 196g
5 State Governments of Asam and Maharashtra . % 30 May, 197
6 State Governments of A,ndhrn Prad.elh 'I‘n:ml Nadu and
Wost Bengal . . ) . 53 March, 1972
7 State Governments of Famil Nadu : Baola Gopalak
Vividh Karyakan Sahakari Mamilr Don Boseo Agn
culture Centre, West Bengal 35 January. 107,
8 Bavla Gopalak, \hw:lh Kuyahn Sah.kan Mmdh,
Gujarat . 20 May. 1975
0 Development Gorporation of Kunkan, Maharashtra . 110 November, 1476
1o Bavla Gopalak Vividh Karyakari Sahakari Mandli, Gu-
jarat . . . . . ' ’ . . 6o November, 1976
11 12n Bneo Agril. Centre, Krishnanagar, West Bengal 6o November, 1976
12 Holi Family Hanwrium, Fatima Nagar, Tamil Nadu 30 November, 1976
13 Awist Farm and Training Centre, Tamil Nadu 2B November, 1976
14 The Good Shepherd Agril Mimion, Uttar Pradesh 25 November,1976
15 Avinashilingam Home S College, Coimbatoie
(Tamil Nadu) . . . . ' i . 50 January, 1978
16 Frosen Semen Bank, Hewarghatta, Bangalore, Karnataka g January, 1978
17 Bavda Gopalak Vl\ idh Klryakarl Sahakari Mnndl:
Gujarat : 6o Januarys 1078
i8 Development Corporation of Konkan, Maharashtra 24 January, 1978
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Avallabllity of Foodgralns

1728, SHRI S. D. SOMASUNDARAM:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased 1o
state:

(a) whether Government have re-
vieweqd the position regarding the
availability of foodgrains in sufficient
quantity and at reasonable prices,
following the abolition of food zones,
end

(b) if so, the results thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
JIRRIGATION (SHRI BHANU PRA-
TAP SINGH): (a) and (b). Govern-
ment keeps a close watch on the
availability and prices of foodgrawns
and the position is reviewed regular-
ly, Restrictions on the movement of
foodgrains were completely removed
fram 1st October 1877. There have
heen no reports of shoriage of cereals
Irom any part of the country and the
index number of wholesale prices of
cereals has recorded a fall of 2.6 per
cent from 1627 in September 1977—
end to 1584 during the week ending
11th February, 1978. In view of
comfortable stock position, the require-
mentg of the State Governments for
rice and wheat for their public dis-
tribution system are being met in full
ot present.

T Aty afedqtwar, wramrg § wwwfral
¥ fad fomosh wedl, s} wife ox
g g

1729. st Wt ww : wav pfe
o faark =& o5 aand &Y g oG
f&

(%) @nadm of@ram & moq
TR T sl st sfowfal
aay 3% qfear w gfear ¥ Pogram

3852 L.S.—4.

et oY e, werare s
¥ wadl & fwiw oc g fvaet wfer
w7 gk a1, e

(w) wa 7 oomi &
aram fear a1 @ ¢ ?

tfa st fewk Wt (sit gooita
fag vomrn) ¢ (%) Swc AW
aoprX gra gfm Frr mar ¢ s x|
afor & siwfal 1 gfear &
frq faradt v doParaflt oo
¥ fmter ov 195,68 onw AT =
forar war & 1

(@) g8 famm sk i
fgreft  TaraEt wr sedwre Wit ot
sfe@yoar o wm we @ whawfat
e s w1 WA T v,
Traferdl & fow aur wgw, weraw,
€z &%, AR wifs A4 wearawas
Faret & warew ¥ fre g st &
I a1 Fegraw o fv Fogra
W WHT 98 £ 99T gemETa
ganfora<t &t wfmeawr 3% & fam grATTE
¥ wafea # ar o werE & fan
w3 o7 famre g

Indigenous Capacily for Construction
of Fishing Fleet

1730 SHRI K., MAYATHEVAR-

DR VASANT KUMAR
PANDIT;

‘Will the Minster of AGRICUL-
TURE AND IRRIGATION be pleased
to state:

(a) the indigenoug capacity for
construction of fishing fleet and the
time-bound plans for expansion;
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(b) the relative shares of the pri-
vate and public sectors in their

constructions; and

(c) the position regarding imports
of the deep sea fishing vessels for
giving momentum to fishing in the
country?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) and
(b). During one of the meetings taken
in the Department of Heavy Industry
on 8-1-77 various shipyards indicated
the following capacity to produce
fishing trawlers.

Name of the Shipyard Quantity
(i) Mazgaon Dock Ltd. . 50
(is) Garden Reach Workshop . 24

(iii) Hindustan shipyard. . 24
(iv) Hooghly Docking. . . 11
{v) Chowgule & Co. . . 12

T'oTAL . . i __I;:

However, it is known that these
shipyards are booked with orders for
Ocean going vessels and all the yards
may not be able to utilise their capa-
city for manufacture of trawlers. The
Ministry of Industrial Development
feels that about 70 vessels could be
manufactured by the following 10
shipyards (Private & Public).

(i) Chowgule & Co.

(1i) Mazagon Dock

(1ii) Garden Reach Workshop

(iv) Hooghly Docking

(v) Hindustan Shipyard

(vi) Republic Engg. Co

(vii) Alcock "Ashdown & Co.

(vii) Scindia Workshop

(ix) Brunton & Co. Engg. Ltd.

{x) Goa Shipyard.

MARCH 6, 1978
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This capacity is considered adequate
to meet anticipated requirement in a
phased manner.

(c) The target for the introduction
of fishing trawlers to be achieved by
the end of the March, 1879 ia 200 nos
of this 48 including the 18 vessels
imported upto the end of February
1978 are in operation. Twelve more
vessels are expected to be delivered
by the end of April, 1878,

Apart from the above, sanctions
have been issued for the import of
79 fishing vesselg recently under the
scheme notified by the Government in'
June, 1977, Further sanctions for 30
more vessels are being issued,

w ¥
1731, st wamafag W : war

fomr, @A wwaw e Seply
AT ag FATA A FU w4 i .

(%) fareft  qdm o3 wome &
e wae § fou oww oow e w
vt ot q  qfomm fagar Wi
ATpre fna frowed acagh §; e

(@) va =g & afy wifed¥ &
AW R ¢ N 4w w1 &Y Wt
e @y wr faar g o afe g, At
A7 SFT AT § ?

forwn, saM wwow aar wepla
wat (%Mo wamw ww wx) : (F)
gz Hiw & wivami & qfommesy
wAg @l gfadst & wm, 59
qig & GIT FTHY AT F 77T F W,
778 & Z¥T, avgwi ¥ gfew W
fox (grw), o1& &7 FiwT, gAY *Y
ofeat, ==t o< stw & qfed,
wrea, 2 wrere ¥ fearn o, o
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¥ fat ardfl atg A o, d@fm Aw,
arfr & wiw, 22 gC AW & A,
afrrer ww® &Y 9, R T=
& e, orferer fyg o aramr & A,
serrg © & dure five o via nraon)
& onyi ¥ swrd gow Wy ok )

*ET & WAT wiew 9w and-
afe@l & oF 3% @ ¥ wi g £,
W) I AW WR I F T
anf ¥ fred A& 91 ag s
500~600 ¥ q& (weawer w1 AT
"l & wqErT) W 500-800
aal @ & fiw (frfma waET &
wary) fedt fgmerew & ¥ o
T AT | WA 65-75 Nfowa qEv
s 25-35 whm wfgand, fard
# wfywin s &, wfwa o 1w
Wt ¥ wqary, ag g« frad wmer
300 wiwr 4, wotx &a (wrghs
WITC RgRT & ) T @A ATET a7 0
W 2w Y afed ¥ g’ W i
qqaT agt § led g7 €T IS Wi o
e fear | W@ fgweasa gar a
g famm we R

(@) uwfafewadzs. sft shrers
qwT g & AL F 1905 AU 1927
% wYzr gx =T wirsrd, st e
fAg & 1942 ¥ et =Y o1

AT WTAg faarw AAew &
5 §ETEIT TH A X dowlAm fridwa,
o e THe qW WINAT ¥ Aqew #
7§33 1956 Wi fameac-wamay,
1956 ¥ %1 wiqma feg 9 1

ot o ¥ waws favafaarm &
arye-faars fawm ot @oft s
AN v N e wivem fer TR )

¥y gvx & fau fedfr wiT wfiare
®r qfoees T ST ok &
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Procurement of Rice

1732. SHRI KACHARULAL HEM-
RAJ JAIN: Will the Minister of
AGRICULTURE AND IRRIGATION
be pleased to lay a statement show-
ing:

(a) the guantity of rice procured in
the country, (state-wise);

(b) the quantity of rice procured
by Government from each rice produc-
ing State; and

(c) the rate at which the rice ia pro-
cured from each State?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): (a) statement I
is laid an the Table of the House.
| Ptaced in Library. See No. LT-1710/

78].

(b) and (c). Statewise information
regarding the gquantity of rice pro-
cured as reported upto 4th March,
1978 as given in Statement II iz laid
on the Table of the House. [Placed
in Library, See No, LT-1710/78].
This includes paddy procured in
terms of rice, In Bihar and Gujarat,
no procurement whatsoever of paddy
rice has been reported so far. In
Jammu and Kaeshmir, Karnataka,
Kerala, Maharashtra and Rajasthan
only paddy has been procured. In-
formation 1n respect of prices at
which rice has been procured in the
other States 1s indicated in Annexure
i g

Agrarian Policy Resolution

1733. SHRI CHITTA BASU: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether Government contem-
plate tn formulate an Agrarian Policy
Resolution on the lines of the Indus-
trial Policy Resolution; and
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(b) it so, steps taken in this
direction?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) and
(b) Implementation of agrarian re-
forms in this country dates back to
nearly 3 decades now. The policy
has been enunciated in successive Plan
documents starting with the First
Five Year Plan. Corrective measures
have been taken from time to time in
the light of experience gained in the
course of implementation,

TReam F WA wr ST

1734, S TW WATC WOAT:  FT
#fe ote fawrf =a) 7¢ 7ard ¥ war
win fr :

(%) sat «F & semew ¥ aeql
W ¥ awee W gEa wm ¢ feg
X #) A w1 oy A F vawy
e fmw sw @ g

(@) =1 3= #owre gro
N R TR R AT ST
¥ form usg WY 1€ agrTar @ ar @@
g wmm W oW famT g; Wi

(7) =fe @, &t AT @
T 27

e de faarf soft (sff gl
fag womer) @ (W) 1975-76
agqT  1976=77 ¥ FrgA Fr ¥ WA
% FegE H ORI W1 W9H TR
a1 zufy sfa g daA A Aeiy-
a9 WA 9T IaTT WA Blal T &,
fey o @1 et ¥ drom darame i
afzgEe
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1

X agw A Ay X | xwE wwr,

eqifa® wETATY & @t ¥ e, s
Tar 0t ¥ fadaw & feg e yes
g sfir W 12. 50 %o ¥ T wETIAT
W&ot 1 zw wdrm ¥ far
ad 1977-78 ¥ TOW TTETT HY HIT
¥ wE W wgrnar &7 wew AN
frafy —

Y
(1) a=eafa  <emor

| 2,62,000
(2) mweafa  wawr

SaET 1,15,000
(3) afrera wmwr &

gwET qEE 12,500

L 3,89,500

Foodgrains spoiled in FCI Godowns

1735. SHRI MURLI MANOHAR
JOSHI: Will the Minister of AGRI-
CULTURE AND IRRIGATION be
pleased to state:

(a) the value of foodgrains spoiled
in the godowns of the Food Corpora-
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tion of India in gach of the years in
1974, 1975 and 1976 and the first six
months of 1977 and the manner in
which the above foodgraing  were
disposed of;

(b) whether Government have
examined the reasons for the loss
each year and the findings thereof;
and

(c) the value of food spoiled due
to negligence and what action has
been taken against those responsible
for the loss?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): (a) The wvalue of
daumaged foodgrains rendered unfit
for human consumption is as under:—

Year Value of Foodgrains
Rendered Unfit for
Human Consumption

(Figures in lakh rupees;

1974-75 - . . . 12.7
1975-96 . . . . 118
197677 . 592400
e h e —

The damaged Ffoodgrains are cate-
gorised as follows:—

1. Cattle feed

2. Poultry feed

3. Manurial purposes
4, Industrial use; and
5. Dumping,

Buch damaged stocks are cffered to
State Government/Cooperative Agen-
cies/Military farms failing which
these are sold through registered
dealers etc, or auctioned to obtain
best possible price,

(b) and (c). The damage to food-
graing i3 mainly due to heavy rains,
floods and cyclones. Cases of negli-
gence or dereliction of duty “on the
part of any FCI officials are looked
into for taking appropriate action.

Shelter for the Cyclone Hit Persons
of Tamil Nadu

1736. SHRI R. V. SWAMINATHAN:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether it ig a fact that Gov-
ernment have helped the State
Government of Tamil Nadu to pro-
vide with shelter to those who were
affected due to the cyclone during the
last year;

(b) it so, how many persons affect-
ed in the State have been provided
with shelter;

(¢) what financial help ang other
help has been assured to the State
Government by the Union Ministry
this year; and

(d) the time by which all the
affected people in the State are like-
ly to be provided with accommoda.
tion?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
Yes, Sir,

(b) According to the reports awail-
able with this Ministry till 17-2-1978
an amount of Rs. 102076502 has been
disbursed for rebuilding of 541525
huts as against 551189 huts enumerat-
ed as fully or partially damaged.

(c) Govt. of India have provided
the following assistance to the Tamul
Nadu Government during the current
year;

(i) Advance Plan Assistance Rs.
29 31 crores.

(ii) Besides thg above, 5 quantity
of 10,000 tonnes of wheat and
10,000 tonnes of rice has been
offered as grant, free of cost,
for distribution as gratuitous
relief.

(iii) Besides, a short term loan of
Rs. 2 crores has also been

made available after the
occurrence of cyclone,
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(d) Information in this regard is
being collected from. the State Gov-
ernment and will be laid on the Table
of the House when received.

Central Ald for Development of
Chilka Lake Brackish Water
Fisheries in Orissa

1737. SHRI L. L. KAPOOR: Wil
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state the
total amount the Ceniral Government
had given to the Government of Orissa
'for developing Chilka lake fisheries and
Chilka lake brackish-water fisheries?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): No aid
has been given to the Government of
Orissa for this purpose.

Development of Cocoa Cultivation in
Kerala

1738. SHRI K. A. RAJAN: Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether the Kerala State Go-
vernment has prepared a comprehen-
sive scheme for the development of
Cocoa cultivation in the State;

(b) whether the State Government
has sought the financial assistance
from the Centre for its jmplementa-
tion; and

(c) what are the details and Go-
ernment’s reaction thereto?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) to
(c). No comprehensive scheme for
cocog cultivation in Kerala has been
received in the Ministry of Agricul-
ture and Irrigation, However, en-
quiries made have revealed that the
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State Department of Agriculture has
prepared a scheme for the cultivation
of cocoa in 25,000 hectares during a
period of 7 years from 1978-78. The
total outlay for the scheme is Rs.
71332 lakhs. The proposal is present-
ly under the consideration of Kerala
State 'Government.

g Wiw ¥ weavy wacpracl o deww
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(w) svgrv waw & W &w
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fafern ¥ wfn amew o3 fire mg
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i wwww ofr W g e i
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Utihsation of Central Grants by Bihar

1741 SHRI C N VISVANATHAN
Will the Minis e1 of AGRICULTURE
AND IRRIGATION be pleased to
statc

(a) whether Goveinmeny ate awarc
of the 1u h displayed by the Bihar
Government for makin_ up for the
tardy utilisation of Cential giants as
reporied in the Times of Indwa® of Tth
February 1978 ang

(b) the <xtent of Centaal contiol
over proper utihsation of grants and
the 1easons for not keeping propet
wdtch over {imely utibsation of scarce
resoulces?

THE MINISTER OF AGRICIY -
TURE AND IRRIGATION \SHRI

SURJIT SINGII BARNALA) (a) The
Govt of Bithat have informed that
they aie aware of the report publish-
ed 1n the Twmes of India dated 7-2-78
and thce same was contradited in the
Press Conlerence by the State Irri
gation Mimister on 8th Fibruary 1978

(b) No Central giant 1s provided
for major and medium nrigation pre-
Jeets b, the States There 15 no direct
Cential contiol over the utilisation of
the outlays proposcd by the States
for  major/medium rrigafion The
Central Governmenf, however pro
vides advance Plan assistance to ac
celerate the Progress on ceitamn
on going schemes Such assistance
envisaged for Bihar for the current
year amounts to Rs 72 ciores This
ig subject to the conditions that the
apptoved Plan outlay for the sélected
Project as well as for irrigation sector
)s speni by the State, The release of
advance Plan assistance 15 made al-
most al the end of the year after an
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agsurance s received from the State
with regard to fulfilment of the above
mentioned conditions. Thus, adequate
steps are being taken to keep proper
watch over the timely utilisation of
the advance Plan assistance being
provided by the Centre.

qgf & ara wwf gt

1742. SiY AW T ATORY AT :
a7 fve, EWTR wEaTeT W wepta wer
Ty ww wY gr et fa

(%) ®ar &TETC 7 o% "gTE W
mq wArE’ e g A E; Wi

(&) afx v, &1 Iaa T
# Wi sh a a5 ver Perfea &7
w1 faame 7

fawn. www waw awr sl
s ( To SAW WX wK ) : (%)
wiv (=), Y, w1 ey,
Tt = § ITEAT SORE w14
F1 a7 qdiy S qEEeEEl & o
ufaw w7 @aw § geafaw v
wrg Tem #fufa #r fawfor afz s
T7E & T #7 S & &1 IenEw
Wi Far e grv §9 ofosfas
W 91 71 w3 1 Anataw faen
I & TEEA T g £Y W wdie
wgd wwlt dow ¥ wa fawmfon &
am-qi9 39 fAmiee 9x ff  fawis
fargr T o Wi Anafas fosn &
iy st % fao fagra v @
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Inferior qualily of wheat to card hold-
ers from Fair Price Shops in Delhi

1743, SIIRI SOMNATH CHATTER-
JEE:

SHRI M. A. HANNAN ALHAJ.

Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state.

(a) whether attention of Govern-
ment has been drawn to the fact that
the fair price shopkeepers in Delhi
are selling rationed wheat in the open
market and 1n its place Issuing infe
rior quality of wheat to food card hold-
ers at fair price shops; and

(b) it so, the steps taken In thls
matter?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): (a) and (b). The
wheat supplied by the Food Corpora-
tion of India js of fair average quality
and on forms to the specification pres-
cribed by the Government. For the
benefit of the consumers, Food Cor-
poration of India generally gives
sealed samples to Fair Price Shops
for display at the shops along with
the foodgrains issued. The Delhi Ad-
munistration has reporied that a few
complaints alleging issue of inferior
quality of wheat to Food Card Hol-
ders by the Fair Price Shopkeepers,
were received by them. On enquiry,
the quality of wheat availuble at fair
price shops was found totally with
the representative sealed samples
given by Food Corporation of India.
The Dethi Administration keeps a
strict watch to ensure that there is
no substitution of good quality of
wheat by inferior quality of wheat
by the Fair Price Shopkeepers. From
time to time general samples surveys
are carried out by Delhi Administra-
tlon, individually as well as jointly
with Food Corporation of India to
ensure that Fair Price Shopkeepers
do not indulge in any malpractice,

Central Houslng assistance to Gujarat

1744. SHRI PRASANNBHAI
MEHTA: Will the Minister of
WORKS AND HOUSING AND SUP-
PLY AND REHABILITATION be
Pleased to state:

(a) whether it is a fact that Gujarat
State Government has asked for more
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funds during the current year for
taking a massive programme for cons-
tryction of houses for low and poor
people;

({b) if so, what ig the total amount
asked for from the Ministry in this
1egard;

(c) whether the Ministry has decided
to make on the spot enquiry about the
scheme;

(d) how much funds have been al-
lotted by the Centre for the puropse
to the State Government; and

(e) the details of the schemes like-
ly to be implemented in the State with
Centre’s help?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) to (e). No specific
scheme has been submitteg by Gujarat
Government for loan assistance for
low and poor people, Central finan-
cial assistance for all State Sector
programmes, including housing, is
released to the State Government in
the shape of ‘block loans’ and ‘block
grants’ without their being tied to
any particular scheme or Head of
Development. The State Governments
are free to utilise funds for varlous
State Sector schemes, including hous-
ing, according to their requirements
and priorities,

2. Besides the above Central finan-
cial assistance, the Ministry of Works
and Housing allocates L.LC, loans to
the various State Governments every
year for the implementation of the
approved  social housing schemes.
Against their request for the alloca-
tion of a sum of Rs. 879 lakhs of the
LIC, loan for the year 1977-78 for
that purpose, a sum of Rs, 80 lakhs
was allocated as L.IC. loan to the
Government of Gujarat..

MARCH 6, 1978

Written Answers 116

8. In the current financial year,
upto 15-2-1978, Housing and Urban
Development Corporation has sanc.
tioned loans amounting to Rs. 356,800
lakhs for various agencles in the
State of Gujarat aainst the project
cost of Ra. 471.420 lakhs,

Educationa] Framework

1745. SHRI SHANKERSINHJI VA.
GHELA: Will the Minister of EDU-
CATION, SOCIAL WELFARE AND
CULTURE be pleased to state:

(a) whether the discussions between
the Education Ministry and the Plan.
ning Commission have since been
completed on the educational frame-
work and allocation of resources; and

(b) it so0, the salient features of the
consensus arrived at?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR, PRATAP CHANDRA CHUN-
DER): (a) and (b). No Sir. The
discussions are not over yet,

National Library of India Act

1746. SHRI SAMAR GUHA: Wil
the Minister of EDUCATION, SO-
CIAL WELFARE AND CULTURE be
pleased to state:

(a) whether Government are aware
about public reaction against the Na-
tional Library Act; and

(b) it so, whether Government pro-
pose to take steps to revoke it?
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THE MINISTER OP EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR, PRATAP CHANDRA CHUN-
DER): (a) and (b). The Govern-
ment of India have decided not to
bring into force the National Library
of India Act, 1976.

Text Books for Promotion of
Prohibition

1747. DR SUSHILA NAYAR: Wil
the Minister of EDUCATION, SO-
CIAL WELFARE AND CULTURE be
pleased to state:

(a) what steps have been tsken to
introduce suitable texts in textbooks
to promote prohibition;

(b) whether the subject has been
included in the teachers training
courses; and

(c) whether any financial provision
has been made for Prohibition Edu-
cation’ and 1f so, how it is proposed
to be utilised?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) The concepts of temper-
ance and prohibition have been inclu-
ded in the text books for the school
curriculum at the middle and higher
levels. .

(b) The harmful effects of intoxi-
cants form part of the subject of
Health and Physical Education in the
Teacher Training courses.

{c) Financial provision to give
grants to voluntary organisations for
Education Work for Prohibition is
available. Funds are also made avail-
able for publicity undertaken by the
mass communijcation media

InT e ¥ O fired & wr-aw o grfa
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Rural  Dsvelopment  Programmes
with U.B. Aid

1749. SHRI SAUGATA ROY: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether the Government of
India ir taking any new development
programmes for rural areas and agri-
culture with assistance from U.S.
‘Government as per discussions held
last week between US Aid administra-
tion and other officials of Govern-
ment of India; and

(b) it so, the mode of assislance
from U.S. Government and the de-
tails thereof?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
and (b). The US Aid Administrator
who visited India and held discussions
with senior officials of some of the
Economic Ministries in January, 1978,
had not come to negotiate any parti-
cular development projects for assis-
tance. The purpose of his visit was
to get an idea of the development
activities in our country and our prio-
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rities 1n the fleld of economic dewe-
lopment and tp discuss the areas in
which US assistance could possibly
be used,

The US Administration hes propos-
ed developmental gassistance for the
Fiscal Years 1978 and 1979 in their aid
presentation to the US Congress.
Substantive decision for utilising the
aid can be taken only after the U.S.
Congress approved the aid proposals
of the US Administration,

Cattle Insurance

1750. SHRI YADVENDRA DUTT:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether Government are consi-
dering to introduce a scheme of cattle
insurance for the benefit of Indian
agriculturists; and

(b) 1f so, the details thereof?

TIIE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHR] BHANU
PRATAP SINGH): (a) and (b). The
subsidiaries of the General Insurance
Corporasion are already conducting
the cattle insurance business in the
country since 1974. A npew scheme
of cattle jnsurance with a low pre-
mium of 2 1/4 per cent in the areas
covered by special scheme of SFDA
has been introduced with effect from
1st April, 1977.

Permission to Colleges for conducting
Examinations

1751, SHRI R. KOLANTHAIVELU:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) the precise position regarding
the scheme of permitting well deve-
loped colleges to conduct their own
examinations and award their own De-
grees; and
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(b) the number and names of such
institutions which have been recognis-
ed for the purpose and which have
already started implementing the
scheme?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) According to the infor-
mation furnished by the University
Grants Commission, a scheme to con-
fer autonomy on selected colleges was
finalised in 1973. Under the scheme
the colleges concerned will have
autonomy in the matter of determina-
tion of curricula, courses of study,
evaluation methods and other related
matters. The status will be conferred
by the university and this will require
amendments to the relevant Acly
it the existing Acts do not have such
provision. The degree will, however,
continue to be awarded by the Uni-
versity concerned, but the name of
the autonomous college will be men-
tioned in it.

(b) The following ten colleges have
been selected under the scheme so
far:—

1. Birla Institute of Technology,
Ranchi.

2. Loyalla College, Madras.

3. Madras Christian Collegn,
Tambaram, Madras.

4. P. S G. Arts College, Coimba-
tore.

5. Vivekananda College, Madras
(P. G. Departments of Chemistry
and Economucs).

8. P.S.G. College of Technology,
Coimbatore,

7. American College, Madurai.
8. Shri Prakash College for
Women, Courttallam.
9. Lady Doak College, Madurai
10. Madura College, Madurai.
Of these, only the Birla Insti-
tute of Technology, Ranchi has

started functioning ag an autono-
mous college so far.
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Excavation in Chandravall

1752. SHRI D. B. CHANDRE
GOWDA: Will the Minister of EDU-
CATION, SOCIAL WELFARE AND
CULTURE be pleased to state:

(a) whether there is any proposal
under the consideration of Govern-
ment to start excavation operations in
unearth relics of a Town (Chandra-
vall grea of the Chitradurga Fort, Kar-
nataka) which flourished during the
time of Mahabharata;

(b) whether the Archaeological Sur-
vey of India has sought the co-opera-
tion of State Government in this re-
gard; and

(e) if so, the details thereof?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) Archaeological Survey of
India has taken up excavations at
Hulegondj area at Chandravali.

(b) No, Sir.
(¢) Does not arise.

Urban Developmeni in Orissa

1753. SHRI SARAT KAR: Will the
Minister of WORKS AND HOUSING
AND SUPPLY AND REHABILITA-
TION be pleased to state:

(a) whether Central Government
have received any request from the
State of Orissa for the allocation of
funds for urban development in Slale
during the year 1977-78; and

(b) I so, what are the details there-
of and the reaction of Central Govern-
ment thereto?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) No, Sir.

(b) Does not arise.
Doing away with Examinations

1754, PROF. P. G, MAVALANKAR:
Will the Mnister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased 1o state:

(a) whether Government are active-
ly considering and even implementing
at a suitable stage, the scheme of let-
ting every child go up to eighth stan-
dard with or without passing an an-
nual examination;

(b) if so, broad deta:ls thereof.

(c) whether Government contem-
plate such an uniform practice all
over the country, and if so, for what
reasons and wilh what advantages in
view, and

(d) steps being takem by Unlon
and State Governments in the matter
of streamlining the various processes
and procedures in this regard?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) to (d). Yes, Sir. The Con-
ference of Education Ministers held
on August 10-11, 19877 recommended
a radical reform of doing away with
detention in classes I—VIIL.  The
Working Group on Universalisation
of Elementary education for children
of the age-group 6—14 (classes]—
VIII) has also recommended that
every child will complete one class
each year and will he promoted to
the next class till he completes class
VIII but with periodic assessment
and evaluation Universalisation of
elementary education essentially
means not only universal enrolment
but also universal retention. The
measure has been recomm ndtdeeM
measure has been recommended to
ensure the latetr object, but in order
not to allow any dimmution in a
standard and slackening of eflorts on
the part of teachers snd educational
administrators, the State Govern-
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ments have also been requested to
link it up with appropriate compre-
hensive periodic assessment of the
students, on the lines of the evalua-
tion procedureg developed by the
National Council of Educational Re-
search and Training,

Food Deficit In 1990

1755. SHRI PRADYUMNA BAL:

SHRI SHYAM SUNDAR
GUPTA:

SHRI OM PRAKASH TYAGI:

Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to state

(a) whether he is aware of the re-
cent report of the International Food
Policy Research Instilute in Washing-
ton wherein it has been assessed that
India may run into a food deficit of
over 20 million tonnes in the year 1990,
and

(b) if so, the reaction of Govern-
ment thereto and the steps to be taken
to meet the situation?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): (a) and (b). The
Government have seen press reports
of the International Food Policy Res-
earch Institute, Washington. The
National Commission on Agriculture
which made a detailed study of the
requirements of the foodgrains in
India and the potentialities of incre-
asing the production of foodgrains,
have not anticipated any food defleit
in 1885 or 2000 AD. However, to
achieve the producfion projections,
the present yield level nf 945 Kgs/ha,
(1975-76) will have to be increased to
1268 Kgs/ha. in 1985 and 1870 Xgs./
ha. in 2000 A.D. Necessary efforts in
this direction are already under way.

MARCH 6, 1978

Written Answers __124

Working of National Institute of
Urban Affairs in Delhl

1766. SHRI JYOTIRMOY BOBU:
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) whether Government are aware
of the fact that there are serious
charges of malpractices, corruption
and mis-appropriation of funds against
the authorities of the National Insti-
tute of Urban Affairs, which was
created during the Emergency by the
former Vice~Chairman of DDA Shri
Jagmohan;

(b) it so, details therevf; and

(e) will Government institute a
special audit and also an enquiry into
the functioning of this institution as
early as possible?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) No allegation about
malpractices, corruption or mis-ap-
propriation of funds against the Nat-
wonal [nstitute of Urban Affairs has
been broughi to notice. The Institute
has been set up as a Registered Body
at the initiative of the Government.

(b) Does not arise.

(e) Does mot arise

Impetus for Produttion of Fishing
Fleet

1757. SHRI A. MURUGESEN: Will
the Minister o AGRICULTURE AND
IRRIGATION be pleased to state:

(a) the concrete steps taken to give
impetus to production of fishing fleet
for expanding the scope of emplay-
ment generation for thousands of the
weaker sections; mnd
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(b) particulars of any perspective
plan in this regard for helping a large
number of persons taking to fishing
profession?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (aj and
(b). Upto the end of 1977, about 14000
small mechanised vessels ranging from
8 to 11 metreg have been introduced
and it has generated employment to
about 84,000 actual fishermen and also
generated employment opportunities
for atleast 2 lakh personnel in hand-
ling, processing and marketing of fish.
In order to exploit the 200 mile limit
of economic zone the Government has
been introducing large vessels rang-
ing from 20-90 metreg leri@th. Upto
February 78, about 48 vessels have
been introduced and are in operation
generating employment opportunities
for 576 skilled technicians and about
5000 workers in handling, processing
and marketing actlivities

It is proposed to introduce 6000
more mechanised wvessels and about
300 large vessels during 6th Plan
period generating a tolal employment
opportunities for about 1.7 lakh per-
sons belonging mostly to the weaker
sections,
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Houses/Plots Over Lapping Urban
Land Celling Limit in Delhi

1760, SHRI MANORANJAN BHA-
KTA: Will the - Minister of WORKS
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HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) how many applications have
been received by the competent Au-
thority, Delhi for grant of exemptions
to houses/plots of residential lands
over-lapping the ceiling limits under
section 20 of the Urban Land (Ceiling
and Regulétion) Act, 1976, so far;

(b) what are the reasonsg for delay
in deciding these cases which has ad-
versely affected the construction and
sale/purchases of houses ang plots of
land in Delhi; and

(¢) when and on whatl basiz these
cases are likely to be settled?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) 1470.

(b) and (c¢), Before deciding an up-
plication for exemption to the excess
vacant land, the town planning autho-
rities etc. had to be consulted as to
whether the excess could be utilised
properly, whether the lay-out of the
area would be affected etc The Co-
vernment have since advised the
Delhi Administration that it may exe-
mpt excess vacant land, if, on a consi-
deration of the lay-out plan of the
area, its environment and aesthetic
quality or its substantially built up
character, it is not desirable to divide
the excess vacant land into bits of
land and construct on it as 1t is like-
ly to create slum conditions. Conse-
quent on this advice, it is expecled
that the disposal will speed up,
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Remova] of ‘Education’ from Comcur-
rent List

1762. DR VASANT KUMAR PAN-
DIT:
DP RAMJI SINGH:

Will the MinTter of EDUCATION.
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether Government are consi-
dering removal of ‘Education’ fiom
the Concurrent List, and if so, the rea-
sons thereof; and

(b) whether several education ins-
titutions, teachers organisalions, so-
cial bodies and other organisations
have recommended to the Govern-
ment not to remove ‘Education” from
Concurrent List?

THE MINISTER OF EDUCATION,
s0CIAl, WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) and (b). The matter is still
under consideration. Several repres-
entations have been received from
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different quarters demanding the ret-
ention of education in the Concurrent
List,

Seil-Sufliciency of Foodgrains in States

1763. SHRI RANJIT SINGH: Will
the Minister of AGRICULTURE AND
IRRIGATION be pieased to state:

(a) the comparative figures of self-
sufficiency in foodgrains which each
State of India has achieved; and

(b) special steps being taken in
those States by the Central Govern-
ment which lag far behind in achiev-
ing seclf-sufficiency in the production
of foodgrains to make them self-suffi-
cient?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) In
view of the variability of production
as well as requirements of foodgrains,
it is difficull to indicate any firm
figure of gelf-sufficiency in foodgrains
achieved by different States. A broad
idea about the dergee of self-suffici-
ency in foodgrains in the different
States can be had from the enclosed
statement giving the average produc-
tion during 1973-74 to 1975-76 and the

figurvs of  inland/inter-State move-
ment of foodgrains for different
States.

(b) It is not the policy of the Go-
vernment of India that every State
should be self-sufficient in the matter
of foodgrain production. The policy is
that each Stiate should grow surh crops
for which it js best suited depending
upon agro-climatic conditions preva-
iling in the State The programmes
taken up for increasing the production
of foodgrains include expansion of
cropped arca, cxtension of irrigation
facilities, expansion of area under
high-yielding varicties, improvement
in the use and efficiency of chemical
fertilizers, judicious use of pesticide,
water management, expansion of ins-
titutional credit. expansion of pro-
Rramme of multiplication and distri-
bution of certified seeds, etc



131 Written Answerg

MARCH 6, 1078

Written Answers 132

Statemen*

Preduction of Fooderaint and Inland Morement of Fooderaine by Ral

(Average 1973-7 to 197+-76)

(Thousand tonnes)

State Produc tion Inland Moven.ent®
(Net Tmports (+)/
Expnts (—)
Andhra Pradesh . . . 9,061 —1hg
Awam (1nclu ling Meghalava) 1,460 ~ jud
Bihar . . 8,508 + 511
Gujarat }530 142
Harvana . M PRI - by
Jammn & hashmn . . . . 1 iy -120
Himachal Pradesh . . 1,044 +9
Karnatika . f . . £ N . X Lyg
K rala T Hhiha
Mudhya Pradesh 10 ity —j20)
Muharashtia . 8 ooz T )70
Onssa . 1919 4120
Punjab . . . . . . . a7 -2 31
Rajasthan . N . b.j70 29
Nagaland . ) Loy
Uttar Pradecsh . . . . . 19,072 —20
Wost Bengal . = 7.5% 41 ubg
Trnpura . . . . . . . 355 + ju
Tamal Nadw . B . . . . b.415 17
®_Relates to movement by rail nnly —as data relating to moveme nt Ly road are not o adable

Groups of Students Youths for Trekk-
ing in Garhwal Region

1764. SHRI JAGANNATH SHAR-
MA Wil the Minister of EDUCA-
TION, SOCIAL WELFARE AND
CULTURE be pleased to state:

(a) whether Government are aware
of some beautiful spots intended for
trekking in Garhwal region in U.P.;
and

(b) whether any proposal is being
considered by Government for send-
ing groups of students/youths for
trekking 1n this area to acquamt them
with th* beauty and grandeur of
Himelayas?

THE MINISTER OF STATE IN
THE MINISTRY OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(SHRI DHANNA SINGH GULSHAN):

(a) Yes, Sir.
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(b) The Government extend finan-
cial assistance to youth for trekking.
However, Government do not send
groups of youth to any specific
region.
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Resldeatial Units Otnstracied ln the
Country

1766. DR. V. A. SEYID MUHAM-
MAD: Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to
state:

(a) how many residential units
have been constructed in the country
during the period March, 1977 to the
end of January, 1878; and

(b) how many of these are in each
of the different income groups?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) On the basis of the
information recewved from the State
Governmenis 90,188 houses are repor-
ted 1o have been constructed under
various social housing gschemes formu-
lated by thig Ministry from March
1977 to the end of January, 1978.
Apart from this, from 1st March 1977
to 31st January, 1878, HUDCO sanc-
tioned schemes for construction of
34 227 dwellings Moreover, houses
were also constructed by cooperative
housing societies,

() As 1egards houses constiucted
under State Plan Schcemes, 66164
houses were constructed for Low In-
come Groups, and 1056 houses for Mid-
dle Income Groups, 876 houses were
constructed for Plantation Workers
whose income does not exceed Rs
300/- per monih, The pformation
avallable with regard to other sche-
meg in scheme-wise and not income
groupwise The sanction accorded
by HUDCO from 1st March 1877 to
31st January, 1978 was as follows-

(ht:xnry No. of
units,

LWS . . . . 16,425
LIG . . . 1,

MIG p . g . 5,148

HIG . . . . . 672

ToraL . . . 34,227
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Alivtment of Plot 0 Deshbaadbu
Chittaranjan Memorial Society

1767. SHRI DILIP CHAKRAVAR-
TY: Will the Minister of WORKS
AND HOUSING AND SUFPLY AND
REHABILITATION be pleased to
state:

(a) whether the Department of Re-
habilitation allowed the individual al-
lottees in Chittaranjan Park to pay
premium of land by seven annual ins-
talments after an initial payment of
20 per cent of the total premium;

(b) whether the same facilities will
be given {o Deshbandhu Chittaranjan
Memorial Society which is trying to
preserve the memory of a great
national leader in a befitting manner;
and

(c) if not, the reasons therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI RAM KIN-
KAR): (a) Yes, Sir,

(b) and (¢). The terms of payment
for individual allottees are not appli-
cable to social, cultural, charitable
and other organisations, from whom
the premium is recoverable in lump-
sum as per usual rules. However, in
view of the flnancial difficulties ex-
pressed by the Deshbandhu Chitta-
ranjan Memorial Society, the rules
have been relaxed to the extent of al-
lowing the Society to make initial
payment of 25 per cent of the premium
in lumpsum and the remaining 75
per cent in 4 equal annual instalments
together with the intercst thereon.

Central Assistance to Cyclone Affected
Kerala

1768. SHRI K. T. KOSALRAM:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state the amount of central assistance
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given tp Kerala for providing relief
to the cyclone and flood affected peo-
ple of that Sate if so, how much it is
within the Plan?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): An
advance plan assistance of Rs. 363.72
lakhs and 125p tonnes of wheat and
an equal quantity of rice as grant
have been sanctioned to Kerala for
providing relief to the affected peo-
ple, the cash component of which is
with in the Plan.

Inclusion of Development Blocks
undey Small Farmers Development
Agency in Giridih, Bihar

1769. SHRI R. L. P. VERMA: Wwill
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether it is considered ne-
cessary to include from 1978 Gandey,
Bengabad, Bagodar, Navadih Petar-
war and Jaridih Blocks in the Small
and Marginal Farmers Agency, Giri-
dih, with a view to ensure uplift of
maximum number of small and margi-
nal farmers of Giridih district in
Bihar; and

(b) the names of Blocks included in
this scheme so far and the progress
achieved?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): (a) and (b). The
area of operation of SFDA project is
fixed on the basis of availabilitv of
small/marginal farmers to facilitate
coverage of 50,000 beneficiaries during
the project period. Availability of
infrastructure {o suppori programme
activitics angd suitability for taking up
subsidiary occupations like dairy,
pouliry, etc., are also taken into con-
siderations. Based on these criteria
the project area has been kept as 7
blocks out of 18 in the district. The
blocks where the SWDA programme
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ig being implemented are: (1) Giri-
dih, (2) Jamua, (3) Dhanwar [C))
Gawan, (5) Pirtand, (6) Dumri and
(7) Nawadih,

The Agency started functioning
from April, 1875 with an outlay of
Rs. 110.0p lakhs. Thus, sg far an
amount of Rs. 31.57 lakhs has been
released to the Agency since incep-
tion. The Agency is reported to have
identified about one lakh participants
and covered only 6,297 of them under
various activities like improved agri-
cultural practices, minor irrigation,
dairy etc., 5o far. In view of the above
achievements it is not considered ne-
cessary io extend the area of opera-
tion to more blocks at this stage.

Gap between production and consump-
tion of Foodgrain

1770. SHRI B. P. MANDAL: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) the total produce of rice, wheat
and foodgrains in the last two ycars;

(b) what is the total requirement
of foodgrains in the country and what
is the total produce; and

(c) how does Government propose
to fill up the gap between produce and
requirements, if any?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE AND IRRIGATION (SHRI
BHANU PRATAP SINGH): (a) A
statement given the production of
rice, wheat and total foodgrains in
India during 1975-76 and 1976-77 is
attached

(b) and (c). The demand for food-
grains 15 elastic to a considerable cx-
tent depending on the availability of
foodgrains and other substitutable
{foodstuffs, their comparative prices,
levels of income, population growth,
ete. As much, jt is difficult to frame
a precise uumate of requirements of
foodgrains in the country, However,

an idea of the requirements can be
had from the estimates of availability
derived from the estimates of total
production, net distribution from
Government stocks and exports. Dur-
ing the triennium ending 1977, the
total average annual production was
110.8 million tonnes, net public distri-
bution (distribution minus procure-
ment) was —0.1 million tonnes and ex-
ports 0.1 million tonnes, giving an
availability of 1108 million tonnes.
The availability for human consump-
tion, allowing for seed, feed and was-
tage was 96.8 million tonnes. Similar
figures for 1878 are not yet available.
However, Government has ample
stocks which will be used to fill up
the gap, if any, between foodgrain
produclion and requirements in 1878.

Statement

PRODUCTION OF RICE, WHEAT
AND TOTAL FOODGRAINS

(thousands tonnes)

Crup 1976-77 '9?5 76

(Final)  (Revised)
Riee . . . 4!.78}' 5 487308
Wheat . N . ag,082.1 28,846.3
Total Foodgrains . 111,569.5 121,034.3

wd 1971 & SO T ST AT
# wad fow & grondt

1771, st W@ REW WYY §
F femfor  wYT ware aar gie WY
grata §&@7 4 @@y wY g A
f:

(%) a8 1971 & 77 & A
wfwars i feg ¥ qaeqm ST
# fwmx oot @ 9 ;
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(@) o7t ¥ fery womdt w
W fefai & wRL;

(1) 57 womfedi & @-teTy
9T xw a5 vfa T feat gerofn o
wy ot ot §; wie

(w) = wonfaai 1 wrd =y
¥ qww & fow AT W @ty
wr g?

frmin Wity wmm@ aar gfe sitc
grafe smrem § A wE (st oW
frwe) . (w) 74,753

(@) 51,150

() "mwT 250 00 WTW T )

(v) ¥ & wifgma 7 fiwfa
Fgam @y wom 1 faeafor safem
g dar wEE F e afger
Wy Fgwared wWIRwyfw
fufadd & fome d0wme 7 G,
s wifaw grata & fo @ & &
T AT AT KT TE R 1 IR
Wy W ¥ owea & e i
afwr v & faene fear o @ § Wik
g & fr e € W avrw ¥ foig
& ferar s

Suggestion from Irrigation Commis-

sion to Imcrease Irrigated Area

1772 SHRI SIVAJI PATNAIK: Will
the Minister of AGRICULTURE AND

IRRIGATION be pleased to state:

(a) whether the Irrigation Com-
mission has suggested special measures
to increase the proportion of irrigat-
ed land to the total cultivable area in
the States where the irrigation facili-
ties are eomparatively less in the
country;

(b) if so, the names of the States
mentioned and the steps suggested for

" each State by the Commission;

(e) the total fnancial assistance
sought for by these States and allot-
ted by the Centre during the last 8
years; and

(d) the immedjate steps Govern-
ment propose to take to increase the
irrigation facilities in each of these
States?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)

Yes, Sir.

(b) Irrigation Commission (1872)
has mentioned that the irrigated area
is not evenly distributed ang the per-
centage of irrigated area in Madhya
Pradesh, Maharashira,  Karnataka,
Gujarat and Rajasthan is much below
the national average. Some of the
important measures suggested by the
Irmgation Commission are:

(1) Irrigation should be planned
in such a manner that there is ma-
ximum production per unit of water
and maximum areas 18 served.

(ii) Lining of channels should be
carried oul in view of the inade-
quate water r1esources

(iii) Liberal yardsticks should be
applied 1n case of irrigation schemes
in the drought areas which are
mostly in these States by relaxing
the benefit-cost ratio is unity, provid-
ing carry-over capacily in storage
reservoirs and providing the States
with loans at the concession rate of
half the normifil rafe.

(iv) Special attention be paid and
adequate funds be provided to
undertake maximum programme of
irrigation.

(c) Irrigation is a State subject and

funds for construction of irrigation
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States is given in the form of block
loans and grants which is not related
to any sector of development or in-
dividual scheme. The Central Govern-
ment, however, provideq advance plan
assistance to certain States with a view
to acrelerate the execution of selecled
major and medium irrigation projects
during 1975—78 in these Stales, as per
statement attached,

(d) A number of major and medium
irrigation projects are already under
construction in ilhese States and
efforts are being made for their early

completion. Outlays on irrigation
programmes in these States are being
increased and new schemes would be
taken up which would include moder-
nisation pf existing irrigation gystems
to improve their efficiency and pro-
vide additional irrigation facilities.

Statement

Additional Outlays (advance Plan
assistance) for Major and Medium
Projects during 1975—78 in the Statev
of Gujarat, Karnataka, Madhya Pra-
desh, Maharashtra and Rajasthan

Name ol S w7576 197677 1477-78
(prop

(Rs. in crores)
Gugarat . . . ) . . . 730 3 oo 11-00
Karaataka . . . 2° 00 955 100
Muddlhva Prad: s g 1100
Mtharashitra 5° 50 385 1500
Rapnthan . . . . [T 3 00 7- 30

t‘m"vﬁt q—’hmﬁ witafoai  Fowe
wOar IFl

1773. o RAEY ®@mm ;4T
gfa wiv fgard w42 A oW
LT o

(%) 71 a7 a¥ & fx femw
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& fu fam Tt ¥Fa o faw
g &, w7

(&) mrerr fparl &1 99
aeft o3 9T ITEey  wOA B W
AT F G 7

S R ——
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(=) Fa®1 *1 wrendr oty
! T T QT IqAN AT fAv
MTTA  A06T 91T OS89 JVETG 4 Ay
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e W F AR ¥ Ay &y
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CEC il R T
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Masier Plan for Miuor Irrigation In
Tribal Areas

1755. SHRI K. PRADHANI: Wil
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether it is a facy that Gov-
ernment have proposedq master plan
for the development of minor irrigs-
tion in tribal areas in the country;
and

(b) if so, the details thereof?

THE MINISTER OF AGRICUL-
TURE AND JRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
The States have been asked to pre-
pare Master Plans for development of
irrigation in tribal areas.

(b) The Master Plans would in-
clude, apart from minor irrigation,
major-medium schemes also  and
would provide for implementation of
all minor jrrigation gchemes i g pe-
riod of 5 years, and that of major-
medium irrigation schemes in a period
of 15 years.

High Powereq Commitice on Land
Ceiling Laws

1776 EHRI BASANT SATHE: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether it js a fact that Land
Ceiling Acts formulated by the State
Governments are defective;



147  Written Answers

(b) if so, whether Government
would consider setting up a high
powered Committee to look into the
defects/lacune in the existing State
laws and make suitable recommenda-
tions to protect the interests of small
marginal farmers and share-croppers;
and

(e) whether it is a fact that the dis-
tribution of surplus lang to the land-
less during the current year has re-
ceived o set back?

THE MINISTER OF AGRICUL-
TURE AND 1RRIGATION (SHRI
SURJIT SINGH BARNALA (a) and
(b). Land ceiling legislations of dif-
ferent States were revised in the light
of National Guidelines issued in 1972.
Loopholes in these laws are being
identified and brought to the notice
of Slate Governments so that they
can enact amending legislations, It 1s
not mecessary to set up a high-pow-
ered commuttee for the purpose.

(¢) Uptodate information on the
area distributed in the currenti year
(1977-78) has not been furnished by
the State Governmrenls The latest
information available with the Gov-
ernment of India indicates that an
area of 183,123 acres has been dis-
tribuled till end of November, 1977 in
respect of some States angd earlier pe-
riods in respect ot others. The area
distributed in 1975-76 and 1976-77 is
estimated at 2.82,778 acres and 8,77,868
acres respectively  The relatively
lower achievementi i the current year
is due largely to (1) non-receipt of
uptodale informatinn from State Gov-
ernments, and (1) the foct that, n
the earlier stages of implementation,
a large number of simpler cases are
disposed of resulting in expenditious
vesting of ceiling surolus lands The
residual cases_arc relatively  more
complex and proceedings in appellate
angd revisional forums have to be con-
cluded before vesting can tuke olace

Forelgn Participation for solving

Housing problem

1777. SHRI BALASAHEEB VIKHE
PATIL: Will the Minister of WORKS
AND HOUSING AND SOPPLY AND
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REHABILITATION be pleased to
state:

(a) whether the Government are
aware that the Housing Development
Finance Corporation, promoted by In-
dustrial Credit and Investment Cor-
poration of India (ICICI) is planning
to call for foreign participation in
solving our Housing Problem as per
newsg item in Economic Times of 20th
December, 1977;

(b) if so, how the problem of hous-
ing will be eased through this; and

(c) the detaileq outlines of the
plan?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) to (¢). The Hou ing
Development Finance Corporation [td,
15 exploring the possibilities of Inter-
national Finance Corporation, Wash-
ington (IFCW) parlicipating in the
equity capital of Housing Developmaent,
Finance Corporation upto 10l per vent
o{ the proposed issued capital of Rs
10 prores and  also TFCW grorbmg a
line of credit of US $4 million, Efforts
are bemnyg made {0 inlerect AoN-res-
deny Indians in the publc issue of
share capital proposed to he made
shortly. Foreign participation by
IFCW and non-resident Indians will
supplement the efforts made in India to
mobilise resourceg for building moie
houses to ease the housing problem

Housing Development Finanen Cor-
portion proposes to nitially  issue
equity Capital of Rs. 10 crores, . major
portion of which would hr raised
locally. Industrial concerns, banks,
insurance companies and financial in
stitutions have agreed to make invest -
ment in the proposed issue and Hous
g Development Finance Corporation
will shortly allot shares of H=. 5§ ero-
reg to them. The balance capital
would be raised through a public
issue in March/April. The financial
resources sp raised would be utilized
to fund Housing activities jn the coun-
try.



149 Written Answers PHALGUNA 15, 1899 (SAKA) Written Answers 150

TweaTt @ Wyt s wmfele @
wwfee gg frwrt W i o wrier

1778. st gra ark - 7 gl
st foen =t o7 33 &7 g A4
fr -

(%) a1 Fzrr o mgami
F frwfo & afroraerss T &
FtgEnET o F fvara ot qf s
CAR LA

(w) afz =1, A1 sd@% fears
# fet ufy g 37 &

(w) war AT E il
faardt =t 4fir &7 wiazy & 5 fao
sya fog 2 w1 ofz &1 A 9
F4 A% win grafeq #v svefy 7 afz
1, At TEE . AT &

gfw st foarf walt (st qoona
fog woAme) ¢ (%) o, BT AeTAT
of7 WED a9F AN AT & FTI
ainarer fo & guwr A1 faoft oA
AR T |

(m) a7t g1 419 F o
ot rav aT fAiga femoam 9@
FIOAT AT I I T ATAT 4,110
weay wuat w0 At WA wEme
gnft | fovrir & AwaT 1,695 daEge
SHYT  TTATAIT O arearsT  fae &Y
griT1 921 7% F QI I 17 07
Y qwrr gEr qfEee et
FT 7,676 g7 fRAwl wr fe
FHIT FT dq WA

(1) v T & g
frr & fo oo & wipe wrEE &
w3 vffs faenfiai & fom ofw
g vfe ¥ wricy 1 N sawT
e

it G ¥ e w W e

1779 St WIGT  WeW : EQT
wiw v fawrf weft ag aaw A o
wat fir

(%) = I X aN@ A oA
& fir grét & ¥ femE & Forgy oY
Jueey TE § W g v frwt g @
fir agi &dr ¥ wfeT 8, foew
afcorereaeT @ & & AW A oA
afosy s s sfoww 7@ faw aaw
¥ uR

(@) =fz g, & & sfemmeai
T EA ¥ fag goreara smifas
# oy ATt el A W et
wE?

wfa st foard wat (st gooitn
fog xorrert (%) wiT (&) SRR
oFd F o Y WA g
YT Y2 g @ € et



151 Written Answers MARCH 6, 1978 Written Answers 152

fawew

61~-62 & 77-78 W& WITC &7 ¥t Qe sie doemmr gfedraermt
% HG§ HUA § W waarw awid e fewew

T AT arAT LA
Fo Feo To
FAY 61 AT 617F . 24,880 .. 24,880
61-62 . . . 1,58,292 . 1,58,292
62-63 . . . 2,20,000 .. 2,20,000
63-64 . . . 2,75,000 2 2,75,000
fid—65 . 4,25,000 . 4,25,000
65-66 . . . 5,99,000 .. 5,99,000
66-67 . . . 6,33,000 .. 6,33,000
67-68 N . . 6,20,000 .. 6,20,000
68-69 . . . 6,00,000 - 6,00 000
69—-70 . B . 5,65,000 2,75,000 840,000
70-71 ] : " 7,18,000 2,81,000 9,99,000
71-72 . . . 7,20,000 2,20,000 9,40,000
72-73 . . . 7,60,000 566,000 13,26,000
73-74 . . . 7,10,000 6,12,000 13,22,000
74=75 . . . 12,25000 2,40,000 14,65 000
75=76 . : . 16,53,000 7,06,000 23,59,000
76-77 : : . 12,37,000 14,17,000  26,54,000
77-78 . . . 11,92,859 17,10,000 29,02,859

T . . 1,23,36,031 60,27,000 1,83,63,031

. I - -



153  Written Answers PHALGUNA 15, 1899 (SAKA) Written Answers 154

fipdt dewrr, wmT

1780. %1 qATOW mew :  wqT
firar awTw weaTy aa wewfa WAt
T TN W HO w i s fgRh
wfior eformr w7 & fa fRir
WO, WO R ORI AT N a9
feeerefr afr o7 wpe fem o qgr y ?

foen, o wemTw amr dewfa
warea W ew wat (sitwelt toper At

geaw w1 fem Wt ® wA@Al &
agar wiws 7 At 7F frEw
T 21

Iniroduction of Study of Populatien
Dynamics and Family Planning
methods for Students

1781 SHRI C. K JAYFER SHA-
RIEF; Will the Minmister of EDUCA-
TION, SOCIAL WELFARE AND
CULTURE be pleased {o state:

(a) whether Government propose to
introduce the study of ‘population
dynamirs end family planning me-
thods’ for all students who have
reached the age of 18 years; and

(b) if so, the details regarding the
scheme of Government in this regard?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) and (b). Government are
of the view that it would be desirable
if subjects of Health and Population
education are ingorporated jn ‘the syl-
labus of all levels of the education
system. The National Council ~bf
Educational Research and Tramnng is
already looking into the matter while
reviewing the syllabus for the 1042
stage. The matter js also being exa-
mined by the University Grants Com-
mission as far as the University level
courses are concerned.
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Assistance for starting Braille Progs in
Kerala

1783. SHRI C. K. CHANDRAPPAN:
Wil the Mimster of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state

(a) whether Government had re-
ceived any request from the State
Organisation of the Deaf and Blind
from Kerala requesting financial assis.
tance and necessary sanctions for star-
ting a Braille Press in Kerala;

(b) if so, details regarding the pro-
posal; und

(¢) the decisions theieon?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION, SOCIAL
WELFARE AND CULTURE (SHRI
DHANNA SINGH GULSHAN) (a)
Kerala Federation of the Blind had,
m 1976, requested tor grant in aid to
start a Bralle Printing Press at Tr-
vandrum

(b) The Federation soughl an assist-
ance of Rs 2,124,752 being 90 per cent

N . of lhe estimated cost of Rs. 2,40.724.
it &Y\ w2 o The details are given helow
Tirnn Tovonnt oo olred
Rs.

1. Machinery for the Press . . . 1,75,000 00 (Non-recurring)
2. O R ¢ furnitare, equipiment, typewriter s cte. . 500 00 Do,
3. Rentof the bulding. . . 1.500 00 Recurring
4 Salary of the stafl . . . . . 30,924 00 Du.,
5. Braille pa ;u‘r, alumini im sheets & mntmgmnt

charges . . . . . . 37,000 00 Do.

Tatal :

249 721" 00




157  Written Answers PHALGUNA 15, 1899 (SAKA) Written Answers 158

(¢) In view of the fact that there
already exists a Regional Braille Press
at Medras, which is intended to serve
the requirements of all the four States
in the Southern Zone, it was con-
sidered that investmemt in another
Braille Press in Kerala may not be
advisable,

Telephone and Launch for Museum
and Archaeological Survey Depit. ail
Nagarjunkandy (A.P.)

1784. SHRI R. K. MHALGI: Will the
Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleased
1o state:

(a) whether the authorities of, and

other concerneg with, the Muscum
and Archaeolofical Survey Dcpart.
ment .n  Nagarjunkandy (Andhra

Piudesh) have represenied the urgent
need for having Telephene and launch
of its own on thke said island for the
use of the visttors t¢ the Museum,

(b) whether thousinds of visitors
visit the said Museum in o year;

(c) whether the suid area 1 a
backwarg one; ang

(d) if so, what action Government
kave tnken or propose 1o tuke 1y near
future?

THE MINISTER OF EDUCATION,
S0CIAL WELFARE AND CULTURE
(DR. PRATAP CIIANDRA CITUNDER):
(a) ¥Yes, Sir. The proposal lor the
Archaeological Survey of Incha lo
have its own launch was given up be-
cause of operational difficulties,

Alter making several experiments,
the I'ost & Telegraph Department have
agreed to install one V.HP. hnk tele-
phone Lelween the islund and the
Hill colony.

(b) Yes. Sir.

(c) Nogarjunakonda near Magr-
junasagar Dam site, Vijayapuri, has
been declared by the Government of
Andbra Pradesh as “expensive locality”

and the Archaeological Survey of India
has sanctioned hardship allowance to
its stafl stationed there.

(d) Does not arise so far as parts
(b) and (c) are concerned. .

Santragachl Central Government Staff
Quariers Howrah

1785. SHRI SHYAMAPRASANNA
BHATTACIIARYYA): Will the Minis-
ter of WORKS AND HOUSING AND
SUPPLY AND REHABILITATION be
pleased {o state:

(a) whether Government are aware
of heavy loises to Government pro-
perties at Santragachi Central Govern-
ment Staff Quarters owing to  theft,
pilferage etc. due to the negligence
m constructing boundary wall there;
and

(b) if so, «lcps taken to construct
Loundary wall there?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND REHA.
BILITATION (SHRI1 SIKANDAR
BAKHT). (a) There weie a few 1
stances of thefts ond  pilierage of
uttings when the guarteis had  not
been occupied.  These invidents can-
nol be atiributed to not providing
boundary wall,

ib) The question of construction of
boundary wall was considered but was
dropped for reasons ol economy and
also because with a number of guar-
ters within the boundary wall il will
not be possible to precent outsiders
from coming in.

Scheme for Development oy Fishery
in Jammu ang Kashmir

1786. SHRI SHYAMAPRASANNA
BHATTACHARYYA): Wil the Minis-
ter of AGRICULTURE AND IRRIGA-
TION be pleased to state whether the
J. & K. State Government has prepared
a scheme for the development of
fisheries in the State to attract more
tourist and sought the Central financial
assistance in this malter?
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THE MINISTER OF AGRICUL.
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): No
Scheme has been received from J. & K.
Government.

Disbandment of DDA

1787. SHRI ROBIN SEN: Will tho
Minister of WORKS AND HOUSING
AND SUPPLY AND REHABILITA-
TION be pleased to state:

(a) whether there is a plan to dis-
solve the DDA and tranifer its various
depurtments to new  organisations;
and

(b) if so, the reason theroef?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKIHT): (a) No, Sir.

(h) Dovs not arise.

Seminar on “Situation of Child in
Asia Today”

1788 SHRIMATI PARVATIHI KRI
SHNAN: Will the Minister of EDUCA-
TION. SOCIAL WELFARE AND CUL-
TURE be pleased to state:

(a) whether a regional scminar an
“The situation of the child in Asia
today” was held in New Delhi recen-
tly; and

(b) 1f so, the detal; thereot?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION, SOCIAL
WELFARE AND CULTURE (SHRI-
MATI RENUKA DEVI BARAKA-
TAKI)' (a) and (h). A Regional Semi-
nar on the “Situation of the Child in
Asin To-tay” w.s held in New Delh:
from 30 January to 2 February 1978.
The Seminar was sponsored by the
Women's  International  Democratic
Feueration, Berhn and organised by
the National Committee for the Asian
Regional Semunar on Child. Represen-
tatives of 13 countries viz, Angola,
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Bangladesh, Cuba, India, Japan, Korea,
Malayasia, Mongolia, Nepal, Sri
Lanka Turkey, US.S8.R.,, Vietnam and
organisations like UNESCO, UNICEF
and the Economic and Social Commis-
sion for Asia and the Pacific of the
United Nations participated in the
Beminar.

2. The Seminar which was inaugur-
ated by the Union Minister of Educa-
tion, Social Welfare and Culture, dis-
cussed the situation of children in
Asian countries, with special reference
to health and nuintion, education,
handicapped children, child labour,
working mothers, family planning, role
of mass media and convention on the
rights of the child. ‘

faeelt ¥ wriza & faa went-miefyal
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Accommodation for Cenira]l Govern-
ment Employeey

1791, SHRI DURGA CHAND: wil
the Minister of WORKS AND HOUS-
ING AND SUPPLY AND REHABILI-
TATION be pleased to slate:

(a) whether it is a fact that Central
Government Officers who are entitled
tu type V and type VI accommeodation

are living in type III accommodation
in Delhi;

(b) if so, what is the priority date
in type V and type VI accommodation;

(¢) whether it is proposed to allot
type IV accommodalion on priority
besis to these officers according to
their liking of location; and

(d) if so, what are the details
thereuf? -

THE MINISTER OF WORKS AND
IIOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKIIT). (a) Yes, Sir.

(b) Officers with priority dates upto
26th June, 1967 and 7th May, (969
excluding those who have restricted
their allotments to particular areas
have been covered for regular allot-
ments 1n Type V and Type VI respec-
tively as on 1st March, 1978.

{c) No, Sir.

(d) Does not arise,

Central Ald for Development of Ferests
in Madhya Pradesh

1792 SHRI SUKHENDRA SINGH:
Will the Mimister of AGRICULTURE
AND IRRIGATION be pleased to stale:

(a) the details regarding the amount
of Central assistance given for the
development of forests in the State of
Madhya Pradesh, during last two
years; and
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(b) the details regarding the utili- to Madhya Prafissh duting 1975-76
sation of money in the Btate, Diatrict- aad 1976-77 respectively under Cen-
wise? tral/Centrally Sponsored  forestry

schemes. A statérnent showing

THE MINISTER OF AGRICUL- scheme-wise detalls is enclosed.
TURE AND IRRIGATION (SHRI
SURJIT BINGH BARNALA): (a) (b) The information is baing col-
Rs. 38.01 lakhs and Rs. 44.41 lakhs lected and will be laid on the table
have been given as Central assistance of the Sabha.

Statement
(Rs. in lakhs)
A. Centrally Sponsored Schemes 197576  1976-17

1. Mixed Plantations on Wastelands, Panchayat lands etc. . ' » ‘e 3°00

2. Reforestation of Degraded forests and Raising of Shelter belts. 175

Torar A e 475
B. Central Schemes

1. Development of selectrd National Parks and Sanctuaries . . 71 1413

2. Project Tiger . . . . . . s . . . 8- 30 13°53

4. Ceatral Participation in the State forcst Corporation . . s 28- 0o 25 00

ToTaL B. 98- 01 19 66
Granp ToTAL
(A+B) 3B- 01 44 1

Tournaments with Pakistan

() and (c). The following proposals
received 1n the Ministry of Educa-
tion and Social Welfare are currently
at the various stages of examination:

1783. SHRI NARENDRA  SINGII:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE

be pleased to state: (1) The Association of Indian

(a) whether sports organisations in Universities and Schools Games
the country have approached Govern- Federation of India propose to send
meni for clearances for arranging to Pakistan, university and school
tournaments in various games with boys teams in hockey and cricket.
Fakistan;

(b) if so, the details thereof; and (ii) The Indian Style Wmtlins

. Association have sought permtssion
(e) reaction of Government thereof? for exchange of wiwstlers with
THE MINISTER OF STATE IN THE Pakistan.

MINISTRY OF EDUCATION, SOCIAL

WELFARE AND CULTURE (SHRI (ili) The Imilan Ammateuf Boxing

DHANNA BINGH GULSHAN): (a) Federation have sought permission

Yes, Sir.

to sponsor senior and junior teams
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to participate in the gecond Pakis
tan International Boxing Tourna-
ment and Fourth Aslan Boxing
Championshup to be held at Karachi
m Apnl, 1978

(iv) Punjab Crnicket Association
Jullunder bave requested for per-
mussion to invite a cricket team
from Pakistan

(v) The Badmunton Associafion
of India have sent a proposal to send
a three-man delegation tg Pakistan
to explore possibiity of exchange
of bafiminton teams between the
two countres

(v1) The Cycle Polo Federation of
Tndia have sought permission to in-
vite téams from foreign countries
ncluding Pakistan, to participate n
the Fifth National Cycle Polo Cham
pionship to be held at Hyderabad
some time in the last week of April
1978

(v) The All 1India Football
Federation has recommended the
proposal of the Andhra Pradesh
Football Association to invite Palkis
tan International Airlines Football
Club Karachi in May 1078

(viil) The Shooting Ball Federa-
fion of Indla have soughl permis-
sion to send their team o partici-
pale 1n the Indo-Pakistan Shooling
Siyle Volleyball Tournameni to be
held in the last week of March at
Karach:

Land Grab in Punjab

1794 SHRI 8 G MURUGAIYAN
Will the Minister of WORKS AND
HOUYSING AND SUPPLY AND RE
HABILITATION be pleased to state

(a) whether Government’s attention
has been dravm to a news llem ap-
aPehred 10 ‘Tymes of India’ dated Janu-
ary 18, 1979 captioning “Land grab Ly
top brass in Punjab™,

) if so, wheiher Union Govern-
ment have recelved any memorandum

from the Punjab State Government in
this regard, and

(c) if so, what are the details there-
of and action taken, if any, thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUS
ING AND SUPPLY AND REHABILI-
TATION (SHRI RAM KINKAR) (a)
Yes Sir

(b) No Sir

(e¢) Does not arise
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Extinction of High Altitude Flora and
Fauna

1796. SHRIMATI PARVATI DEVI:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to state:

(a) whether Government have made
any survey in regard to highly endan-
gered and near extinction species of
high altitude flora and fauna in the
country;

(b) it so, the details thereof; and
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(c) the measureg taken to save them
ifrom disappearance and provide them
protection?,

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) No
systematic survey has been carried
out so far in the country in this re-
gard,

(b) Does not arise.

(c) Apart from the general protec-
tion from exploitation given to the
endangered species of wildlife by inclu-
sion in Schedule I of the Wildlife
(Protection) Act, 1872, and strictly
controlling export especially sine¥
India became a party in 1876 to the
Convention on International Trade in
Endangered Species of Wild Fauna
and Flora, every effort is being made
to protect the habitats where such high
altitude wildlife occur. Khangohend-
zonga National Park has been sst up
for this purpose in Sikkim in 1077,
and also Govind Pashy Vihar Sanet-
uary in Uttarkashi Dislrict of Uttar
Pradesh. Proposals for similar parks
in Ladakh, Himachal Pradesh and
Arunachal Pradesh, are under consi-
dergtion of the State and Union Ter-
ritory Governments concerned.

E ]
Wild Life Sanctuary In Nanda Devi
Basin in Garhwal

1797. SHRIMATI PARVATI DEVI:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to state:

(a) whether the World Wild Life
Fund have recommended Nanda Devi
basin in the Garhwal Himalayas for
a wild life sanctuary for high altitude
flora and fauna;

(b) whether any preliminary survey
bad been undertaken in this respect:

(c) if so, the details thereof; and

(d) when the work on this project
is likely to commence?
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THE MINISTER OF AGRICUL.-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) Yes,
Sir,

(b) No wildlife survey in the Nanda
Devi basin has been carried out so
far by the Wildlife Organisation of
the Uttar Pradesh Government.

(c) Does not arise.

., (d) The U.P. Government have no
proposal so far to undertake a pro-
ject for a preliminary survey of the
Nanda Devi basin.

-
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Pulse Production and Pulse Research
Institute

1799, SHRI MADHAVRAO SCIN-
DIA: Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased

to state:

(a) total production of pulses in the
country during the last two years and
its break-up in different States;

(b) whether there has been short-
falls in its production during the last
two years, and if so, figures for the
same;

(c) whether keeping this in view a
number of State Governments includ-
ing Madhya Pradesh have suggested
for setting up a Pulses Research Insti-
tute with Centre’s assistance; and

(d) if so, the reaction of the Gov=
ernment thereto?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA): (a) A statement
showing state-wise figures of total
production of pulses in India during
the last two years ie. 197576 and
1976-77 15 enclosed.

(b) The all.India production of
pulses increased {rom 10.01 million
fonneg 1n  1974-75 to 13.046 mullion
tonnes in 1975-76; 1t however, declined
te 11.21 million tonnes in 1976-77.

(c) Yes, Sir. A number of State
Governments including Madhya Pra-
desh have suggested the setting up of
Pulses Research Institute with Centre's
assistance,
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(d) Under the AllIndia Coordinated
Pulses Improvement Project of the
Incdhan Council of Agricultural Re.
search, 28 centres for pulses research
have been established with financial
support of the ICAR in almost all the
States. In Madhya Pradesh three cen-
tres for Pulgey Research, one each at
Jabalpur, Sehore and Raipur have
been set up under the supervisory con-
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trol of the Jawaharlal Nebru Krishi
Vishav Vidyalays, Jabalpur. The cen-
tres bave been provided infra-struc-
ture and funds to tackle problems of<
the pulse crops grown in Madhya Pra-
desh. These centres would ntensify
the research efforty during the mext
Plan. i may hence not be necessary
to set up a separale Pulse Research
Institute in Madhya Pradesh,

g (Thousand tonnesy
State : ?m) Eimf
AndbraPradesh . . . . . . . . 4211 a6a 4’
Assam . . N . . . - . . . 356 373,
Bihar . . . s N . . . . . 5 Baa- 4 697+ 5
Gujarat . . . . . f . . . 179°6 186-8
Haryana . . 052°0 8143
Himachal Pradesh . . EE . ... 31°5 46:8
Jammu & Kashuowr . . . . . ' . R . 23'8 21°6
Karnataka . . . f v . . 6157 286+ 2
Kerala . . . . . . . . . 146 14°8
Madhya Pradesh = . . . . . 2539- 6 1850 8
Maharashtra . " g = . . " . 1168+ 3 977" 1
Manipur . . . . . - . “ . 23 23
Meghalaya . . . . . . . . 1ro o9
Nagaland . P * . f . . . . 2°0 2}
Orusa . . . 526+ 7 3493
Punjab . . . . . . . . . . . 402+ 3 332'n
Rajasthan . . . : . . B . . 2003 2 1994 ¥
Tamil Nadu . 127+ 4 156+ 0
Trpura . . . . . 1y 17
U'ttar Pradesh . . . . . . R . 2656+ 7 a5fi- 4
\Vest Beogal B . . . . . : . 410.7 417.5
Andaman & Nicobar Ilands. . . e e o6 06
Daclra & Nagar Haveli . . . . - " . . g+6 16
Delhi . . . f N . . » 57 52
Mizoram . . : . . . .1F | o2
Pandicherry . » . . . . . . 2'3 3-6

ALL-INDIA . f . .

15,039'6  r1,208+1
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1800. SHRI MADHAVRAO SCIN-
DIA: Will the Minister of AGRICUL-~
TURE AND IRRIGATION be pleased
to state:

(a) whether the Government are
considering the extension of “Crash
Schemes” by Central Assistance for

and mgrginal farms in more

i of Madhya Pradesh for the
next Financial Year;

(b) if so, the details thereof; and

(c) if not, the reasons thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
TRRIGATION (SHRI BHANU PRATAP
BINGH): (a) No such proposal is
under coosideration of the Govern-
ment of India at present.

(b) Question does not arise,

(¢) The question of extension of the
Small Farmers Development Agency
(SFDA) can be considered only in
the context of the Sixth Five Year
Plan proposals which are at present
under consideration.

Production of Milk in States under
Plan Programme

1801, SHRI MADHAVRAO SCIN-
DIA: Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state:

(a) whether it is a fact that a pro-
posal for increase in production of
Milk in the States is under considera-
tion of his Ministry for inclusion in
the Plan Programme: and

(b) if so, the details thereot?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SBINGH BARNALA): (a) Yes,
Sir.

(b) An integrated dairy develop-
ment programme involving an outlay
of Rs. 483.40 crores aimed at increased

milk production and marketing in 1§
States on the lines of Operation Flood [
is under consideration. The pro-
ject is designed to cover 10 million
rural milk producers’ families and 13
million milch animals. In addition, it
is expecied to cover marketing of milk
in 147 cities with a population of over
1 lakh. The project is to be financed
out of gift supplies of butter oil and
skimmed milk powder from EEC and
lcan from World Bank.

fowelt # A% & avlt W et

1802. &t gquworw : v fawier
it wrara war gfe sitx g Y
g A ¥ gl

(%) wr 7f feeslt wrewfasr
7 afafer 2 wQr A o freen
g,

(w) =1 7€ st e wifeet
¥ mif ¥ 3 wO® 20 wrw dET QT
T wrAwwaT ge

() = feesft Fre fory Saw
2 w0y 90 sy dterr QAT weaé wT
AT

(%) =t & fwY F ater A
(¥ro wrke Fwo ufwmr), wwham,
Al A, a0 i, ferad qae
(v feeelt) ® arft & wrenfiw wdft
N FrawmEm g ; W)

(¥) afz g, &t 4 61 g
¥ fagwm oo for g g?

frmfor Wix wm awr g Wi
gratm sat (st ferre wew) ¢ (%)
Q 7 sfrex T g  a § et
ar+ft ¥ fy wrar AT v Y
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awrfy, 7§ farst Areforer & qeaiey
& WA gATE FIAT 200 TG {qT
sfafea & 1

(=) =, gr1 7§ faeelt AqeafeasT
¥ AT |

(7) 8 (v) sswati s qu @
9 & A 30 S| daw qfafzw €
wfaferr  a=rd & s a3 | sAR
ufafera € fa=siY e arfesr gren
qME WG 22 TARAT ¥ 20 1@ qqA
qrt gfafed d=1 feqr o @ & 1 afz
ag &Y T @ T wrEle (o wrfe
*"} ﬁﬂ, ﬁm, qqTAT I,
FUfSAT 7, AsAtar a0 ga1 fegas
AN A7 AAY 7 A

Abolition of Lease System in the
Country

1803 SHRIMATI PARVATHI KRI-
SHNAN Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased 1o
state

(a) whether Government are con-
sidering a proposal to do away with

the concept of lease and Government
tenancy, and

(h) 1t so, what are the details and
reasons therefor?

THE MINISTER OF WORKS AND
HOUSING AND SUPPIY AND RE-
HABILITATION (SHR1 SIKANDAR
BAKHT) (a) and (b) It was 18
presenied by the Residents' Associa-
tions and others in Dell: that tho
leashold system caused harassment
to the leasees and also resulted in cor-
rupt practices etc and, therefore, it
should be done away with The Gov-
ernment set up a Commuttee 1n August
1977, to examune the matler. The
Commutiee 15 expected to give its re-
port by the end of April 1978
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Written Anawers 176
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arfemrE gt ﬁwnmml
wfdt ¥ fewelr #7 AT dwre €Y

T |

wreia wrg farw o o wer &
fasex wramaA

1806, wgwm wrgar : ¥r g
site fawrf 54t ag qatr A w wA
fe .

(%) TTaTsF A g 7 A
werT ST g &, e W
qru frr Wit wer & fasz
wiw KA AT mE Y ; Wi

(@) afe &, at g arX & awar
a7 o FTEAEr Fraf?

vl site frard Harem ¥ <roq wat
(it ary wara fag) : (¥) S @

(w) wred amg frmw w g®
AT A W w6 & ferg wgn v qt
foradr A wT¥ & I amT fE o
fag Wi aw

Award of Ph.D. Degree by Agra
University

1807. SITRI SIIAMBU NATH
CHATURVEDI: Will the Minister of
EDUCATION, SOCIAL WELFARE
AND CULTURE be pleased to state:

(o) whether certain cases have been
brought to the notice of the University
Grants Commission and the Ministry
wherein a Ph.D, Degree way awarded
by the Agra University on thesis en=
titled Electro Mechamicy and Magneto
Mechanics jn which the solution put
forward on pp. 188 to 199 to the prob-
lem is word for word copy of an ear-

lier research paper published in Jour-
nal entitled Mathematical Education
Vol. VII, No. 2 dated June, 1973;

(b) whether this solution was cer-
tified to be the candidate's own jnde-
pendent contribution by the Supervi-
sor who was himself the author of
that paper;

(c) whether this selection was basi-
cally wrong;

(d) whether two other such papers
containing wrong selections are also
allowed to be published in the Re-
search Journal; and

(e) it so, what action the U.G.C.
or Government have taken to prevent
such adulteration of khwowledge and
award of such fake Degrees?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) Yes, Sir.

(b) to (e), According to the informa.
tion furnished by the University Grants
Commission, the Vice-Chancellor,
Agra Umiversity was requested to look
into the complaint. The Vice-Chancel-
lor informed the Commission that the
concerned Supervisor had confirmed
that the article under refercnce was
the bonafide research work of the
student whose name was not printed
in the Journal elongwith that of the
Supervisor, due to 2 mistake. The
Viece-Chancellor is also looking into
other cases of publications in Mathe-
matics m the Journals of the Univer-
sity. The University Grants Com-
mission also proposes to refer this
matter to its Panel on Mathematics for
consideration,

arT wraoet vt Wia § weawm aar
fretare Ay wqg § woe

1808. st wWiW swWw qwy
T fmtn Wit s ot gfa et
gAwta #oT ag T W p s fR

(%) s wxsc W AEF § fE
‘fre graeeT’ A TW WET a9T AT
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MARBCH 6, 1878

Written Anpwers 180

Damend for Hike in the Levy Pripe
by Supar Indpeiry fn Temil Nafip

1810, SHRIMATI PARVATHL
KRISHNAN: Wil the Minister of
AGRICULTURE AND IRRIGATION
be pleased to state:

(a) whether it is a fact thet the
sugar industry in Tami]l Nadu has
gone to Court for g hike in the levy
price fixed by Government;

(b) whether the indusiry in otbher
Southern gtates alsy are expected to
follow suit; and

(c) if s0, what are the details and
Government's reaction thereto? -

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRATAP
SINGH): (a) Government have recel-
ved imtimation that 10 sugar mills in
Tamil Nadu & Pondicherry zone have
challengeq the price of levy sugar of
1977-78 season fixed by the Gowvern-
ment on 22-12-1977 and have deman-
ded fixation of higher prices,

(b) and (c). According to informa-
tion available with Government 18
sugar mulls in Andhra Pradesh and 9 in
Karnataka have also challenged the
above price. Government have taken
steps to defend the cases. By way of
interim orders the Madras High Court
has allowed the faclories to charge a
price of Rs. 21491 per quintal (as
against the price of Rs. 178.23 per
quintal fixed by the Government) and
the Karnataka High Court a price of
Rs. 226/- per quintal (as against the
price of Rs. 173.45 per quintal fixed
by the Government). No higher price
has been allowed by the Andhra
Pradesh High Court. Government
stands by its decision and will defend
the same.

4
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(w) fewelt swraw & gfwa fear
% fis g% wiwa da & “wa P et
WY ST T AGTA AAY 30 AW, 1978
wr Her ¥ wrforer Ay Covarr o gy W
1q W F) it & frg gure fear e g )

Coconut Board

1813. SHRI P. K. KODIYAN: will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state;

(a) whethey Government have de-
cided to set up a coconut Board for
the development of coconut crop in
the country; and

(b) if so, the details thereof?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA), (a) Yes,
Sir.

(b) The details are being worked
out.

sy
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Grants to Soclal ang Cultursl Intita-
tions

1816. DR. BAPU KALDATY: Wil
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleased
to state:

(a) the nameg of the institutions
granted recognition and grants for
social and culture activities i Delhi,
Maharashtra, XKarnataka, Andhry Pra-
desh and Madhya Pradesh for the
1977-78 period;

(b) whether a large numbey of ins-
titutions getting grants have been de-
recognised for the purpose of grants
during 1977.78; snd

(c) if so, the names of these insti-
tutions and the refisong for their dere-
cognition?

THE MINISTER OF FDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) The Departments of Social
Welfare and Culture do not have any
system of granting recognition to
social and  cultural  institutions.
Grants to such institutions are given
in mecordance with approved pattern
of schemes/programmes, List of In-
stitutions receiving grant is laid on
the Table of the House, [Placed in
Library. See No LT—I1711/78].

() and (c). Do not arise

Rehabilitation of Tibetan Refugees

1817. DR. BAPU KALDATY: Wil
the Minister of WORKS AND HOUS-
ING AND SUPPLY AND REHABILI-
TATION be pleased to state:

(a) the total number of Tibetan re-
fugees rehabilitated in India indicat-
g () the places where they have
been rehabilitated (ii) the number of
Tibetan rbfugees at each place; (ili)
the amount spent on each of the set-
tlement; and

MARCH 6, 1978
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(b) whether the amount ik @ebited
to the External Affairs Ministry's
grant?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUS-
ING AND SUFPPLY AND I-
LITATION (SHRI RAM Kl ' H
(a) A statement indicating the total
number of Tibeteri réfugees rehabili-
tated in India, the places whert they
have been rehabilitateq and _the
number of each place is enclosed, a
total expenditure of Rs. 16.§6 crores
on the relief and rehabilitation and
education of Tibetan refugees upto
31-3-19717,

(b) Upto 1068-69, the expenditure
was being debited to the budget of
the Ministry of External Affairs.
Thercafter, it is being borne by the
Department of Rehabilitation,

Statement
Place of sctilement No. of
persons
ARUNACHAL PRADESH
1 Tegu . . . . 1900
2. l'anzingaon . . " 1,950
9. Namrhik Mao . . 1,359
KARNATAKA
1 Bvlakuppe . . . 3700
2, Cauvery Valley . . 4,540
3. Mundgod . ' . 4,003
4. Lama's Settlement (Mu:ld-
god & Bylakuppe) . 916
5. Old people's Home . 547
6. Kollegal . . . 1,030
7. Chowkur " . " 312
SIKKIM
1. Rumtak, Kewzing . ¥ 1,300
2. Kowzing, Robang, . . 1,000
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1 2 (%) w1 " ¥ W A W
prpr gfafran v & fog o adiew fear
! i &y # Q& sy e Y ST fpeeT
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MADHYA PRADESH . . (W) afegd, & s g
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SMAAL KA | ¢ (v) eoeTcir A vt Pt
" hinion. Socity Sclement. . 4,688 ;m:rqﬁﬁﬁmﬁmrﬁrﬁf{ﬂ
2. Delonji . . . 170 L&
UTTAR PRADESH » . fﬂf; e m
1. Dehradun (Clement town) Gon Y (“’m““) : (‘) ﬁvt’
JAMMU & KASHMIR 31 femswre, 1973 %y dagd fefy WAt
1.Leh . . . . 1,523 mhﬁﬁ&w&eﬂﬁmm&
a Spituk. . . . . 166 mﬁwmﬁﬂvﬁﬁ
- 000 T re ¥ srqfares frame s | i
NG o o g Wi afiormat & ST 31~ 12~73 9 feufr
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Lol L «o o el
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1 2 3
1. W7 SRW ) . . . 36974 1173
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1 2 3
3. fagre . 50426 7506
4 TIA . . 22371 998
5. gfamar . 5281 1
6. fomem wiw 3922 154
7. W= YT FwT . 5576 139
8. waiEw 21988 68
5. ®wW . 7051 7
10. wew s . 48967 2342
11. #grag 31093 758
12. w3 ; 3160 ..
13. e . 3044 3
14, ATmévy 979
15. IR . 31822 2823
16. 99 9427 729
17. TR 19603 1217
18.  afiemre 26820 47
19. fagn 1487 14
20. 9AT wqW . 63025 8177
21.  ofref 3o . 39132 968
22. gy W} frem il ang 144 .
23. WEITHH WEW 483
24, AWNE . 39
25. R AI AT gAst 135
26. faestt . 1469 3
27. MW, WA A1 834 4
28. WEIEM 19
29. frarsy 416 .
30. wifegwdt . 286 10
L 455729 27707
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Rural Housing Programmes

1819. SHRI P. RAJAGOPAL NAIDU:
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) whether Government are con-
templating to take up rural housing
Programmes;

(b) the amount spent under the
head of Works and Housing this
year; and

(c) the expenditure incurred State-
wise in this respect?

THE MINISTER OF WORKS AND
HOUSBING ANDY SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) With a view to improv-
ing the housing condition of the people
living tn rural areas, the Government
introduced two schemes, namely, the
Village Ilousing Projects Scheme and
the Scheme for provision of House-
sites to Landless Workers in Rural
Atreas. Both these plan Schemes are
in the State Sector.

NUDLO  has also introdured a
scheme {0 provide loans to the agen-
ries nomunated by State Governments
tor construction of houses in  rural
areas Loans will be available for
construction ol low cost houses, the
cost not exceeding Rs, 4,000, HUDCO
will provide loan to the extent of 50
per conl of the cost of a project, the
balance !eing found by the construc-
tion agencies from their own resources
which can be in the lorm of the allot-
tees' own contribution in cash or kind,
subsidy and/or loan from State Gov-
ernment

(b) and (c¢). Central financial assis-
tance for all State Seclor plan schemes
including housing, 18 released to the
State Governments in the shape o0f
‘block loans' and ‘block grants’ with-
out their being tied to any particular
scheme or head of development. The
State Governments are free to utilise

3852 L5—T i

funds for various State Sector pro-
grammes, including rural housing, ac-
cording to their requirements and
priorities,

The approved plan outlay for hous-
ing for the year 1977-78 for all the
States/Union Terrltories is Rs. 133.20
crores. Apart from this, for the Cen-
tral Sector plan scheme—Subsidised
Housing Scheme for Plantation Wor-
kers—the approved plan outlay for the
year 1977-78 is Rs. 2.10 crores.

Request from Andhra Pradesh for
relaxation in specifications of Rice
and Paddy

1820. SHRI M. RAM GOPAL
REDDY:
SHRI K. MALLANNA:
SHRI K. PRADHANI:
SHRI D. B. CliANDRE
GOWDA:

Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to state

(a) whether the Central Govern.
ment have turned down the request
of Andhra Pradesh Government for
relaxation in specifications of rice
and paddy; and

(b) if so, the reasons therefory

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRATAP
SINGH) (a) and (b). Some relaxation
in the specificalions of paddy have
been agreed to safeguarding the in-
terest of growers in the cyclones af-
fected distriets only instead of the en-
tire State of Andhra Pradesh.

It was nol considered adwvisable to
allow a general relaxation in the con-
text of abolition of restrictions on
movement and having regard to  the
interests of the consumers.

Environment Health stodies in
College course

182]1. SHRI M RAM  GOPAL
REDDY: Will the Minister of EDUCA-
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TION, SOCIAL WELFARE AND CUL-
TURE be pleased to state:

(a) whether Government have
been urged to introduce environment
health studies in college courses; and

(b) it so, the reaction of Govern-
ment thereon?

THE MINISTER OF EDUCATION,
SOCIAL. WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUNDER):
(a) and (b). There 1s at present no
proposal under consideration of the
Government to introduce environmen-
{al health studies as a subject in the
extension administration; and

Ceniral assistance for Agricultural
extension administration

1822. SHRI K. RAMAMURTHY:
SHR] CHATURBHUJ:

Will the Minster of AGRICULTURE
AND IRRIGATION be pleased to state:

(a) the details of Central assistance,
State.wise, given to those States
which have finalised the proposals for
re-organisation of the agricultural
extension administration and

(b) how many States are yet to
formulate specific proposals in this
matter and the steps taken to expedite
this work?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA): (a) and (b). Cen-
tral assistance, State-wise sanctioned
by the Government of India for the
year 1877-78 under the Centrally Spon-
sored Schemes for the Reorganisation
of Agricultural Extension Administra-
tion in the State, 15 as under:—

State Amount of Central

assistance sanctioned
(Re. in lakhs.)
Amam . . . 1o
Madhya Pradesh . 5.95
Orisa . . . Bs5.86
Rajasthan . 5 98.64
West Bengal . . 48,20
TorAL . Rs. 197 75 lakhs.
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The State Governments of Andhra
Pradesh, Arunachal Pradesh, Gujarat
and Karnataka have recently sent
their proposals for Central assistance
and these are under consideration.

The remaiming States have not yet
sent their specific proposalg for Cen-
tral assistance, and they have been
requested again {o send the same im.
mediately.

Vocational Survey

1823. SBHRI K. RAMAMURTHY:
Wil the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether steps have been taken
to conduct vocational surveys of 150
districts in a phased manner;

(b) if so, in how many districts
such a survey has been completled;
and

(¢) the reasons for the delay?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAI’ CHANDRA CHUND-
ER)" (a) Yes, Sir.

(b) and (c). So far, financial assis=
tance has been given under the Central
Scheme of Vocalionalisalion of HiIg-
her Secondary Fducalion for the con-
duct of vocational surveys in 50 selec-
ted districts of Assam, Gujarat,
Jammu and Kashmur, Madhy'a
Pradesh, Omnssu, Karnataka, Nagaland,
Rajasthan, Sikkim, Tamil Nadu and
Tripura. The work 1s in progress and
ihe survey reports are yet to be re-
celved. The delay in certain cases is
due to some administrative and pro-
cedural difficulties experienced by the
State Governments.
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Lass dus to Floods in Delhi

1824 SHRI KANWAR LAL GUPTA:
Will the Mimnister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) the total loss in Delhi on ac-
count of recent floods;

(b) the details of the plan formu-
lated to check the floods in Delhi;

(c) what progress has been made in
this direction; and

(d) when this plan will be com.
Dleted and what will be its cost?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRL SURJIT
SINGH BARNALA). (a) The damage
due to floods 1n Delhi during 1977 has
been estimated by the Delhi Adminis-
tration to be about Rs, 618 lakhs.

(b) to (d). The Ceutral Water Com-
migs10n. 1n consultation with the Gov-
ernmenis of Rajasthan, Haryana and
Delhy Admimstration 18 preparing an
integrated Master Plan to tackle the
flood problem of the Sahibi river. The
following proposals have heen identi-
fled by the Working Group and the
Commuttee of Direction set up by the
Government of India, as a part of the
proposed Masler Plan -

(1) Construction of a dam on
the Salub: river at Aymeripura 1n
Rajasthan.

(1) Construcbion of a
basin/barrage n Haryana.

delention

(in) Incieasing the capacity of the
Najafgarh Drain in Delhi irom its
existing capacity of 3000 causecs.

The Central Water Commission have
undertaken surveys and investigations
for determining the technical feasibi-
lity and economuc viability of these
proposals. Alternative proposals are
also under examination. The cost of

execution and period of completion
will be known after the Master Plan
is formulated.

Pending formulation of Master Plan
the Delhi Admunistration contempla-
teg undertaking interim measures for
flood control lLike strengthening of
Dhansa Bund, strengthening banks of
Najafgarh drain and tributary drams
etc,

Construction of unauthorisegy markets
in Delhi

1825. SHRI KANWAR LAL GUPTA:
Wil} the Mmnister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased fo state:

(a) whether Government are aware
of the fact that many unauthorised
markets have been constructed in
Delhi in the last § months;

(b) whether Government are also
aware of the fact that the staff of the
DDA, Delhi Municipal Corporation
and other agencies are mixeq up with
those who have been constructing the
unauthorised markets;

(e) if s0, the details of the com.
plaints received by the Government
in this connection;

(d) is it a fact that not even one
such market has been demolished so
far in the last 9 months;

(e) the steps taken by the Govern-
ment to check the unauthorised
construction of the markets in Delhi;
and

(f) how many complaints have
been received by Government in
the past one year?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) Yes, Sir,

(b) and (e¢). Municipal Corporation
of Delhi have reported that complaints
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regarding connivance of staff have
been received. These are, however,
the concern of the local body, which
has also taken disciplinary action
against the stafl found negligent in the
performance of their duty.

(b) No, Sir.

(e) The Municipal Corporation of
Delhi have set up a special squad for
taking eflective steps to demolish un-
authorised constructions. Regular
rounds are made by D.D.A. stail in
the areas falling under their jurisdic-
tion to detect unauthorised construc-
tions. The unauthorised constructions
are Looked and subsequently demolis-
hed in due process of the law.

t1r D.D.A. receiverl three complaints
re_aiding  saduar Bazar area. The
Municipal Corporation of Delh  are
nolt maintaing separate record of
unauthorised markets constructed.

Provision of basic facilities in Pitam-
pura Residential Scheme Colony,
Delhi

1824. SHRI SHIV SAMPATI RAM:
Will the Mimster of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) whether necessary basic facilie
ties have since been provided in
Pitampura Residential Scheme Colo-
ny, Delhi;

(b) the position regarding deve-
lopment of parks, roads, water,
sewerage, school buildings ang shop-
ping centre and street lighting there;
and

(c) whether it is a fact that the
Ministry had deposited amount for
street lighting with the DESU, it so,
when and what is the progress since
then  in providing street lighting
thore?

THE MINISTER OF WORKS AND
HOUSING AND SUFPLY AND RE-
HABILITATION (SHRI SIKANDAR
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BAKHT): (a) to (c¢). The works for
provision ol clvic services are in pro-
gress. The position of various develop-
ment works is as underi—

(1) Parke. Demarcation and grill
fencing has been provided in all the
pockets except pockel ‘B' Dakshim
and 'S’ Uttari. The works in pocket
‘B' Dakshini and ‘S’ Uttari are at
the tender stage. One park measur-
ing 3.5 acres has been developed.

(2) Roads. Road work has been
completed upto Phase I except in
pockets ‘K’ and ‘T".

(3) Water Supply. B0 per cent of
waler-supply lines have been com-
pleted. In  pockets ‘D, ‘H' 'K’
(Poorvi), '"UT" (Vttari) and ‘C' and
‘(3" (Dakshim), the work 15 at
various stages of design estimating,
tendering and allotment. Some tube-
wells have been installed as an in
terim arrangement.

(4) Sewerage. T0 per cent wor k oy
the main scheme has been completed
except for the pocket originally ear-
marked for Group Housing where
the work is ai various slages of de-
signing, estimating, tendering and
allotment. For interim disposal of
sewage, sumpwell and oxidation
ponds elc. have been proposed for
which designs are being finalized.

15) Schonls The MCD has report.
e that primary schooling facilities
have been provided.

() Street lighting. In September
1976 funds were deposited with the
DESU and the work has since com-
menced

dqw, wu dtn ¥ gen swfe ®w
i & sria 20 et aveen

1827. off g9 wrwr @ ¥
g st fawrf 79 77 FaTy A O
!ﬂﬁfﬁ:

() #TET GTT AQ, WA WA
# gar swifeT f7 Friwy ¥ e
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Engineering graduates m CP.WD

1828 SHRI AGHAN SINGH THA-
KUR Will the Mimster of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to refer
to the reply given to Unstarred Ques
tion No 4498 on 19th December 1977
regarding ‘Need for graduate Engine-
ers in CPWD’ and state:

(a) the number of graduates ind
Diploma holders separately, selected
for the post of Jumor Engineers

(Civil) during last three Examma-
tions conducted by CPWD,

(b) the number of graduates and
Diploma holders separately who joun-
ed their duties aganst the above
selections, and

(e) the number of the graduates
Junior Engineers who resigned their
serviceg during the last three )eais?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-

HABILITATION (SHRI SIKANDAR
BAKHT)
(a) ‘Year of Faami- No of  candidatcs
nation selected
Graduates Diploma
holders
Januany, 1976 24 -84
October 1976 64 487
Julv 1037 142 §30

\b) Yearof Examu No of candidates

nation Joned agamst abou
selections

Graduates Diploma

haoldri«

January 1976 11 48

Oclober 1976 27 162

July, 1977 48 293

(¢) 26 (Twenty sn)

Misappropriation of funds in D.DA.

1829 SHR] SAMAR MUKHERJEE

DR V A SEYID MUHAM-
MAD

Will the Minister of WORKS AND
HOUBING AND SUFPLY AND Rk~
HABILITATION be pleased to state

(a) whether attention of Govern
ment has been drawn to the allega-
tion made bv the DDA Employees
Assoriation that Government iz hid-
ing large-acale corruption in the
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authority and that the 200 crore
rupees revolving fund has disappear-
ed mysteriously;

(b) whether Government are com-
sidering to institute a high powered
Central enquiry and a CBI investiga-
tion into the DDA mess;

(e) if so, whether corrupt officers
will be suspended during the time of
investigation; and

(d) if the anawer to (b) be in the
negative, the reasong thereof?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) Yes, Sir

(th) tfo (d). The Lt Governor of
Delhi has been requested to send a
report on the gllegations.

Improvement of small and marginal
farmers through land reform

1830. SHRI SAMAR MUKIIERJEE
Will the Wimster of AGRICULTURE
AND IRRIGATION be pleased to state
the steps Government propose to
take to protect the interests ot smuall
and marginal faimers and improve
their purchasing power in willages by
adopting land reforms?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA) The following
land-reform measures are designed to
help small and marginal farmers

(a) State Governments have been
requested io provide for conferment
of owmership rights on cultivating
tenants

(b) Ag long as tenancy subsists,
it should be strictly regulated, so
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that the tenant Is not subjected
either to wiltul ejectment or rack-
renting.

(c) The landlords’ right of re-
sumption of tenants' lands has been
terminated in many States. Wher-
ever such a right exists, its exercise
18 subject to a minimum area being
left with the {enant.

(d) Allottees of Ceiling-surplus
land are provided with financial as-
bringing their lands
under productive-agriculiure.

sistance for

Foodgrains supplieq to States after
Cyclonic devastation

1831 SHRI SAMAR MUKHERJEE
wWill the Mmister of AGRICULTURE
AND IRRIGATION be pleased to stale

(a) the amount of ioodgramns sup-
plied lo the State Governmenis after
the cyclone devastation of Southern
States, State-wise, and

(b) what wag the foodgrain stock
position of Food Corporation of India
before and after devastation?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU FRA-
TAP SINGH): (a) The total alloca-
tions of foodgrains made by the Cen-
tral Government and the quantity ac-
tually drown by the State Govern-
ments against the allocations are as
under —
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(Figures in thousand tonnes)

State Tuotal Total
alloca- tity
tions of awn by
Food- the State
grains Govern-

ment.
Andhra Pradesh . . . . . Nov. 1977 240 12°5
Dec. 1977 440 72
Kerala . . ' . . . « Nov. 1977 1560 94'8
Dec. 1977 1596 104" 5
Tamil Nadn . . . . . Nov. 1977 14ur 67 784
Dec. 1977 125+ 71 103" 0
Karnataka . . . ¥ 8 . . Nov, 1977 00 4 240
Dee. 1077 3074 237

Nore :—( 1} The total allocations of foodgrainsindicated above includre allocativns made to the State
Governments under the normal monthly allocations against the demands of the State
Govts. and the special allocations as gratutious reliel for ivue in cyclone affected areas of
Kerala, Andhra Pradesh and Tamil Nadu. In the case 6f Keala, the allocations
offodgrains also indude aflocations made under the scheme for generationof additional
employment opportunities in Rural Areas on maintenance of public works ete,

{2} The hgwes under “Tamil Nady include Pondichierry also.

(5 The stock position ol loodgrains held by the Food Corporation of India, including paddy in

m toros ol uce, was as undey —

(Figures in thousand tonnes)

State Av o As on
1=11-7% 1-1-1978

A;nllu a Prade-h
Krrala

Tamil Nudu
Karnataka

1082-9 995 1

e 330:9  313-4
. . . . . . 1031-5 985-8
. « %958 353 4
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Storage gap of foodgrains stock and
public @istribution

1832. SHRI SAMAR MUKHERJEE:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to state:

(a) what is the expected storage
gap of foodgraing stock and public
distribution thig year; and

(b) how much stock of foodgrain
the Food Corporation of India is
having now?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRATAP
SINGH): (a) and (b). The total stocks
of foodgrains with the Food Corpora-
tion of India as on 1-2-1978 was of
the order of about 14.3 million tonnes
out of which about 9.2 million tonnes
was stored in covered accommodation
owned and hired by the F.CI. and
about 51 mllion tonnes in CAP
storage (cover and plinth): It 1s diffi-
cult to predict the gap in the storage
accommodation during the remaining
part of the 1878 as it would depend
upon the level of internal procurement
ang leve] of public distribution which
in themselves are dependant upon a
number of variable factors. Every
effort, however, is being made to create
additional scientific storage capacity.

Development grants to colleges in
towns and rural areas

1833. SHRI BHAGAT RAM:" Will the
Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleased
to state:

(a) how many colleges in small
towns and rural areas are getting
developmental grants, State-wise;

(b) how many such colleges can
not avail this concession due to lack
of fulfilling conditions, State-wise; and

(c) what are the proposal; under
consideration to help higher educa-
tion in rural areas?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUMN-
DER): (a) to (c). According to the in-
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formation furnished by the Universily
Grants Commission, the Commission
has recently decided to relax the muni-
mum eligibility conditions with g view
o assist colleges located in rural/
backward areas. Under these relaxed
conditions, a college located in a rural/
backward area will be entitled to deve-
lopment assistance from the Commis«
sion if it has a student enrolment of
200 and teacher strength of 10 against
the normal reguirement of 400 and 20
respectively. A statement showing the
number of colleges, which were assisted
under the relaxed conditions and the
number of those who could not avail
of the assistance, State-wise, Is
attached.

Statement

State-wise statement indicating the number
of colleges assisted U.G.C. under the
relaxed conditions and the number of these
who could not avail of the asssiance.

Number of Number of

colleges coll
S.No. Name of the asusted wha
State under  1ould not

relaxed avail
conditions assistance

1. Kerala . . 16 o

2, Andhra Pradesh 31 ]
3. Karnataka . 2 14
4. TamilNadu . 7 5
5. Rajasthan 18 12
6. Maharashtra . 25 14
7. Bihar 5 " Gy 14
8. Orisa . . 17 14
9. Nagaland . . 1

10, Meghalaya . 4

11. Mizoram . f 2

12, West Bengal 36 -

13 Asmam . . 15 an

14 Manipur . . 5 2
15 Arunachal Pradesh .. 1
16. Punjab 19 2
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' 2 3 4
17. Haryana . 9 1
18, Jammu and ” ,
19. Gujarat . & 3 Fi
20. Madhya Pradesh. 3 [
21, Uttar Pradesh. . g8 42

Rice procured from Balaghat District

1884, SHRI KACHARULAL HEMRAJ
JAIN Wil the Mumster of AGRICUL~
TURE AND IRRIGATION be pleased
10 state:

(a) the total quantity of rice pro-
cured by Government from Balaghat
distriet in Madhya Pradesh guring
the last three years, year-wise and
the 1ates at which piocured, and

(b) the attitude of the Government
towards the munor nrigation scheme
in the District?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRATAP
SINGH) (a) The quantity of rice pro-
cured by Government agencies from
Balaghat district in Madhya Pradesh
alongwith the rates at which procured
during the last three years are qiven
below:

Khardf
Marketing Season  Quantity Procurement

upt%c..rcd ) -
n lonnes

Tl
197475 2178  116—128
¥975°76 - . . 19954 120—132
worb7 - . 16461 121—133

(b) It has been reported by the
State Government that as per flgures
worked out in 1875-76, the total net
sown area in Balaghat district 15 679
lakh acres of which 2.60 lakh acres 18
under irmgation. This works out to
39,6 per cent against the average of 9.6
percent for the whole state During
1078-77 and 1877-78, a total number of
16 munor irrigation Schemes costing
Rs 247.43 lakhs with proposed urriga-
tion of 17665 acres have been sanction-
ed, Out of these, 14 Schemes are {n the
Tribal areas costing Rs 198-67 lakhs
and are hikely to irmgate 14005 acres.
In all 79 munor 1rngation works costing
Rs. 350 lakhs are under constructions
in the district.
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= 8.50¥ 8.60 13.00
qifexdy . : 8.70 9 30°
e 8. 60 11 25
T . 8.60 16.50

@ w5 Al AE qF Sy T 12 25 %07 w67 famew w27 A o9

ara fear &

*agwr(y dfgal T wluaws Qe o el dvar fes g et qes

g1

@@3= NUFERTANE 7 8. 50 §77 1f7 (Fazm Frav A qaam 77 =
fem oy &few w2 a8 11, 50 wasfafe=eT w1 2w Fe w7 R

gl W feerg et gfiwd

1837. =it wifay wrf qdw ¢ #a1
wfw sl faurd et a5 @@ & w7
w4 fin:

(%) o, Fame, TAEST, 9T W
™ Fadr * fow @ awE TeUET,
afr uFT wmogar dwex goeew fAard
weaedy g, #aTd

(@) =ft wedl ¥ AR
#t Feerd gfea 7t ww 2 W F aw
T & ;

() woreer & Peare et
w1 AFW GAAT W UG ¥ FHIA

9 Teg w1 Frard gfaar & & fom
qFR W faae ®\r FEag w9
FTE, W

(w) w1 @Y usai o1 WA
fear gfewd wueew v & fog
1€ FrwT Fmm T g ?

gfr ee fewrk wolt (st g
foy womer) @ (F)  1974-75
& od (o ferg sroomr wiwe Svered
?) *fed wfew gqfr gmm
wiwgt & wen fafew Todi & &,
g, ForE, {awe Wi a6 F wwniw
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T Sad g Srgewm F fafea
dn ¥t afqwmer g feror § 2
& mird

(&) e 1 & s g
fr fafew woei & fae  soesw
foard afen® & wfewmar  qeraa
¥ frman wff Y (g ¢ whew
Wt w59 qTe ) | Wy
% fem *t fom affweer geaear
e ¥ wguate 9 dwreEi o F1O
t fodwy. gad qaam, Ahrg A
w9g §al §, FIFagH T F TN
AT FEHI 7 57 aigeT 21
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(m) /@ gomT @ P
ghea ag & ford 5 afinaw ¥
oY FIEY e ¥ § WORw e
% fad gedw dvoem ¥ facdy srweqr
Y Fgrar AT @rE

(v) o= &= & Fawrd gleamil
#7 faery @« daredi & gqafer
¢ fdT s ¢ wowds s
W § A WIg gu werswi &
ggTeYe QU IeAE FA & fAw g}
wwF wrw Femram wrin

faraoe
T TETATAH AR LF HARAT T FqTE
a9 (=ra=r)
1. AT 91T 95. 1 60.0 15.6 98 5 12.1
2. w(F) az R .
3. faEIT 3.3 63.9 " 270 38,2
4. AT 24 8 74,1 2.9 73. 2 18.9
5. FfTaTAT 98, 1 88. 6 91 8Y. 1 98. 8
6. fzaraaaza 54.8 16.9 25.0
7. A AT
TIHT 92.0 23.0 i 100, 0 5.5
g FATEF 03.5 12,7 6.3 100. 0 7.2
9. v GI. 1 .. 40 0
10. Wed 539 12,7 22,1 0.4 95 1 3.1
11. ¥ETR 25.7 39.1 2.6 100 o 2,0
12. w7 42 &
13. ®IMT 45,0
14. AT 58,5
15. 94T 24,4 81.8 25,2
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BH U w1 AR G w§ TG T T
quat (wraa)
16. 99 95.3 88.9 22.6 89.4 9.1
17. TIE™ 40.0 71.6 6.6 96. 1 76.8
18. fafesw
19. afwarg 90.6 v 17.3 100.0 40.0
20. fager 7.0 69.0 . 50,0 -
21. TO7 WAW 20. 8 74.5 0.7 71.6 88.9
292. afvsw &

(=) 28.7 40.5 40.7
23, ®F A 38,8 51.5 8.6 76. 4 21 6

(%) 1953-5497 & WIHTT T HTEICC |
(@) 1967-68 a1 % wTwET 9T WA |

American Soyabean Oil for Cyclone
Affected Poople

1838. SHRI SUKHENDRA SINGH:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to state:

(a) whether the American Soya-
bean o1l sent for cyclone affected
people has been taken away in tran-
git;

(b) whether a large number of
empiy tins of Soyabean o1l sent from
America as an assistance has been
found in a pond near Sihor town in
Madhya Pradesh;

(c) if so, the action taken by Gov-
ernment to detect the racket indulg-
ing 1n such a heinous crime; and

(d) whether such a racket has so
far been unearthed?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA): (a) to (d). The
Departmant of Agriculture has had no

information on this malter so far.
However, the Government of Madhya
Pradesh and the concerned Minis-
tries/Departments of the Government
¢ India are being consulted 1n this
regard.

vianT iR w1 gfagre fomn e

1839. St wYw werw FAwit
a1 foen, wama wew wite degpfa
Wl 9% q@ F) Ea & 6

(%) =1 3o & wEdaat @wTw
" qoT I e Fifrafeai a1 ofos
gfrere a7 &t o § 78 Framar
T g,

(@) afz o1, 5t ok T w07

5.

(7) &= AT #v fa=re dar
thae et w1 2 |, o
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(w) afe =dr, &7 =% v s1OU
)

frm, war wwwr Wi desf
W (Wo waa ww @) : (%)
¥ (¥) W 'IETCH o AU TN
g gz Wi &1 VaadaEar
wrT #7 tfaere” v awt #
ywrfia fRar @1 @R ‘g Ew
W% T mEgd’ ¥ & e
Wt yofeer feg 3 1 gaEw  weTET
TN ¥ camear AATH & ey
FT qF AT Tfag wwfua T
FT WCETT FT FIE TaTq T@r g\
grEr w A7 wa & fr wa & weer
=@t & fr efagra 1 soro gfe )
qT & ez faramg

&Y ¥ Jgmwear Wi Wy A w
T

1840, st w@¥w : 7T wiw
o< fearf vt a7 AT W war
w3 5 Far dw w S o A ATy
w7 Aqr gAAr qeAr ¥ 4fy s
qIFIT TFT AL 39T 0T 9T At
& fAar Fgd I T F  fag
T 39T f5d A R E?

gy WC fewrk W (s e
Tog wowmen) @ 3w ¥ faabe sarore &
fow weafas fasre a 90 frd farae
# sfomeey $Rd AT @av A
qfr gf vEymfaaw o &1 IR
foeer AR T F firg, € weawmit
(remor) wiufram, 1972 %Y st
1% aforfar fegr mr 8, o

wanta serdt v er fusre gfmfr
2 gawr frlg =mmore frgwror
w20 N wEE 1 & ww s
¥ sfirfew feg o & 1o weqd
% frafe smare Y ot et a &
Eloil 4l

i W gEl & §9
Tyl wferw st & w4 g
T WV AW ¥ AE WTET FY ATAY
tfs ey amn & gfg g
TEI &1 W & o frafe s
¥ fod Ferd IuWew FIA HT WWT
FE weny W |

RTETATE! Trovewry ¥ BT faeré dvern
% fau ¥=in egroar

1841 s wpiw : wr wiw
wt fawrd mat 7 aETr A g
wH  fy 7o & grars faw
¥ fra-fer o faord giomT At
FHg @gIEaT A A W AW aEw
aYEar & ard v g9 Ang #yr fegfr
Falk TAF FT AT QI ET ATA A
graAre ?

gfu s fewk wait (st gooitm
fog woamwr) &g AZTAAT TS
®t wequ FifaE grorar & A0 gR-aw
BTG HATA & ST &Y AR F
mar a7 fasm qyear & e fafire
W ¥ aeag war Wl & WA
T & mrArars fam oW A
Faare gt ¥ fag 3wa e
I &7 g dt g AT
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Tapping Himalayan Water Resources

1842 SHRI VIJAY KUMAR
MALHOTRA.

SHRI MUKHTIAR SINGH
MALIK

SHR] SHYAM SUNDER
GUPTA

Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to state

(a) what 1s the specific nature of
the plan for tapping Himelayan water
resources announced iecently by the
Prime Minister at Gauhat: as report-
ed in the Hindustan Time. of 6th
February, 1878, and

(b) what aie the objectiveg intend-
ed to be achieved by this plan and
how much money a1nd time will be
needed to achieve the objectives?

THE MINISTER OF AGRICULIURL
AND IRRIGATION (SHRI SURJs.
SINGH BARNALA) (a) and (b) Thire
18 no speciflc plan for tapping Him -
layan water resources However, Cupt
Dastur has sugge-icd 1 Garland € inal
Scieme envisaging construction of a
Himalavin Canal connueling Ravi e
Brahmaputia along the southern elopes
of the Himalayas and entending beyong
Brahmaputra with mtegrated ye e1-
VO 1is and subsidiaty ¢inaly from the
Himalavan  Canal gt ncht angles at
two miley jn erval The watas o' the
Himalavan Canal are turther proposad
to be transferrcd to danother canci
called Centra]l and Southern Garland
Canal cncompassing the Cenfral ani
Southern Peminsula through five pipes
of 12 ft dia each (which can be in-
cres ed 1t pocessary) at (wo points
The Centril and Southern Garlard
Canal will have 200 integrated reser-
Vous on the various 11vurs and qubsi-
diary canals at two miles interval fiom
the main  canal Construction of re-
servoirs near Nagaur with a capiwoily
of 400 million acre ft and on the Sone
river with a capacity of 100 mullion
acre {t are 4lso proposed 'The ohjec-
tive of the scheme 1s to tap the Hima~
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layan water resources for uiilisation
in regiong of water deficiency

The scheme involves many complex
issueg and 1t is too early to arnve ot
and estimated cost and time scheduls
at this stage

fewslt & amy s

1813 st grifes wmf @ wOT
frmfor vt s orar gy Witv gemiw
wet a7 AT AT FA K O

() #1 ag &= ¢ f faeell &
T WEEw TTEE 23 aoe ¥ e
WA R ¥ amEE AT g Wi

(@) afz &1 ar frw 99 7 9k
fr waf o7 arasa Fraf @ ?

frafor st graw aar gfa sic
grafe 7t (st fremrewe) « (7)) o
(=) farmt faer fameor e How
g a 74 gfredie suw SREET
oot 7 Aww 047 FrReE frfroa ®
o fimnw 31 zweg AT SWe T
gffz amar 2 3wt 1 & Wty g
fms agar &1 fedfad #1 weamw
FO AR I F@ W ORUR A F
T § qa1E &7 & fav st frar
o7 | ¥9 & fadiqy #1 amar W W
¥ zeva ¥7 sy foet fagw faavw
FET A q7F w71 7 fmr ar

Proposeq Mass Rally by Primary
School Teachers

1844 SHRIMATI PARVATHI KRI-
SHNAN Will the Mimister of EDU-
CATION, SOCIAL WELFARE AND
CULTURE be plcased to state

(a) whether the Primary teachers
all over the country have decided to
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sage a mas, before the Parlia-
ment on March 27, 1978 to press for
their demands; and

(b) #f so, the details and Govern-
ment’s reactien to their demands?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION, SOCIAL
WELFARE AND CULTURE (SHRI-
MATI RENUKA DEVI BARAKA-
TAKI): (a) The Government hes no
information in the matter.

(b) Does not arise

fielt fawrer mfawon zTr wawie
wit W1 wEl W e

1845. Sl TUTOYW W : WY
frmior site wmere o gfa v govfe
Heft 9g T Y FO 4

(v) ¥ mg sv § fv feoft
fawm wifimeor ¥ @ & e
Tt gfomt ok | wfar &
fou w2 & smaeT ¥ SAAN, 1978
7 oor & ¢, WX

(&) afz gr, o 37 vt 7 w7
s mreEfe w7 foar oo e s
w1 s fay srwre forar s 2

faafor ot wamw an gir sitc
grmia wat (st femmre wom) : (%)
i‘ﬁm*

(@) a1dT7 9@ " FA A
af"m arimr 25 37, 1878 WY 1
2913 WIREY @ 1A U & | WE@LA
qqY ®Y T FA ¥ A2 grae e
ATTAT | FHTAT H FRA AT 4500/~
o wfa e gnfr fawd gfw #@
s wifgs a8y #nfr 1 900 TR

(wrgelt et ¥ we) wrew
ﬁmmwﬁ'i— &
] | W @ dw 3 wiew Ry

3852 LS—8

3600/~ T 1 st ¥ off =ewT
ot § wfe &% avr g oW wp o )
ag afw oxwr 4 omody

WETAGY # M ofir g3 W ww W

1846. W1 TOTOW W : T
i st fawrf ol oy word o gur
¥ e -

(%) aw & fafew Toat & faw-
Wy, 1977 "Wk wwadr, 1978 ¥
g i Wi e & e W |

(w) war ag aw & e SwT 2w
¥ wgroge for & w7 dOf @
ay folt atferet & 6 W 7 v wfr
iz o o & R w1 o fear
W ar & g7 100 wWd s
fmzer ¥ wfes mft @ §, W

(7) oo wwer ¥ Wt gl @R
¥ wwry & ol o T W v
gt W o 7

wie wie feorwrk - swress 1% oew
et (st wiy s ) : () feamar,
1877 WT WA, 1978 & ¥haw
fafaw Tw ¥ @ & o qET W
amr e ow faaer  (afefasz-p)
T qre 9T T famr @ 1 (o
# vwr o  ifwgEEO LT 1712/78)
s ®rew 1077-78 ¥ S -
g {0, sw-amw &w & fafaw
Tt ¥ WY St g1 T SwTael
) arey ¥ faw ow @ qE ) @y
ater ux wey faaew  (wfdfree-2)
qNT TTe O T fear qur & 1 [sewreny
& vert v ) ffegweT LT 1712/78)
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qrFE %W, ST Wiw W
g ot wwr goerd g daETh
gfet & fao froffer ™ & et &
T FraT A Faraor oY wwT 92w a3
< faar war 7 1 [ weamea F e o
dfwg d®r LT 1712/78)

(@) 397 39 # AP A
gt fear § fr 3 T aeeT e
fraffed sqmem T S %9 wew a¢
weardr gfedt o WA T @R A
TR 7 fawras wor gE 4

I =W & wagqr forr H
W@ YS & K AT W oA

fegma, 1977 ¥ 20-2-78 #T wafw
¥ & o077y ¥ 125 Ty wfe
fRm k@I @ &
(7) T¥ Idm, AF ™ F
FETA ® 9T AT ITEeT A A0
8, awa. faar ArsHE AT qEr wie-
gfae oF T IO | @Y IWRA
wqar g7 9T 0 frgae @ 2 )
auify, FeC TAWT Fr Fafa o=
o+t fafed) aar Iue w2w, gheamon
R ura wiw 7 fegw  @wawd
wreaTl g 3w R & ey w fraif
wet § W SEEt §1 AT g5
gffima fear smar 8 1 7 Somaw
FTAET F TH W gATE FH AL
THT ISt & fget & wr s F
forq frfafas soa fro m & —

(i) fafe =Y ond aet wmar
7z famr w5t wfasre 7o
nx & frafe &< 1 wqafa
Tk

(ii) wsim gfa =g fawoq
g9 ¥ gwdw g8 4T qF
#r "™ [ ¥T o §
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i ¥ & T w125
vy afiy feew & @r %
g |

efermge # Age wr wid

1847. st varorw @ew ¢ F4T
s wie fewrf w5t a7 @@y o g
wat fm

(%) %1 78 &= & fr Jax mAw
¥ forer %<5 ¥ gfearge da ¥ oF Y
fawrer 7@z w1 frfr #1d wroow &
T § S e ¥ free w5 weT
¥ sy, Wk

(@) afz 71, N 7ar =g Fwio
w1 ¥ g ¥ mitw fear a
W & 9% 97 feady gaafn a5 &
A AT IqH T & A e qwg
Y AT qATEATE ?

wiv it fawk #at (st gooim
fox atamen) @ (%) IWT R N
A T AEE @A T AR
o fasrate fodr o i a opwarer &
10 frenie aqae & T 97 o
FOT W17 120 fearizy 7=t wh
8280 FAT HHAT ATS1 T AV &
frmter s afeefera &, @t am &

(@) 66 ®z Tox Fr wywfaa
¥ @ of@Ear &1 frarega
T T 2w qoere & fawré fawmr g
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frar o o § 1 o wee & g
frar § fe ofclorr &1 w0 quet
srefews waeqral F § ot g g
& ST ¥ g g oy WY S &

waa aterst wqatfeat w forg v

1848  sit wofafre walfear : =0
fraia sl wrem et qfa wie qraia
Helt ag T@TA ®T Har Kiat OF

(%) feeeit 7 faeit W mif-
T § 0T gETd Ay &
fau oo quw FErEd #1 arigaTe @En
et 2

(&) fawtjat feeslt wrc miw-
giame ¥ @ aet F fow S A
aY § i o qATY T FAE Y I
oYt T8 07 gy feet 8,

() feefr/ag fomeit M -
qrare ¥ 39 Aq Fr7 satzg fFafordra
't i Tt Gl s w9 oaw Q@
a7 7 gumEar ¥, W

(%) s faella = ¥ SR
¥T goee gra fray @R
frafor vt T v g AR T AL &
TR G0 N« % T A9 Fargr
wr ok g’

ey
firafor st swrer et qffr wive
Ui Hoit (st e wer) : (%)
o (%) . o farer g § ek
frator o wmre daw ¥ R
feeedt/mk feeeft o mforamarr ®
T qw ¥ IJeesy W@ 7 asn
aat vy faefi o & 28 w72, 1978
a6 w1 frewr i faeitr a6t & S
TR T FATET At gwr ko

() faesit/m§ fawit o s107
s misamarz & 300 wwéx fmor-
7 R ERA g @ o A
wwifa safa HY & 0f §—

1977- 1978 1979
78 79 80

L]
= faeet 713 2,559 1,835
mfaamaTg 36 264 —

(w) faeoft/rk faeslt & 16000
AR AR A wgd ¥ 6000 FEET
T A | A o e
HoQ & o1 WA § 1 qwE w1 feomer
o wThew &Y 9T @ § )
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| Gb kol g BLOT Lbkath 44

¥o o . FO 4 48L-L161
agl : - : e FO1 LL-9L61
: - - . . 9L-5L61

. - .. . SL~VL6T  miblmj (&)

S¥L : s e 89 t6 S¥T s€e «s8L—LLB1
827 t e i re r9 : r9t1 LL=8L6T
z801 . . . . 9be 9ee 88% z11 9L~-SLBI
T8¥ : : - oL r9z 8F1 SL-FLOT \ked)ik/Ubed) (%)
LEaB e 220k Lkl T
007 : £a e rol to . 2ibinien (B)
gis‘ly §1 LI1  8L¥  LES'I 8s1's ISH's 08¥'ST  086C1 : Leby 3fibby (&)
Leep = Qplkd
Rebe kit BB helwib
b IIIA IIA 1A A Al 118 II I
hElz 1% Dplkk
iy
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Vi wriver olte faenfirarem

1849. st woin fag  wltfemn :
war figwr, e wsaw Wit wepla
HaAT a3 wATY Y FT WG T

(F) 2w & w@ @AT TPy
wregar wrer feay  goifaody s
o fawafagrar § o) & waregt
feqq § #9970 & v ¥ wegA
% fag stalw ¥ faog wifew ol
™ §; 'R

(@) st fivgt &2 & fead &
Fotfrad warw s favafrgran aied
T grHre &1 fawre & AT ITF fEA-
forT oY ox & I Ay &

fawr, awm wam e dofa
W (wro v wer wew) (%) DN
faxeer, faad  grerdt Awgar o
wfard AT 9 favafaareal
wear T Eqr wew-sran fag o K
TR T R¥mm g [werem
W ve M) tfwy ST oA E 1713/78)
% ¥ nedw & womaT § wfaw faog
“gitafadts  Fv-awgfoem, 1977”
% fatr iy &, Forerey oo seferfiry svm ey
afoarore qrrerem # ITeny &

() srmeft difire ax 1978-79
¥ A W A P wRer
wayr frafegrar e w1 Wi
SRy WG e & fewrada

L

et & forfw ¥ wiwelt

1850. it wjw feg wltfeor : wart
frrwbor sl wrrrer et gfer it quwder
wHt 4 TAA ® PO T 05

(%) #a1 F7HT7 F7 0007 11 HTAL
1978 & "TawrA ZigeR” H ‘Fow
Afag A7 7T TR Wew &
seriry =wrare St W femvar Tar
%I

(=) afz gr, A g g5 & w-
o w2w A77 ¥ =7 77977 71 AW
FHATEY w7 F7 fa=re g, @7

(n) 7t a7 A ® fair
& Ama¥ § gyt w AATT ®7H I
Y dvrr 7 frarr w7 T & A
afe &1, @ weqaet T v 7

fawfor st wwm @a1 gfa sk
gwwia Wt (ot fawmre sw) : ()
o, &

(@) &t (7). o Fo gmaiqg
FAMAAT & AEr ¥ 7 w447 faokr
& wfawy wreer # gaew e o7 )
T ATHAT &Y g R oo AT
& ot AT W AT FT AR T
qTaA AY I =iEmr qrr Fard
o1 o o forfi ededt & wqfv W
A+ fogr aT 37 AHAT 7 geEAR
fir & wf & ot A Ty Ay Tgr AT
A §9 whuefwi #1 faae feg
ez wTAET A A 9T, fAAtera
¢ Fearr wrary & Wit e o=y wreew
ok & 1 feeft qore AT wqeETTT
frdw e & oY wrpOw frar mr §
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fir € 57 whawifal & fasg weerere
fraror wfafram & wifta wroe o
T |

Radio Carbon test for Archaeelogical
Finds

1851, SHRI D. D. DESAIL: Will the
Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be plensed
to state:

(a) whether Government are aware
that the radio carbon test in dating
Archaeological finds has been proved
to be not so reliable; and

(h) if so, whether Archaeological
Department propese to re-date the
various finds and correct the distor-
tiors in Indian history®

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR PRATAP CIIANDRA CHUN.
DER): (a) and (bh) According to the
latest researches, one of the basic
assumptions of radio-carbon datlng—
namely the constancy of the atmos-
pheric inventory of CM C, ig not
strictly valild. Corrections are, there-
fore, required to be applied to radio-
carbon dateg to adjust them to true
ages. The suggesled corrections are In
the torm of a calibiration curve den-
ved from the C4.dating of tree-ring
dated samples, There 15, however, no
unanimity in the application of calibra-
tion curves. Archaeological Survey of
India is keeping itself abreast of ‘he
latest development on the subject.

Sugarcane Arrears

1852. SHRI D D. DESAI' Will the
Minisier of AGRICULTURE AND
IRRIGATION he pleased to state:

fa) whether Government have re-
ceived any reports of heavy arrears
of payment of dues to cane growers
by various sugar mills during thi
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crushing season; and

(b) if so, what steps have been
taken to help the growers get their
dues in time? -

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRA-
TAP SINGH): (a) Yes, Sir.

(b) The following steps have been
taken by Government to reduce areas
of cane price:-

(1) Frequent communication 18
maintaineq with the State 'Govern-
mentg to reduce the arreas.

(2) The Sugarcane (Control) Order
hag been amended w.ef. 2-2-78 to
provide for —

(a) 15 per cent interest on delay-
ed payment of cane price, and

(b) the transfer of canc price
areas for which there are no bona-
fide claimants from amongst the
cane growers concerned, to the
State funds, with the stipulation
that the same will be utilised by
the State Government, ag far as
possible, for the developmerd  of
sugarcane.

Position of Loan sought from World
Bank for Building Food Storage

1853, SHRI 8. D. SOMASUNDARAM:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to :tate:

(a) the present position regarding
the loan sought from the World Bank
for building up food storage capacity;
and

(b) the wvarious locations at which
the storage capacity is proposed to be
augmented or built?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRATAP
SINCH): (a) An agreement with the
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Internationa] Development Association
(IDA) hag been gigned in January, 1978
according to which the IDA would pro-
vide $107 mullion for the construction
of 3.575 milllon tonnes capacity for
storage of foodgraine. The total cost
of the project 15 $215 5 mullion and the
remaiung § 108.5 million appro<ima-
tely will be contributed by the (jovern-
ment of India

(b) A statement 18 laid on the Table
of the House [Placed in Library See
No LT-1714/78]

™™ A afeaiorn smrg & s

185 ¢. =t wY wm@  ® wiw
Wit fewr€ 74T ag qA7a B T T
fs

(¥) = 7 afrgisen, TR
¥ gefr ot wq7 a1 > frv wawfy
A Aar gfafar w7 wiwe
Tt A werwar fager frar
It qT W1 5 qfedrsar & aarfer
T arg SitarT ey FE=frar A
v & fasrer faar war

(=) wer mmr wrgw @, fomdr
w7 gagdT  afrayere T ogoIER
sfaferr  Aar sawdt wiarfar w5
AT AT ¥ yrawaa w3z ¥ rmn
AT ¥ wivferr var wyaar o
) Al 7 Frard g T w97
frft ar qv-wr A B¥EU T FH-
arfrdy ®1 U7 97 FWA § AT FIOU
2, W

() x> &7 faamer w1 I
THIIET &1 &9 a7 Wqg F0 97
/AP AT 7

wfy wiT foarf st (st gooim

foy womr)  (7) & (7) AT @AW
LI

TR X g qew & 9 r g avr
ST GY 9T FT-TT T T& ZT AT |

Tram afciten weey & g
fafir w1 wnlam

1855. st At ww : Far  wiw
wix faer 71 7, G0, Y B 4
fr

(%) @ wm sfEoET s
5 faq wra s T gw fradt
goifor safer #t wf &, A

(&) g7 far qaa fraa ofe
&L FT WAATA FAAT AT G W7
arerfas =9 7 famar o g § °

wfr site fowrf it (ot gooite
feg wxven) () fasrs o rou-faay
# 7Y fawrk of oy 7 A,
s 3T, frafor aer fra-door wTew
ATFI G #4 frat s & |
qEIAAT A9NT T AT F fag
AT HAT & &7 7 &Y 1t & W gAaT
qry freY fafre fave &= wgar
afrqraaT & a4 &m0

(=) wrawar  agaqrewt  qfr-
TIFAT A ®T T 1959 H 39 § FUF
w74 T AT w7y 77 af ot | v g
% 1978-79 ¥ ;T Troar Frars
F wAare, afear € gEET 94-
af T ATE 16l 5 FIT OATH OB
faaw 117 19 7% =17 faard o
45 31 FUs w7 fAeT Wi ¥ fAe
1 1977—78 T W& ¥ TA9TS W7
T7 135 B9 FIT w1A 4T fagy
WIT T 39 75 FULT FIT AT WA
TT awEdaT 2 ar wfafer o frear
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mor § ag of@eAr & QU @R T
faiw o= Wi gaAr w1 far @
st g At wifr Foaw i frar
g

wofape weitfiedl & fafrr sy
¥ Wt ¥ wfiien

1856, Wt Wit wWm : T
fovator et wrave e gfe site gate
Rl 19 fammre, 1977 ¥ warafer
j5er gen 4386 & JOC & FE
¥ qg Fam i g97 w4t v

(w) = foeelt & SqawmTe #r
oeE ¥ afsw sWEiEE @ Y
wiga  wfr &  fafie s
¥ ywr F @wdlw o ghrweHArd,

(w) afz g1, & 99 & frond

r £,

(7) ot weifr) w7 Frafae
vA & fauay sy s o} ;

(w) wefrt ) fieg amEme qx
frafirr fiemr srom |, Wi

(7) o v W ¥3 ar
frafan v fom wrgm 7

frfey st qrmw mar g Wi
gt st (it Firwre aww) -
(%) o, =t

(w) sz S=m

(1) or Tk wdwwr fem oo
¥ @ wreinly o ity el o
fawrw wm qTm e ey fien
am 1 wEOAT TT Oy ¥
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wfiy  weifree  grer faerefity
et | Ry ¥ fawft wre faew
o fiedt foorm ofewor O &
dfrafefde &1 feooft o fom
13 srifrdt wr gfr adew QU
s frr § 1 s owE R e
30 wafrr w1 wdEw e
T § 1 faeeft fre sfieoer ot
uqN F A 3 AWTC ¥ qdAwr W
w g

(%) 7w frir Wi wramw

Taed & AR 16 wdY, 1077
¥ ya ¥ fafa @ ( sfefefr @ v
A ) [vwwaH

wit | dfwd W0 CToA-1715]
78]

(%) %€ e @ e o vt

Policy of Agricultural Graduates
to work in Villages

1857 SHRI DURGA CHAND. will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether the Central Gowvern-
ment are formulating any policy for
sending agricultural graduates to
villageg for working there for a parti-
cular period,

(b) 1f so, the details thereof;

(c) whether the State Governments
and the Agricultural Universities
have been asked to give their com-
ments 1n this regard, and

(d) if so, what 18 their response?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURAT
SINGH BARNALA) (a) No, Sir
While there 15 mo specific policy 1n
this mattdr, students of many agri-
cultural Unversities and
participate in Kharif and rabl
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of their agriculturs] extension training

(c) Does not arise
(d) Does not arise.

Correspondence Courses by Universi-
ties

1858, SHR] DURGA CHAND: will
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleased
to state:

(a) whether a number of Universi-
ties have started correspondence
courses for various examinations;

(b) if so, names of such Universi-
ties and courses they have started;

(c) whether lessons for the courses
are delayed by the Universities put-
ting the students to great inconveni-
ence;

(d) whether some Universities do
not send lessons even to the fag end
of the session;

(e) if so, whether the Central Gov-
ernment or UGC have any control

Written Answers PHALGUNA 15, 1888 (SAKA) Written Answers

g
over the Universities in running these

courses; and

(f) it so, what steps Central Gov.
emmentorUGcmmmm.
ing Instructions to such Universitiss
for streamlining the correspondence
courses?

THE MINISTER OF EDUCATIOY,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) Yes, Sir.

(b) A statement is attached.

(e) to (f): The Central Governme"t
or the University Grants Commission
has no control over the actual imple-
mentation of correspondence cuurses
by ihe universilies, The Commission
has, howevey forwarded g set of guide-
lineg to be followed by the universities
which offer correspondence courses. The
Commission reviews the progress of
these courses from time to time. The
shortcomings which have come to no-
tice and the complaints received are
also Jooked into during such reviews,
on the basig of which the universities
are advised to remedy them.

Statement
S. No. Name of the University Comaes appronod by UG G,

1 Allahabad i . " . B.AJR. Com,

2 Andhra . . . . . P.U.C.. B. A.. B. Com,,

4 Bhopal . . . B.A./B. Cum.

4 Bombay. . i . Inter (Arts & Com.), B.A.. B. Com.

5 Delhi B.A./B. CGom.

6 Hlmm_hn.'l P:.ﬂca]; Prep, BAAL M. A. in English
Hindi, Sandkrit, History Economic~,
Pol. Scienee, M: Ed., M. (lom.

ammnu . . . . . . B.A./B. Com,

gl ‘{{uhmnﬂ . . . . . B.A.JB. Com,

9 Madurai . . . . . Prep,, B.A,, B, Com,

10 Meerut f . . B.A.

11 Mysore P.U.C., B.A., B. Com. B.G.I... MA in
English, Kannada, History. Political
Scirnee & Sociology. B. Ed.

12 Osmania . . B.A.JB. Cum,

13 Punjals Prep.B.AL, B Com., M.A.in English, Public
Admiistration, Eeonomics, Political
Science and History.

14 Punjabi Prep.B.A. M: A.ln?ﬂnjibl.i’.nghsh Huwtrys

15 Rajasthan
16 Sri Vcnk.'u-wa

uum:. ..

18

20 Gujarat . " . .

19 GlB?i,Hvdonhad R

Political Science.
B. Com., M.A. in Historv and Political
Sciener.
B.A. & B. Com.
LA, & B.A.
B.A.
I‘ol: aduate in the tcaching of English,
.'in Russian, French and German.




243 Written Answers

Conference of Dairy Industry

1859. SHR{ M. KALYANASUNDA-
RAM: Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state:

(a) whether a conference of Indian
Dairy industry was held in Bangalore
recently;

(b) if so, whether this conference
hag proposed setting up of a National
Milk Gnd; and

(c) if so, what arc the details and
Union Government’s reaction thereto?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA): (A) Dairy In-
dustry Conference was held at Bunga-
lore from 18th to 20th January, 1473
under the auspices of the Indian Diary
Association.

(b) Yes, Sir.

(¢} The Conference has recemmend-
ed the formation of a National Milk
Grid free of legal constraints in the
intera-and inter-State movement «f
milk and milk products through esta-
blishment of a chain of feeder lL:alanc-
ing dairies, bilateral arrangements on
price, quality and quality of milk to
be shipped and with modern where-
withalas for road and rail transoort, In
order to balance equably surpluses and
deficits  in milk production due to
season and regions of production

The Government ig already se.zeq of
the need to form a Natlomal mulk
Grid. Some progress has already
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been made under on going Operation
Flood Project' which' will be further ex-
tendeq during the Sixth Plan,

frafor ot wm swrew & wente
sfown deam

1860. ot wurw fory whger : wav
Frafer vt wrever v gfer wite g
weT g wE W F e fie

() ST % wamew quraw &
97 o dftreq wtan) & gariy
ww fewd gfreor doem §;

(@) iy wmam s wnh
AT ¥ 7AF 9U% ¥ fead q1aa-
N WAy A

(M) MNaeawr Wt T
e & 9T T g I fet Arem
¥ qom ¥ o s s A ow
g- ?

frator witx wrew e gfer wite
grate Wt (st Feore we)

(%) ™ qamT qUT TEE TR
oI e satar & wwmatne
fraawr @ &t sfimr o= T
g

(&) oo & 7 sz
(w) wwr & & =

o witt wrae s % siqwer feg
wr @ fraw geme vt ent

1861, wiY wurw foy wige : w7
frrator st smare mar gfer st e
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et g w HY T W e

(%) 3% & doverr | fawmr & g

fewy fremr qe (Aqww) ®%
ST (%eF) s ¥ ooy

(@) w7 o ¥ faet w1 Bt &
W @ YW & Wi feet @
fearft =7 % swifww | qfw fen
LU L

() forrrr ot s @ gen
2 = gl Bt = Fag
ST AT §, TN H W wIU §,
i1

(v) =2 wx aw fawnfr = &
dar wu fom s 7

fieafor sitt wramer war g Wi
g wot (st feweae wer)

(%) A 40
T 638
(w) (i) wfer
o 15
FTH 448
(1) fwret w0 § sy
i

o AWA IUT WAT 448 W
fowrdy o & swfirepfier fieqg g 21
4 dque et Wil F s we
g T ¥ 1 O AN R
g our W TR AR WqAR S AR
gROEem & )

(T) ¥ Aqwer oar wEi
e weEw ¥R Y fre-
W @NT g AT ¥ Fhm
oE AR EaE ey o
WoRTge e fawmr & g
W fear som |t &

(v) wpre wwd o @ & an
w§ OYNNT g |

Institutions fop Training in Hotel
Management and Catering Courses

1862 SHRI C K JAFFER SHARIEF
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased Lo
to state

(a) the number of institutiong in
the country having arrangements for
traimung 1n hotel management and
catering courses, state-wise,

(b) whether in view of the large
number of admission seekers to such
institutions, Government propose to
stait more mnstitutions to impart train.
mg in hotel management and catering
in the near future, and

() if so, the plan of Government
in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRATAP
SINGH): (a) A Statement showing the
institutions  having arrangementg for
traiming in hotel management and
calering courses and allled crafis s
attached

(b) and (c) It 1s proposed to set up,
in a phased manner, additional Food
Craft Institutiong in different parts of
the country for imparting trainming In
the various crafts connected with the
hotel and catering industry Some of
the Foodcraft Institutes may in due
course introduce management courdes
also depending on the requirements i
the hotel industry The question o
meeting the reguirements of manpower
either by increasing seats in existing
institutions or by establishing new
institutions is kept constanily under re-
view
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Statement

List of Instrtutrons imparting trawming in the field of Hotel Management and Caterm d
il “ i

Name of the Institutions State Remarks
1 Insutute »' Hit 1 Matag m nt, Gatering and Diedhn Both managrment
Nutriion New Delh: {md craft courses
2 Institute of Hotel Managi ment Catering i ech-
nology and Apphied Nutrition, Bombay Aaharashtia R
g Institute of Catrrang Iechnology and Applied
Nutrition Calcutta W st Bengal i
4 Institute of Catering I+vchnology and \pphed
Nutriion Madr lamul MNaduy -
5 Food Craft Institute Hiderabad Andhra Pradesh (Omly Craflt comses)
6 Food Ciaft Institute € handigarh Chandiguth R
7. Food Crait Institute (roa oa Dam: & D .
8 Fobrd Cralt Institutr  Ahmedabad Gujarat
n FTorl € alt Invutur Bangalin Rarnataka
10 Food C rait Instituee Kalvmassony KNerala
11 Food Gralt Institute  Bhopal Madhya Pradesh
12 Ford Graft Tnstitut , Punt M tharashtra
13 Twol Cralt lnstutute Bhubancswar Onma
13 Food Cialt Instaitute, Japur Rayasthan
15 Food Graft Institute, | ucknow Uttar Pradesh

WEY WAW, TEAT AT CrweqTr H WroEw
w W wey Faerd droem

1863. S WWAT WEW wredtr :
1 wie wic fewk i 22 T@T &Y
v b

(%) g ax & & ¥
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e &7 ard At @@ Faed
I F ar7 o\ 7
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U g wwEw groowiw 1978
¥ grow @I T AN O19 AT %
R 17 fafeaet AT W afaforr
fea€ wemr w1 gfow 7 7
W 9C wgafa gk ot | wERwW
¥ fmbmd @ B qu s

o W deflw WEgER B dETR agqr  fawtf faFm & gag ¥ Gefty
AR e W oW w@y e .
T & Sl Wi e A 'I"'aﬁ' “1"""'_
P ) oo e Faf wfr we aw il b
“twmzsm& Tami 9T famg miﬂmﬂ
wrem g, WK ¥ wgE g oy ok anef g
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gt W g § &4 F fag
s geerd ¥ wfaw e frem
wHwT dare s T wAOw  fEam
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# foag ao? gt @t JuEFH F
fg w7 wqw, TEET A W
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& wfd sufiefe & @ s
& aph g€ A oW Skde
L

(w) femfroes wem WG
%, @€ 1977 R @ & Wvam
&t wffg  aenwedte  (dfarr)
TETEH qTGW TR ¥ e fam-
fqurem  FoFwATd  FT THWFUT
weree  frar ar, fEor  faondt
I SIRE%A &I QU FT T gHouAe
fe  wmafar  foft & 39T o
% aifed ¥ forg ara 1 wnfge | agrfa,
wraim aw gfeg | el @ s
¥ fan  fevafoaem oo eipf
wyrit o€ o, Jug gfwa fegr f
% fafs 7 m@eT IR A A ¥

& #1

¥ sfamt & s & ow oy av
foear mar s

1866 St TARETC Wwest : T
Penter vt wres aar gfer wie o
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= ogw} ;A

() afz gar oRt ¥ afaar
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frmtor Wi wram wa gfe Wi
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sa @t aay awg afad
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1976—77 27,04,624 9
1977-78  18,91,381 ¥91
{31-1-78 aF)

(&) ¢ aFT AtTET AT @t
qem ¥om way gl § wE
o 1976-77 3 IRE WAL I A
g oafr ad 1977-78 ¥ WIFE
owma & ¢ a3k syalar
ot Fr o AT A F 10
wAT & QAT gH T T 1976
777 108¢m1 T @m@x & A F

fareeit fawre srfereeer g0 WA WA
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frmin wire wrar aar g v gde
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(%) 4ar wrare o et farerer
sfarer % faeradi 30 FifeT
F W q@otle WHWI ¥ T A
wifa aart &1 $1§ gara T e,
#

(@) afz zr, ar za W
caifeqt #tag ghear & awv
anodt !

frai wix gam an g el
grata west () fawae ww) @ ()
@, o

(@) afz fmia sxwaEs ®
w saxmd  awr wm A fae
fosm  Gifgsm I WHE SEE
qarx fwar Im@a ) AARIET 1
qUYT TW HI4El ATAT §FAE )

aemu.mm-udmm:m
Purl Dellu

1868 SHRI PHOOL CHAND VER-
MA Will the Mimister of WORKS AND
HOUSINL AND SUPPLY AND REHA-
BILITATION be pleased to state

(a) whether 11 18 a fact that ihe
work of cleamng and 1epairing the
dramns and roads in CSP Houses area
of Janak Puri s being done neither
by the DDA nor by the Delli Munie-
pal Corpoialion as a 1esult of whach
the residents of the culony have been
put to considerdble hardship and

(b) 1f s0 whether Government pro
pose to take appropriate action to en-
sure proper mawntenance and repairs
of roads and drains 1 this colony?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND
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REHABILITATION (SHRI SIKANDAR
BAKHT): (a) Sanitation and maiaten-
ance of roads/storm water drains are
being done by the Municipal Corpora-
1ion of Delhi,

{(b) Does not arse.

AT m (v )

1869. st wwew wal : v
fmin Wt wrem am gl wte
wdl 7g TR A g
w0 fw .

(%) 7 e 8o qlo T
ng mafedt F #z g Awa
SHT ¥ o A@E gEarav 9@ (47E-

mm @ ) % feqr foedd
fagre grfasror a1 fer %,
fea faeeft favm sifgwor  nerr-

faat 1 3w et 1 fret @
T @l § A9 wefEy € am-
a9 M WORWH TG &
oY

(=) afx =y, @ v faccht famrer
gifastm g7 war #Fr fad
gaifeqt & am  FvA & fae dqm7
g ?

frafer W wam mar gfr s
gmate #Wt (st feweme W)
(¥) fewdir foom  sifewor &
gfve fear ¢ f& a1 smfenr s
qu  FETAT WEATETY 1 AR SRATEAT
wfag v & wwSEA TR @
wfag wg A fagr &

(@) geawal qa wWe &1 Q0
A WA FA v wre facrfaa faa
arF #

Dam at Kishau Upsiream of Tajewals

1870. SHRI L. L. KAPOOR: Wil
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether the Gopvernment have
considered and cleared the proposed
scheme for construction of u high
storage dam at Kishau upstream of
Tajewala across the river Yemuna;
and

(b) if s0, the details of the scheme
as cleared by the Ceneral Goverm-
ment?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA): (a) and (b). The
Government of Ultar Pradesh had sub-

, mitted a report on Kishau Dam Project
1n 1965 which envisaged construction
of 770 feet high dam across the river
Tons, a tributary of the Yamuna 101
power generation and also use of reyu-
lated releases for water suoply to
Delhi and for irrigation from Yamuna
The proposals were examined and ine
State Government was advised to carry
out investigations at alternutive dam
sites and up-date the project estimate
The modified repori has nol o lar
been received from the State Jovern-
ment,

Receipt of U.G.C. Development Grants
by Affilliated Colleges

1871 SHRI L. I. KAPOOR: Will the
Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE he pleased
to refer to the reply given to Unstar:-
ed Question No 40 on 14th November,
1077 regarding receipt of UGC
development grants I affiliated
colleges and slate

(a) whether the required nforma-
tion has been collected and

(b) if so, when ' will e placed on
the Table of the lTouse?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
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®

& TAP CHANRRA CHUN-
): (a) and (b), According to the
information furnished by the Univer
Qrants Comumission, the inform.-

Buanglipg by DD.A.

1872. SHRI SIVAJI PATNAIK Will
the Minister of WORKS AND HOUS-
NG ,AND SUPPLY AND REHABILI-
TATION be plegsed to state:

(a) whether the Central Audit has
exposed some cases ol gross bungling
by the DDA,

(b) whether DDA spent Rs 27
crores on resettlement colonies, Rs 17
crores was unaccounted for while
Rs 4 crores were said to have been
spent on earth Alls, and

(c) i so, the reaction of Govern-
ment thereon?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND REHA-
BILITATION (SHRI  SIKANDAR
BAKHT): (a) The Accountant General
Central Revenue has recently conducl-
ed a review of DDA in connectinn with
the Report of the Comptroller snd
Auditor General of India for the year
1976-77 Union Government (Clvil) and
has included & number of paras regard-
ing financial and other irregularites

() and (¢) As reported by DDA
the expenditure on works executed in
the resettlement colonles from the
¥ear 1975-78 upto January, 1978 was
Ra. 1747 crores including about Rs 1
cyore on earth fillling Beaides, cost of
land woiks out to Rs 227 croves All
{his exp nditure stands accounted for

o waw & e X ey qeitw qend

1873, st gew W weww :
wat oo, S werer W gt
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g¥, HZ& AT TqEa AL
gEgarEd  3MA7 S Al avdId §IT
grar o wn afss sqzra & & fao
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Expenditure incurred on Shantivana,
Rajghat and Vijayghat
1875 SHRI HUKAM CHAND
KACHWAL: Will the Minister of
WORKS AND HOUSING AND
SUPPLY AND REHABILITATION be
pleased to state:

(a) wheiher the construction work
of Shantivana, Rajghat and Vijay-
ghat has since been completed;

3852 L S—9
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(b) if so, the total expenditure in-
curred thereon; and

(c) if not, the time likely to be
taken in completing the construction
work and the total expenditure esti-
mated to be incurred?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND REHA-
BILITATION (SHRI SIKANDAR
BAKHT): (a) Major construction work
of Shantivana, Rajghat and Vijayghat
has been completed. Some additional
workg are in progress.

(b) The totai expenditure incurred
on Shantivana so far is Rs, 84.42 lakhs,
Rajghat Rs. 67.02 lakhs and Vijayghat
Rs. 44.02 lakhs.

(c) The additional works are likely
to be completed by 1980-8l. The ex-
penditure on additional works of zll
the samadhis taken together is likely
to be Rs. 16 lakhs.

Fzg ®fagi & faamE caml oT
fFar wur =a

1876. ¥t gHH TE FOAW :
#11 faatw swite sA@ qar ofF AR
gRata  Hal ag aad &1 Tar F9
f -

(F) 99 #&1 AR 779 FFE
d@fast 1 72 foeolt ¥ wmafzq e
fema =t 97 9fqey fFaer gaafa
ag F ST @ E; #HIT

(@) fadm ad 1978-79 &
AT =@ WG F Aeqeid {FaAr gt
FT AIAT FT S & 7

frator ¥k aEm qar qa w6
gmata  wx1 (ot faswe @)
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(%) fowerar adt & o wfaat &
fTam oAt & @ w@E Jgr q19-
gsor 9z fFar wm @w  faeafafa
g -

P
1976-77 27,04,624
1977—-78 18,91,381
(31-1-78 7% )
(@) =#faat & Fw&1 & fao
auF § FIE IR FAEAT TN A
SET 21 a9 1978-79 F fg

faare wami F @ @ 3g F9 aawdn
6.13 ®HUT TUT F34 FT ST
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Linking Ganga wiih Cauvery

1877. SHRI C. K. CHANDRAPPAN:

SHRI SHYAM SUNDER
GUPTA:
Will the Minister of AGRICUL-

TURE AND IRRIGATION be pleased
to state:

(a) whether the attention of Gov-
ernment has been drawn to a much
debated and controversial scheme of
linking the entire river system in
India for controiling flood and to make
water available all over India, worked

out by Sri Dastur called “garland canal
scheme”;

(b) if so, details thereof and reac-
tions thereto;

(c) whether the Government have
abandoned the ambitious scheme of
the former Government to link Ganga
with Cauvery; and

(d) if so, reasons thereof, and if not,
the progress of the implementation of
the project?
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THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA): (a) Yes, Sir.

(b) The Garland Canal scheme en-
visaged by Capt. Dastur, as revised by
him in November, 1977, comprises the
following:—

(i) A Himalayan Canal connecting
Ravi to Brahmaputra 1500 miles long
and 1000 ft. wide and 40 ft. deep
with over 50 integrated lakes (each
about 30 miles X 1 mile X 90 to
100 ft. deep) along the southern
slopeg of the Himalayas at the ele-
vation varying from 1500 ft. te
1100 ft. above the main sea level.
The canal is proposed to be extend-
ed 1100 miles beyond Brahmaputra
with abou! 40 integrated reservoirs!

(ii) Subsidiary Canals from the
Himalayan Canal at right anglie at
interval of 2 miles;

(iii) Central and Southern (Gariand
Canal agbout 5800 miles long between
zlevation of 1000 ft. gbove the mean
sea level encompassing the Central
Plateau and Southern peninsula,
with 200 integrated reservoirs on the
various rivers and subsidiary canals
at 2 miles interval from the main
canal;

(iv) Connecting the Himalayan
and Garland Canal by 5 pipes of
12 fi. diameter each (which can be
increased if necessary) at the two
points for transfer of waters from

the Himalayan Canal;

(v) Cons‘ruction of a veservoir
near Nagaur in Rajasthan with a
capacity of 320 million acre iect;

(vi) Storage with a capacity of 100
million acre ft. on the Sone River,

(c) and {d). The Garland Canal pro-
posal and Ganga-Cauvery Link Canal
proposal are both suggestions for for-
mulation oi g National Plan for ihe
optimum develiomment of the water re-
sourceg of the country. Many complex
issueg such as technica) feasibility, eco-
nomic viasility, legal and environmen-
tal aspects, etc. are involved on a na-

i
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tion-wide scale which are under study.
This would take some time before a
view is taken.

Universal Primary Education

1878. SHRI C. K. CHANDRAPPAN:

SHRI PADMACHARAN
SAMANTASINHERA:

Will the Minister of EDUCATION,
SOCIAl, WELFARE AND CULTURE
be pleased to state:

(a) whether it is a fact that Gov-
ernment has drawn up a scheme for
universal primary education with
special emphasis to non-formal edu-
cation;

(b) if so, details thereof and pro-
gress made in the field of implemen-
tation; and

(c) what is the estimated expendi-
ture for implementation of the schemes
and what are the resources for rais-
ing finances?

WVIINISTER OF EDUCATION,
SOCIAI. WELFARE AND CULTIURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) and (b). Yes, Sir. On the
basis of the recommendations of the
Working Group on Universalisation of
Elementary Education, master plans
for universaiisation are being drawn up
by State GGovernments and Union Terri-
tory Adminisirations. The working
Group was set up to suggest a [easible
plan for the uvnversalisation of ele-
mentary educat.cn for children of the

THE

- age-group 6—14 (classes I to VIII) in

another 5—7 years’ time. The uni-
versalisation is proposed to be achieved
through both formal and non-formal
programmeg of education. The target
of additional enrolment in the gth Plan
(1977—83) is 3.20 crores (2.20 crores
in classes 1—V aua 1.00 crore in classes
VI-VIII). The Working Group felt that
it would b»e possible to enrol 220 lakh
children in classes I—V (100 iskh in
full-time schoo]l and 120 1akh in part-
time classes) and 100 lakh childvem in
classes VI-VIII (60 lakh in full-time

schools and 40 lakh under part-time
non-formal education). On the basis of
the recomms=ndations of the Working
Group, the State Governments have
been called upon to prepare detailed
masterplans for implementation, The
year 1978-79 will be treated as the pilot
year for making the necessary prapara-
tions,

{c) The expenditure for covering
the non-enrolled children during
1978—83 estimated by the Working
Group is Rs. 1,000 crore. This amount
ig likely tg be available under the
Sixth Plan.

Drop out in Education

1879. SHRI C. K. CHANDRAPPAN:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether there is a serious pro-
blem of drop outs in our education
system resulting in huge waste;

(b). if so, the details regarding the
drop outs at different stages of edu-
cation and what is the extent of
wastage in terms of money and also
in terms of wasted time;

(c) what are the reasons for this
phenomenon; and

(d) whether Government have
taken steps to do away with this
phenomenon, if so, details thereof?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) Yes, Sir, particularly at the
elementary stage (classes I—VIII).
Library. See No. LT-1716/78]

(b) and (c). There are no recent stu-
dies at the ali-india level on ‘he sub-
ject. However, a study on a highly
restricted samiple basis was conducted
in 1977, confining it to primary stage
only, the results of which are laid on
the Table of the House, [Placed in
Library. See No. LT-1716/78].
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No study hns keen conducted re-
garding the exient of wastage in terms
of money and tume.

Whatever stuaies are gvailable reveal
that the drop outs are mainly from the
category of chirlhren belonging <o umn-
der-privileged sections of the society
and girls. The Working Group on
Universalisalisn  has identified ‘the
following as scme of the reasons for
non-attendance of the children Lelong-
ing to the weaker sections like Sche-
duled Castes ¢nd Scheduled Tribes:

(i) A child begins to help in the
economic endeavours of the family at
a very early age. Thus attending
a full-time formal school is a luxury
which mosi f:milies cannot afford.

(ii) The timings of the formal
school ace suth that they cannot pur-
sue education clong with their ecco-
nomic pucrsuit.

(iii) Some of the children drop
out after on2 or two years due te
varlous reasons. The formal system

does ot perreit them to re-enter the
school, ~

As regards the girls, some of the rea-
sons identified by the Working

Group for non attendance of girls are—

(i) From a very early age, girls
have to shoulder a lot of house-
hold duties in respect of younger
children, as alsc other housshold
responsililities like cooking etc.
Neither the timings of the [ormal
school mor the curricula suit the
requiremsents of this category of
girls.

(iiy T» msry communities, due
to cultural backwardness, sending
girls, even of the age 8 or % to co-
educational scheols, does not find
favour.

(iii) The village community is
not convinced of the usefulness of
the ad.izaticnal programme for the
girls beirg cffered py the fermal

school system. .
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(d) Sociy economic reasons are res-

possible for huge rate of drop out in 4

schools undes 3 teotal strategy. Some
of the steps identified by the Working
Group relate to :—

(i) curriculum reform, to make it s
more meaningful and relevant to the
life situation of the children;

(i) reduction  of instructional
hours in classes I-—III to three hours
per day and lengthening the acade-
mic session;

(iiiy iniredicing socially useful
productive work and social service
activities as an irtegral part of edu-
cation;

{iv) hotter tcacher preparation to
tackle tha preoblems of primary edu-
cation;

(v) improverent of supervision
and involvement of the local com-
munity in these supervisory tasks by
formation of effective school com-
mittees which will assist in bring-
ing children to the school and for
building up closer relations between
the school and the community ete.;

(vi) but, more than all these, is the
need to create a climate and ~rganise
a masg movement to ensure that all
the chiliren of the age group t-—14 °
are enroiie@ and remain in schools.
It is for the local community to en-
sure ihat ihe children of this
group receive education either
through the forma! or through the
non-formal channels,

Residential
tion for the Staff of Parliament
Secretariats

1880. SHRI KANWAR LAL GUPTA:
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) the number of Gm-’ernm?nt
quarters of Type I to Type IV which

age _

']

Government Accommoda-

are likely to be allocated to Lok
Sabha Secretariat and Rajya Sabha _
Secretariat from the General Pool

during the current year; and
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(b) the details thereof (Type-wise
and date-wise) as to when these will
be handed over to both the Secreta-
riats?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-

HABILITATION (SHRI SIKANDAR
» BAKHT): (a) and (b). Out of the
guarters under construction in the

general pool in the DIZ area, the fol-
lowing quarters wil] be allotted tempo-
rarily to the Lok Sabha and Rajya
Sabha Secretariats during the current
year:

Type I 20 Nos.
Type II 45 Nos.
Type III 10 Nos.
Type IV . : 3 4 Nil.

This allatment is to be adjusted sub-
sequently against equal number of
quarters of similar types presently
under cons:ruction exclusively for the
Lok Sabha/Rajya Sabha Secretariats.

These qguariers will be alloitel as
soon as ‘h2y are completed.

Tl W WA A

1881. »ff FFHR ARWAN AT :
#77 frmto W17 wEE gt gfF A6k

v gaaf@ HTAg AW AT TN TQ

x.

=

(%) frator o< o@EEm o9 F
g {gfaa wreal &1 Tegart

1975, 1976 @1 1977 ¥ fFamr
g EE fem @ A swEr

YR FT 47 ; A

(@) 7 awwR %1 fa=m o=
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frator @ik wam aar aff =)
gata w1 (= fase=< asm) : (F)
AR (@) TsA FERT &0 fAair
W AETE AT W F HAT H1%
FEm AT g0 fag s 1 weEl
aifs  F1 gAY TST AT FwAET F
foq F=rm gy fag d9oT ara
T JEF 74w wa qqn
‘AR AqTAL F AT Sy & s e
fagrs e, afeear ar fasE
E I S i - A S
AIRTL AUAT TTACAFATAT A ITATAF-
Al F oFAER gaAlRd qgrEar Hi
fafug DA F fag faom @
FAT  ITAW FA A FAqE g |

ST R AST AT & AT FEE
qgrgar &1 {AgqT asfie wrgar F

oaR X fwar s g f9as o

FIAT F TT TA FAGEAT AR fowsyT
F1 O A @ S@Ar g |

Percentage of Allocation for Agricul-
tural Sector

1882. SHRI SOMNATH CHATTER-
JEE: Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state:

(a) whether Government have de-
cided to raise budget allocations for
the agricultural sector from 23 per
cent to 40 per cent; and

(b) if so, the percentage of funds
to be used for irrigation in drought
prone areas; State-wise?

THE MINISTER OF AGRICULTURE
AND IRRT :AN:ON SHRI  SURITT
SINGH BARNALA): (a) and (b). The
position in these respects will be indi-
cated in the plan for the next five
years after c<one’deration by iha No-
tional Development Council.
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Demand for U.P. for fixing Support
Prices of Oilseeds and Pulses

1883. SHRI SOMNATH CHATTER-
JEE: Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state:

(a) whether the Government of
Uttar Pradesh have demanded for
fixing the support prices for oil seeds
and pulses to ensure stability in their
production which fluctuated with price
variations; and

(b) the reaction of Government

thereto?

THE MINISTER OF AGRICULTURE
AND IRRIGATICN (SHRI SURJIT
SINGH BARMNALA): (a) and (c)
At the Chizf Min:sters Conference held
on 10th and 11th January, 1978, the
Chief Ministers including that of U. P.
had emphasised the need for fixatios
of suitable support prices for uilszeds
and pulses, with a view to increasing
their productic:a.  Support prices [u:

1978-79 season have already been
announced for groundnut, soyabeen
and sunflower seed. The Agricul-

tural prices Conwrission has also sub-
mitted its recommendations on the
level of gupport prices of rapeseed and
mustard which are at present under
consideration, Ag regards pulses sup-
port price for the gram crop to be mar-
keted in 1978-79 had been announced
in October, 1977. The Agricultural
Prices Commission has also submitted
its recommendations on the level of
support prices of arhar and moong and
the Government’s decision thereon is
likely to be announced shortly.

Writing off Bad Debates by DDA

1884. SHRI SOMNATI CHATTER-
JEE: Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to
state:

(a) whether Government are aware
that a large number of contractors had
been advanced huge amounts of money
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by the DDA officials without ensur-
ing any collateral and the DDA
officials have moved that Rs. 10 lakhs
advanced to a contractor be written
off as he is not traceable;

(b) if so, the steps Government
propose to take in this matter; and

Government is con-
into the matter

(c) whether
sidering to enquire
raised?

THE MIN'STER OF WORKS .1ND
HOUSING AND sUPPLY AND REHA-
BILITATION (SHRI SIKANDAR
BAKHT): (a) No, Sir. The Delhi
Development
that no advance has Leen paid to any
contractor without ensuring any col-
lateral. Also there is no move to write
off an advance of Rs. 10 lakhs to a
contractor.

(b) and (c). Doeg not arise.

Central Government Staff Quarters,
Howrah

1885. SHRI SOMNATH CHATTER-
JEE: Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to
state:

(a) whether Government have re-
ceived memorandum from the Gene-
ral Secretary. Welfare Association,
Santragachi Central Government Staff
quarters, Howrah; and

(b) if so, the reaction of the Gov-
ernment thereto?

THE INISTER OF WORKS AND
HOUSING AND SUFPLY AND REHA-
BILITATION (SHRI SIKANDAR
BAKHT): (a) Yes, Sir. A Memoran-
dum has been received recently.

(b) The Associalion has reprsented
for the pravision of certain facilities
like medical facilities central School,
Railway overbridge boundary wail etc.
The concerred Departments have been
requested to consider provision of these
facilities in the colony.

Authority has reported
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New Plan for integrated rural deve-
lopment Programme

1886. SHRI PRASANNABHAI
MEHTA: Will the Minister of AGRI-
CULTURE AND IRRIGATION be
pleased to state:

(a) whether an entirely new pro-
gramme for comprehensive and inte-
grated rural development will  be
launched by the Government soon;

(b) if so, whether Government
feels that the current programme like
SFDA, DPAP and Command Area
Development have not done enough
and hence the need for a fresh
approach;

(¢) if so, the main features of the
new Scheme; and

(d) when the same is likely to be
started and the cost of expenditure
involved?

THE MINTSTIER OF STATE [N TEE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRA-
TAP SINGH): (a) Yes, Sir.

{(b) The S. F. D. A. is mainly a bene-
ficiary orienteg programme while
D. P. A. P. and Command Area Deve-

lopment Programmes mainly lollow
the ‘area® approach. ‘These pro-
grammeg are resiricted to selected

areas and beneficiaries and have been
quite successful Under the new Ppro-
gramme it is proposed to cover g much
larger area in the country. The need
for the fresh approach has arisen with
a view to achieve the national objec-
tive of full employment in rural areas
within g certain time frame. Under the
new programme the main elements of
the area programmes and the benefi-
ciary orinted programme will be
brought to bear on each of the areas
covered by any one of these program-
mes depending on the suitability of the
programme for the area. Also pro-
gramming under the new approach
will pe based on decentralised micro-
planning at the block level. It is also
proposed to involve voluntary organi-
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sations of standing and repute in the
formulation and implementation of the
Block Plans.

(¢) The new Scheme is under for-
mulation.

(d) It will be started from 1978-79.
A token hudget pievision of Rs, 26.00
crores has been m-ade,

12,00 hrs,

RE: MOTION ¥FCR ADJOURNMENT

DELAY IN INVITING THE LEADER OF THE

CONGRESS COALITION TO FORM (GOVERN-
MENT IN MAHARASHTRA

SHRI VAYALAR RAVI (Chirayin-
kil); Sir, my moation is given on the
basis of the latest report recieved from
Maharasntra. 149 Members of the
Legislative Assembly have been parad-
ed and onresent Lefere the Governoi.
He has not taken any step. The re-
port is that thie CGovernor is nimself
trying to make Members change their
mind instead of womking on the consti-
tutional basis to respect the Constitu-
tion.The ‘Governor is today trying to
become an instrument of a political
party at the Centre. This is a complete
violation of the Irdian Constifution.
On that htasis I seek your permission
to move an adjourtment motina:

“That this House be adjourned for
the delay in inviting the leader of the
majority group of Congress Coalition
in Maharashi-a to form his govern-
ment even after the physical appea-
rance of his 149 legislators.”

I appeal to the hon'ble Speaker to
allow my moticn.

MR, SPEAKER: Mr, Sathe, you have
not given any nctice. Mr. Stepaen
has given.

SHRI VASANT SATHE (Akola) My
submission is that the matter is of
such an vcgency that an adjourmmert
motion is alsigh® My friends from
Maharashfra ar4 all our Members on
this Side feel very much concerned
and disturbed particularly when Morar-
jibhai i the Prime Minister.
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[Shri Vasant Sathe]

You will read, Sir, hon’ble Shri
Morarjibhai to get an election in Gu-
jarat went to the extent of going on a
hunger strike himself, went to the
extent of threatening a gherao and
satyagrah in this House. (Interrup-
tions).

Sir, 150 electeq rerresentatives of tre
Maharashtra Assembly have been para-
ded. Photographs have been taken,
Signatures have heen taken. If Gov-
ernor is not going to allow a people’s
government to be formed in Maha-
rashtra, it is not within his powers.
Under Article 162 he has to have the
Counci] of Ministers. There is no
choice for him. Janata Government
is trying to bring pressure on the Gov-
ernor for encouraging horse-trading.
There is delay of two days. (Inferrup-
tions) Morarjibhai, I want to promise
from you ihiai the Governor will call
Shri Vasantdada Patil........

(Interruptions) **

MR. SPEAKER: Don'i record.
{Interruptions) **

MR. SPEAKER: You better take
your seats. I have called upim the
Prime Minister. (Interruptions)

THE PRIME MINISTER (SIRI
MORARJI BESAIL: May I request my
hon, f{riends not t2 get excited for
nothing? There is nc question of the
Centre intarfering with the diszretion
of the Governors :nd if I may make a
positive statement, we will not have
use of that Governor. If any Governor
does not act impertially, independent-
ly. There iz ro qgnestion of Central
Gevernment influencing any Governor
and in this very particualr case, on the
very first da7 wnen the Governor told
me about the result, T told him “you
decide completely impartially and do
what is right. Don’t be bothered ahout
anyanything else.” ( (Interruptions)

SHR1 VAEANT SATHE: Acer ¥you
satisfled vourself* 150 persons have
kzen paraded. (Interruptions)

**Not recorded.
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MR. SPEARKER: Why don’i you hear
him?

SHRI MORAR!I] DESAL 1 am very
sorry that ar. excitement is created for
nothing. i du not see why they shoula
be excited in ihis metter., I sea it in
the papers. 1 have not had anv con-
tact with (he Ceovernor. I do not
want to have any contact. (Interrup-
tions).

SHRI KANWAR LAL GUPTA (L=l
Sadar): Bir or a rcint of order.

SHRI KISHORE LAL (East Velnij:
Sir, they do not even allow the Prime
Minister to speak. Why do you allow
them to speak? (Interruptions)

SHRI KANWAR 1AL GUPTA: S«
please read Arlicle 164 of the Constitu-
tion. It says:

“164(I), Other provisions as to
Ministers: (1) The Chief Mwister
shall e appoiated by the Governcr
and the other Ti'risters shall he ap-
pointed by the Gecvernor on the ad-
vice of ike Chief Minister, and the
Ministers shall hold office during the
pleasure of the Gc¢vernor:

WA HErEd, Ig AT FT ;f-

17 2 frag afersr 21 o fe & 9-
Y arfi azma ¥ 2 1 W IF AT

mizai oW F El 8, =7 fau w9 a=
I OFA AR H AW

MR SPEAKER: The point rawed is
that the Central Government has been
trying to intacfere with the diseretion
of the Gowvernor. Otherwise it is
completely the discretion of the Gov-
ernor. The Pamre Minister has made
a positive stateinent that they are not
interfering.......... (Interruptions)

SHRI VASANT SATHE: We do not
dacceptthat 7 St tevents (Interruptions)

MR. SPFAKER: The Prime Minister
is speaking for the ‘Government......
(Interruptions). There is no point of
Governor.
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SHRI K, LAKKAPPA
On 3 point of ur:ier,

{Thuraicur):

SHRI KANWAR LAL GUPTA: The
Central Soverament does not come i
The Prime Minrste~ has categocicaily
stated that he had not talked to the
Governor,

SHRI VASANT SATHE: I have nnt
made any ai'eg-tion against the Prime
Minister Lirsself. I have sail thal
from the Cenisa]l Government scine
Ministerg are influencing. We want a
guarantee.

MR. SPEAKER. The Prime Ministar
speaks on behzii of the Goverinmcaot.

SHRI VASANT SATHE: H: is a
helpless man What are you ialking
... (Interruptions) **

MR. SPEAKER: Do not record,

I have heard the Prime Minister. 1

have disallowed the adjournment.
motion. The adjournment motion is
disallowed. '

SHRI C. M STRPHEN (Idukkiy: You
have to ha2ar me.

MR. SPEAKER Urder what rule?

SHRI C. M. g¢1LPHEN: Under rule
60 read with direction 2, Under Direo-
tion No. 2 and adjournment motion has
got to be takzi up after the Question
Hour. It iz on thai basis that the al-
journmant motion was brought'io your
notice. I had giver notice of zn ad-
jurnment motion. When the mnatier
comes up you have got three courses
open to you: ¥ou can reject it; you can
allow it. Another course js there.
Here it says: provided further thot
where the Speaker is not in possession
of full facts about the matter mention-
ed, he may befors giving or refusing
his consent re;nd the notice of the mo-
tion and tear from the Minister oc the
Members concerned a brief state-
ment of fact¢ and then give his deci-
sion on the admissibility of the motion.
When the malter of adjournment mo-
tion was taken up the Prime Minisier

**Not recorded.
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being the IMtimsier concerned ahoul i
or speaking for the government pre-
sumably under this rule stood up ... .
clarified the position of the govern-
ment. Oncz that has been done I
am entitled to clarify my position n
support of the motion.

The Rule says: ‘“and hear from the
Minister and or members concerned a
brief statement.”......

MR. SPEAKER: which rule?

SHRI C, M.
cond proviso’

STLEFHEN: Ruie 6( go.
which says:

“Provided Iuriher that where the
Speaker is not in possession of full
facts about the matter mentioned
therein, he may keiore giving or re-
fusing s conrent read the notice ot
the moticn and bear from the Nlinis-
ter and/oc 1rembers concerned a
brief staiement en faets....”

Here I would like {o submit that there
were two adjourninent motions. One
motion Mr. Vayalar Ravi made his
submission. My motion was thewe: and
when ihe maziter csme up, the Prime
Minister stood wup and clarified the
position of the Gevernment, 1t is
necessary that as a person who gave
the notice of &djrurnment motioa 1
also must be heard ir support of my
motion. This ig under rule. This
is in consonance with the naturnl jus-
tice. This has got to be done. The
Prime Minister spoke. (Interruptions)
I am entitled to say my point of view
about it. How d» you refuse me the
right? DParliamer.* will not be righ- ir
refusing me the right. You could-
have initia'ly zaid: “Nobody sha:l s&y
anything about it.” You permitied
one Member fo mike his submission:
you permilted the Minister and the
Minister made his arguments abur it.
Under what rule, under what right,
under what juctire, can you refuse me
permission to make my submussion
about the notice I gave you on the ad-
journment meticr? May I submir,
Sir? The Pi'me Minister asked: “Why
are you cxcited?”
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SHRI M9ORARJI DESAI: I want tc
be heard on this very matter.

MR. SPEAKED Yes, I will hear you.

SHRI C. M. STEPHEN: This is a
matter in whicn there is considerable
concern in different parts of the iinu:e.

SHRI MORARJI DESAI: Let me first
speak on his point of order.

SHRI C .M. STEPHEN: The Prime
Minister mads a sabmission. ...

SHRI MORARJI DESAL: Let ma say
something about it.

MR, SPEATER: I will hear you, Ms
Prime Minister.

SHRI MORARJI DESAIL: But he can
not go into the merits of the case.

SHRI C. M. STEPHEN: The Prime
Minister asked: “Why are you gcth?g
excited?” Why should I not feel excit-
ed because this is 2an extraordirary
situation....

ME. SPEAKER: No.
going into the merits of the case.
am hearing your point of orders.
I allow....

SHRI C. M. STEPHEN: Are yo1 go-
ing to refuse me permission?

No. You are
I
It

MR. SPEAKER: [ will consider tr&t.

SHRI €. M STEPHEN: There werz
about it. The other notice—you heaFd
about it. The other notice—you will
not hear about i!? You have hfaard
the Minister atout it. You must hear
me also, ‘

(Interruptions)

MR. SPEAKER: Mr Prime Minister.

SHRI K. LAKKAPPA: On a poinl
of order.

MR. SPEAKER: No, I am hearing
the Prime Minister.

SHRI MORARJI LESAIL When my
hon. friend wants {1zt he has a right
to gpeak, because I had explained what
was the matter, Rule 60, which he has
quoted, says:

«“The Speaker if he gives consent
under rule 56 and holds that the matl-
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ter proposed to be discussed i; in
order, shall call the member con-
cernea who shall rise in his place
and ask for leave to move the ad-
journment of the House.

SHRI C. M. “TEFHFN: I am not say-
ing under that.

SHRI MORARKJI DESAI: That is a
differeny matter zltogether. The
Speaker nas net zilowed it.

AN HON. MEMBER: Ab initio he
has no right to raise it.

SHRI MORKARJI DESAI: Ther=fore
that does not arise. Evan then,
let me say this: Why all this
excitment? 1 was explaining, but 1
wag not alivwed tu complete my ex-
planation. What can I do? I am not
helpless in .Soverament, but I am
helpless againzt shovut’ng in this House,
I cacnot dn anyttung. I have got to
bear with it. I caumct do it in return,
I cannot do that because that will ag-
gravate it. Therefore I canot do it.
I was not heard when I was ssying
that for the Goverrment to issua any
direction to the Governor in this m-atter
would be very wrong and unconstitu-
tional. It was stafed that the Primce
Minister is helpiess, the other Minisers
do it. No other Ministers can try to do
it. I am not helpless with my
Ministers. I am helpless with my hon.
friends. T am not at all helpless there.

SHRI VASANT SATHE: What is the
use? You are. With one particular
Minister, you are completely helpless,

(Interruptions)

SHRI WI2?RARJI CESAI: Why Jo ysu
want to 4dd to his skecuting? Let him
about. If there is one Member shout-
ing we can cope with it. But if all
of them shout together how can we
cope with it?

Therefore, it is not right when T s2id
that we do not want to interferz in
matters I'ke this, there is no question of
Government interfering. Then, about
this question of delay, I read about
it in papers. I have not enquired be-
cause that alsn can be taken as inter-
ference.
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SHRI VASANT SATHE: dHow did
you interfere in Karnataka? Please
tell ys.

SHRI MORA ;I TESAIL: That [ will
reply not now, I will de it whean 1 renly
to the debate on the President’s Ad-
dress. Why don’t you have patience?

SHRI VASANT SATHE: On  3ed
January ihe Arzenbly was lo meetl
But on 31st you dissolved it. How did
you do that?

SHRI MORARJI DESAI: Will you
have some patien::s?  You don't seom
to have any pelience

SHRI VASANT SATHE: These are
doubts in our minds.

MR. SPEAKER: You are on a diffe-
xent point altogether now.

SHRI MORARJI DESAI: That will
be covered when I give my reply on
the President's Address. [ am going
to explain and teli jou all aaout it,
but just iivw 1 am not going to Le
drawn nto it because that would not
be right. I have been reading for the
last two daye that they have given a
list of 149 Members and have also
produced them before the Gowvernor.
The other side has given a list of 113
Members

SHRI VASANT SATHE: How can
that be? We have given 150. How
can they give a list of 145?

SHRI MORARJI DESAI: I do not
want to go into the details of it, and I
read also that the Covernor is taking
time to see who is right. 1 believe
the matter may have been decided now,
by 12 O’clock. That is what 1 was
tolg by others from Bombay, not by
the Goverament that it will be decided
today. T dom’t konow all this exciie-
ment. I do not think there is any
cause for grievance. Unnecessarily
they are excited over this. I do not
know why there is this excitment.

SHRI VASANT SATHE: It is a
question ultimately of democracy.
People have their rights. You should
have a democratic rule.

(Interruptions)
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MR. SPEAKER: I am decidiag ihe
point of order first.

SHRI VASANT SATHE: The point
of order is not important. This is
more important—the substance.

MR, 3PE£AKER: When it is vaised,
it is important. When the matter is
raised 1 have to decide. Two hon.
Members have given notice of adjourn-
ment motion on identical matteirs. Cne
was Mr. Vayalar Ravi and the other
wag Mr. Stephen. Mr. Vayalar Ravi's
motion nad come ewrlier. I have nct
given consent to either of them under
Rule 60. I have not given consent at
all and in fact, when Mr. Stephen met
me in my chember, I said I would con-
sider it atfeswards. That is what i toii
them and that is what my former order
is. Without my consent, Mr. Vayalar
Ravi raised the cuestion. When Mr:,
Vayalar Ravi raised a certain point,
he said that the Central Government
was interfering with the diserstion of
the Goveraor. That is why I aske«
the Prime Minister whether it was a
fact. The Fiima M rister has denied
it and he has denied it on behalf of
the Government. I have to accent
that. Now there is no question of
any Member being entitled to say be-
cause the second proviso to Rule 60
Bays:

“Provided further that where the
Speaker is not in possession of full
facts anout the matter mentioned

therein,”—the question is whether
the Cent.cal {jovarrment is interfer-
ing or nnt “he may, before, giviag
or refusing his consent, read the ro-
tice of the motion and hear {rocm
the Minister/or Members concerned.

It is entirely left to the Speaker to
find out the facts. It is not a question
of anybody having any right, The
allegation is that the Central Govern-
ment is infarfaring. Therefore, I have
allowed the Prime Minister to clarify
that point and so there is no qucsiion
arising at all. T heve not divea con-
sent under Rule 60 and I do not pro-
pose to give any. This is not a matl
ter....
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SHRI VASANT SATHE: What is the
use now? (Interruptions) The Prime
Minister was gooq enough to explain.
Where is the quzsiion of your conseni?
It has becoine reduncant. You have
become redundant now, (Interrup-
tions)

SHRI C. M. STERHEN: We don't
want 10 participate in the delibera-
tions. I want to make a stalement about
that. Why is it hapening? (Inter-
ruptions). I am not going to yield. If
you are ot going tu allow me, it would
be a most unprecedented procedure. I
rise as the leader of the party. (Inter-
Tuptions).

MR. SPEAKER: Under what rule
doss it come? T will allow it i* thece
is any rule.

SHRI C. M. STEPHEN: Will you
allow me only :f taere is a rule? You
will not allow me if I am.... (Inter-
ruptions) Under what rule do I walk
out? Before walking out, would you not
allow me to make a stateemnt? (In-
terruptions) What is the sort of thing
that is Joiag on? Cne side you have
heard. The otlher side you are nof
prepaved to hear. '

MR. SPEAKER: 1T have not heard
anything.

SHRI C, M, STEPHEN: Befoi any-
body was callea, ycu could have said
‘No discussion under rule 60°. You
permitied a discussion for a full half-
an-hour. (Interruptions)

MR. SPEAKER: 1 am not permitting.

SHRI C. M. STEPHEN: The matter
involved is very very importani. It
is a matter on which all of us are agi-
tated,

MR. SPEAKER: T am not in agree-
ment. I don’t mllow this any more.
Don't record,

(Interruptions)

MR. SPEAKER: I do not allow any-
thing.
(Interruptions)
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MR. SPEAKER; Show me the yrece-
dent. I will allhw it

SHRI C, M. SIEPHEN: There are
any number of precedents.
(Interruptions) **

MR. SPEAKER: tlo. Not allowed. 1
would not DLn'' reccrd.
(Interruptions)

MR. SPEAKER: TUntil | say. don't
record,
(Interuption) ** *

MR. SPEAKER: Don’t record u=til I
ask you.
° (Interuption) ***

MR, SPEARKER: MNcthing is gowag on
record,
(Interruptions)

MR. SPEAKER: I have already taken
the decision, you are not obeying it...
I called upon ithe Trime Minister ia
reply.

SHRI C. M. STEPHEN: I want to ex-
plain my stand.

MR. SPEAKER: 1. you are giving
your reason for walking out, then I
will get it recorded.

SHRI C, M. STEPBEN: Take if thul
way.

SHRI EKANWAR LAL Gufla:
Under what rule, you are allowing
him?

MR. SPEAWER: The reasons for
walking sut have teen allowed. From
the preced:nt I have found that earlier
also when fthe pecp'e walked out, they
had made a statement,

(Interruptions) **

I have made the decisien. I am allow-
ing the reasons Any leader who is
walking oat, c:n make a stalewent
why he is walking out. (Interruptions)
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SHRI VAZANT SATHE: Either allow
us to walk oui by making z stal:ment
or allow us to sit rere and not listen
to the Prime Minaisier. Choose getwee
the two.

MR. SPEAKER:
There is a precadent:
“Cn 10-1.75, ¢l{er the Ministec cf
Home Affairs replied to the debate
on the resolution regarding the Presi-
dent's I'rociamation  under articie
356 in relation tg Tamil Nadu, Shri
Era Sezhiyan, th2 leader of the DMK
group, made a statement that the
action taken by the Central Govern-
ment was an-orstitutional and that
they were not sulisfied with the renly
given hy the DMirister. Thereafter,
the members walked out.”

Now, you record,

So, I am permiiting him to make a
statement giving reasons for walking
out.

SHRI C. M. STIFHEN: Mr Spaais:
S1C SOt

SHRI SAMAR GUHA (Contai): On
a point of ord:r. Sir. I have aothing
to say if you peimit any hon. Neniber
or the leader of any party or group i0
make a stat2ment. There is aotuing
wrong in that. EBut if the intentioa is
expressed hefove tha* he is making a
statement giving reasons as a prelude
to walk-out, it is creating a danger-
oug precedent. You can allow him to
make a sitema2nt tut not a statement
just for giving reasons for walkout. It
1t will be a dangerous precedent. What
wil] be a dangerous precedent. What
time a group leader will say, “I want
to walk out and, therefore, you allow
me to make a gfalement.” It wiii te
creating a me3s cof the whole Lusiness
of the House. Therefore. I would
make a submission to you, please don't
mention that you are allowing him 1o
give reasons for walking out. You are
eniitled to allow any member to make
any statement. But please don't men-
tion that it is because they are walk-
ing out. It is their choice if they
want ‘g walk out.

MR. SPEAKER: I am gllowinz nim
to make a statemernt
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SHRI MO:iD. SHAFI QURESHI
(Aanatnag): Mr. Krishnappa from our
party also wants to speak.

SHRI C. M. STEPHEN: A si'uaien
has arisen to which my party spokes-
men have taken objection. Our party
has taken ownjacfiion to certain things
that are hzpoening in the country. ...,

SHRI £MRIT NAHATA (Pali): Mr
Speaker, Sir. supposing [ want to
stage a walk cut, will you allow m: {o
make a siatemernt?

MR. SPEAKER: 1 will consider whan
you think of it.

SHRI AMRIT NAHATA: Will ycu
allow everykody? (Interruptions)
Everybody will mzke a statement tnen.

SHRI ¢, M. S1EPHEN: We ure not
able to cooperate with you for three
reasons, Gne {5 that it is eleman=iars
in parliamemniary practice that whes an
issue is bLefore the House, wher one
aspect of the issue has been permitted
to be placed befo-e the House, the other
interested party must be permitted to
have its say also. This fundamental
rule, according to me, was vioiated.
The issue befor= the House, was. whe-
ther you will allow or give permission
for an adiournment motion for which
I had given notice. On that muatter,
when the “iscussion took palce, with
your permission or withou! your per-
mission, the Fiime Minister put forth
a point of view of the Government

This is an elementary parliamen-
tary courtesy that the interast of party
on the other side must also be heard
before the Chair finally gives his
ruling.

(Interruptions)

AN HON. MEMBER: WNo, (Inter-
ruptions) ;

MR. SPEAKER: Why don’t you have
patience?

SHRI C. M. STEPHEN: Although I
sought vour permission tp place my
point of wv:ew tefore you. I was not
given nermission. Against that, I have
got the greaiesi objection. Sir, 1 re-
cord my objection to that, (2) on the
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HiES

[Shri C. M. Stephen]
question abcut the Government's ac-
tion with respect to the Maharashtra
issue...... (Interruptions)

SHRI VASANT SATHE: What you
are asking about West Bengal......
(Interruptions). Your behaviour in
Maharashtra is wundemocratic, high-
handed and arbitrary, This is why
we are walking out. l(l'w,):e::-q'“t.tpEi,ﬂns).

SHRI C. M STEPHEN: The Prime
Minister made i statement that he has
nothing to do with. ... (Interruptions).
These are the very fundamentals of
the way the polity has got to function
...... (Interruptions). It is submitted
that the Governor........ (Interrup-
tions). It is for the Prime Minister to
say, to give up his basic responsibility
in a federal polity against that atti-
tude, (Interruptions).

SHRI VASANT SATHE: We will aiso
disturb you. (Interruptions). 5

SHRI C. M. STEPHEN: It is for the
Prime Minister to say....(Inter-
ruptions). Government will have
nothing to do with it. (Interuptions).
To give up his basic responsibility in
a federa] polity against that attitude
(Interruptions). (3) A people selec-
tion took place. Members whg have
returned. ..... It is fundamental that
a Ministry must be formeq and any
constitutional lawyer says.........
(Interruptions). Either the major
party can be called or the party
which commands a majority can be
called. Here {wo parties emerged.
One is the Janata Party. The other
two Congress whict. happen to be in
the parliameniary parties the major
parties, they <hiould have been... ....
(Interruptions).

AN. HON. MEMBER: Only in
Maharashtra. ... (Interruptions).

SHRI A. BALA PAJANOR (Pondi-
cherry): 150 Members. (Interrup-
tions). What happens is this. In
Maharashtra, elections took place on
the plea that it was necessary........

SHRT A, BALA PAJANOR: I want 1o
know, Sir.... (Interruptions).
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SHRI C. M. STEPHEN: (Interrup-
tions). To continue in this House..
...... (Interruptions).

SHRI M. V. KRISHNAPPA (Chick-
ballapur): For the same reason, we
also show our protest and walk out.
(Interruptions).

At this stage, some hon. Members
left the tlousa.

SHRI K. LAKKAPPA: Mr, Speaker,
we protest... The Governor, whs is
acting in utter aisregard of the Consti-
tution, should be recalled immediate-
ly. We make a protest and walk out.

MR. SPEAKLER: Prime Minista:.

12.55 hrs.

MOTION OF THANKS ON THE
PRESIDENT'S ADDRESS—Contd.

THE PRIME MINISTER (SHRI
MORARJI DESAI) : May I say, Sir,
that it is very unfortunate that all this
time should heve teen taken for doing
what they have done now. I do not
think it helps any cause. Yet, I cannot
guarrel with their liberty to Jdo even
wrong things which they want to do.
Why have I to say anything? But
I do say ihat, when they think abtout
what has happened, they will realise
that they have said all this for noth-
ing; for nothing they spent their
energy, and the time of the House. I
do not know how much money has
been wasted. But all these things are
inescapable in Parliamentary life and,
therefore, T have no quarrel about it.
But in this matter I do not see how
this Government ig to blame for any=-
thing. We have issued no directions
whatsoever; we cannot issue direc-
tions in this matter, and we will not
issue any directions in . this matter.
Even now if they want me to
say, ‘Expedite it’, I cannot do that.
But if the Governor ac's wrongly,
then certainly I can take action, but
I cannot force him to do anything.
That must be understood by the hon.
friends. But they cannot forget their
habits they have acquired. That is the
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difficulty. 1f they want me to act as
they did in the past, I am not going to
do that, I am not going to act in that
manner whatever may be the provo-
cation. That is all that I can say.

SHRI A. BALA PAJANOR (Pondi-
cherry): Sir, I want to make a clari-
fication.

SHRT MCRARJI DESAI: e can
make his clarifications afteryards.

I was surprised that the same argu-
ments are leing repeated eversy time
even when csalisfactory explanations
were givel. It was said that the Pre-
sident should not have been apologe.ic
for his inability te deliver the Address
in Hindi. He was not apologetic at all.
I do not know why the President should
be apologeiie. Those who are agaivst
Constitutions1  propriety ought to be
apologetic. It iz not for him to he
apologetic. That must be reziiced.
There is no question of this Govern-
ment waniing {c force Hindi on an)y-
body, That is po! the idea at all. But
that does not mean that those who
want Hindi cannot gay that there
should be Hindi. If they call them
fanatics they are greater fanatics.
They nre fanatics against the Con-
stitution; if I may say so. What is
the meaning of saying such things?
That does not help anybody. I have
explained that Government will not
force this issue, but the compulsion
of patriotism will force it, and I am
waiting for that to happen. And that
will happen; I have no doubt about it.

AN HON. MEMBER: You rannot
force it.

SHRI MORARJI DESAI: I cannot
force anybody to be good; 1 know
the result will Le otherwise. There-
fore, I never make that attempt

Then it was saic that Hindi Com-
munications g0 from the Cenire to
Kerala =:and cther non-Hindi speakirg
States. 1 do not know from which
office. This is not the practice of
the Central Government. We send Com-
munications in English and a copy
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of that in Hindi is sent along with it.
1 do not know why that should k= ok-
jected to. That iz the policy........

SHRI A. BALA PAJANOR: They
send only in Hindi.. .. (Interruptions)

SHRI MORARJI DESAI: No: Chiet
Minister has complained to me I have
met the Chief Minister and he has not
told me about it at a1l. If any gove »
ment department does that, 1 will cer-
tainly hold ii np for action. I dc not
want any de—aiiment to do that kind
of a thing. That will not be done,
Point out to me ii there is any failure
in that matter. ...

SHRI A. BALA PAJANOR: The Pre-
sident expressed it, (Interruptionsq

MR. SPEAKER: The President has
not said that.

SHRI A. BALA PAJANOR: The
President exnressed it. We presented 2
memorandum . . (Interruptions)

SHRI MORARJI DESAI. I am not
yielding. This is not the way to deal
with the whola rrztter. I do nof stop
him even when he shouts. Why does
he want to stop me when I am speak-
ing? He can speak when he has a
chance to speak, when he has occasion
to speak. but he must nol go on in-
terrupting in this manner. I have said
very clearly that whenever instances
are brought to my notice, I will cer-
tainly take action and see that it is
not repeated anywhere.

13 hrs.

One inadvertant thing had happened.
When g reply was sent to 3 Member
who had written in Hindi, and it was
sent to me, I found. that no English
version was sent and asked for it.
They said it was a mistake that the
English version was not sent along
with it to me. But that was a soiitary
instance where it was a mistake.
When a mistake was admitted as a
mistake. there was. therefore. no sues-
tion of forcing anybody in this matter;.
force cannot do anything. My Hon,
friends ought to recognise that 1ihey
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[Shri Morarji Desai]
cannot force me to do what they want
me to do. That must be Tecognised.
I cannot force them to do anything
and they cannot force me to do any-
thing. It would not be right and it is
not provided in the Constitution.

But what I surprised me was when
some Hon. Member gaid that the ad-
dress was imposed on the Presicdent.
that he was not allowed to say that
he wanted to say. Being a Member of
Parliament, he dozs not even know
what the Constitutional practice is =nd
what the functions of the President ang
the Government are! when the Presi-
dent gives an Address on the opening
day of Parliament it is always the
statement of Government policy. It is
not the first fime that the President has
delivered an Address. But ‘when
nothing could be said, what else would
be said?

I was more surprised when it was
said that the President’s Address lacks
sharpness, inspiration and direction.
Now, we do not want to be sharp with
anybody: that is left to my hon. friends,
I don’t like to be sharp at all with
anybody, nor would the President L:ke
to do that.

SHRI YESHWANTRAO CHAVAN
(Satara): You are always blunt!

SHRI MORARJI DESAI: I am not
blunt: T am truthful. If what T am
saying now is bluntness. I cannot help
it.

Then, Sir, it was said that it was
disappointing. If they are disaopoint-
ed, they gare disappointed, how can I
say they should be satisfied? I -annot
order satisfaction. But I do not se=2
any evidence of disappointment on
their faces. That is all I can say.

Then, it was sz2id that it contains
half truths. Now, what are the half
truths that we have given? It was said
that there are half truths about orices.
What are half truths? TIs it not a fact
that the prices today are not higher
than the prices in March 1last? ‘There
have been fluctuations in wholesale
prices during *‘he year, that also we
have gimitted. We have not kept back
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anything : we have published "them
from time to time,

SHRI C M. STEPHEN
What about consumer prices?

(Idukkil:

SHRI MORARJI DESAI: Consumer
prices are also being regulated: they
are also coming down,

SHRI YESHWANTRAO CHAVAN:
I have read out a para from the Xco-
nomic Review which shows what is the
rise in priceg in different areas, varii-
cularly the consumer prices so far &as
the people are concerned,

SHRI MORARJI DESAI: That juoia-
tion proves that we have not kept hack
anything,

SHRI YESHWANTRAO CHAVAN:
We are discussing President’s Address.

SHRI MORARJI DESAI: I am also
doing that. Then, a very serious :ning
was said that we are not acknowledging
Opposition’s cooperation. This is very
unkind. I have tried as best, as I
could, to take as much cooperation and
I have received cooperation in zome
matters, not in all matters, but this is
not for me to complain. But to say
that I did not acknowledge this is net
right, I have said that we are bring-
ing in constitutional amendmenis for
undoing some of the things we all dis-
approve and that we want to take the
Opposition with us and we are in the
process of it. I am very thankful to
them that they have agreed on many
things. 7 have said that and said
that publicly at many places, and I
wish we continue to do that more and
more. If the Sreaker was elected un-
animously, it was due to the Opwvosi-
tion's cooperation. It was true about
the elsction of the President also.
I have publiclv acknowledged it. I
have thanked them for it. If we take
the credit for achieving this coopera-
tion for i‘he first time in thirty years.
are we very wrong in it? Why is it
saiq that our claim is wrong?

SHRI YESHWANTRAO CHAVAN:
The imnortance is of those who give
cooperation and not those who ask
for it?
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SHR1 MORARJI DEBAI: It is saly
when we give cooperation that we
receive cooperation. Cooperation 1is
always given, not demanded. I do not
demand cooperation, therefore both of
us have got to give cooperation with-
out demanding it. Who oblige whom?
We oblige each other, not anybody else,
We are doing our duty to the country
and to the Parliament. That is all 1
would say.

Well, at any rate, I am glad that my
hon. friend approved of the President
not coming in a horse carriage. At
any rate, there is some approval of
what has been done. I am glad, he
wants us to go further; that will hap-
pen in course of time. 1 wish, they
had begun it and not left it to us Is it
also not the first?

SHRI YESHWANTRAO CHAVAN:
Creditable,

SHRI MORARJI DESAI: Then it 1s
gaid that the Janata Government
claims ecredit as if things are now
being done for the first time in the
history of the country. I think, that
is a caricature of what we meant o
say. The country has advanced m
thirty years, Who can deny thal?
We cannot say that all {that has heen
done has not vet reached the wveople.
It hag not reached the majority, that
s all we have been saylng We want
therefore to give y new direction That
is all we are claiming If the country
had not advanced, where would we
have been® Not only that, but I have
always said that everything that was
done by the last Government cannot
he wrong There can be some things
which were wrong, but ot all. We
have affirmed that we will bonour all
the obligations which have been under-
taken even in our forelgn relations as
well as all agreements and treaties,
We are bound to honour them.
We did not start on a blank slate. The
only difficulty is that we started vn a
muddled slate. Therefore, it .akes
time to clear {t up before we can write
That is my difficulty. That is what is
sought to be pointei out. I may sorry
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1 could not point it out in a manuver
thet the muddle could he closked and
given a differsnt meaning. How cen
I do that? I have not got that capas
city,

Then, it is said that the law and
order preblem is not mentioned at all
I do not know what was to be men-
tioned. It is sald that the law and
order situation has not improved much,
I have no objection to it. But why
has it come to this pass? Are we res
ponsible for this? Or are those who
were carrylng on before us responsible
for this thing in the country? If we
did not say that, ghould we be made
to say that? That was not done be-
cause we did not want ill-feeling to
arise. That is why we did not say
some of those things.

Then, it was said that MISA is seing
continued, MISA is not being con-
tinued. The old Preventive Detention
Law which has becn there all the
while and which was vitiated and
made terrible during the two years of
emergency 18 being done away with.
But law is required to cope with
violence. I would even earnestly
plead with my hon friends opposile
that we have to find some methods of
solving these problems. Is it good for
all of ys that we should spent time in
the manner it was spent in the first
45 minutes? Can we not do 1t more
peacefully and more usefully? It a
method ig not found, then some way
hag to be found to sce that we 4o not
spend our time for nothing.

Therefore, let us pot always find
fault with everything that is being
done with the best of intentions and in
the interests of the country in the
conditions ag they exist,

Then, it was sald that the liberty of
the individual would be permanently
damageq if MISA continues. MISA
does not continue but the preventive
law is introduced and Is put in the
Crimina] Procedure Cede gnd it is dane
in a more straight forward manner.
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There are provisions already 1n the
Cnuminal Procedure Code where veople
can be taken up without a judicial
trial It 18 being introduced in the
relevant chapter for violent people It
is not being done for political work at
all, but af political work becomes wvio-
lent, then it will get into that category
That also must be understood

SHRI A BALA PAJANOR Mrs
Gandh also said the same thing

SHRI MORARJI DESAI My hon
friends opposite cannot say that the
same thing was done 1n emergency It
18 we who can say what was done m
emergency and not they (Inter-
ruptions)

SHRI A BALA PATANOR When
the Prime Minister sayg somethung
against facts we have to protest We
are a separate party having a separate
identity He says there is the merger
and 1 want to know the clarfication
from them also When I said that this
wag the tone Mrs Gandhi used when
she introduced MISA I was present
here It was the same kmd of ‘one
that she used

SHRI MORARJI DESAI My hon
fnend does not realise what I am
saying

SHRI SAMAR MUKHERJEE (How-
rah) It 1s correct what my friend 1s
saying Similar arguments were oiven
when MISA was introduced But we
have our life s bitter experience Out
of the bitter experience we have the
same apprehension By another 1 ims
you are keeping this MISA

SHRI MORARJI DESAI Well is 1t
the time for arguing thig matter I do
not know why my hon friend 1s Infei-
rupting in this manner in this matter
I do not know why this should bo
brought up just now

SHRI SAMAR MUKHERJEE Our
silence should not be taken as a con-
sent MISA should go lock stock and
barrel 1 should be brought in no
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other form It ghould not be kept in
any other form. (Interruptions).

SHRI MORARJI DESAI They can
say 1t at the proper time when the Bull
1 here and when it 15 discussed they
will have full tme to say Why drag
me into discusson on thus? I have to
say agbout these matters because these
thingg were mentioned 1n the debale
on the Presidents Address, otherw.se
I would not have mentloned it at all
here

Mention has been made about the
Minorities Commussion It was a very
unkind thing said by an hon Member
that Shr1 Minoo Masan: 1g pro-Israel
and anti-Arab This 18 totally wrong

SHRI MOHD SHAFI QURESHI He
held a demonstration

SHRI MORARJI DESAI I do rot
want to go into that just now But
{his 15 not correct

In the same breath 1t has been said
that the policies of the Government are
the same ag that of the Swatanira
Party What I have to say 1s that
partyg policies are poliies of the
Janata Party and we have said that we
will follow the Gandhian lLines to the
best of our capacity

Then 1t 18 said Government should
bring out @ White Paper on minorities,
hill Stateg and weaker sections I dv
not know what kind of White faper
they want If they tell me or if they
inform me I can consider

There 1z agaln a reference to the
Centre State relations here and also
in the other House It is said thar
there should be a natlonal debate Will,
national debate ig probably being car-
ried on 1n newspapers But I cannot
arrange a special national debate on
this matter I am not golng to do it.
Let it be understood But I am pre-
pared to discuss with anybody who
wants to discuss it as many times as
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bhe wants. Untll we convince cach
other we can go on discussing. I am
&oing to do that,

SHRI K. LAKKAFPA: Your partner
in West Bengal is demanding,

SHRI MOHD. SHAFT QURESHI: His
party has been issuing contradictory
statements, Naturally we are within
our rights to take up the matter
seriously. Some of hig party men wvant
Jammu and Kashmir gpecial status
under Article 370 to be scrapped.
‘There are contradictions within Janata
Party.

SHRI MORARJI DESAl: Then the
question of unemployment was rased
saying that it has not been mentioned
in the Address at all. But it has been
mentioned positively what steps are
being taken for economic improvement,
That is a matter to relieve unemploy-
ment. Therefore, if it ig felt that
nothing specific has been said, we w.ll
be more careful about it next time.
That is all I can say.

I do not know how it was said that
there 1is concentration of economic
power in a few hands. Well, we have
not done it. We have several things
and if there was more concentration, it
was during the last six or seven years
than ever before at any time. One
firm or one family whose assets were
Rs 300 crores have risen to Rs 1290
crores in this period. Who is responsi-
ble for it? Are we responsible for it?
‘There are other houses like that. We
are not responsible for it. Why throw
dust In our eyes?

SHRI DINEN BHATTACHARYA
(SBerampore): You can stop it.

SHRI MORARJI DESAI; You do all
the harm and we do all the good. We
want to do it, but it will take time. It
is easy to destroy a house. It is not so
easy to construct a house. That takes
time, We are doing it.

We are going {o see that that con-
centration does not remain, It cannot
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be one overnight. (Interruptions) I
know the philosophy of my hon.
friends, In this matter we differ.

Well, I have already sald rbout
prices. We are taking positive steps.
It is not ss if no positive steps were
taken, We have taken positive oteps,
especlally, in the matter of articles
which are in short supply and those
which can be imported we have im-
ported them and the prices have come
down. In respect of several {hungs
where exports were allowed and there-
fore prices were going up, the prices
have come down.

Sugar prices have come down and
people are now clamouring for g rise in
sugar prices. One interest says that
prices should come down whereas an~
other interest says that prices should
g0 up, We have to balance all these
interests, We cannot only say that one
interest is right and not the other
interests.

The real interest, the paramount
interest, is that of the consumers. Bul
the paramount interest of the consu-
mers cannot be safeguarded unless the
interest of the producers is legitimate-
ly safeguarded.

Therefore, we have to balance both
these things, And that is what we are
trying to do. I am sure that results
will be seen as time goes on and as
measures become more effective,

But, the most surprising thing of all
was when Commussions of Enquiries
were referred to by my hon, friend the
Leader of the Opposition. Well, he
protected himsel! by gaying that he had
made no research That means, he
sald things based on what he had
heard or what he had perhaps seen 1n
some irresponsible newspapers. Can
we expect that from the Leader of the
Opposition? And, what are the facls?
He said, 40 Commissions are appointed,
The Centre has appointed seven Com-
missiong of Enquiry. One has already
submitted its report. Therefore it is
not ag though they will go on indefi-
nitely. We will gee that they do not
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g0 on for more than three to four yea"s
and that they must énd as soon os
possible

But, when he came to the statement
about expenditure on them I dont
know what happened He saxd Rs 900
crores will be spent I don't know
how I did not know that he had even
this kind of 1magination that when 1l
is not gven Rs 9 crores 1t goes to
Rs 900 crores'

AN HON MEMBER Zero has no
value for them

SHRI MORARJI DBSAI It wont go
beyond Rs 1 crore whatever happens,
and yet he says Rs 900 croles  So
far on these Commussions, Re 15 lakhs
have been spent And we want {o sec
that they are completed as early as
possible More has been spent in the
case of one Commssion because t has
to make enqunies in all the States and
therefore Enquiry and Investigal rg
Teams have to be appointed which ha-
mnvolved this expenditure Otherwisc
it would not have been even this

18 Commssions or so ar¢ appointerl
by the Stales with which the Centre
had nothing to do Out of these 10
10 are appointed in the States where
my hon frniends are ruling Now
should that alse be luid at my door?
Does that not mean that 1t 18 necessary
to have them” When they also t{hink
i1 15 necessary how 15 it right to & 7
that it should not be necessary for
us'?

Then there was reference ibout
Land Reforms It was said that Gov-
ernment g policies will benefit onlv 1he
rich farmers That may have been <0
1n the last few years perhaps I had
started this crusade agunst big far
mers or big landlords in Bombay n
1837 My hon friend the Leader of
the Opposition was 1 partner in 1t
from 1946 and he knows that n
Bombay we made the tenants owners
of the Innd and we  aobolished all
crop sharing and the rents were re-
duced to a proper reasonable thing in
cash
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SHRI YESHWANTRAO CHAVAN:
We have done that That is the tradi-
tion in Maharashtra But what abaut
the Guarantee Act for employment”

SHRI MORARJI DESAI Guarantee
Act may be all right but to give doles,
I am dead against doleg because 1t
creates beggary and the experience,
all the world-over, where this has
been given 15 that those who are
given what you ecall unemployment
allowance do not want to work when
it 15 given to them because they get
allowance without work Thig men-
tality cannot be allowed And I'wont
be a party to 1t whatever happens on
that score Give work and pay This
15 all that should be done and that
15 what we <eek to do now We are
now doing what you omitted to do
That 15 all I wish to say I wish a
line had been said about 1t

Then a suggestion was made that
wages should be hinked with produc-
tion I agiee entircly We are trying
to do whatever we can in this matter

Then 1t 15 said the 1ate of industral
and agricultural production was much
higher during the ( ongress Rule That
18 just not irue Yes a scar before
last the rite of industitul production
was higher than the rate of industrial
production 1ist vear That 15 some
what true  But the aguicultural pro-
duction has been higher l1ast vear than
that f previou,, years  This 1, not to
t he credit but we have mentioneq it
There are manv such things which
have happened

The per capita income 1n rural sec-
tor 1» lower—not now but it has been
lower We want to see that it comes
up and up That 1s why we aie mak-
ing a drnive for rural development and
we are giving it the first prionty All
that 15 being done I do not want to
advertise these things which are being
done but only those thungs that actually
serve the people so that no paper pro-
paganda 18 necessary I do not want
to make paper propaganda without
action being taken afterwards and feel
satisfled that everything ls good in
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the state of Rome. We do not believe
in this kind of a policy. And the most
surprising statemeni made was that
the public sector is being diluted. I
do not know where it is being diluted.
Public sector receives not only much
attention but better atlention to-day.
We are making it more efficient and,
wherever public sector is required,
we will have it. There is no question
of that at all, What we want ig that
there should not be such wrong atti-
tude. Both public sector and private
sector must work in cooperation and
supplement each other. Then alone
the couniry can thrive There 15 a com-
mon policy, accepted by all of us ex-
cept perhaps some, that there should
be a mixed economy. And that s
what 15 being followed.

Therefore, let there be no apprehen-
sion that public sector is going 1o be
diluted in any way. It will be made
stronger, more efficient and more pro-
fitable, more productive and more ser-

viceable to the people. It is sald that

ihe latest Ecomomic Survey 1s a bonus
document 1 dn not know if hon.
Member has any restraint on language.
I do not want to name him. I am
sorry 1 was not present during the
debate. I could not he I must apolo-
gise (Interruplions). I am nol say-

= ing it to you. I am saying thuai some-
body said 1t. I am also sorry that some
of my colleagues were not present
during the debate and at one stage it
was complained that there was no
Cabinet Minister present. That is
against all of us, So, we will all have
to be careful in this matter.

Again a statement 1s made about the
commissions, namely, the commissions
are appointed to give employment to
persons. What a fantastic statement
to make. Let it be pointed out as to
who from the party have been provided
in these commissions and I will give
a reply to it.

In the matter of family planning, it
was said that this programme has got
to be re-orlented and strengthened.
I agree it has to be sirengthened. We
attach the highest importance to it.
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But we suffer from a reaction which
wag caused on account of some forcible
opergtions during the Emergency. But
I am quite sure that the reaction is
now ending and we will have much
betiter results during the next iwo
years,

It was sald that anti-Defection Bill
should be brought before ihe Parla-
ment soon. I should like to bring it
tomorrow if my hon'ble friends agree.
I should like to have it passed without
further delay.

SHRI K. LAKKAFPA: We agree.

SHRI MORARJI DESAI: We will
see. And it was said by an hon'ble
Member that Lokpal Bill should cover
PM and judges of High Court but not
MPs Why” Is it because MP is the
reverse of PM? I do not know why
that distinction should be made. All
should be included in it because ull
have to be above board. Members
of Parbament arc the source of Minis-
ters and it the Members of Parla-
ment do not have that reputation. what
will Mimsters slone don. Therefore,
we must have MPs also included in 1t
I do not have any doubt about it.

I would now touch only the last
two points where 1t was asked. why
should there be special relations with
Iran and Japan? There 15 no question
of special relations with anybody. We
have equal friendly relations with
verybody. That 1s what we want Bug
if some people understand it more
and are more helpful than some others.
that cannot be helped. That depends
upon the conditions in every countiry.
That alsg 13 not a question of unwil-
lingness, But I must admit and ac-
knowledge with thunks +hat all the
countries are  coopcrating with us
even better than I can do with them.
Therefore, I am very happy about it.
This is also a condition for which
Janata Government can certainly
claim a legitimate satisfaction. We
have improved our position in the
whole region. Now the conditions are

much better and they are going to be
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so well-sorted out in a friendly man-
ner that there will be no ripple of
any kind in future That 15 what we
are attempting to do

In regard to the prohbition pro-
gramme, 1t was said that it should be
implementeqd immediately, and it was
also saud that it should be given up &s
it was fad I do not know how 1t
15 a fad It 1s 1n the Constitution Is
the Constitution a fad” I do not under-
stand Are peoplc now wiser than the
framers of the Constitution  the
fathers of the Constitution' It was
put in there unamimously There were
Members of the Constituent Assembly
who were addicted to 1t and they also
agreed with 1t Therefore, where 1s
the guestion of going back on it

Prohibition 18 meant for the uplhit
of the poor more than anything el e
The Condition of the poor 15 getting
wotse a~ a result of this temptation of
shops and they throw all their income
in that and thewr families starve and
are nakcd without clothes, and unless
this 15 stopped unless this templation
13 removed from their path their po
sition w1ll never ympiove  That jg the
peculiar position 1n this  country
Thereforc prohibition 15 an impcrative
nece~sity and one whp OppOscs plo-
hibition 15 an enemy of the poor I
shoula say (Interruption.)

SHRI K LAKKAPPA What about
Shr1 Subramamam Swamy's  state
ment’

SITRI MORARJL DESAI After all
they are 1l bound bv my statement
That must also be understood Every
Member 1s bound by my statement and
they are They are noi to be told
about that But if you want fo create
diflerence you will fail Be sure of it
that you are not gomng to succeed m
this matter at all

SHRI A BALA PAJANOR Not on
prohibition 4 .

SHRI MORARJI DESAI On any
matter

SHRI C M STEPHEN (Idukki)
Your Members will agree with that,
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but will continue to be drinkimg....
(Interruptons).

SHRI MORARJI DESAI' Well
1 am glad that you came back. ilow,
one last pont which I will
make, which was referred to also here,
is that the action of this Government
in removing the Mimstry in Karnataka
before elections was wrong It must
have been seen that there were elec-
tions at that time in mx States We
did not remove mimsiry mn any State
except 1n this Stale, where we did not
create conditions tor it It 18 their
split and their quarrels which created
a situation of complete instability and
theretore we had to do it to ensure
that the election was free and fair and
1t must have been seen that the elec-
tion was fair otherwise you would
not have come back to power What
more proof 1s requured for the elec-
tion to be fair under thigs Government?
It 15 the best proof fop il Wheiever
you sec 1t will have to be  freely
acknowledged lherelore 1 would
request my hon [riends to look at
matters more objeclively and dispas
siontely  They have every might {o
find fiult wilh me  Wherever they
see a [(qult I shall be gratetul if they
point out those faulis to me But
please do not sec where there i1s no
faull to hnd Unnewssarily you will
expose youisclf to another ciiticism

AN IION MEMBER What Cnt-
cism?

DR KARAN SINGH (Udhampur)
My I with your pirmussion, Sir, ask
the Prime Mimsier one small clarifica-
tion® The entire House and the na-
tion welcomes the setting up of the
Minorities  Commission, because 1t
15 a sacred duty that the munornties
must be fully protected I just want
to point oul that there are some States
where only the Hindus gre in mino-
nty Will the hon Prime Minster
kindly clarify and confirm that 1n
those States where the Hindus are in
a minority the Minorities Commission
will also be applicable and will bring
1t under 1ts purview?

SHRI MORARJI DESAI It is a very
peculiar position in this country that
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every community can claim to be a
minority everywhere or somewhere. It
is left to the Commission to decide.

DR. KARAN SINGH: Will Jammu
& Kashmir come within their pur-

view?

SHRI MORARJI DESAI: That will
be for the Commission to decide.

DR. KARAN SINGH: It is a natio-
nal problem. It should come.

MR. SPEAKER: There are a bumber
of amendments moved by the hon.
Members.

st XwaA (AT ) A wgiey,
& s welY off ¥ o wcdlwT SR
F 1 AT Wi & ieges TwRew
W TIGEE FITE ¥ AL F 0F wa
WY AET FET AR | TH A7 T WATHIC
g 2 99 ¥ aI7 § AYHIC %1 947 6@
2, T8 T NuT HE ! A B1E GHTT gV ?

SHRI MORARJI DESAI: I thought
1 had spoken about it twice or thrice
in this House ond that it was not
necessary for me to reiterate. I have
made that clear and I thought that was
clear. | am  keen, I should like to
emphiasise that I feel keenly, but not
more keenly than members of the
Scheduled Castes and Scheduled Tri-
bes can feel because I am not in that
position; therefore I cannot claim that,
but I want to see thal thig complaint
does nol remain at all and it is there-
fore that we appointed a permanent
commission. I have issued Instructions,
or suggestions i I may say so—
because I cannot call them Instruc-
tions, I do not want to interfere with
the state In any matter; it would be
wrong and so it would be a wrong use
of the word. I have advised them that
they should take prompt actlon against

officers where any such instance takes
place so that they are always care-
ful to see that these things do not
happen, that is in the case of not only
all Scheduled Tribes and Scheduled
Castes but also all backward classes,
particularly in the matter of com-
munal tension or violence, they must
be alive to it and take preventive
action before anything happens and
if something does happen they must
take prompt action against persons
concerned. If any officer is found want-
ing, he will not be able to Eontinue
in service; that is what I have said.
I do not think I need to say more.
This is a national question and I hope
all parties will make it a point to co-
operate in this matter so that we re-
move permanently this evil blot on
the life of this country and get rid of
it.

MR. SPEAKER: I shall now put all
the amendments to the Motion of
Thanks to the vote of the House.

All the amendments were put and
negatived.

MR. SPEAKER: I shall now put the
main motion to the vote of the House.
The question 1s.

“That an Address be presented to
the President in the follwing terms:

“That the Members of Lok Sabha
assembled in {his Session are deeply
grateful to the President for the
Address which he has been pleased
to deliver to both Houses of Parlia-
ment assembled together on  the
20th February, 1978."

The motion was adopted.

13.43 hrs.
PAPERS LAID ON THE TABLE

Berwa River Boarp RULES, 1877 anD
ANNUAL REPORT OF INDIAN DIARY CoOR-
PORATION BOARDS FOoR 1870-T7

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): I beg



393  Fapers Laid

[Shr; Surjit Singh Barnsla)l
to lay on the Table —

(1) A copy of the Betwa River
Board Rules, 1977 (Hindi and Eng-
lish versions) publisheq m Notifica-
fion No GSR 22 in Gazette of
India dated the 7th January, 1978,
under section 24 of the Betwa River
Board Act, 1876 [Placed in
Library See No LT-1608/78]

(2) A copy of the Annual Report
(Hinds and English versions) of the
Indian Dairy Corporation, Baroda,
for the year 1078-77 along with the
Audited Accounts and the com-
ments of the Comptroller and Audi-
tor General thereon, under sub-sec-
tion (1) of the section 618A of the
Companies Act, 1856 [Placed in
Library See Mo LT-1700/78)

ANNUAL REDPORT AND REVIEW OF INDIAN
INSTITUTE OF TECHNOLOGY, KANPUR FOR
1976-T7 AND STATEMENT FOR DELAY

THE MINISTER OF EDUCATION
SOCIAL WELFARE AND CULTURE
(DR PRATAP CHANDRA CHUN-
DER) I beg to lav on the Table

(1) (1] A copy of the Annual Re-
port (Hindi and English versions)
of the Indian Institute of Techno-
logy Kanpur for the year 1978-77

(1) A copy of the Review (Hind:
and English versions) bv the Gov
ernment on the working of the
Indlan Institute of Technology
Kanpur, for the year 197677 -

(2) A statement {Hind: and Eng-
lish vermwns) showing reasons for
delay in laying the above docu-
ment [Plgeed in Library Sece No
LT-1701/78]

ANNUAL REpORT AND REVIEW OF TECH-

NicAL TEACHERs' TRamning INsTITUTE

(SouTHERN REGION), MADRAS FOR 1076.
T7 AND A BTATEMENT

DR PRATAP CHANDRA CHUN-
DER On behalt of Shrimati Renuka
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Devi Barkstaki, I beg to lay on the
Table—

(1) 1) A copy of the Annual
Report (Hindi and Enghsh versons)
of the Technical Teachers’ Training
Institute, (Southern Region) Mad-
ras, for the year 1978-77

(u) A copy of the Review (Hind1
and Enghsh version) by the Gov-
ernirent on the working of the
Technical Teachers' Traiming Insti-
tute (Southern Region) Madras, for
the year 1976 77

(2) A statement (Hindi) and Eng-
hsh wersions) showing reasons for
not laymng the above documents
within the stipulated period after
the close of the accounting year
Placed wm Library See No LT-
1702/78]

ANNvAL REpoRT Or HinpusTAN HOUS-
ING Factory New Derir ror 1076-77
AND URBAN LAND (CEILING AND REGU-
LATION) 8TH AMFNDMENT RULES 1077

frafr ot wrame & gfa site
qrate satea R TR WA (s
awr fewr) wow wERw &
frafafar o oW w=or @
!.-_

(1) woaelt wfafmm, 1956 &
gt 619% W I9ETw (1)
& wrrm fegem gefaw
wwl fafes, 7 foelt &
af  1976-77 ¥ =few wfr-
(el aeon)
%1 o sfr, Fawdfir 3@
a1 I < Froee-agre-
quaw Wt feoyfomt o

[Placed wn Library See No LT-
1703/78]

*English version of the Report and
view' were Iald gn The Table on the

English and Hind, versions of He-
18th December, 1877
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(2) wre ofe  (Iwerw @
war  [fafrew) i,
1976% 6T 46 Y JTWTC
(3) ¥ wwmiw A i (Iwe-
wr gt fafrr )
weat  dwww frw 1977
(et wor sidteft  dewoor)
¥ qw wfa, 1 fiw 19
feemre, 1977 & W ®
Twrw  #  wiegem @@
@0 @io fro 765 (¥) ¥
gwfimr gT & AT OF STE-
“E N |

[Placed in Library. See No LT-
1704/178].

REVIEW AND ANNUAL REpPORT OF THE
MODERN BAKERIES (INDIA) LTp. NEW
DeLHI FOR 1876-77 AND SUGARCANE
(conTrROL) AMENDMENT ORDER 1978

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE AND IRRIGATION (SHRI
BHANU PRATAP SINGH): I beg to
lay on the Table:—

(1) A copy each of the following
papers (Hindi and English versiona)
under sub-section (1) of section
815A of the Companies Act, 1956:—

(i) Review by the Government
on the working of the Modern Ba-
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eries (India) Limited, New Delhi
for the year 1976-77.

(i) Annual Report of the Mod-
ern Bakarjes (India) Limited, New
Delhi, for the year 1976-77 along
with the Audited Accounts and
the comments of the Comptroller
and Auditor General thereon.
[Placed in Library. See No. LT-

1705/781.

(2) A copy/ of the Sugarcane
(Control) Amendment Order 1978,
(Hindi and English versions) pub-
lished in Notification No. G.S.R. 62
(E) in Gazeite of India dated 2nd
February, 1978, under sub-sectipn
(6) of section 3 of the Essential
Commodities Act, 1955, [Placed in
Library. See No, LT-170878].

NoTIFICATION uUNDER CUSTOMS ACT,
1962 anp CENTRAL Excrse RULES, 1944

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE
(SHRI ZULFIQUARULLAH): I beg
to lay en the Table:

(1) A copy each of Notification
Nos. G.SR. 88(E) to 114(E) (Hindi
and English versions) published in
Gazette of India dated the 1st March
1978, under section 159 of the Cus-
toms Act 1862, together with an
explanatory memorandum, [Placed
in Library. See No, LT-1707/78].

(2) A copy each of the Notifica-
tion Nos. G.S.R. 115(E) to 154(E)
(Hindi anq English versions) pub-
lished in Gazette of India dated the
1st March, 1978, issued under the
Central Excise Rules, 1844, together
with an explinatory memorandum.
[Placed in Library. See No. LT=
1708/78].
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[DR SUSHILA NAYAR in the Char]

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

RIPORTED DESERTION OF LAMPS AND
REHABILITION SITES BY FORMFR EAST
PAKISTAN REFUGEES

SHRI SAMAR GUHA (Contal) 1
beg to call the attention of the Munis
ter of Works and Housing and Sup
ply and Rehabilitation to the follow-
ing matter of urgen public importance
and 1 request that he mayv make a
staterrcnt thereon

Reported desertion of camps and
rehabilitation sites by the former
East Pakistan refugees and their
rushing to Calcutta in thousands ’

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRIL SIKANDAR
BAKHT) On 27th February 1978 it
wes brought to our notice that about
500 families had left settlement sites
and karmi shibirs 1n Malkangirt Zone
of the Dandakaranaya Projecfy These
migrants had reached in grouys How
rah Sealdah and Hasanabad Ra: wa}
Stations in West Bengal in the hope
that they could seek their scttlement
i Sunderbans/West Bengal Ac
cording to the infoimation available
with the Government these families
deserted ‘he Project in the wake of
propaganda carried on by some inter-
ested clements that there was scope
for resetthng displaced persons from
former East Pakistan mn Sunderbans
and 1n other areas in West Bengal
Since November 1977 such propagan
da has been intensified in the area by
these elements The mratter was taken
up with the West Bengal Governm nt
and they indicateq 1n Janumy 1978
that ng lands were available in any
area 1n West Bengal for settling re-
fugees from Dandakaranaya nor
there was any scope for resettling
them mn Sunderbans Though this
was published by the Dandakaranaya
Project authorities some families
chose to desert their settlement sitea
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karms shabirs recently having been
misled by false hopes held out to
them that they could be settled 1n
Sunderbans/West Bengal

Abouct 887 families are reported to
have deserted the Dandakaranaya
Project area The total number of
families settled m villages and 1n
karmi shibtrg in Malkangir1i Zone of
Dandakaranaya Project are 8355 and
4,209 respectively

On 1eceipt of mformation that the
families had reacheq Howrah Seal-
dah and Hasanabad in West Bengal
the matter was taken up with West
Bengal Goveinment immediately
West Bengal Government have 1n-
formed that they are making arrange
ments lp send these families back
They have been requested to arrange
then return to the Malkangiri Zone
of the Dandakaraniya Project from
where they hagd actually deserted 20
families a1c repoited to have moved
on 2nd Much 1978 from Caleuttn by
train to Rayagoda These families are
bemt terened theie inl  thence
taken to the Project nea West Ben-
gal Government ire undersicod to
be arrnging to send back the re
maimng famlies

The Dandakaranaya Pioject autho
rities have been advised to receive and
resettle the retuining deserter famu
lies with appropriate understanding
They will be given legitimate assis
tance due on return to the getticr wil-
lages

Factors alleged and reported to be
the causes for such descrtions have
been etamined  Allegalions of harasa-
ment by adivasis has been denied by
Ornssa Government The Chiet Ad-
ministrator Dandakaranaya Project
has stated that eacepi T8 stra¥ 1A&
dents of cattle grazing and claims to
some patches of land there have been
no problems arising between adun.asis
and settlers He has also stated that
the allegation that wages have mnut
been paxd for 4 months ;s baseless
It has been reported on the contrary,
that work 18 available now for all the
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families in the Zone but many set-
tlers seem to be reluctant to take to
manual work in the off geason. Some
of them seem to be wanting doles
without work to which they are not
eligible,

SHRI SAMAR GUHA: Madam
Chairman. I want to make it very
clear at the outset that I have not
the least intention to create any kind
of provocation in the minds of the
refugees who have been settled any
where to desert their camps and sites,
nor do I want to create any kind
of scare in their minds. I want to
draw the altention of the hon Minis-
ter and of the Government as a whole
that uniess a desporate situation has
been created in regard to the prob-
lems of the refugees, the Central
Government on Very rare occasions-—
earlier also and even now-—has given
attention to the problems of the re-
fugees.

I want to draw the attention of the
hor, Minister —I have said once also
earuer—to the fact that these refu-
gees from both West Pakiston and the
former East Pakistan who had been
victims of Pakistan, are the wretched
communities, bul in the case of the
refugecs from West Pakistan, as
soon as they crossed the border, they
were taken to sites and then on to
complete  rehahilitation eamps. But
in the case of refugeesfrom the for-
mur East Pakistan, till 1956 they had
to wait in different camps and they
were reduced to some king of ‘sub-
human’ people I should say, and I re-
member that on many occasions I
tried to disabuse the mind of Pandit
Jawaharla]l Nehru when he said “No
after 1951 Nehru-Liaguat Pact all the
refugees from East Pakistan and West
Pakistan will go back to their for-
mer homes”, But this expectation
was believed Omly after 1956 in the
case of the former East Pakistan re-
fugees the move for rehabilitation
started, bt

Now, as I have said, if you take the
statistics, you will ind that 80 to 75
per cent or more of the former refu-
gees who came from former East
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Pakistan, got rehabilitated by their
own efforts. Only just a small frac-
tion of the refugees were given Gov-
ernment aid.

Again I want to draw your atten-
tion to the fact that in the case of
the West I'akistan refugees, very right-
ly they were given compensation for
the properties Teft there to the extent
of about Rs, 400 crores, but not a
single farthing was given in the case
of the former East Pakistan refugees.
Recently, only in regard to the enemy
properties they are going to get about
Rs. 9 crores or Rs. 10  crores,

You, in the Government of India,
know that in West Bengal there is
no desertion from where they have
been rehabilitated in different areas,
different sites and different camps, I
say they themsélves occupied them,
forcibly occupied them and they got
themselves rehabilitated. The Gov-
ernment only sanctioned them or ap-
proved them, but in other parts in
different States, the Government dis-
tributed money to diffcrent States
and rehabilitation wag entrusted to the
different State Governments in U.P,,
in Bihar, in Orissa, ii Madhya Pra-
desh, in Rajasthan, in Assam and va-
rious other places. But what actual-
ly huppened? It happened in the case
of Andamans, in the Terai area of
Naijnital and a very considerabls Dan-
dakaranya area. Except in those pla-
ces, if you take statistics, you will find
in most of the cases that crores of
rupees of money that they spent went
waste because most of the areas that
I have mentioned except these three,
the refugees deserted and pow they
turned into a community of beggars
and they are roaming everywhere in
West Bengal. I am sorry the earlier
Government did not realise, and this
Government also do not realise, that
one of the basic reasons for the law
and order problem and the conditions
of uncertainty in West Bengal, one of
the contributing factors, I say this is
the most important contributing fac-
tor, is the uncertain fate of the refu-
gees; and many of the refugees deser-
ted from hers and went there.
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Madam, I had.tried to draw the st~
tention of the hon. Minister .on mm
«earlier occasion also....

MR, CHAIRMAN: Please be brief
.and ask for any clarification,

SHRI SAMAR GUHA: Madam, I
am coming to that. You have dome
a lot of work at the time of influx of
Tefugees, Do not forget that. We
rarely get such an occasion. Thous-
ands and thousands, and lakhs and
lakhs of people were in miserable con-
ditions. Do you call them as human
‘our subhuman beings? This is the
rare occasion I get to at least raise
the voice of those people. Rather I
say the situation has worsened now.
Unless the situation takes a desparate
turn, no attention is given. How
many times it Was mentioned in this
House that almost all the rehabili™-
tion sites jn Bihar, Orissa, most of
U.P. except Nainital area, Rajasthan,
and Madhya Pradesh were deserted?
All the refugees deserted themi~ and
rushed away., Did you take any
notice of it Why did they desert”
Because they were thrown in some
places in arid lands, thef® was no
cultivable land for those peasants, no
means of their recovery or rehabili-
tation and they were thiown there
and they were durhped there What
they were to do? They are also hu-
man beings, they are not just a load
that was thrown there. What happen-
ed to those refugees except in those
three places I mentioned? If statis-
tics are taken, you will find that 80 to
90 per cent of them deserted their
sites or rehabilitation camps For near.
1y 15 years, 1,30,000 refugees rotted in
Mana and Deoli camps Some of
them are being tranzferred, I am
told. Hardly you will ind the mat-
ter raised here. I will also draw
your gttention—I raised this earlier
also—to another point. Andamans
was the most ideal place where there
was not a single desertion. It is so
because there was scope for having
fish and scope for cultivation. That
Place 1g the best; yet, as I said earlier,
an inter-departmental committee was
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formed, consisting of Secretaries—of
all Departments and Ministries. 1
don't know the reason why—is there
any political conspirary; is there any
other motive or design—that plan has
been cold-shouldered. Refugees who
wanted to go there, made representa-
tions—from Mana camp, Deoli camp
and others—and I forwarded them to
the Minister of the earlier Govern-
ment. They agreed that they would
send them. The earlier Government
agreed. They made a commitment on
the floor of the House, not once but
several times; but that commitment
hasg not been honoured. What 1s the
reason for 1?7 I don’t want to go in-
to more of details I quif® appreciate
the stand taken by you, and the
West Bengal Government is also help-
ing them. But I did not ke the
statement made by the Minister of
Rehabilitation of the West Bengal
Government—whg was one of the
leaders of the refugee orgamsations
earler—not even of the Chief Mims-
ter It was the most heartless state-
ment that he has made, 1z, that
there is no place anywhere It looks
as if the refugees were looked upon
as cattle, dogs ang cats and they could
be thuown anywhere and eveiywhere,
I know that even the political parties
in West Bengal ytilized the refugees
for their own political objectives.
Now nobody cares for thesc refuge-
es. Many more are comang Many
were sent tp horrible places,

I only want you to be a little care-
ful when you use the words “with
appropriate understanding, legitimate
assistance should be given.” You
should be a little careful in interpre-
ting the words ‘appropriate under-
standing’ and ‘legitimate assistance’.
Secondly I would alsp like to draw
your attention to one of the factors. In
regard to the other factors, I don't
want to go into the details. For people
coming from the plains and having
their cultivable land in the hill areas
and other areas, there is g difficulty.
But they will have to do it. Wherever
they have got the opportunity, they
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will have to dp it. 1 will not say
anything about it,

MR, CHAIRMAN: Please ask for
clarifications. You have made a long
speech, Mr, Guha,

SHRI SAMAR GUHA: It has to
be made, Madam, It will be difficult
for us, Madam if you ghow that kind
of a temper, Wc are elderly people.
This is a sensflive matter,

MR. CHAIRMAN: Pledse be brief,

SHRI SAMAR GUMHA: I have to
take a few more minutes, Madam,

MR. CHAIRMAN: How much time
will you take? Speech is not on the
Order Paper. I have allowed you to
ask for a clarification,

SHRI SAMAR GUHA: Who said
that it is not on the Order Paper? It
is a regular Calling Attention. Had
it not been important, it would not
have been gllowed,

MR. CHAIRMAN: How much more
time will you take?

SHR] SAMAR GUHA: It is your
habit. Unfortunately, I have to say
this.

SHRI SAMAR MUKHERJEE (How-
rah): Normally for Calling Atten-
tion motions, five people urc allowed.
He ig a single speaker. Allow him
some time.

SHRI SAMAR GUHA: This is not
the way to interfere. You are an el-
derly Member, I am also an elderly
Member.

MR. CHAIRMAN: You cannot
talk to the Chair in thsi fashion.

SHRI SAMAR MUKHERJEE: This
is in the List of Business,

MR. CHAIRMAN: Please under-
stand that the dignity of the Chair is
the dignity of the House. You are my
elder brother, but that does not mean
that you should talk jn thjs fashion.
Please understand that the Chair is
the Chair, whoever may be sitting
there.
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BHRI SAMAR WGUHA: 1 quite:
appreciate it; and 1 quite agree
with you. But you should also ap-
preciate this; I am one of the worst
suffererg in Pakistan jails. For more:
than 20 times I went to the Congress
jails, fighting for the refugees. You
should understend the problems that
are there,

MR, CHAIRMAN: I understand it,
Mr. Guha. Therefore, I request you
to be brief.

SHRI SAMAR GUHA: I only ap-
peal to you, Madam, to give me a few
more minutes, Here, there is one
point to be mentioned. It is said that
500 families have deserted the camps
in some projects; but in the second
paragraph, they have mentioned the
flgure as 987. The difference ig near-
ly five hundreq families. That means
about 2,000,

14 hrs.

Lastly, 1 would say: please take a
fotal view of the problem of the reha-
bilitation of refugees. Earlier also a
certain commitment was made in this
House by the former Rehabilitation
Minister. I would again raise this
point and make a humble submission
to you to look at the problem with
human consideration and compassion.
Do not forget that it was a pledge
given to thesc unfortunate people, the
victims of partition, by the highest
dignitaries of our country, Jawaharlal
Nehru, Sardar Patel. Maulana Azad,
Mahatma Gandhi, the Father of the
Nation, that they will look after their
interests. You arc only getting re-
ports from officers. In this House a re-
quest was votced several hon,
Members that there should be 3 Com-
mittee of Members of Parliament—
the choice wauld be left to vou, be-
cause I do not want to make any capi-
tal out of it-—and let that Committee
go into the problems of rehabilitation
and make some suggestions to you.
You would alto be enlightened by
their views on the problems that these
people are facing. That is the final
and most important suggestion that 1
want to make.
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SHRI SIKANDAR BAKHT* Ma-
darr, though the Callng Attention
has been defined in the rules, unfor-
tunately, in actual practice everything
1s violated about a Calling Attention
and quite extraneous things come 1n

I am aware of the concern of the
hon Member He has touched upon
an extremely delicate matter 1 am
really afraid that even giving facts
may gometimes hurt Regarding
the actual 1ssue rawsed In the Calling
Attention Motion I have already said
that whatever dafficulties have been
created have been repaired, and re-
paired at some extra cost There 1
already a decision of the Government
that once rehabilitation facilities have
dbeen given to an individual or eligi-
ble family, they will not be repeated
But, because of the very reason that
the hon Member has expressed some
extra care has been taken, railway
fare, faciliieg during the journey eic
have been given <umply because of
the fact that they may not be put to
Aany more trouble

I quite share the concern of my
hon friend As far as refugees are
concerned, whether they are coming
from Punjab or Bengal, for all prac-
tical purposes they are all Indians I
want to bring to the notice of the
hon Member that we have got quite
a large number of Indians who are
really living below the poverty line
The Government has definitely a duty
to do all that they can for them in-
cluding our friends from East Pakis-
tan

A comparison was made between
the West Punjab and East Benga)] re-
fugees It 1 very unfortunate It
should not have been there

SHRI SAMAR GUHA Whv ghould
it not be there?” Don't say so

SHRI SIKANDAR BAKHT I have
got Agures which will prove that much
more amount has been spent on tak-
ing care of the East Bengal refugees,
mmuch mere
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SHRI SAMAR GUHA. Pleage do
not raise thus 15sue 1 have got the
figures 1 have gone through them
carefully.

SHRI SIKANDAR BAKHT There
were quite a few things I do not
want to touch them, because they will
hurt The facts are entirely different
from what he has got 1 agree with
hum on the fact that these refugees
are m difficulies Government 1 do-
g its best

SHRI SAMAR GUHA Do you
challenge my figures® Not a mngle
farthing was given as compensation
to these refugees Only recently
under the Enemy Property (Compen-
sation) Act some Rs 8 or Rs 9 cro
1e has been given (Interruptions)

MR CHAIRMAN  Better let him
complete his reply

SHRI SIKANDAR BAKHT [ am
irying to avoud saying quite a few
things because I am sharing hus con-
cern  We are doing our best The
unfortunate part Is that some of the
Members think that this Government
18 1dle and does mot to do anything
They have & certamn picture in their
mrind which seems to be the only
picture which 1s right and nothing
else seems to be right The fact w
that Rs 21050 crores were spent on
the refugees from West Pakistan, and
from out of this Rs 101 10 crores Rave
been recovered upto 31st March, 1976
on account of loans and housing,
whereas Rs 4882 crores have been
spent on

SHRI SAMAR GUHA 1 have
placed several figures from Govern-
ment data This 15 absolutely wrong
data

SHR] SIKANDAR BAKHT A par-
ticular 1ssue was raised by the calling
attention That has been totally,
satisfactorily and entirely resolved,
and all these people have gone back
I cannot enter into this sort of de-
bate If you stop interveming I will
Bive you all figures
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MR, CHAIRMAN: The Minister
and Mr, Guha may please have a
talk outside,

BEHRI SAMAR GUHA: My most
important question has not been ans-
wered,

SHRI SIKANDAR BAKHT: I have
concluded my statement,

MR. CHAIRMAN: You talk it out
with him.

SHRI SAMAR GUHA: It is not a
question of talking with Bimi outside.
He is my Very gooq friend. We have
been here for one and a half years.

MR. CHAIRMAN: 1 wish I could
answer the question because I dealt
with rehabilitation for some time at
some siage, but I cannot answer from
the Chair. I cannot force the Minis-
ter to answer af you lke, He has
answered ag he thinks he should, and
you have to be content with that.
Thig is quite clear that he has given
¥you a full reply, and he thinks he has
finished. He thinks he has nothing
more to add So, you have to be
content. I go to the next-item.

SHRI SAMAR GUHA: I draw
your attention to the fact that my
most important question has not been
answered, namely whether a Com.
mittee of the Memberg of Parliament
will be constituted to go into the
question of rehabilitation,

MR. CHAIRMAN: That is a sug-
gestion for action, it does not call for
a reply.

SHR] SAMAR GUHA: Why not?
They are fleeing from the different
camps. I wil] not ask gny further
question; only for that question I
want the hon. Minister's reply.

SHRI MOHD, SHAFI QURESHI
(Anantnag): On a point of order.
The House is seized of the matter.
The matter is not one between the
bon, Member and the hon, Minister.
It has becore the property of the
House. If the hon. Minister is not
able to satisfy the hon. Member, to
give him a proper reply, it is for the
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Chair to make him give a proper rep-
1y, because he is replying to the whole
House and not to one individual Mem-
ber.

MR. CHAIRMAN; I have heard
your point of order, and my very
clear ruling is that the hon. Minister
answers as best as he can, as he
thinks he should, and I think he has
given a very full reply. The ques-
tion that Shri Samar Guha raised
about compensation was not an issue
in the calling attention at all. You
know very well that on the West
Pakistan' side there was exchange of
population and that properties had
been left on both mides. It is quite
different in East Bengal If he had
asked a quesiion on compensation in
the calling attention and the hon. Minis.
ter did not reply, I would certainly
have asked him to reply. But that
was not in the Calling Attention
Notice, and therefore, I am not going
to ask the Minister to reply. The
Minister hag finished his reply. I am
moving to the next item.

SHRI SAMAR GUHA: The ques-
tion I have asked is....

MR, CHAIRMAN: Mr. Minister,
would you like to say anything about
the committee?

SHRI SIKANDAR BAKHT: No.

SHRI SAMAR GUHA: Let us sec
how the Government can avoid it. 1
have asked whether they will gend
a team to Andameans. I have asked
whether they will set up a committee
to go to Andamans, This hon. Minis-
ter has rejected both. It was a com-
mitment made on the floor of the
House and the commitment made ear-
Ler by any Government should he
honoured.

MR. CHAIRMAN' Whll you please
sit down? This is a very strange way
of forcing the Minister to make a
commitment about the committee and
80 on,

SHRI SAMAR GUHA: They do not
honour g commitment that was made
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earlier not once but several times

MR CHAIRMAN I am not aware
of that 8o, I am not 1n a position
to reply to that

“SHRI SIKANDAR BAKHT It 1
an unfortunate thing that this matter
of getting the East Bengal refugees
m Andamang has been raised half a
dozen times since this new Govern-
ment took over and it has been ex-
plained already that the commitment
iz of rehabilitating all thege East Ben-
gal refugees There are about 10,000
—P000 and odd—who remrain to pe
settled They will be settled In
Andamans, the rehsbilitation process
has been stopped

SHRI DINEN BHATTACHARYA
(Serampore) He must make a true
statement He says only 9000 refu-
gees had been stopped (Interruptions)

SHRI SIKANDAR BAKHT Al
right you say whatever you like The
positron 15 that there the rchabilita-
tion piocess has been stopped for a
number of reasons—ecological rteCa
sons settlement of ex servicemen on
the basis ot some defence requre
menig etc etc—on accouni of which
the re settlement of East Bengal 1efu
gees had becn stopped  (Interrup-
tions)

SHRI SAMAR GUHA A ngn
power commitiec which was ever for-
med by any Government during the
30s consisting uf all the Sectetarics of
all the Ministries was constiluted They
gave 3 report that 15 lakh refugees
could be rehabilitated by 1975 That
was the recommendation made by such
a powerful commuittee

SHRI VAYALAR RAVI (Chirayn-
kil) The Mimister 19 stating the
facts based on the nformation sup-
plied by his Mimsiry May I suggest
to lum to go to Andamans and find
out what 1s happeming really?

SHRI SAMAR GUHA Something
they want to hute (Interruptions)

MR CHAIRMAN. The Minwyter
will take note of the suggestions that
you have made and he will do what-
ever he can do Now, I go to the
;l:?t item—Statement under Rule

1414 hrs.

MATTERS UNDER RULE 3877
(1) REPORTED UNDERUTILISATION OF
cApacITY OoF Harpra Porr

SHRI RAJ KRISHNA DAWN
(Burdwan) Madam Chairman, The
Haldia Port, 15 one of the most mod-
ern ports in the world and has been
built at a huge cost to the country
but due to under-utilisation of 1ts
capacity, theie 15 a big financial Joss
to the nation and to the port on the
one hand and on the other hand, the
country 13 spending more Iwoney on
the transportation of goods to the eas-
tern zone Madam Chairman, Now, I
would hike to speak i Bengal

*The port of Haldia 1s not only the
best poit of West Bengal but 1t also
one of the best in India and can be
compared easily with the best ports
mm the world This port has been
constructed at the cost of crores of
rupees and I am sure the House will
be plessed to know that apart from
the general berths the facility of most
modern callteller berths have been
built which 1s available only 1n a
few poits of the world Not only
this the port has the biggest cargo
gshed 1n the world which spreads over
an ares of one lakh square feet In
addition to this the port 1s flited with
a gigantic and a very powerful crane
which 18 not available anywhere n
India To given example [ would
hike to inform the House that few
monthg ago this special berth could
unload 35 calltellers within a period
of 2} hours Deszpite gll thesa faci-
lities the port 1s not bemng fully utih-
sed The port authorities have re-

*The Original Speech was delivered in Bengal
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peatedly drawn the attention of the
Import and Export authorities (o the
gross non-utilisation of the capacity
of thin port but the latter hag not
cared to pay any heed to their plead-
ings and it is our apprehension that
the bureaucracy m conspiring to keep
the port idle to cause g huge loss not
only to the port authorities but to
the nation as a whole. I would like
to take this opportunity to inform the
House that at the time of the cons-
truction of the port it was estimated
that atleast 40,000 tons of cement per
month would be unloaded here but
it 18 very surprising and agonising
that when the port was completed it
was gaid that only 20,000 tons of
cement could be unloaded and you
would surprise to know Madam that
not a bucket of cement has been un-
loaded at this port so far. In regard
to coal 1t was estimated that at least 30
lakh tons of coal would be expurted
through this port in a year bui the
figures of export are far away from
the estimated target. In 1977 as many
s 118 oil tankers were unloaded at
this port with utmost competence
and within a very short period of
time. But the Import and Export
authorities have, of late, directed that
foodgrains, cement and other essential
commodities should be unloaded in
ports outside West Bengal. Ag 5 result
of this decision the ports where such
goods are being unloaded have to pay
compensation to the foreign ship. in
foreign exchange for the delay in un-
loading on the one hand and on the
other the goods unloaded there are
being transported in rai'way wagons
to Assam, Orissa, Tripura and Me-
ghalaya and other far off regions and
thereby raising the transportaiun
cost of these commodities of daily
use, In this way there is a two way
losg and even though the port authori-
tieg have drawn the gitention of the
Import and Export authorities several
times, they have not cared-to come to
their rescue. The port authorities are
perplexed and their Chairman have
repeatedly informed the authorities
concerned that even though 80 per

3832 LS .11

»

Rule 377 322

cent of the work of the port hes
been completed at the cost of crores
of rupees it is being kept in a siate
of idleness andg thus a huge luss 19
being suffered. Madam, Churmsn,
this is a very serious matter, and I
would therefore, urge upon the Huuse
to have a thorough probe into the
matter to find out whether therc is
any well planned conspiracy behind
what is currently going on at the port
of Haldia. Today a left front Gov-
crnment is 1n power in West Bcngal
and there is a lurking appreheasitn
in the minds of many that the port is
being kept idle to discredit the pre-
sent State Government. 1 wuuld
therefore request you Madam Chair-
man (because the concerned Miusler
who could listen to this debale and
answer the guerieg is unfortunately
not present in the House) to request
the Government in pursuance of the
parliamentary practice for such wcca-
sions that a thorough probe should
be made into the whole matter ¢ find
out if there has been any deliperaie
conspiraey 1n this regard or not 1In
waos also mooted that the entire #x-
ports of irun ore would be routed
through this port but I regret to In-
form the House that not a singiv ton
of iron ore has yet gone out th:ough
this port. Madam Chairman. il 4 a
well known fact that because of heavy
siting in river Ganga ships of low
draft only can come to the po.t of
Calcutta but the port of Haldia does
not suffer from this serious handicap
and big ships of 33 ft. draft can easily
come to this port and I feel that be-
cause of gome bureaucratic conspiracy
such big ships are not being al-
lowed to come to this port and tne
repeated pleadings of the port autho-
rities have fallen in deaf ears and
nothing substantial has been done to
ease the situation. Madam Chairman
even though it may not directly arise
out of the issue that I have raisad yot
I feel strongly impelled to mention
a fact which is very essential for the
eflective functioning of the pert Ma-
dam, there are at present 20,000 fami-
lies working at the port but there is
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only one small post office 1n the port
area

MR CHAIRMAN. Will you please
wind up now?

SHRI RAJ KRISHNA DAWN I
want more time
SHRI DINEN BHATTACHARYA

(Serampore) He 13 speaking on the
important aspects

MR CHAIRMAN TUnder Rule 377
you should take two or three minut-
es You have already taken 15 mi
nutes Please wind up

*SHRI RAJ KRISHNA DAWN 1
would therefore conclude by stronglv
urging upon the Government to make
a thorough probe to find out 1if there
18 any conspiracy in the matin or
not and also urge that early steps
should be taken for proper and full
utilisation of the capacity that 1s lying
wdle at present at the port of Haldia

(11) REPORTED DANGER TO LIVES AND
PROPERTY OF [NDIANS LIVING IN BEIRUT

SHRI BHAGAT RAM (Philliur)
On February 12, 1978, §;Shn Sohan
Sney §/o Prthvi Simgh  aged "
years, Joginder Singh urf Jog: and
Mangal Singh, both in their thirties
were picked up from their home n
Beirut by Syrian forces and have not
been seen since People returning
from Beirut have reported that the
lives and property of Indian citizens
are endangered by the Kidnapping by
the Syrian forces who are holding a
number of Indian citizens prisoners,
a2 number are reported wounded and
some have been killed The Embassy
1s unable to protect the lives ang pro
perty of Indian citizens from the Sy
rien forces The Minister may please
make a statement in the House re-
garding the failure of the Embassy to
protect Indian nationals the mreasures
being taken by the Gpvernment to
remedy the mituation, the whereabsuts
of missing persons and a list of those
killed and of the property destroyed
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*The original speech was delivered :n Bengali
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14.25 hrs,

RAILWAY BUDGET, 1978-79—GEN-
ERAL DISCUSSION

MR. CHAIRMAN: Now we take up
'‘eneral discussion on the Railway
Budget. Mr. Qureshi.

SHRI MOHD. SHAFI QURESHI
{Anantnag): Madam Chairman, I am
realy 1n a fix whether 1 should con-
gratulate the hon. Minister for Rail-
ways lor presenting the Budget, but
I have to Le 1:alistic. I have to give
him bouquets for the good work he
ha, done and not brickbats for the
bad work he is doing

I am now drawing his attention to
the last page of his speech wherein
he has stated discussing about the pro-
gresg he has made in the working of
the Railways:

“This has been possible by the hard
work put in by all categories of
Ruilwaymen gnd their unstinted co-
operation jn improving railway ope.
raticns. The commendable perfor-
mance of the Railwaymen during
the current financial year, has ex-
ploded the myth that only enforc
ed discipline of the Emergency Era
could achieve better resvlits.”

I think, he has not been wvery fair to
the previous Government on what he
inherited from that Governmeni. I
would like to refresh his memoray
from his own document. Here is the
Annual Report & Accounts for 1976-
77 where 1t 1s said:

“Railways' performance  during
1876-77, both physical and financial,
was far better when esmpared to

the previous year. A significant in-
crea:- in both trafic hauled and
passengers booked, aided by better
efMciency and tighter expenditure
control ensbled the Railways to
close the year with a sizeable sur-
plus of Rs. B7.24 crores.”

I think, this is the perfod, when he
had hardly taken over the Ministry.

In the same booklet it is said fur.
ther:

“The performance of the Railways
during the year was a testimony to
the high culibre of the men and
women employed at all ievels and
their unfmling commitment to the
tasks assigned to them.”

1 think, 1t 15 high time that he came
out from the hangover of the Emer-
gency and gave Parliament the correct
assessment of things, as to what he
took over from the previous Govern-
ment.

I would like to remind him—he
knows that the year 1976-77 was
reallv a turning pomnt for the Rail-
ways What was happening in 1874-
75, I will go into when | discuss the
problems of labour and the Unions in
the Railways But In 1876.77. the
gros: {iraffic receipt rose by 12.5 per
cent, and the rmlway freight traffic
touched a record high in 1976-77. The
total revenuc-earming [fro:ght  traf-
file amounted to 212.27 million tonnes,
which was 1548 million tonnes more
than jn the previous year and 6.27
million tonnes above the target which
was fixed for 1876-77. [ would re-
mind the hon. Minister that, while
taking credit for the good job he 1s
doing now, he should nol forget that
the legacy left by the previous Gov-
ernment wag really something which
was very very remarkable. It is
hopped from the hon. Minister that he
will malntain the efficlency and the
progress of the Railways as he |n.
herited it from the previous Govern-
ment. ...
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THE MINISTER OF RAILWAYS
(PROF MADHU DANDAVATE):
Lest you start on the wrong assump-
tion, I want to make it clear that I
Lave in fact, in that very paragraph
concoded that, during the Emergency,
The progress was good, but we have
explained the myth that only under
the enforced discipline of the Emer-
grncy can results be produced

SHRI MOHD SHAFI1
That Is my contention
forced disciphne

QURESHI
It was not en-

AN HON MEMBER
imposed discipline

It was a self-

SHRI MOHD SHAFI QURESH! If
discipline means catching people tra
velling without tickets and catching
rrople who are gelling tickets outside
tl ¢ Raillway Station and looting people
fair enough yes You must take it
that Emergency 1o that extent was
good 1t did a tremendous good to the
country But the gquestion 15 you
should not mix up everything Every
thing about the Emergency was not
bad

Then Madam hoth the surburban
and the non suburban passenger
traffic rose by 917 per rent and 13 16
per cent respecltively in the year as
compared with 197576 Conseguently
the Indian Raillways which have been
running a string of deficits since
1973-74 turned the coiner i1n 1976-77

But Madam, all the achievements
of the Minister during the year are
not completely washed away, but
partly washed away by the record he
hag set also in the rate ot accidents
that have taken place during his one
vears term The rate of accidents
du-ing 1977 78 has doubled as com-
pared to 1876 77 and I think this 1s
something about which the Mimster
should have made a mention in the
Budget Speech But, instead of mak-
ing any reference to this gruesome
situation in the Indian Railways, he
tried 1o skip it over by simply saying
that he 1s spending a lac of rupees
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per day on petroling the track But,
it 15 the pnimary duty of the Ralways
to see thai the passengers earried in
the trains are safely taken to their
destination People want faster travel:
fair enough But they want safer
travel also 1 am sorry the Minster
has not made any mention of the rate
of accidents and the mode of accidents
which have taken piace He has only
said there have been cases of sabot-
age and it 15 due to sabotage that rail
accidents have taken place It would
have been more appropriate for the
Minister to have taken the Parliament
into confidence in stating as to what
were the areas in which sabotage was
taking place But, looking at the
figures for 1976-77 so far his Mimstry
has been also to clasufy under ‘sabot-
age only two accidents out of 442
accidenis reported so far I think that
it 18 not enough to say and to blame
every raillway accident es an act of
sabolage he has to go deeper into the
whol. problem And I am sure 1t 18
also no remedy that he goes and spends
a lakh of rupees on petrolling the en-
tue track He cannot because I think
move than 6500 kilometres of Indian
Raulway lineg are spread like arteries
n the human body and it 15 physically
mpossible for the Government to
peirol every kilometre of the ralway
track So what 15 requured 18 In
certain areas which had been identifi-
«d earlier and which might have been
identified now the organisational set.
up and the Administration has to be
tightened up

I am sorry to point out thal s
Budget does not reveal very bold imi-
tiative so far as restructuring of the
Railway Administration 18 concerned.
He hag made much of the restructur-
mng of the Raillway Board and 1t can
please people outsmde but, looking at
the financial aspect or savings, if he
looks at the Demands for Grants, for
expenditure on the Central Govern-
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ment Railways for 1977-78, the first
page shows the expenditure on the
Railway Board. In 1976-77 the ex-
penditure was Rs. 43,067,000 and in the
Budget Estimates for 1977-78 it has
gone up to Rs. 46,68,000 and in the
Budget Estimates for 1978-79 the ex-
penditure will go further up to
Rs. 47,45,000. What has been done is
that the recommendations of the Ad-
ministrative Reforms Commission have
been accepted. But I would request
the Hon. Minister to say in all sincerity
whether he is satisfled with this type
of arrangement. What has been done
is, the number of Members of the Rail.
way Board is the same. ] am not for
abolition of the Railway Board.
I am in favour of retaining the Rail-
way Board, because 1t has been func-
tioning very nicely so far. My only
submussion 15 that the Railway Board
is a very consclous horse, it knows the
rider If the rider 15 weak and jittery
he is bound to be thrown over and
if the rider knows his job well and
he knowg how to tackle the situation,
I am sure, he will be able to set right
this horse and run on the track But
what has been done 15 that the posts
of the Additional Members, Railway
Board, have been reduced on the one
hand, but they have been designated
a5 Adwvisers In terms of expenditure,
it has gone up, 1t has not come down
= Previously also, it was the Railway
Board, which wasg taking decisions,
today also 1t continucs to have the
same functions. To make a big show
that the Minister has made very huge
savings by restructuring the Railway
Board 15 mol correet, [ think, much
needs 1o be done about il

In the same context. he talked about
the delegation of powers I quite agree
that the powers have to Le delegated
from the Minister 1o the Railway Board
and from the Railway Board io the
various »ones. But you must assurc
that even in zones these powers go
down the line and they are not con-
centrated 1n one person. It 18 no use
taking powers from tfhe Minister and
keeping it with the Ralway Board,
or taking powers from the Railway

Board and keeping it with the Zonal
Managers. The Zonal Manager must
give these powers further down the
line. I would request the Minister
now that he has got more money to
spend and more time to devote to rail-
ways, he must strengthen the organiza-
tion at the divisional level, because
the divisional superintendent is the
kingpin of the entire railway adminis-
tration. It is here that his status has
to be raised. I am sure that the hon
Minister will give due thought to my
suggestion

The hon. Minister has also been talk-
ing about the social burdens which
he has to carry to the tune of about
Rs. 170 crores. QOut of this, Rs. 69
crores are accounted for earrying low-
freighted traffic which benefits trade
and industry. 1 would request the
hon. Minister to tell us whether any
exercise hag been done or 15 being
carried out to find out whether those
industries which are getting this benefit
and getting the material at below cost
price are also reducing the price of
the commodities that they are pro-
ducing for the consumers. This 1s be-
cause there has to be a link between
the two [If the trade and industry
15 getting cerlain raw material at &
low cost, low treight, then it must
reflect 1n the cost of production of
that particular commodity, so that the
ullimate aim io help the consumer,
to benefllt the consumer 1s achieved
This 15 where 1 would request the
hon. Mimster to take necessary action
He has now appointed a Commitice;
he has not done a very wise thing.
He could have taken a decision himsel!
with his experience of over one year
and with his background of a profes-
sor. He woula have called all the off
cery and discussed the muatter with
them threadbare and taken a decision
within three months He has now
appointed a Committee under a judge
of the High Court to po into the whole
pamut of feight trafie They are
going to submit a report. but that re.
port will never see the hight of day. It
would have been much better if the
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decision had been taken at hig own
level and then be would have been
able to justify the appoinfment of the
Committee To my mind, it appears
that the appointment of the Commut-
tee wou'i delay matters, but ths 15

very important 1ssue to which you
l‘uver{o give your concentrated energy
and eflart.

Now I am coming to another point
and that 15 whe we are thunking of
the ra:l iransport in the couniry we
bhave also to consiu:r  coordination
among \Jr vuy modes of transport like
the rosd transport st transport rail-
way lranspor' air transport and 1n
land water transport We have seen
{hat uptil now ¢ © ey 0f TUpEES have
invested by the Raillways in various
State Road Tranwpert Corporations
primarily with a view to regulate rail-
road coordination wmn varwus States
but I am sorry 1o pont out that no
substantial result has been achieved so
far Even though the raillways are
getting adequate 1eturn oun thar in-
vestment in the form 1 ixed rate of
interest yet the aim of rail road <o
ordination has not been achicved The
mam reason s that the representa-
tives of the Rallway Board who are on
the Board of Directors of these Cor-
porations, do not play an effective role
in these Boards because they nr:
umor officers They are nommnate
:.l Directors there whereas the State
Boards have got people of lugher
status So 1t becomes very difficult
for these jumor officers to make any
worthwhile contributon in the rail-
road co-ordination I thank crores of
rupees have been spent so far without
achieving any results What 18 hap-
penening 18 that instead of achieveing
rail road co-ordination there 1s rail-
road competition The State Govern-
ments are sgulng road permuts for
various reasons with the result that
rail communicstion 1n that area
becomes uneconomic I am of the

view that where road transport can
hqul passengers and goods in a more
satisfactory way we should meld the
ground to road fransport But, where
railways can function in a better and
more efficient way the Ralway should
be the main means of transport 1n
that area so that co ordination bet-
ween road and rail transport is achie-
ved

I would also pomnt out to the rail-
way Minisier one or iwo things Now,
I take up our production units—the
CLW DLW and the ICk Although the
cost of production of the locomotives
and the coaches may not be compara-
ble to similar locomotives and coaches
imported earher attempts should be
made to hind out as to what 18 the
actudl cost of production of these loco-
motives and coaches which are pro
duced 1n these umits [his 1» 1mpor-
tant lrom t{wo angles One 1 that
first of all we must know as to withun
our own units what 15 the real cost
of production Seccondly whefl we are
thinking 1n terms of exports we may
not live in 4 sheltered market and we
are having 4 lerce competition i the
world market where price and quality
of the goods count A conutry hke
Pakistan 15 now exporting wagon. gnd
coaches to Bangladesh Iossibly we are
better people to supply them beeause
we have got all the technical knowhow
Likew s« when we talk of collabora
tons sometime. we must see whether
the collaborators are producing similar
locomotives in their own couniry and
what 15 their cost of production
because thiy cost comparison 18 very
important It i1s not only thal you
utiise your capacity fully to reduce
the cost ot production but you have
also to see that the cost of produc-
tion remains within reasonable lLimits
so that when we go into the export
market we can compete in the world
market

I am also happy that indigenous com.
ponents and spares are now being pro
duced which 15 a very good steps and
this was taken up in 1975 when a deci-
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sion was taken under the 20-point pro-
gramme to  become self-reliant and
that was one of the ressons why the
railways have to go in for indegenisa-
tion.

I am happy that the railways. are
saving quite a lot of money and he
made a reference to the savings in
his speech also. It iz a fact that our
import content has come dewn and we
are less dependent on foreign countries
for imports. But may I draw the at-
tention of the railway Minister to one
fact. What is the reason that you
are having an organization-of Railway
Adviser to the High Commissioner of
India in UK as also in Berne, Paris
and an Indian Mission in Japan anda
Railway Adviser to the High Commis-
sioner of India in Dacea. On the one
hund your purchases from foraign
corntries sre coming down but your
poustings of certain close ones—these
ure wvery favourite postings- remain.
What arc you doing from Berne? What
are you doing from Switzerland. these
world health resorts? May I know?
When you are talking of curtailing the
expenditure on raillways, you are
spending more than 17 lakhs of rupees
in maintaining these various offices.
When we have got in  the USA an
India Purchase Mission and we have
¥ol with every Ambassador, an offi-
cer attached what 15 the purpose of
I'aving these Advisers? Would you
make an inquiry from your Ministry
as tc how many officers were sent from
your Railway Ministry and from the
wvarious rones to go there and get
these foreign components and spares
in time? 1f this study is made, you
will find somthing revesling. There
are certain areag where you are real-
ly effect ecomomy.

Then another arem where you can
effect economy is the Railway Rates
Tribunal Now the expenditure on
this body is Rs. 4 lakhs It is surpris-
ing and possibly revealing to the hon.
Minister also, that in the last five
vears thiz Railways Rate Tribunal
has taken up only 4 cases. They are
not deciding it, because once it is deci-

ded they are left with no work.
Because some judge of the High Court
has to be maintained one way or the
other thersfore this Railway Rates Tri-
bunal is eontinuing.

AN HON. MEMBER: It was your
failure.

SHRI MOHD. SHAF] QURESHL: 1
am very sorry for it. If it was, I
tried to throw him out, if I  could.
Therefore, I am seeking the help of
iy friend. After all we are to work
for the country, Therefore, I tell him
thet he should kindly look into the
that he should kindly louk into the
Railway Rates Tribunal. He has al-
ready got a Committee to look into the
freight gtructure of the Railways. Let
the Committee do this work. Side by
side he has got the Railway Rates Tri-
bunal.

Not.ody goes there. Suppose a man
in Delhi has some grievance against
certain freight structure of the Rail-
ways. would he go all the way to
Madras to file the petiion before the
Commission which does not Zive any
decisions in time® [If it gives decisions
then it will he without work.

These are certan areas where he
could really effect some economy.

Then there 15 some sort of Rallway
Conference going on. 1 do not know
what it is. Wil] you look into these
various organisahons because these
are spread so vast and so thin that
the hon. mimster may not be able to
fully realise the spread and utility of
these organisations?

Another point which I would like
to make is about the pensioners. This
pension scheme was introduced on
the Indian Railways as a social secu-
rity measure on 16th November, 1957.
All railway servants who joined ser-
viee on or after that date are govern-
ed compulsorily by the pension
scheme. Others were given option
upto 21st October, 1972 either to re-
tain the retirement henefif under the
Contributory Provident Fynd Scheme
or to come over to pension scheme.
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As the pension scheme offers better
security to the employees and their
families the date of option may fur-
ther be extended angd that the scheme
mey be explained to the Railway staff
in greater detal

I would request the hon Mimstar
to conmder the extensmon of this date
further because we have seen a large
number of employees never knew
that they were to give an option and
that they could get pension They
are still in the dark This thing was
not circulated properly all over the
Railways with the result that very
few prople get the benefit of this
scheme [ think 1t 1s high ture as he
18 looking into the staffing pattern to
glve them an opportumity of option,
may be that opportumity of option
may be the last opportunity for them
s0 that Railway employees get the
benefit of pensron Contributory Pro
vident fund 1s frittered away by them
in no time If you go in for pension
it will help the employees to a great
extent

One pomt which possibly he has
not touched 1n the Budget 1s about
the rulway electrification Rallways
should reduce the consumption of
diesel o1l by mobilising comparatively
#mall sum of Rs 35 to 40 crores every
vear from the plan allocations and
carry out the projected ru e of elec-
trificaion from the Rallways Fifth
Plan >u lay which 15 Rs 2350 crores

The Ministry could also revise pri
ority of various projects of accelerat
g pact of electrification As the
rate of return 15 as¢ high as 15 to 20
per cent on the electrification routes
I think Railway electrification should
m thi, way get top priority Even
countries with huge o1l resources like
Polan' USSR USA Iran and Irag
rea : o1 the usefulness of electrifica
tion of Railway< and thcy are going
in for it I am sure hon minister
will give due thought to this electr-
fication Along with this I will men
tion about the new line which he 18
trying 1p create—I will not say that

rallway lines has beea far from uni-
form throughout the country during
the last 25 years with the result that
certain hilly, backward and under-
developed regions and States have
been totally neglected while certain
areas have been given some conside-
ration

It 15 seen that in States hke HP
Nagaland, Meghalaya, Mamipur Aru
nechal, Mizoram and Tripura—and I
will 1nclude my State also Jammu
and Kashmir—and other backward
States there has been practically no
construction or addition to route-kilo-
mwetreage during the last 20 years or
1t has only been negligible

Although the Planning Commuission
has extended some concessions to hally
areas, backward and under developed
areas to augument growth vyet the
extension of rallway lines even if it
were not economical imtially should
be taken mto consideration Because
1f you go with your yardstick if you
listen to your officers they will give
you the formula of economic viability
But 1if you really want to develop
the area then the old concept thit
the hne must be economically viable
has to be given up Because these
areas will never develop unles: you
open up these areas for development

The proportion of expenditure on
new rallway lines to the total ex-
penditure of the rallways 1s steadily
declining It 1s another dangerous
trend which you will have 1o iake
ngte of In 1948-49, the ratio of ex-
penditure on new lnes to the total
expenditure of the Railways ranged
between 11 per cent to 13 per cent
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From the year 1968-67, this percent-
age has steadily gone down. During
197273 and 1973-T4 the expenditure
on the construction of new railway
lines wag only 4.3 per cent to 4.8 per
cent respectively of the total expendi-~
ture on the Railways. This also js a
very depressing feature. And, I am
sure, the hon, Minister will kindly
look into this matter also.

There is one more thing about the
Metropolitan Rail Transport Projects
which 1 wish to mention. It is very
important. The amount allotted so
far for the project 15 about Rs, 50
crores for the five year period. That
means, 10 crores for Caleutta, Bom-
bay, Madras and Delhi 1 had re-
quested the hon. Minister in the pre-
vious session that he should make a
very bold statement about the Metro-
politan Rail Transport Project of
Delhi, Madras and Bombay, because,
it means hundreds and thousands of
crores of rupees and God knows
wherefrom he will get the money.

PROF. MADHU DANDAVATE: I
have made that statement already.

SHRI MOHD SHAFI QURESHI:
And now he is giving for this Cal-
cutta project Rs= 10 crores. Each
year out of Rs, 10 crores, these proje's
will get hardly Rs. 8 crores Rs 2
crores will be fanned out to pther
projects because you have to pay
salary and allowances of the officers
and the staffl there who are doing
absolutely no work there

Now this project which was costing
originally Rs 120 crores will now
cost Rs 240 crores. Thev have spent
already Rs. 33 crores on it. Addition-
al Rs 8 crores per year is there, It
means, this project will be completed
within a period of 20 years And, 20
years would mean another price
escalation, The allotment of funds is
Rs. 240 crores. Rs 74 crores ia the
total amount and Rs 33 crores has
already been spent, Rs 41 crores will
be spent by them now in another 5
wyears. That means, Rs. 188 crores

country and not get bogged down to
small area like Calcutta. (Interrup-
tions).

Madam I am concluding Caleutta
must of course be developed, But,
at what cost? Therefore, I would re-
quest the hon Minister to consider
tlis question by not making it a
prestige issue Otherwise we can
never take up that project. If we
take Delhi project, it will cost more
than Rs. 60 crores. Where is the
money to come from? You know
Government is considering sale of
gold tp make up the deficit Tomorrow
you will sell Indian Parliament and
Rashtrapathi Bhavan to make up the
deficit on the Indian Railways! That
is not the way to meet a particular
situation. Therefore, 1 say that the
hon. Minister will have to look into
the various aspects. I am very happy
that he has not burdened the people
50 much but, one, thing, I must make
clear, It hag been brought to my
notice that corruption in the railways
again is raising its ugly head and
rmany people have told me that it is
impossible for them to get a ticket,
So, what they do is that with the
reservation slip, thev attach Rs. 20
or 10/- note and they tell that this
has the first priority from the Rail
way Board and the clerk there sees
that the first priority would be in the
shape of monetary benefits He ac-
repts it He says ‘please it down
You will get the ticket.’ This is what
bas happened to two or three of my
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[Shri Mohd Shafi Qureshi)
triends. But, the gquestion is that if
this is the type of corruption in broad
day-light, it does not help anyone.
(Interruptions), The hon, lady Mem-
ber is sometimes with you and some-
times with us!

I would like to request him to con-
sider strenghtening his vigilance de-
partment. He has of course got his
own other departments to look after
that. One thing at leasy he can do.
That is those who have put in more
than two years in a booking window,
for God's sake, let him not keep them
for a long time because they may
develop vested interests and then the
corruption starts. (Interruptions). I
think he has got a propusal now to
put in ladies. With due respect to
you, Madam,_ ladies are lessprone to
corruption. Maybe, but if they are
put in an atmosphere where there are
other corrupt elements, then I do not
think they will be able to do much.
I must appreciate the gesture of the
Minister of State for Railways, Shri
Sheo Narain for one thing. He has
been an old friend and colleague of
mine. He has now taken up the job
of looking after the catering arrange-
ment. Every day he takes his food
in the Railway Canteen. It is doing
wonderfully well. To that extent, in
Parliament House, Members are get-
ting good food. Would you kindly
request him to move out of the Par-
liament House and to go to various
stations and taste food there u's0? I
am told that there has been some
deterioration in the quality of food
that is being served. You have taken
credit, I am prepared to concede it,
for introducing this one rupee khana.
But, the whole trouble is that you do
not read your own book. It is again
in 1976-77 survey that a mention is
made about it. It gays:

“Since all passengers cannot af-
ford thali meal or ready to serve
meal, the sale of corhparatively low
priced packed meal costing Re. 1/-
to L25 consisting of six puries,
vegetable and pickels was extend.
ed to 204 stations”.

mmu 1978 - WD&. - 340 .

ith

This_is nothing mew, thst you have
introduced in the railways. .If was
done in 1876-77. It was introciun-d_
at 204 stations. But the human me-
mory is go short and the press me-
mory ig still shorter because they
have headlined that Prof. Dandavate
gives janata food for one rupee to
the country’.

Therefore, you should also accept
this, at least admit these things that
we have set up c¢ertain good prece-
dents. I hope that you will maintain
those precedents because, after all,
you are & Minister and I am in the
Opposition. We have ali to work for
the good of the country. And I am
sure that towards the railway system
to-day everybody looks with high
hopes. You will not disappoint the
people and you will maintain the
high standards of providing efficient
service.

15 hra.

st feamae s arew (agouT ):
aurafa  #ErEar, WM awE w1 WA
70 g0, #F F qga & I ey o w
gifaw quré a1 g g fa 9gA
7 wrE 7w Fgads wE «r gofy
A I FE ATaEt FY g w1 9w W
!r'E a® #1 wfaw 2 =5ge el
2w feafa gz & g
= framr § qTeY aga a3
mfgat waEAw gaa TC THE)
| gk fore ) & o7 w1 qarewa
g ' 39 wieat W g 7k
Y T A a1 ag vy £ gal o
urfedt ®Y gfw & forg ofr ooy
qure &6 1 g7 & fag Wy A
W qaToRag & qra §, afew
gl o W & faenT Wi Wrw
1 7w §, 9@ & faq @ Ty @<
T et 3 wwmth sy,
wa feafe § Tor & efegre ¥t dddy T
&, wiadr aw § o oA O

TEE

g'm

o
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wur ¥ 1 16 Wi, 1853 W
o wemr g g o o tw ¥ oic
1836-37 8w oY ¥ 43,128 Hw
wt Yo fawrf o alY wmm 70
gt fwafilex | Sgewy B W
61 ®0% Wi 55 am@ Wy ¥ P
it gy, 2wWew 94 WO 14 0T
T N FETn aTRed o @,
2 W@ 27 wOT 59 A oy wd
g o Iw owerA ¥ ot fad
66 FOT §5 AT4 WU ¥ «¥9a T
q 1 wrg st d fie oo o &
wRA ¥ €7 qw ¥ Lo o avgw farwrdt
wE % o sf for ww & ¥
festiedtzT wreT WAt ¥ ang ¥ fawar
911 FaF ¥ famw 30 ate ¥ I
gfa fen  wmar feapile & 59 w0
mgd faerf Mt wa a1 qead@ &wE
 Fwz §, 9w ¥ fgam am w¢
g dad & o amaw o Wi e
Wt %7 & e ¥ oafw fam W oA
faeft siafs wraeet o o feafa 8,
g WiTwl qar &1 Awmie qge,
FAT %A ugw w7 & s fes 66 FOW
55 ATW T N I4T 41 wAAT ®
ATy X 9w § o «f § W IW ;Y
FEA W K @ wgmr 1wy
Ty aTgw A S awe ¥w fewr 8,
FEA 22 WA 20 FT TIF € qTAAAY
B W awHy wui g 189w 1
wUT  Te41 W1 EF N T g @
5 @ 9 0T WAT WX W faw

wE awTafy  wEvEar, ogr aw Wt
& faware w1 gaw §, W & faame
it wamafertt w & oY gw ¥
™ gar oft w1 W agm M ¥

99 81 T ¥y ¥ 23-24 8w-

43 W TAT 9T EIA AT NeqW
qEGA W ARG TR A WA
waw fase d=t 7 Lo gleamt
& wara & fagw ¥ faear sqm
w & | «F GFg ® ogawr
aw & «y fafwa g1 |oeTL
fadie w7 & fre¥ T ¥
afus ¥ wfuw af I aet
Tar & fog oegw & 1

Wvmd G 2fay —

“sw av fs 7 W amgEr &
fmfn & safae qav Hfa fffor
& WY ax a% T wawy ae e
o ¥ frefafas o amen & frwdo
R e 5w faw

(1) wrar & are os gearfa
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[=t farq - wraTe aTea)

(2) ofiwsft xore & weqroy @
Yt arafen we oo
Ll ol

(1) Toroa & womaw ¥ Ter
Afware st oy wrey 1"

womfe agran R fred game
Fart % o fewr s WY} W wrg
agd ¥ AfeT W fao™ 51w qw
weT T agreer wiv wew fawfs
qIG T WETTE W M 4T aw ¥
e ofan § 1 ydifae qw @
WY § g W wArgTard ofr &7
wdioeAmr  arx W osen & fe @R
wargaa @Y A fra wod g Ay
o T @ ¥ owr

FIGHT HIEA FATE NIT W A
g1 wiAz d gafwo g g fe o
g oI F T A7 TR | HagATH
ot & FWigEAE Y qE T WP oATO
AT weA A ST qW 4%
W Tv F At awaT gt gt
¥ wfr amT § A g wd
g1

awmfn  wERaT WET TF  SYEl
™ AT & afl e ¥ osEme
% WA ¥ EET W) gHIT AIq grAY
fawe e=at & g g A fear mar
¥ fegv gyt Fa3vm T At W
& T wEer g fr ag Fq swr
@ 1 A WTHa frqas a1 ww
= AT T WA 8T A faafma
TN § W BT WTH e
w@r § wIATE ¥ o—

59 §NG WHin 9 &G F A
qfriawial ST SR E W & A
qRT 7 4T R v A1 AT AT
T w0 @A #Y awg g o
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Fard ) qa e B WA
@ 81 xw e ¥ v,
Yer ¥ qutywg-feswmagey wme
qfeada af@ramT Y qu For awy
Daw 1 uwerr oic A ¥
gy wizwr ofcmr ot g6 §ix
Tt ¥ wgrag ¥ s s
? wregdl dware  afwioer gt
Wt v e fwar smom |

aafy  wgaE, wa & gawr
s fred g care £ aw & arar
g E 1 W ¥ gy ¥ qfey
WWEE ¥ AT ¥Y 77-78 ®I Fqid
¥wgrny (s )

NEET AT Sy ot e aEr Wy
Wt ¥

aamafa  w@ar, & wEAg wE
ot Y WGy AT FAT | AfEa A
T s fagre # v 7 ST
Wrgar 7 W fr Im & 9w~ faoe
AT FAmI T aegmET ) awn
9T UTY IF W AT &y W
fawra &1 wrf wTo A frar mar &)
T At da ¥ox fogr e ¥
LA FET AT ¥ 1 qg W ofeww
wFEe TR A1 frqe ¥ @ar wr
ﬁ_

21 The north eastern rigion of
Bihar (part of Saharsa and Purnea
Dustricts) was served bv metre
gauge rail links—Supaul Bhaptiahi
now Sarugarh (272 kms) Bhan
tiahi Nirmah (16 kms) Bhaptiahi
Pratapgan) Kanwaghat (38 kms)
Ancharaghat Forbesgan) (about 26
kms*) and Pratapgan)-Bhimanaga.
(192 kms)

These Iinks to be gradually ab
andoned between 1004 and 1938
(the last one immediately after
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completion in 1911) because of the
ravages caussd by floods and
chu:{ninthgmumo!ﬂm

qArifa wERT, ITOWR KATHT
w1 W uge Ay o ¢ fr ag
aTE-Ae @ 97 aafe § AR
wiee gqisi ¥ g = 6 qzfoq
o= n g frgarf gt

<grifs  wgzar, ¥®  ofew
wETHIH FHET A1 fenE § aw ¥
fe 9§ 3¢ ¥ wr AT & —

“Another urgency certificate with
an abstract estimate for Rs 72
lakhs for the restoration of Ragho-
pur-Pratapgan) section (12 ¥ms)
was also gent to the Railway Loard
on 3rd May, 1973

The Railwav Board also suggested
that the above Project should be hink-
ed suitably with two other projects
under contemplation viz

(a) ronstruction of a metre gauge
line between Bhimanagar, nvolv-
ing conversion of the dead
narrow gauge hine belenging to
Kos1 Project authorities, and

(b) restoration of the Pratapganj-
Bhimanagar line " g ¥ #r

wgeaget &

“Restoration of the Nirmah-
Bhaptigh: line

7% Wd A w fwrmaw & T W
ardt feded o FoRdwa § o fe
fawe g tor® & o? ¥ O of § gAY
W A A%l & & foar my § Wi
AT waY W W qgrosg gF 8,
RAl X gWr §

fare forr ¥ g v & ot Fiw
5-6 § 376! wee sqry mft Feay oy
$ 1 1004 91T 1911 B Y TrOw
WA @ Y T @ E frarsdwr
* Y wwQ o Wk
wT e FF qAw R wqE
AT IN T A gwr & 1w
A} NI FU N F mr &
T a Mz qmrgm ¢ aa &
FqraT  wf GaT g 8, Wre) w9 3%
TE ¥ wa gz dav g wpw g1 T
¢ AfFT agr B ZrmiEmw
w1 gAWd wE ¥ 1 gw e Sfew
arrrqer for o ager wreTEAT flar
FY 4 | ¥fen W S fFoww
ot afa qroaw fes G ax 9%
amy wwt wfeeggedt s e
frareadrar | @ wam § @ wT
st & | Afww P o St & wATE
1 fem@ew Iq & an 97 WX
T FT § IFT WTES AIHAE
fear a1 ) 3% w78t ¥ @17 W9
wrgm A & fw 9w gnE A e
67 B IAAr gy qE A wE A
aar avqw wear & f orwar ardf &
30 AR FTAE areAw A W)
an faxr ¥ N Ao v g7 &7 9
2 ol gt FTar ard #Y fewr 0w

SAFT WQR | g 15-20 WA
sfrggedra @ W w9 ST
qréf W & Afew W e AT
Wy Trgr N 3T AR F®
e g 1 g Af vt Arorw &7
& frdan &0 wEa g e v
w7 w0 Faw der A A ATy )
®rft ¥ TOE AW ATy FEAT A U
g wTRr gafa g€ 3, &N wTEY
gad &1 orel w0l W owATr
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[ fatioe s ATRE)

dur gk, EhE E 0 IR
T w1 A werew q7 A1 AY 3W LA
B werd ¥ v g femr arAr
wfgg T 99 g9 A 71 wfgenw
wmy fr o afge

w d T A Fain 5o
WA WEAT F 1 FOAMITHTIAGE
odt ¥ amfEraw @, ow aw
faar swa @1 HfeT & waT
¥ umm & 59 3g 74 TE G, 0w 9§,
W gl e g F Ay wEvar
9 9% X AT ARATE —

“But I want to criticise the Rail
way Board as ap nstitution its
structure, its wethod of functioning
and the wasteful expenditure 1n
which the Raillway Board 1s indulg-
ing If you ask me, 1 would say
that the Rmilway Board has really
becomt a Government and what
about the Ministry? It has merely
become a foot board of the Rail-
way Board I think that would be

the apt description of the Railway
Mimstiv and the Admumstration ™

Tg ITHT AW § | FE SFIA T
weor  frar 91 7 5 gug fwar
qt s oY fem aroEw faw ovw
@t g9 for & wfage & 399
T YT TS B OGATINA Gy
4 oy % A g fr = wE oA
ok a wTwrfoyar w9 | 99 o
TfA g Wrew far 91 | oww T
feafesmg? wag T va @ &
eI I FAE W ST 9@ A9
taat frm 4 1 0w Y T2 F fet A
grags ot Bt wewe ® foeaa
adt forat @ | I oy F sy oy Fawr
¢ fis wmr TF S wnfed, AT 9T W
wert g wifge, s@ o fae
sifx grm wIfgl 1 AR 1 wwTe
wrar g Iad TN e ¥ fe e
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o frer o e wwEr &
g WA AT wr & 9% o warw v
IMCM A QTR AAT wE A |
WA AT FAT X H QF w1 oY AT
qW CIFT AF wraT &

WP SAKT  AWTefa WErEaT,
qvwd grw

wamfe wltas @ 15 frae
¥ ?, w7 wmaAfag

ot frge sare e 1 fame
T A Brawar ga fedy famdt
ERTLUET OF AEC B A 3 4§ Q
swgfr fr gf § I tod ATe W

e A T T S qure fem
g wfem e gacy? 5 T
qger T WA F ag ww oY § 1 TEET
FArdesy FoT wige 1 A IwE
s & &g amr Aifew g W e
W & afr § for o Yok T ameTO
TresTd Wt & IW F gro ¥ welr
#fox gy gud fUw T
wraet ¢ A Mo dYo  wyw WY
¥ AeT & wwen @ Mgt gz o
gt TC WCEIT F U® AF FAAT AT
aqk e € fag wiv ITEY
wxf wrar 9r | gAR INg fAew
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foqr ar fir 3% afcoe & W o
wrih  eafer ot w iz oe W
vz graw § ag 9% fam 10,
foad ®¢ faar o )
& arar foar, &few
§ 35T WHATAT AN
: & f\ oqe dYe
o g%y §, qg WA ¥
| feadt wmamwe are &0
ward ¢ fr gz foafror w7 araem
ar g =rigT 1 ¥R oar de
g139 ar «fwez grag & faad gwodto
Tt oET w9 WSET [ 8T
t? w mewandt O Aanafa 2
forad welr off qATw &4

twfidza &1 wgr ar  Aar §,
frad griszysram @ &) wa
o FEFRWA X FT gITT F TAR
I a O gawrr WA wAY § owroor
R @ 3 AIGT T F7 AW § A TR
oo dqre  #t gfaga ¥ faar ar

“Today we are putting a premium
on death by a particular mode”

=4
T3
3

i1
» %

33141
b |
13

19
ap

“Nowadays [ always travel by
awr i the hope that In (ase some
accident takes p'ace, since we are
not able to earn that much amount
in our hfe tume, at least after ow
death our family members would
get Rs 1 lakh”

gg TRW ®gr 9qr 1« WGHT  gEa
FwIt AAT §, agA wATR R 1 mHo dro
Wt g feras @ Ao § w4t
w gwa &, wh afe gard e
TRiEE ¥ ¥ wear b oA gvR oy
¥ qfmrt ¥ 9P # ox are wgar
womawa fasar & 1 Afer Fraey
st fafaet & qrc frar a9% ot
¥ W v arr @7 gafen §
ddft  wEvrw & Wit s p fw

i dwidea ¥ foed el A g
o sifas £ ¥ UF, O WX To
T & R grmmwy g ofan
® A1 =wrfgr 1 wgAr oYT wy
¥ AW & W g Afgm o A
gHeA & ®Y mfwr % qfcarc w1 0w
qrg  wqaT 3 grw Aaw fosard

g

A ggw g1 wWiow  wgr o7 fw

gy wrzt FOx 8, AfwA
st fower gar seamer 8, TR
AT EART

FTAFAT R, TAAT AT ¥ TEmTEY

vafem & fyizq &= f& qgm
(wafzart) ¥ fmer o wavorw
AR Aot arEAar 97wt
Fq W% F791 97fge | A9 F* gAY
agt aw faa?y, atwramge & faarimy
qgraT & wigdh wnago & fasv
forrr At g wrurge wir fagge A&
W ar fqr gF qf ATeA) wr
fawn: arama wifysy o= fear
arfgd | qget FoRT ¥ TIET &
fear por 2 W saw wemT @A
FOFT FH G4 T A7 aifge | q=AL
¥ et FEver ga g ge wrefaaTy
T X ATET &1 WP e fwar A
aifgr ot aft arew feerd
wifgr 1 W F s aw B
ATER FT g€ WA X wad FEA 6T
W TERT WU sARpE fear §, graThe
qg  qEeit  GOeTC o7 fear gur 8,
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[st faarae gave qrea]

e s oF v WA GER
favia firqr §, Yaw® fag & @dt sgea
w wegE dw g

& selt wEnw & frde wwnr fis
g & wwra ¥ §TU SATRT WA-
frwg g BT &1 7@ W EROQW
gty ¥ wT agh &t am@Al o oskr
¥ e wOF ¥ wwedr v WK
sTgTaTr A A A wodr wEw
faar § fr 399 Tw @1t XA 7 Sa7
g 9§ sww A a@w ¥ @
wE £T & g8 AT wrgan § o wwafy
HEYRAT qroE!  gqArT A g e AR
Wi e faar )

MR. CHAIRMAN: The first two
speakers have taken an hour. One hon.
Member was the originator of the
debate, and the other was the origi-
nator on the Government side. But I
em afraid we will have to stick to 10
minutes, if we are to finish the list
ot speakers before me. Now, Mr.
Samar Mukherjee.

SHR] SAMAR MUKHERJEE (How-
rah): The time allotted is according
to the strength of the parties. You
cannot a.uiicarily cut my party’'s time.

MR. CHAIRMAN: I am afraid there
ig no lisy showing time. You have
26 minutes for your party. You can
go ahead.

SHRI SAMAR MUKHERJEE: Madam
Chairman: the Rallway Budget present
ed by the Minister is one which has
come after one full year of Janata
rule. The various aspects of the bud-
get are to be consldered as reflecting
the policy of the Janata Party Govern-
ment,

15.24 hrs.

[Sar1 DEmENDRANATH Basu in the
Chair].

It T view this as reflecting the policy
of the Janata Government, I am dis-
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appointed, becsuse though the pas-
senger fare has mot been increased
and there have been some surplus and
some good performances in freight
and passenger traffic and though some
amenities have been given to passen-
gers and some concessions to rallway-
men, the present budget is, on the
whole, a continuation of the old
policy, 1 don't find any basic change
in this budget. Because Professor
Dandavate, who holds progressive
views, happens to be the Railway
Minister, we expected that there will
be complete re-orientation in the rail-
way budget. But we find to our dis-
may that this budget reflects the same
old heritage of the colonial rallway
budget and still the railways are car-
rying on the burden in the name of
‘social burdens’. The result is that
the industrialists are getting the
benefit at the cost of both the passen-
gers and the railway employees.

This budget has shown some surplus,
but at the cost of whom? It is at
the cost of railway passengers as well
as employees. Credit has been taken
that substantial dividend has been
paid to the Government. We objected
to this from the very heginning on
the ground that the railway have to be
treated as a service organisation. It
has been mentioned in the budget also,
but in practice it is not treated as a
service organisation. Government is
more interested in  geiting dividends
out of rallway funds. That is why
the budget has reduced the amount
allotted for Plan purposes. Last time
the Plan allocation was Rs. 600 crores
and odd, which has now been reduced
to Rs. 535.30 crores. This shows that
the Government or the Planning Com-
mission i not interested in the prob-
lems of the railways but is interested
only in reducing the amount sanctioned
1o the railways.

The demand for new railway lines is
voised with so much emphasis by
people in varioug areas. But what we
notice, as Shri Qureshi has just now
pointed out, is that the percentage of
money allotted for extension of exist-
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Ing lines or consfruction of mew lines
Is gradually being reduced. This
shows that the problems of the under-
developed areas, the difficulties which
the people in those areas are facing.
are not getting priority in the hands
of the Government. I am nol blaming
personally the Railway Minister. The
fact bas been that he has been work-
ing within the old framework and he
has not gucceeded in breaking the exis!-
ing framework. It must be broken.
Otherwise, there can be no fundamen.
ial or busic change in the railway ad-
ministration and there will be no fur-
ther amenities to the passengers or
improvement in the conditions of work
of the railway employees

The Minister 1n this specch has
said that this is a budget for the fulfil-
meni of commitments, Some of the
commiiments have been fulfilled, hut
that is within the framework of the
exisling set up. That does not give
credii to the Janala Party, as pointed
out by Shr Qureshi quite rightly,
because the whole background was
crealed Ly the Railway Board under
the previous Governmenl. Now &
surplus has been shown here but, at
ike cost of whom? Production has
mncreased, which means heavy work-
load has been imposed on the railway
warkers. In the earlier hudgets alsu
s0 much surplus has been shown, and
that was also due {o the impesition of
heavy workload. When a sericg of
aceidents took place and people werc
so much agitated, there was so much
discussion on the suhject and Govern-
ment had to admil, and even in the
course of the budgel speech it has been
admitted, that one of the main reasons
{or these accidents is exhaustion of the
railway employees., Now in order to
reduce their burden, some steps have
been igken in this budget It has
been suggested that 2,700 persons have
to be recruited for the full implemen-
tation of 10 hours duty for the loco
running staff, They have also decided
10 implement the Miabhoy tribunal's
recommendations. Even though this
award was given B years before, it was
kept in cold storage. Tt is only the
public agitation on the accidents that

3852 LS—12,

has opened the eyes of the rallway
administration. I was present during
one of the discussions where all gec~
tions of the MPs also admitted that
the workerg have io work under heayvy
strain. So, one of the factors behind
these accidents is exhaustion.

In his Budget speech also, the hon.
Minister has appreciated the service
rendered by the pailwaymen, He has
also mentioned how the productivity
has increased in the workshops, but
the figure for the other services has
surprisingly disappeared from this
year's Year Book. In the past in the
year Books incregse in productivity
used to be recorded, and on the basis
of that the railway employees re-
manded wage increase because they
were giving more production without
getting an adequate return. So, now
this year we see the complete absence
of this chart of increased productivity,
but from the hon. Minister's speech
it is quite clear that the workload has
heavily increased. That Is why dis-
content 1s growing among the rafl-
waymen despite some benefits and
somg increments which have been
announced,

My point is thay the old sel-up
must be basically changed. “lrhlt
requires that the railways sho be
mainly service-oriented and that the
income of the railways should be
primarily spent on the improvement
of the railways, improvement of the
conditions of the employees, passenger
amenities and creation of new railway
lines. A part may go to the Govern-
ment, but that should not be the
primary  condition. The social
burdens must also be borne by the
Government, and not the railways.
Bearing the social burdens by the
railways means that the’ workers and
employees have to suffer and that the
passengers have to pay a higher fare.
So, this must change.

The Minister tried to give some pro-
employee and pro-second class pas-
sengers orientation, That is good, we
appreciate it, but unless the basic
structure is thoroughly changed, this
orientation will not lead to any basic
reliefs or amenities,
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High appreciation has been expres-
sed by the Minister in his Budget
speech of the role of the workers and
employees, but the issues which led
the railway workers to the Eeneral
strike in 1974 have not been settled.
They are very vital, basic issues. The
railways should be considered as in-
dustry. This has not been discussed
with the railway leaders. The NCCRS
which was the united platform of that
struggle has not been called and con.
sulted. T do not know why the Minister
is avoiding it. Railwaymen are very
much apprehensive that in order to
patronise some particular union o:
some sections, the Minister is avoiding
it. I think this avoidance is not help-
ful at all because it is generating dis-
content among the railwaymen.

There is no mention about bonus
in the Budget speech. though the
Minister had in the past, when faced
with- this question, said that Govern-
ment had not rejected this proposal
of bonug but had only referred it to
the Bhoothalingam Committee. But
you know that Bhootalingam Com-
mittee has been boycotted by all the
central trade unions, and they had
taken a unanimous decision. Accord-
ing to them, the purpose of setting up
this committee was only to introduce
wage freeze. This goes against the
interests of the workers and the
employees, but Government, on princi-
ple, had long ago accepted that the
workers and employees, even agricul-
tural labourers, should get a need
based minimum wage. Prof. Danda-
vate was with us in raising the same
demand before he became a Minister.
Now he is in the Government. So,
it is his moral responsibility as a
trade unionist to see that Government
is, more or less, obliged to implement
this principle of need-based minimum.
Before elections, commitments were
made that the Janata Party would ip-
troduce fair wages for all the workers
and- employees.

The need-based minimum is the cry-
ing demand and that was one of the
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issues of the 1974 strike. When iy
commitment is not being honoured,
slight concessions can satisfy neither
the workers nor the employees. TChat
is why, I say that this ‘new deal’ which
the Minister has claimed, is not newr
deal; it is an old deal. He has just
given some concessions under a new
name or under a new cover. That is
why, I request the Minister to <ive
serious thought to this question.

He has stated in his Budget speech
that all those victims of the 1974
strike have been taken back. Not all
of them have been taken back. Most
of them have been taken back. But
there are persons who, even after re-
peated representations—I have cited
particular concrete cases also—ara not
being taken back on some plea or the
other by the local bureaucracy. They
are resisting. I do not complain
against the Minister as a person. He
is willing to take them. The ‘ocal
hureaucracy is not implementing the
orders even of the Railway Boarc.
Now, new victimisations are taking
place. Those who were compulsorily
retired, some are not being taken back:
Even where High Courts have given
judgments in favour of the workers
and the employees, those judgments
of the High Courts are not being
honoured. In some cases, full wages
are not being given. I have brought
copies of the judgments of the High
Courts but I have no time and I do
not want to waste time on reading
them out. This is in the knowledge
of the Minister. But the Minister is
not capable of showing justice because
of resistance from some quarters. That
resistance must be fought. Otherwise,
you cannot win the confidence of the
railway employees. The talk of in-
volving the workers in the manage-
ment will remain an empty talk when
in real practice the situation remains
the same as it was before. In this
context, the restructuring of the Rail-
way Board, in no way, will help to
improve the relations between the
employees and the management Le-
cause the same bureaucracy remaitns



357 Railway Budget PHALGUNA 15 1809 (SAKA) 1978-79—General 358
Dis.

as it is, There is only some division
of power or decentralisation but it is
nol democratisation for which the
Minister repeatedly says that he wants
democratisation. Some more authority
has been given to the General Manager
and then to the Divisional Superinten.
dents. It will not improve relations
between the workers and the adminis.
iration. More or less, il is my experi-
ence—I am connected with some of the
irade union activities that the conflict
is bigger in the lower level. Even some
Railway Board circulars were not
being implemenied by the local offi-
cials because they did not like some
particular trade union leaders or ut-
{ivists. So talse cases are manufactured
against them and they are prevenlcd
from joining their jobs even thouph
they were victimised during Emergency
or 1n 1974 or lor {rade union activ
1ies  So, the lact is thal all the coni-
mitmenig have nol been julfilled though
apparently the viclims of the 1374
railway strike or the cases of victimie-
ation durng the LEmergency largely
have been taken buck. There are so
many cases whith <till remain, and
new victimisation, are gomg on. The
nther day. Shri Somnath Challeijee
raised the guestion of dismuissal of 111
casual labourers in Kharagpur. Il
taised it under 377. The Minister know:
this fact. The Minister was not pre-
sent at that time, Arbitrarily, they
were dismissed. This is nol one case.
In various other zonal railways also,
similar complainis are coming. The
process of penal transfers has not
stopped. To prevent irande union uc-
iivity, the bureaucrats are using the
old methods of penal transfers, demo-
tions, forced retirements, eic. All these
things are going on. A large numher
of cases are heing accumulated.

Another thing 1s about the channei
of negotiation. The Minister knows
that the IL.oco running Stuff Associa-
tion has a very hig grievance and their
rase has been represented repeatedly.
There was an agreement that they
should be given a chaunel of nepotia-
tion. Uptill now there is no channel
of negotiation given to them. They

have now decided to go on some direct
action.

For the introduction of 10-hour duty,
2700 additional hands will be {aken.
That has been announced. The day
it was announced. the leaders were
onhunger -sirike at the Boat Club.
After hearing the announcement, I
met them and told them that the
Minister had announced it and Lhat
it was a concession 1o them. They said
“It is true. Bul the old circulars re-
main as they are. The loco-running
stafl has to work for 14 hours. 16 hours
and even 24 hours.” They have mems-
lioned one case 1n their memorandum
—I can give a copy to the Minister --
of 24-hours working at a  streich.
Though 10-hour duty decision has been
taken by the Governmenti, thisz henefit
18 not going 1o the loco-running :lafl.
That is why. I say, all the old circulars
regarding duty hours must be with-
dArawn immediailely. I have menlion-
ed thiy to the Minister so many limes.
But it has nol heen done

Then, the Minister has -aid that
50,000 Class IV workers have Leen
given new avenues of promotions,
Here, also, I have got a complaint
that though the derision has bten an=-
nounced, this Dbenefit has not gone
down to Class IV stafl. As to when it
will be implemented, how il will
implemented, nobody knows.

Regarding the loco stafl, thev had
various other demands. There wa-
an agreement that all those issurc=
would be settled by ihe Goveinment,
The Government had given a promise
that all past agreements in favour of
workers will be honoured. This is
one of their main grievances. Those
agreements are not being implement-
ed., Those agreements had laken
place in 1973 and now it is 178 Up-
till now, they have not heen 1mple-
mentied.

These are some of the gquestions
which must be given a serinus
thought. Unless the present machinery



359 Ravlu ay Budget

[Shr1 Samar Mulkherjee]

nerv 1 thoroughly overhauled and
the employees the workers are given
a thannel of direct ncgotiation not
only with the Mimster but also with
the officials no real mmprovement s
gomng to take place ‘The Muniste
dots a very good thing When Fe
goes to any place he meets the
unions But 1t 18 not <o in the case
oi offictals That 1~ then main com-
plaint By meeting the Mimster the
jobs are not bemng done The per-ons
who can deliver the jobs arc offi-
wals  They refuse to accept then
representations because they are mot
1ecogrised umions That 15 why the
Government should see to 1t that the
old pattein of buireaueciati function
g must change undecr the new cor

ditions The mood of the wotkers 1s
not the old mood becausc they 1¢
alo feeling that under the new Gov
ernment the democratic atmosphcre
must be restored in the raillwavs The
old type of bureaucratic atmosphei«
will be very much harmful for the
functionmg of the railwiy admms
tiation

The economy of the rallways with
a surplus budget which the Minister
has shown 15 gomng to be etoded
the new budget proposals made by
the Finance Mimster Mr H M Patel
1 few days before because with the
pricc of coal riing with the price

f petrol risimg with the prie of
ower mimp  these proposals  will
affecy the ralw v tudet very murh
Sn  the eurplus shown by the 171l
vav budeet 12 Foing to he completely
croded

In the budgel the Mmister had
dmitted that as aganst the estimat
ed rise of 11 per cent in passenger
earmangs and 8 per cent in fieivht
earnings 1n 1077-78 the present bud
et for 1078-70 provides a rise of 5
per cent and 4 per cent Already the
nercentage 1s reduced So the rail
way {reight and income 15 directh
linked up with the rconomy of the
rountry—i1ts growth and stagnation
So this tvpe of presentation of the
budget does not uignify thet m future
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this budget will not be faced with
another crisis ‘The plan allocation
has been reduced The freight earn
g and the passenger earning has al-
ready been less as compared to last
year This shows that the health of
the roilwav economy, as the Minwter
tries tp show 1s not the real posi-
tion the position 18 just the oppo
site That 15 why, my main pomt 18
that the Monster should sec the
teality

T want to draw thc attention of
the hon Mimster to anothe: thing
that 19 the figwes that have been
given in the Year Book 1egaiding the
wages of the rulway employees It
15 mentioned there that the wages of
the 1a1lway employecs have incicis
«d more thm the maease 1 b=
tost of hiving 1ndex I do not know
whether you have tcad that o1 nrt
It has been pictuied 1n a wrong was
m a d torted way beciuse the <o
lary of the officers as well as the
Class III and Class IV employees
have been clubbed together The
number of officer. has hecn rhere ived
four times

PROF MADHU DANDAVATE
Aggregate

SHRI SAMAR MUKHERJEE Ag-
crogate means that this gives fal-e
pieture  This Rulway Boud the
drafting authority 1s now vely much
expeit mn mantpulating the data
The Ralwiv Board has manipulated
dtatistical data io show tnat the real
wages of railway workers haie gone
up substantially during the ‘ast 25
years They have made a claym that
the real wages since 1950 51 to 1976-
77 have showed a considerable rise
dispite merease in the prices of essen-
tial commodities The average cost
per employee however includes the
cost of the first and second class offt-
cers also which I just now explained
The National Commission on Labour
which studied the wage cost for Rail-
way employees has shown that the
real wages of the Rallway employees
an Clasg IV category has actually gone
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down since 1881. This is the report
of the National Commission on la-
bour, After the publication of the
Report of the National Labour Com-
mission the only rise which the Rall-
way employees received was the in-
crease awarded by the Third Pay
Commission. But it also recommend-
ed neutrallsation of the rise in prices
at the lowest level of earnings and
it did not glve any increase in the
real wages to the workers.

* The Miyabhoy Tribunal Award
though gave wage rise to certain cate-
gories of employees the rise was mar-
ginal and did not substantially alter
the position for the Railway em-
ployees, 1 would request the Rail-
way Minister to study the wages of
the Railway employees in the man-
ner in which they were studied hv
the National Labour Commission se=
parately- not lump sum, Morcover
the study of the Railway Mnistry s
based on the Consumer Price Index
numbers which are froudulent and
they highly underesiimate the exicnt
of rise in prices Wherever there 15
a fraud, we have heen repeatedly
romplaining about that

SHR! DINEN BHATTACHARYA
{Scrampore)* A committee has been
ot up also

SHRI SAMAR MUKHERJEE' A
committec has been set up to find oul
ihe fraud. The committee ha~ found
out the fraud and recommended that
the workers should Te given back
ithe wages cut which was by showing
traudulent price index. The Com-
mittee appointed by the Labour Mi-
mstry has already gone into the os-
pect and noted some glaring defici-
encies in the compilation of index
If this error is taken into account
then the real wages of the Railway
cmployees will be seen either statio-
nary or on the decline during the last
ten years.

On the guestion of railway acci-
Aanfs, this time, this Year Book h:i=
«hown that the accidenls have kE-en
reduced. Already Shri Mohd Sh-#

, to mention

Qureshi has resd out something about
it saying that actually the accidents
have increased, and in the Vear
Book, only the consequential acci-
dents have been mentioned. The
Railway Board, it seems has decided
only the consequential
accidents and not the general acci-
dents that have taken place, 1 have
rcad the Year-Book and the pumph-
let on accidents. Actually the num-
ber of total accidents has been on
the increase. That has to be taken
into consideration. If you read the
Year-Book, you get the idea that the
number of accidents is being reduced
whereag actually in the experience
of the people, the number has been
increasing.

Therefore, this fype of giving =
false picture must be stopped—giving
a false image about accidents, about
ineomes of the employees and wor-
kers and about the question of p:o-
ductivity.

I want to raise «ome more points
to which T want the Minister to give
his replies. One is regarding the
rarlway line in Tripura He knows
the problem, Some reply must be
wiven here,

The Arrah-Sasram Light Railwuy
has been closed. The Minister had
made some statement in the House
that, if the Agreement was terminut-
od, he would absorb those people m
our Railways. They want a catego-
tical assurance—now that the Light
Railway has been closed and the
Agreement has been terminated
that they will be absorbed in the
Railways.

The third is gboul the vanicen wor-
kers at Kharagpur. I made a 1cpresen-
tation about it. There was a High Court
judgement in favour of the workers—
given by the Calcuita High Courl.
The Raillway Board went in for
an appeal and a Special Bench
save them the permission, We have
repeatedly told them about this.
When  the High Court has g.ven a
judgement in favour of the workers.
whv should the Railwa, Bonsd g to
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the Supreme Court’ This 18 an un-
necessary harassment of the workers
Everybody knows that the workers'
capacty to go to the court is abso-
futely ml And the Railway Boaid
18 going lo the Supreme Couit when
the High Court has given the judge-
ment in favour of the workers!' This
should be made a categorical or cai-
dinal principle that the High Cowt
Judgements must be honouled by the
Railway admunjstration It the.e juage-
ments go in favowr of the woikeirs
and employees, because, in case the
Supreme Court gives a Judgement in
favour of the High Court judgement,
a big amount have been wasted You
know what happened in the case of
LIC TRepeatedly we appealed to the
Finance Minister to accept the Ro-
nus Agreement, but they went to the
Supieme Court, and the Supieme
Court totally rejected the Govern-
ment’s stand Therefore—by not go-
ng to the Supreme Court—you can
prevent further wastage of money
The employees also can be saved fiom
further harassment

The loyal workers are still given
wpecial preference I have got a case
grani of advance incremeni to the
CPOQ, South-Eastern Ralway, Mr N
Dutt, he has deen allotted a special
amount, I have got a copy of the
order, he 15 bemng given special
money—Rs 2,260—Rs 2,500—for his
service dutmg the raillway strike
This 1« happeming under the very
nose of the Mister especially when
the Mimster has gnen a categorical
assurance that preferential treatment
will be stopped completely

I now come to appieniues casuil
worker. and contract workers The
question of ¢1sug] workers has hecn
1a18ed repeatedly How long wnll
they have o reman as casual woik-
ers? This problem has been ecoming
up aguin and again There 19 no 1c-
cord of theiwr services We have sent
12 memoranda repeatedly to the Gov-
einment I want to read some of
thelr demands to catch the eve of the
Minister It has been said that where
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the work 1s of a permanent nature,
casual workers should not be em-
ployed there; a Service Card should
be 1ssued to all casual labourers—so
long as they are not absorbed as per-
manent staff, this rule must be fol-
lowed—and m that Service Card,
their service particulars, nature of
the job, etc, should be recorded, a
semotity list should be mamntained
under each supervisory umt and the
jumor-most should be retrenched
when the job 13 over Sccondly, it 19
said that when mew work 13 under-
taken, persons should be recruited in
the order of semuority Agan, theie
should be no artificial breaks in the
service of Casua]l Labour (This 18
one of the malpracfices generally n-
dulged m)

SHRI DINEN BHATTACHARYA
They change the name and number

SHRI SAMAR MUKIIERJEE Any
casual labourer who serves for more
than six months at a stretch would
be granted temporaiv status and
treated ltke temporary employces n
the Raillways Agamn, it say> 20 pe!
cent of the vacancies 1 Class IV
category 1 the Division <hould ba
reserved for Casual Labour and that
the entire Division should be treated
a. one umt and anyone finally 1¢
trenched from service should be paid
retrenchment compensation as admis-
able tnder the Industrial IDisputes
Act

At least these thing for the potec-
tion of their services should be done
a5 the manimum

Regarding apprentices they Jate

suriounding, me frequently

PROF MADHU DANDAVATF
. What 13 the Trade Umon’s atlitude®

SHRI SAMAR MUKHERJEE No
not the Trade Unioms some compen=
sation must be gwven by you

Regarding Apprentices and contract
labour, their cases have been repeat-
edly raised I hope now, because you
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sre the Minister, you will give seri-
ous thought to this saction of the
people. Gemerally casusl and con-
tract labour comes from the lowest
category of the people: they should
get a fair treatment,

Regarding this Kharagpur (?) Can-
teen, they have sent mass signatures
again with a copy of the judgement
of the High Court. This, I had
represented to you several times, 1
{hink you should immediately honour
the judgement of the High Court and
absorb them as regular staff,

About Howrah—Amta Railway and
Sheakhala—Amta, you are domng
nothing. For Howrah—Amta, only
Rs. 40 lakhs have been sanctioned
this year whereas the total to be al-
loted is Rs. 10 crores. Howrah—Amta
and Sheakhala also is a highly popu-
Jated area and this cannot be delayed
in this way. Why I am raising this
js because it is already under your
consideration: it is not a new Section
The oply thing is that it should be
expedited as early as possible. The
allotment of only Rs. 40 lakhs this
year does not mean expediting {he
work of the line
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& fu ord | who fglr X @ wfygd )
vt wng odr i 35 wd i A
i" t';

WF §TT BT ZWIAT o FT Far 7ar
t, ot fis wedt qm § ¥fws w2 wadr
T WrFA &Y emAedr ¥ wr@ir &
g%t IeT 3 Sy 57 frar 2w g,
ar f& qe@ @ &, iEar dEear
arfgn 1 @ wzrar & A0 3w E D ST
qyO% 7Y gyEdr ¥ g & ¢ faan
garey Fear st @fgm 1+ g AT
qgrr ¥r wrdt atfEo o gEwr
faftgz et fear s sfen faorar
@Y B oA war Ak mR
¥ oAy o 4AwC TEady &0
Z, g4® qee faar osAr afgn

T wm g 03 el E
grar # oqr A wd AIITA AN
Fard 211 FHE Far ara Sifen fa
fra 742 A1 9@E ZELE 1 TE AN
F23 #fa qogm @A & far A
arfer 1 AT wag feard 37 =
a3 @ gt arfen faah afvy gv 3
IATE  TIAT EN | AT Fal 9T
wsgt fAtd et wfem 1 wif
waFzary  arr feara g arfaa
afgr aaw feard 4 ZAT arfed
aF EATSAT & g1 H TR T H1ATAY
q&Y gWr =g

ot FAT off wAT qEAt T ¥4,
% ot =garg fw faa aEr wr 39
gy FAT §, YART WEL FulT FAC
afer | wewifedr w1 dmE
1fgT | wEEAETYT & wAg faw FH-
wfial & arq gadage gwr 2, faawr
vl ¥ Frerer Frar mar ar. ofawre

s Ad 9T v fd i g, ¥fe
ot xe ax guk, wf Wi,
58 §3 gFen ¢ | A fedtaw ¥ o
ot qT qEAA wwT AT
# f§ 3% 93 w1 fqremr war Srfgm
=T FaAAMfrqr &Y g Firmreft sfige

wiedl w1 A & qrL i § wgA0
e g frers fog aaw &t o dhar
2y =wifge 1 ow safm w1, st
fodt 1w o7 var &, R A OE @
BT @ #fpm sl WY §w waw
T A weafwe war wfgn G
5 HAT & WEGT g AT OF HEET
a1 1 Wgr A1 g8 a8 wfuwifEr &
faw #1723 &1 AR SR
At TEdr 7 oW §f @ oY e
AT 7y FaewAT agA wag AT A
vgAr  aifen wgefear &1 weafey
foqr Imr Arfze | =@ FEIE A
T ITHRIT B, F15 AT 81, 91774
7T |EAT a1 Araw {qlee4ar Fr
A7 T =rfro g wrE AREAr
z f& 59 fasa frar qmarn, ars-
v w qfvare & fae e Faoar
7 wfafraar &1 f=afv w1 g1
frar wmT =i

T 7 g4t 11 AT g v R
FAIAT 97 RATIT (YA FIAT) &1
QI A7FT 3@ 1 Aafgw gwre
F7ar o 7 {F asdm mFT w1 W
qAAQrT  F1 A7 ATMEE | WA TR
faqrr  ® wITET WAl @Y gaAT § A1
qIrr #1 AT F fAm wAere faAy
samar AH A1 FETA AL R, VB
AT T FIA AL ATAT R, IART AT
afgn 1 %% THF T A qzfar
q¥T vEAT 8, A7 qET @A 2, fawar
=t werr  Agr g, foam fegy
Ty ¥ fr7 A7~ § AT A7 &
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czd) Wi ' oY gt &) syEedr
W AR AR KT FH 1T fawny
woxoar =g

B g F 99 WA § ofigdT
T F1W %7 gAT qrizn, #few gw
T E AN @ ¥9 T A1 w0, W
T YR @reT £ &Y AL g Y wear
W % fw aga v &, @i YR
argr faerr &1 w0z gmr srfen,
atfr @ gz AnA 5 oaAR 99 ¥
da & fawme Y M7 T ¥ Y B
frr da ¥ Yoa o fagw wmEr 2,
wgt # AT & oftaT ® 0% afrada
21 W @, SW da w1 fAwer fmv £
atar & fam ar ¥ awr A A
T yREm N 2 W o= &
o5 T uF AL § faad & gfaar
BT &) zwfAO TE O W ¥
AT 841 AT WIfEn |

I FT FIH AT 7 TG HIEHY
mi g & gwawd A iR oamoay
AT T4T AW A A F7 AT F
T® AT AF AT FHAT AT F
QAT Wit A qEfe ANE ) nww
o g @ oAl R T EEr 2 )
gW Fr  ar(sr & s AT AifEn
wEwE U tEa A wetA o a wwr
F fom v &faw w203 = g
W@AE WEATT O
& Wi T | A8 T ST WA 8,
A A sa F Az, W wd famem g
Fowrr F X Am oW R mAwA
fm 3T A meafe Teim wetw oz
M W OIW TG T TAWTN FAr
wifgr fe AW w wgaR fF o
weafa g Ay geifa &1 v &
aifdt w1 @d 9 W FoTefy
T AT wei SEw AT S Ay

MARCH 6, 1078 1078-10—General Dis. 373

o r——

w wot wieg WK W T X
M W AT w7 N qEEET ¥XeAT
T | '

AT F1 FA TLAF Y Toid
a8 &1 gw g § fe 9T F aeh-
T E0 1 W AY S Ag wAE
¥ ogard §, ¥ g fgm WR gt
w2 Ffag 1 T o v
HATHT  FAAT & 74 grr wifgw o
wATE FAr & foq 1 agw o smide
T4 wife wawer £ EfET 39 g
awfe &, & gmi fgg Wit qwe §
fau & aw %Y SwaT §§ T AT aet
s T, 9 fr W@ # e ow
MH G T AFTL  qF AW FEAT
IqF & A1 FIHFL N X 09T W AT
Tas ana, 4 f& awaz ) WS A=
AF TT FIA FE FSW | AT g6
FHWE 5% & T4 FI0 FL, AT A
& THTET AFAT 20

T weEl ¥ Ary & AT uEAT
T AT agd GUET FATE WIT gar
g fx mit ot ag T a@ ¥ FH WK,
mifs Ao FY FWAT B FWRT T R
A A

SHRI G. BHUVARAHAN (Cud-
dalore): Mr. Chairman, for want of
time I do not want to go into the de-
tails because our side the former Mi-
nister Shri Mohd. Shati Quresi pin-
pointed somec of the failures of the
Railway Depurtment and the also gave
some sugzgestions for improvement of
the Railway Department.

I want to say something about my
State ang my constituency. In 1850,
1955 and 1957 survey was made of
Chinnasalem to Changalpet via Kala-
kurchi, Sangrapuram, Mongle Dhurai-
pet, Trivinamalai and Changlepet and
also  for conversion of metergauge



to broad gauge Kadalur to Sslem and
Kanur to Dinduksl (new line), 1In
those days there was no industry at
all, Now they have developed some
textile industry, sugar industry and
also there is a copper mine on the
way.

Sir, cverybody agrees that transgarl
and communication is onec of the
infra-structurcs for the entirn deve-
lopment and the economic needs of
the country. We are everytime say-
ing about these things. Wae want to
do something to develop the back-
ward areas and the backward dis-
tricts.

My district, namely, Sov'h Areol
district in Tamil Nadu is one of the
backward  districts. Kallakurichi
taluka is one of the backward talukas
there in South Arcot, From the trea-
sury benches we noticed that every
allotment of the Railway Budget re-
lated only to Maharashira, 1 don't want
to complain about these things. I was
going through our Railway Minister's
speech earlier, I was going through the
earlier debates in the last Lok Sabha.
He always mentioned about the new
lines. He always wanted {he Govern-
ment find oui some finance to form
thosc new lines. Now when he became
Minister he hus introduced this new
line to develop that area which is
backward.

So, may 1 request the Minister
aboul this® Why can neot you consi-
der this line also, to develop these
areas? The survey is over. I don’t
know why it was not taken up. Was
it becausce of finance? I know, it was
included in the Third Five-year Plan
ang the Fouith Five-yvear Plan, Some-
how or other, if was left ouf. The
same thing ig to be said aboul n:elre
gauge conversion inte broad gaupy
from Cuddalore tn Salem, I know
that the Minister 18 aware of the imp-
licalions of the line because now they
have sanctioned Salem Steel Plani
ang also the Neyveli Second Mine-cut.
There is the development of Cuddalore
Port. They spent more than Rs 2
crores for the Cuddalore port but they
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have not wutilised it. For the past
2 years there is nmo shipment. This
main line a meire gauge line, The
chord line is also metre gauge from
Cuddalore to Salem. [ request the
Minister to lock into this and deve-
lop this area as this area will
get more benefit out of this. He
should convert this metre gauge line
into broad gaugc line between Cudda-
lore and Salem, which is wvery ne-
cessary. It connects Neyveli and
Salem. Also, the survey is over for
the Karur-Dindigul section. I am
told this is kept in cold storage. I
don't know why I am wunable to
understand they it should be kept
like this Sir, in Southern Raiiway,
there is lot of scope for creating more
new lines. But, somehow or the
other, such things are not brought out
in the present budgel.

They created a new Division for
Guntakal and also they created a
Trivandrum Division. There were lot
of demand even before the formation
of the Guntakal and Trivandrum divi-
sions. They wanted a Salem Divi-
sion. Why was it not considered? 1f
at all they wanted fo form a division,
even before Trivandrum and Gunta-
kal, they have to take up Salem divi-
sion, There was loy of grievance
among the Maduraj division workers
hecause mosi of the workers do not
want to go to Trivandrum becausc
they had seitled there already for
the past 20 or 25 vears. Now they do
not want to go to Trivandrum But
even in Guntakal division also the
same difficulty arc being faced by the
Railway people, Some of the officers
they could appoint. But what about
the clerical staff amd Class III and
Class IV staff? They don't want to
go to Guntakal because they are set-
tled there for so many years. 1 re-
quest the Minister to see thal only
those who arg willing to go to the
newly formed divisions should be al-
lowed to go and settle there.

But, instead of sticking to one divi-
slon—Madurai Division—when peo-
ple want to go to Trivandrum Divi-
sion or any other division, why can’t
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vou give the opportunity to almost all
‘the divisions so that the people who
want to go to any newly formed divi-
sion, they can go.

While considering Trivandrum Di-

vision, they can consider Salem Divi-
sion also. From: Olavakkot station
upto Jalarpet that comes under Ola-
vakkot Division. Why can’t they con-
sider other division to be formed.
Whenever you present the next bud-
gei or in the near future, yon will
consider Salem Division aisg so0 as to
help the labour people in the rail-
ways. Also ¥ou may consider intro-
ducing conversion of electrification all
along. People have asked for the
same from Madras tg Arkonam bhe-
cause there is long induetrial belt
-there and most of the worksars are
.coming from Arkonam to Madras.
Hon. Minister has given electrifica-
tion upto Thiruvellur. Why can’t he
extend this facility to Arkonam?
There is already some facility {from
Madras to Villupuram. There is
electrification. There is aircady sur-
vey made and also some alivecation
was mzde to the extension of the clec-
trification from WVillupuram to Trichy.
But somehow, it was stopped. If
at all he wants to do something to
Southern Railways, in his term of
office, he can consider these sections
.of electrification from Villupuram to
Tiruchy and alsp from Madras to
Arkonam.

Like that, I want to say something
about this road overbridge. I find that
fortyseven road bridges were sanc-
tioned. The road overbridge is also
under construction, I do not know how
many of them have been given to
Southern Railways? For want of time
I only want to mention particularly
about the Southern Railways. You
know about a national highway at
“Ulundurpet, there is already a propo-
sal to construct a road overbridge. A
survey was also undertaken. But it
was not included. At the same time,
from Madras to Kumbakonam and from
Panruti to Nellikupam road there are
~two road overbridges for which a sur-

MARCH 6, 1978

1978-79—General Dis, 376

vey was undertaken. But, T was told
that the allocation of fund was also
given. So far, you have not given any
contract for the same. Tiruppapuliyur
Junction Manjakuppam are two towns.
There is alsp a Municipality who had
asked for some overbridge. But, they
have not been given anything so far.
The municipality is readv to pay
their contribution. Also the Tamil-
nadu Government is willing fo give
their help. As regards Chidambaram,
the Minister is aware of the impor-
tance of it—there is a Nataraja tem-
ple. DBesides, there is also Annama-
lai University where more than 5,600
students are studying. 1 am an ald
student of the Annamalai University.
In those days, for the past25 ycars or
so, everybody was asking me about
the overbridge. So far, it has not yet
materialised,

I request the Hon. Minister that in
view of the importance of ihe bridge,
he would kindly consider and #Zive top
priority for this road overbridge at
Chidambaram.

As regards some of the reliring
rooms in Southern Raiiways, the
Minister is aware of Tiruciiv. cne of
the divisions. There is a retiring
room there. I had asked the local
officials as to when i1t was repaired.
They said that that was about two
years back. Anybody who visited that
retiring room would find that even in
drizzlings, it is leaking. I do not
know when it was repaired and how
much amount was spent. Tha condi-
tion of these retiring rooms is
the worst. There are seven or eight
retiring rooms. Out of these three
or four are kept by the cofficers for
their use. The rest are meant for the
public. I do not know the condition
of those retiring rooms usec by the
officers but the rest are in the warst
condition. The same is the situation
at Villupuram. Proper attention is
not paid towards their repair.

Now, I will sav a few words about
the railway quarters meant for umse
hv the staff of the Southern Railway.

The tota! strength of the railway stalf -y
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today is more than 17 lakh. The rail-
ways have provided quarters for one-
third of their staff. Out of these only
ten to twenty per cent are elecirified.
Further, Sir, on most of the way-side
stations the bathrooms and the lat-
rines are away from the cquarters.
While the fliation Master is zway at
the Railway Station, most of the time
the children and the ladies are not
able to make use of the lavatory as
it is far away from the guarter. I
have asked some railway oilicials as
to why they could not put the lava-
tory and bathroom attached to the
quitiers. THev have told me it s
because of the paucity of funds. The
Railway Minister is known for his
sympathetic “attitude towards the la-
bour problems and also some facili-
ties being provided to the staff. I
hope he will accede to my suggestion
that lavatory and bathroom: should be
attacheq to the quarters at the way-
side stations.

Then, Sir, there is lot of grievance
among the Divisional staff about their
promotion. Everybody is thinking of
the running staff and not of the per-
sonnel staff at the Division level.
They have got very meagre chances
for pramotion. They have to put in
twenty to twenty-five years of service
to get next promotion. T would re-
quest the hon’ble Minister to look in-
to this grievance.

Now, Sir, I would like lo say a
word about bonus. When Mr. Dan-
davate was on his side of the House,
he was always emphasising about the
claim of the Railway workers for bo-
nus. Earlier we were always told
that the Railways were losing but this
vear there is a surplus budget to
the tune of Rs. 90 crores. So, why
cann’t you give some bonus! Why
cann’t you consider sympathetically
this aspect of the railway employees
request. It ig a long pending request.
The Minister is very well aware of
this.

Sir, a mention was made about the
corruption at the booking counters.
Ay Egmore and Central Station of the
Southern Railway we cannot get a
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ticket unless we pay Rs. 10 or Rs. 20
extra. This is happening not for all
trains but for Express trains, Most
of the Express trains are very popu-
lar in the South. Everybody wants to
travel in Express trains oniy. But
ordinary people are not able to get
tickets for express trains. Whenever
they approach the Railwav Booking
Clerks they get the repnly from them
“No vacancy in the Exwvress trains.”
They would say that there were al-
ready 30 or 40 persons ,n the waiting
list. But as soon as one cnters the
compartnients of expresg trains, one
would find that more of the seats are
vacant and some time before the de-
parture of the train the comparfments
get filled to the required capacily. I
do not know how they manipulate ic
get the tickets without their names
being put in the waiting list. I would
therefore request the hon. Minister
to kindly look into this problem.

There was g news jtem regarding
the expansion of Central Station at
Madras. The railway authorities
wanted to purchase the land in the
Zoo area from the Madras Corpora-
tion and the Madras Government and
they agreed to give that land. They
wanted to shift the Zoa somewhere to
the outskirts of Madras City. It is
high time that the Railways purchased
the land and expanded the Ceniral
Station so that more facilities are
provided to the travelling public in
the Southern region. .

Some hon. Members had mention-
ed about the metropolitan iransport
project. T had also put a guestion in
this connection. It was mentioned
that Rs. 168 crores wers sanctioned
for this project. Every time they are
spending Rs. 5.0 lakhs only. So far
they have spent Rs. 1.0 crores for the
purpose of survey only, Every time
they are undertaking new: survey. I
do not know when they are going to
take up this project in hand. Instead
of going in for this project, we can
think of some alternate transport sys-
tem. Now, for the Madras Ceufral
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Station some more money may be
sanctioned sg that the land n  the
Madras Zoo area can be acquired for
the expansion of Madras Cert al Sta
tion Some kind of circular 1ulway
or some other kind of railway <yslem
mav be introduced so ‘het m ~wd
around the area of Madras City may
be provided with better and cheaper
f1ansport systemr The gercial pub
He hiving 1n the Madras Citv ani s
adjorung areas may thus be benefited
from better and cheap transport fac
ities Moreover 1n  the Sou hern
Railway svstem constructioun of new
N1es may be taken up and clectnfi
cition of vome 1mpot tant railw v hines
may also be conmdered Thure 18 al-
ways a talk about the di panty in
the development of regions Manv
hon Members have spoker 1bout the
r gonal mmbalances I havr al=o
mentioned 1bout the i1cgionil imba
linces and dispuity 1n <o far as the
Rulwavs, p wtieularly i the Southern
1cglon are contmned S T hav
pcne through the budget nd T find
‘hat there are some 10g10nql 1mbalan
et and disparitv 1n  the Southe™n
Railway system I would reguest the
hon Minister to kindly look into it
and iry to 1emrove the imbalances snd
lo some thing for the Southrin Rail
way also

%At wfods wonmd 9w
(Bwerar)  mwmfa agEr A% A
o FT TG AgA T A A 2 X
9 T1A ¥1 g7F I FT AT &t
s1edr 7 f97 F7 aRRg AT AW
T &

vr Wy ar & ag gadt ¢ fr e
27 % A Ty 97 AT F FAO FHT
ST ¢ HYT X39A1 77 939 AT 777 997
TEATE | AT W7 FAT@TT & 6 AT
ST § | A7 AT ¥V Y @AM T
AT AXAT WAy | IF FT AT A A
F1 5TH Pt =rfeEw oY 39 @ @rg aqEr
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wfgn 1 a7 &7 A~ [T foar 2
T A gl amadr 1 7 a1 fEn
w7 F7 T * oy a1 A A
HTET & A T FAC AT A7 VW TEA
& fr 7aq gr7E fAg A <1 T 9
qugTTe fer 3| ymatar 7
n’ggfuwa?‘taﬁarﬁ'ﬂizwrtﬁ
T fr 4t & mmaer sorer Ay v

At ov werAg & AT o
srfger | I @19 AT ATd TR AY
=TT EET # |

wfgamar 7 afmr 7 9 9%
AE | A FT FEP B @l 77—
TRARTATE MO g1 ¥ A9 T BR
wrE @Al e AN AHT W
@ A WEY AN qAE WH AIE
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SHRI GOVINDA MUNDA (Keon-
jhar): Mr. Chamrman, Sir, I had de-
cided to speak in Oriva. But, all of
a sudden, I have been called to speak.
Therefore, ] am speakin in English
and [ want to say a few words,

SHRI K. MAYATHEVAR (Dindi-

gul): You are welcome.

PHOF. MADHU DANDAVATE: |
alsy follow a little bit of Oriya.

ML, CIIAIRMAN  You can sprak
in any language you like.

SHRI GOVINDA MUNDA: There
is no doubt that the budgct is wel-
come and our Minister 9 also active
ang impartial. Il 15 an admitted fact,
In the last thirty years those whe
know about India, operating in the de.
velopmental work on railways, know
thal they have noil done anytihing =zo
far for the people of India. May be,
they were also faced with the deficit
budget. Bui, when our Janala Gov-
ernment had come to power, you
would be happy to know one thing.
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MR CHAIRMAN Mr, Munda, you
are not audible Will you come for-
ward? How much time will  you
take?

SHRI GOVINDA MUNDA: I shall
tahe ten minutes

MR CHAIRMAN You will conti-
nue

SHRI GOVINDA MUNDA Su i
15 an important subject I sinccrely
eay that in the raillway system the)
have developed 60,666 route huomoetre
of which 4,719 kilometig route have
alreadv beep electrified This is the
largest route 1 A%ia and st~end In
the world

GMGIPND —L—3852L5—10-4 78—880
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Anyhow, though wWe have achieved
this long rail route yet vou bave not
yet covered the backward State of
India like Orissa

MR CHAIRMAN I think you may
continue the next day

The Lok Sabha stands adjourned
to meet at 11 AM on the 8th March,
1978

I8 hrs

[The Lok Sabhg then adjourned till
Eleven of the Clock on Wednesdhy,
March 8 1978/Phalgung 1T 1889

(Saka) |



